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INTRODUCTION 

I, the Chairman, Estimates Committee havii,g been authorised. by 
the Committee to submit the Report on their behalf, present the 
Forty-Second Report on the Ministry of Tourism and Civil Aviation 
(Department of Tourism)-Tourism. 

2. The Committee took evidence of the representatives of Minis-
try of Tourism and Civil Aviation (Department of Tourism) from 
the 18th to 21st December, 1972. The Committee wish to express 
their thanks to these officers for placing before them the material 
and information which they desired in connection with the examina-
tion of the subject and for giving evidence before the Committee. 

3. The Committee also wish to express their thanks to Sarvashri 
Inder Sharma and Arvind Parikh representatives of the Travel 
Agents Association of India, Sarvashri Ajit Kerkar, Ramesh Khanna 
and B. S. Chadha, representatives of the Federation of Hotel and 
Restaurant Associations of India, Shri S. D. Khanna representative 
of the East India Hotels Ltd., New Delhi for furnishing memoranda 
to the Committee and also for giving evidence and making valuable 
suggestions. 

4. The Committee also wish to express their thanks to various 
state Governments and all the associations and individuals who 
furnished memoranda on the subject to the Committee. 

5. The Report was considered and adopted by the Committee on 
the 18th April, 1973. 

6. A statement gIVmg the analysis of recommendations/Conclu-
sions contained in the Report is also appended to the Report (Ap-
pendix IV). 

NEW DELHI: KAMAL NATH TEWARI. 
April 24, 1973 Chairman, 

----,-=--=,...-,-
Vaisakha 4. 1895 (Saka). Estimates Committee. 

(vii) 



CHAPTER I 

INTRODUCTORY 

A. Iiltrodudory 

1.1. Tourism today presents an unparallelled challenge to the 
.economics of the developing world. The rewards to be gained both 
financial and sociological are immense. Of late in India too, there 
has been growing realisation both in the Government and the 
public about the benefits which accrue to the country, by an 
accelerated growth and development of tourism. The question of 
development of Tourism had been attl'acting the attention of Mem-
bers of Parliament as far back as 1956 when the Estimates Com-
mittee took up for examination this subject and presented their 
34th Report (lst Lok Sabha) and 90th Report (4th Lok Sabha). 
The action taken by Government on the recommendations made 
by the Committee, in these Reports are indicated in their 52nd 
Report (2nd Lok Sabha) and 130th Report (4th Lok Sabha). 

1.2. With a view to examine in depth once again the problems 
facing the tourist industry and impediments standing in the way 
of tourism, the Estimates Committee (1972-73) took up for exami-
nation the estimates of the Ministry of Tourism and Civil Aviation 
(Department of Tourism)-Tourism. The various problems facing 
the tourists industry and the recommendations of the Committee 
to resolve them are dealt with in this Report. . 

B. Role and Im!)Ortance of Tourism 

1.3. Tourism today has become the World's largest and fastest 
growing industry; world receipts from tourism being of the order 
of Rs. 13425 crores in 1970, spent by no less than 169 million tourists. 
In 1971, some 181 million world travellers are estimated to have 
spent Rs. 14,925 crores. India's potential for tourism is unlimited 
and even one per cent of the world market can represent very 
substantial gain in a developing country. Tourism thus occupie5 a 
very important place in national and international life and has 
become a major economic activity. 

1.4. Foreign exchange earnings from tourism are' one of the 
most important aspects of its effect on the national ecohomy. This 
1S particularly important in developing countries to finance pur-
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chase of goods and service required to support national develop-
ment and for offsetting debits in balance of payments accounts. 
And these foreign exchange e8!1lings, are achieved without export-
ing the real wealth of the country. In all other export industries, 
and especially so in commodity exports, foreign exchange is earn-
ed at the cost of export of national wealth. However, tourism, 
though considered an "invisible" export industry is a highly service 
oriented industry. It has been stated that no accurate studies 
have been. possible to assess the percentage of expenditure incur-
red by tourists on services and on the cost of actual raw materials 
consumed. It is, however, estimated that 25 to 30 per cent accounts 
for the cost of raw materials and 70 to 75 per cent on services. 
Tourism earnings would thus represent a national net foreign ex-
change income of about 7() per cent of gross earnings. 

C. Multiplier Etlect 

1.5. Foreign exchange earnings are not the only aspect of 
tourism which strengthens the national economy. In fact there is 
considerable confusion about the impact of tourist spending in any 
economy. The predominant, but misplaced, view in India is that 
the only real impact of tourism is foreign exchange earnings. Im-
portant though this is, it is only one aspect. Far greater advanta-
ges flow from the turnover of tourism expenditure in the economy 
and the earnings to the State from this turnover through direct 
and indirect taxes. 

1.6. Since the tourist industry is a highly service oriented or 
labour intensive industry, the major part of every dollar spent by 
the tourist gets reinvested or is turned around within the national 
economy. To elaborate, when the tourist spends his dollars in a 
particular region, part of these dollars become income for persons 
living in the region. Part of this income is spent, in turn generating 
income for others to spend but this goes on reducing with each 
successive round of spending. The number of times the original 
tourist dollar is turned around in this manner in the national 
economy is known as the Multiplier Effect. For India this Multi-
plier Effect is estimated to be 3.5. That means every dollar spent 
by tourists in India a.dds 3.5 times its value to the Gross National 
Product (GNP). 

1.7. The following table shows the estimates of foreign exchange 
earnings, the advantages to the GNP through Tourism Multiplier 
over the plan period 1969-73 based on actual tourist arrivals and 
expenditure calculated for the year 1968 to 1971 on the basis of the 
Tourist Expenditure Survey (1968-69) and for the years 1972 and 
1973 based on the quarterly report of foreign Tourist Expenditure 
Survey (1972-73) currently under progress. 
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Estimated Toal 
Tour',,· foreign turncver 

Year arrivals exchange asa 
earnings result of 

multiplier 
effect 

!!II 

<R.s. in crores) (Rs. in crore5) 

1969 244,724 33 115· 5 

1970 280,82I 38 133·0 

1971 300,995 4° 14°·0 

1972 342,95° 48 168·0 

1973 400,000· 57 199·5 

TOTAL 216 756·0 

1.8. When examining the question of the application of the mul-
tiplier and the addition to the GNP, the Jha Committee Report on 
Tourism placed the direct and indirect earnings for Central and 
State Government through taxes at 15 per cent of the turnover. 
On this basis, it is noticed that the estimated earnings over the 
Plan period stands at Rs. 114 crores i.e. 15 per cent of Rs. 759 
~rores. When the total allocation in the Fourth Five Year Plan is 
only Rs. 34.80 crores for the Centre and Rs. 1168 crores for all the 
States. it is clear that the actual return to the State is more than 
twice the investment from public funds. Obviously, tourism is in 
itself a worthwhile area for investment and profitability should not 
be seen in terms of imIl)ediate returns on the investment by the 
State, but in relation to the total overall financial benefit to the 
economy. There is also the very direct socio-economic benefit 
through the increased employment opportunities provided by an 
industry which is labour intensive, and sells primarily services and 
goods produced by intensive application of rural labour, like handi-
crafts. 

1.9. Recent research has established an even more fundamental 
factor for the Indian economy. It has been found that the more 
remote and backward the area, the higher the multiplier effect. 
In areas of extreme deprivation, any small increase in local spend-
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ing capacity will be spent locally, because it is intrinsically so 
small that it is not large enough to be spent outside the area. 

1.10. The Government has stated that the full implications of 
multiplier system had not yet been studied in detail because there 
had been inadequate research in it in developing areas at an early 
stage of development. However, the overall analysis clearly estab-
lished the basic premises that the total economic benefits from 
tourism are very much greater than the foreign exchange earnings; 
that the combination of the "Tourism Multiplier" effect, and local 
taxes results in substantially greater revenue than the total plan 
expenditure; and that Tourism has the direct effect of transferring, 
as painlessly as possible, resources from the richer, developed 
countries, to the developing countries and internally from the richer 
regions to the remoter and poorer areas. 

1.11. The Committee note that besides the aspect of foreign ex-
change earnings, tourism has also a marked 'Multiplier Etlect'. The 
Committee also note that "the full implications of multiplier system 
have not yet been studied in detail, because there has been inade-
quate research. The Committee further note that ". . .. the overall 
analysis eieai'ly established the basic premises that the tolal econo-
mic behefits from touri~m are very much greater than the foreign 
exchange earnings; that the combination of the tum over through 
the applieatiob of the Tourism Multiplier effect and the local taxes 
result in substantially greater revenue than the total pian expendi-
ture ..... " The Committee would, therefore, recommend that the 
cost benefit study on various aspects of tourism may be taken bp 
immediately to high-light the role of tourism ibthe economic growth 
of the country. 



CHAPTER n 
TOURIST PLANNING IN VARIOUS FIVE YEAR PLANS 

2.1.. Te First Five Year Plan did not include any allocation for 
the development of tourism. 

2.2. In the Second and Third Five Year Plans, tourism develop-
ment schemes were categorised into three parts. Part I, Part II 
and Part m. 

Part I schemes were intended to create facilities for foreign 
tourists and were financed wholly by the Central Government. 

2.3. Part II schemes were intended to create facilities for home 
tourists at centres which were also important from the point of 
view of foreign tourists. These schemes were jointly financed by 
the Central and State Governments in the ratio of 50 : 50. The 
schemes were treated as Centrally sponsored schemes. 

2.4. Part III schemes were included in the State Plans and were 
wholly financed and executed by the State Governments. These 
schemes were intended to provide facilities for home tourists at 
centres which were of local or regional importance such as pilgrim 
centres and holiday camps. 

2.5. The position in respect of the various Plans is as follows: 

Second Plan: 

The total outlay on tourism in the Second Plan was Rs. 336.38 
lakhs. The allocations for Parts I, II and III schemes were as 
follows: 

(Ru~ in lakhs) 

Central State Total 
Sector Sector 

Part I 83· 50 83.50 

Part II 74·44 74·44 148·S8 

Part III 104.0') 104·00 

157·94 178·44 336.38 

5 



The actual expenditure incurred during the Second Plan was 
Rs. 221.29 lakhs as follows: 

Ce ltral State To:aJ 
Sector Se.::tor 

Part I 3746 37 46 

Part II 49425 49.42 5 98 83 

Part III 85'00 85.00 

86'885 134'425 221'29 

Third Plan, 

2.6. The total outlay on tourism in the Third Plan was Rs. 800 
lakhs. The allocations for Part I, II and III schemes were as 
follows: 

(Rupees in JBkhs) 

Central State To·al 
Sector Sector 

---
Part I 292'00 292'00 

Part II 058'00 058'00 II6·00 

Part III 392 '00 392'00 

35°'00 45°'00 800'00 

The actual expenditure of Rs. 510.45 lakhs was incurred during 
the Third Plan as follows: 

Central Stat! To:aJ 
Sec:or Sector 

Pan I 97'41 97'41 

Part II 47'71 47'71 95'42 

Part III 317. 62 317. 62 

145'12 365'33 510'45 

Three Annual' Plans: 

2.7. The allocation and expenditure during each of the three 
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Annual Plans, 1966-67, 1967-68, and 1968-69 in respect of Part I & 
II Schemes· are as follows: 

(Rupees in Lakhs) 

Allocation Expenditure 

Central State Total Central State Total 
Sector Sector Sector Sector 

1966-67 : 

Part r 28'50 Nil 28, 50 8'69 Nil 8'69 

Part II 15'00 15'00 30'00 9'86 9'86 19'72 

TOTAL 43'50 15'00 58'50 18'55 9'86 28'21 

1967-68: 

Part I 27'65 Nil 27'65 25' 14 Nil 25' 14 

Part II 30'00 30'00 60'00 8'76 8'76 T7'52 

TOTAL 57'65 30'00 87'65 33'90 8'76 42 '66 

1968-69 : 

Part I III' 31 Nil III' 31 35'42 Nil 35'42 
Part II 36 25 ?6·25 72 ' 50 15'82 15'82 31'64 

TOTAL 147'56 36'25 183'81 51'24 15'82 67'°6 

Fourth Plan: 

2.8. The allocation and. expenditure in the Central Sector as 
well as State Sectors are as follows: 

Department of Tourism: 

I. Allocations for thei financial years 1970-71, 1972-70 
and 1971-7~' '.' . .. •..• . Rs.llou· 57lakhs 

2. Expenditme for the financial years 1969-70, 
1970-71 and 1971-72 . . . • . Rs. 558' 86lalths 

/ndUzn T InITism DeveIopmmt Corporation 

I. Allocation for the financial 
1970-71 and 1971-72 

years l!)6r7:l, 

2. Expenditure for the financial years 1969-p, 
1970-71 and 1971-72 R,. 524' 31 lakhs 

• Since Part III Schemes were financed. wholly bv I h' State Governm:nts the De-
artment of Tourism has no information on th;:se schemes. 
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States and Union 'ferrito'ri,es: 

Out of a Plan allocation of Rs. 1168 lakhs during the Fourth 
Plan for the States and Union Territories, the expenditure in the 
first three years of the Fourth Plan has been Rs. 823.49* lakhs. 

Development of Tourism during the Current Plan: 

2.9. Originally an outlay of Rs. 25 crore was approved by the 
Planning Commission for the tourism schemes in the Central 
Sector and Rs. 11.68 crores in the States Sector. Out of Rs. 25 
crores in the Central Sector Rs. 14.23 crores were earmarked for 
schemes relating to the Department of Tourism and Rs. 10.77 crores 
for the Inc;lia Tourism Development Corporation. The mid-term 
appraisal of the Plan necessitated re-allocation of the funds on 
various schemes. Those schemes which were not directly condu-
cive to the tourist inflow and others which for administrative rea-
sons were not feasible were dropped and the funds thus saved have 
been diverted to other schemes such as youth hostels, wild life 
sanctuaries, provision of transport at various places, Gulmarg pro-
jects, etc. The Planning Commission also agreed to increase the 
allocation under the Hotel Loan Fund from Rs. 500 lakhs to Rs. 1150 
lakhs and to a fresh allocation of Rs. 150 lakhs for publicity, Rs. 75 
lakhs each for the remaining years of the Fourth Plan. 

2.10. The main rea'SOns advanced interalv.J for the short-fall in 
the Second and Third Plans are stated to be (i) the organisational 
set up at the centre for the planning and implementation of the 
tourist development schemes was far from adequate (ii) delays in 
completing codal formalities. 

Similarly in the Three Annual Plans, the reasons for short-fall 
was stated to be inadequacy of organisational set up of the Depart-
ment of Tourism for Planning and Development of Tourist Develop-
ment Schemes. In the Fourth Five Year Plan period also the 
reasons advanced for the short fall in plan outlay during the first 
three years of the plan period are stated to be "(i) inadequacy of the 
organisational set up of the Department of Tourism; (ii) delay in-
volved in completing codal formalities; (iii) delay in the appoint-
ment of executing agencies; (iv) non-formulation of the details of 
schemes before the commencement of the Fourth Plan; (v) delay 
on the part of the executing agepcies wherever appOinted." 

2.11. The Committee enquired as to why no concrete steps were 
taken by Government during all these years to gear the organisa-

-This figllre is approximate as confirmation about t~e expen:iiture filtuT'es of~v~ore, 
Tamil Nadu, Uttar Prydesh, Chandigarh and PondlCherry have not been recelved. 
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ttionalset '~p -Of :the Department of Tmuism for plannl"'ng-and imple-
-mentation of the ,various schemes included in the successive ,Five 
'Year Plans. 'E~plaining the reasons for the short-fall in the plan 
.expenditure, the 'Secretary, Ministry of Tourism and Civil Aviation 
stateddurlng his -evidence that: 

"1 agree that in the years you have mentioned, there was a 
short-fall and I am not condoning that. But the fact 
remains that all the largest projects where the maximum 
money was to be spent were projects of which no one 
'had experience before. "The whole scheme had to be 
drawn up from scratch; research had to be made. In fact, 
we produced a paper which was cleared with the Ministry 
-of -Finance but after a year or so, we found that it was 
completely unrealistic because the officers of the Depart-
ment just did not have the experience to plan for what 
was required. Changes had to be made." 

'2.12."To an enquiry as to what was the present position in respect 
-of the difficulties, the Secretary, Ministry of Tourism explained the 
1'osition thus: 

'''1 will try to answer this question. Certainly for instance, 
the Gulmarg project and the Kovalam project took some-
time in' drawing them up, in having them cleared through 

'the Ministry of Finance and other agencies in order to 
get expePditure sanction. In the case of the Gulmarg 
project, we had to go twice for obtaining expenditure 
sanction. We had to go to Government with enhanced 
outlay and ultimately that was sanctioned. Then the 
question of codal formalities came up. For instance, in 
Gulmarg where departmental schemes are being execu-
ted certain estimates -were framed, works were tG cost so 
much on a certain scale. The Ministry of Finance na-
turally wished to know whether the rates were reason-
able. We are having some difficulty on this score. 
Under 'the rules of Government, Departmental work has 
to be executed through the C.P.W.D. The C.P.W.O., un-
fortunately may not be geared to work in a particular 
area where they might ilot have -sta1l. We might have to 
depend on other agencies!' 

2.13. The Committee felt that notwithstanding what had happen-
oed in the earlier Plans, they desired that a comprehensive note be 
furnished to the Committee as to what they proposed to do in the 

Temaining years of the Fourth "Five Year Plan and the coming 

258 L.S.-:2. 



Fifth Five Year Plan. The' Committee desired that the earlier mis-
takes should not be repeated in the Fifth Plan, and there was hardly-
any point in making a theoretical plan which could not be implemen-
ted. The Committee, therefore, desired to be furnished with a note 
as to the steps they had taken item-wise, to overcome the shortfall! 
in expenditure. 

2.14. Government have stated in reply that:-

"Of the 3 main reasons for the short-fall, name1y, the inade-
quate organisational set up, the delay on the part of the' 
executing agencies and the delay involved in the comple-
tion of codal formalities, two are not within the control of 
the Department of Tourism. Only in the c~se of one 
reason can the Department, take remedial action to some' 
extent. The two reasons beyond the direct control of the 
Department are the delay caused by executing agencies 
in the implementation of the schemes and the delay in-
volved in the completion of codal formalities. Since the 
Department of Tourism does not have its own executing' 
agency, it has to get its schemes ex~cuted through the 
C.P.W.D., State P.W.Ds. or the India Tout5sm Develop-
ment Corporation, and on the working of these organi-
sations, the Department has no control. However, as 
C.P.W.D. takes much longer for the execution of the' 
projects, in 1971 it was decided to execute most of the' 
projects throulSh tl,e State PWDs. or ITDC and as a result 
the pace of execution has improved. 

As for the completion of codal formalities, corrective action 
is beyond the scope of the authority of the Department. 
For all the projects cleared by the Planning Commission, 
the Department has to approach the Ministry of Finance 
for concurrence, as also obtain the clearance of the Minis-
try of Works and Housing for executing the schemes 
through an agency other than the CPWD. The number 
of formalities that have thus to be followed causes delays 
in the execution of the scheme."-

2.15. Regarding the remedial measures taken to avoid recurrence' 
of similar situations in future, especially in the Fifth Plan period' and 
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laying greater emphasis on the fundamental significance of structur-
ing and manning properly, the tourist organisations, Government 
have ~tated:-

,"As for the Organisational set up, Department is not making 
any radical change in the structuring of the Natif'nal 
Tourist Organisation but within the present structure, en-
deavour is being made to improve the efficiency of the 
organisation. In 1971 a reorganisation of the Department 
had taken place and it did help in bringing a measure of 
increased efficiency. It is expected that the pace of im{lle-
mentation of the development of schemes would be "'~ter 
in the last two years of Fourth Plan than it had 1:~f!n ,in the 
first three years. However, it is admitted that for the execu-
tion of the schemes in the Fifth Five Year Plan the present 
set up in the planning and the execution wings is inadequate 
and a major effort for reorganisation of the set up would 
be needed this year. Of course, expansion of the Depart-
ment would be subdect to the constraint of the approval of 
the Ministry of Finance." 

2.16. The question of non-utilisation of funds and short-fall in 
plan expenditure had also been the subject of criticism by the Esti-
mates Committee vide their 90th Report (4th Lok Sabha) on the 
Ministry of Tourism and Civil Aviation (Department of Tourism). 
The Committee had inter alia recommended thus: 

"The Committee note that there was no separate provision for 
the development of tourism in the First Five Year Plan. 
They are concerned to observe that there have been heavy 
shortfalls in expenditure on development of tourjsm during 
the Second and Third Plan periods both in the Cen tral and 

'. State Sectors. Out of a total provision of Rs. 336.38 lakhs 
and Rs. 800 lakhs in both sectors. the extent of shortfall 
was of the order of Rs. 115 lakhs and Rs. 289.55 lakhs res-
pectively i.e., about 34 per cent and 37.4 per cent during 
the two plan periods. In the Central sector the shortfall 
amounted to Rs. 71 lakhs and Rs. 204.88 lakhs and in the 
State Sector to Rs. 44 lakhs and B.s. 84.67 lakhs respective-
ly. The exprmditure on Part I schemes which are wholly 
financed and executed by the Centre was Rs. 37.46 lakhs 
out of a provision of Rs. 83.50 lakhs during Second Plan 
and Rs. 97.41 lakhs out of a provision of Rs. 292 lakhs dur-
ing the Third Plan period. Thus the percentage of utili sa-



tion of funds on Part I schemes which was abcut 51 per 
cent during the Second Plan, came down to about 33.4 per 
cent during the Third Plan. It is also significant to note 
that out of 193 schemes proposed to be completed during 
the Second Plan, only 87 were completed during that pe-
riod. The position of utilisation of funds has not improv-
ed subsequently i.e. during 1966-67, 196.7-68 and 1968-69. 
The Committee are very much perturbed at the non-utili-
sation of funds in this vital sector during the successive 
Plan periods as this has affected adversely the provision of 
much needed facilities for the tourists in the country. They 
are unable to appreciate why the factors which impeded 
the utilisation of funds during the Second Plan were not 
identified and remedied well in time so as to enable full 
utilisation of funds during the Third Plan period and 
thereafter. It clearly indicates that during all these years, 
development of tourism so vital for the economy of the 
country was not given the priority and importance that it 
deserved. 

The Committee note that the total outlay for development of 
tourism during the Fourth Five Year Plan has been re-
duced from Rs. 40.J5 crores to Rs. 25 crores by the Plan-
ning Commission. The Committee would therefore like 
Government to ensure that .this financial provision is fully 
utilised on judiciously selected schemes which would help, 
in attracting the largest number of tourists in the country. 
These schemes should be formulated after detailed scruti-
ny in the light of past experience and should be executed 
expeditiou~ly. The Committee are informed that at pre-
sent UNESCO expert is going round the country to con-
duct a survey of tourist potentialities and to advise the 
Government on the development schemes to be taken up 
during the Fourth Plan period and that he would submit 
his report shortly. The Committee urge that expeditious 
measures should be taken to finalise the tourism develop-
ment schemes to be taken up during the Fourth Plan pe-
riod in the light of the expert's report so that work on 
the schemes could be started without loss of time. 

The Committee further recommend that corrective measures 
to streamline the procedures and the working of the De-
partment of Tourism should be taken up so that the factors 
which hampered the progress of schemes during the Se-
cond and Third Plan periods are eliminated." 
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2:17. The Government in their iaction taken replies stated*:-

"Shortfalls in expenditure during the two Plan periods and 
subsequent 3 years took place because the organisation to 
irilplem~nt the schemes was totally inadequate. The De-
partment \!ontinues to face this difficulty but steps are now 
being taken to ascertain the best organisational and staff 
needs of the Department charged with the responsibility 
for developing the Tourist Industry. A study of the v!ork 
and methods in the Department has beEm entrusted to the 
Indian Institut~ of P~blic Ad~inistration and it is hoped 
that the recommendations made in this study when accept-
ed by Government will provide a sound organisational 
base for the implementation of tourism schemes. In sche-
mes involving construction, it is proposed to take the help 
of private architects to ensure quality of design and pro-
per quick implementation. 

Every effort is being made to ensure that then~ will be no 
shortfalls in the expediture during the 4th Plan periods." 

2.18. It is distressing that after two decades of planning, the De-
partment of Tourism has not been able to gear fully its organisa-
tional set up for planning and implementation of the various sche-
mes included in the successive five year plans. The position regard-
ing utilisation of funds so far even during the Fourth Plan period 
~eems far from satisfactery. As against a allocation of Ks. 1833.51 
lakhs during 'the first three years of the Fourth Fh'e Year Plan, 
actual expenditure both for the Department of Tourism and I.T.D.C_ 
was of the order of Ks. 1083.17 lakhs. Instead of identifying the fac-
tors which impeded the utilisation of funds during the Second and 
Third Plan period and taking remedial measures to ensure a fuller 
utilisation of funds, the same old reasons for the shortfall in the 
plan outlay when the Fourth Plan period is coming to a close are 
still being advanced viz., (i) non-formulation of the details of sche-
mes before the commencements of the Fourth Plan (ii) delay in the 
appointment of executing agencies; (iii) inadequacy of the organi1a-
tional set up of the Department of Tourism; (iv) delay in completing 
codal formalities and (v) delay on the part of the executing agencies 
wherever appointed. In the Committee's view there is no use of 
mp.king a plan which cannot be executed and succe!osfuIIy imple-
mented. The Committee are constrained to note that even for the 
execution of the schemes in the Fifth Five Year Plan period DO seri-
ous thought is being bestowed for laying greater emphasis on the 

*I3 th Report C4LS) P. 6. 
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fundamental significance of structuring and manning properly the 
tourist organisation. The Committee, therefore, feel concerned about 
the approach to the whole problem of growth and development of 
tourism in the country by the Department of Tourism. They have, 
therefore, spelt out their suggestions for the reorgani.,ation of the 
Del'artment of Tourism in their chapter on "Organisational set up" 
at the end. The Committee would very much like that the mistakes 
committed during the earlier Plans are not repeated during the Fifth 
Plan period. They would urge that expeditious measures should be 
taken to finalise the tourism development schemes to be takenl 
up during the Fifth Plan period so that the work on the schemes 
could be started without loss of time. 

2.19. The Committee would further recommend that corrective 
measures to streamline the procedures and the working of the De-
pa11:Jnent of Tourism be taken so that the factors whi\!h hampered 
th«'! progress of schemes during the earlier plans are eliminated. The 
Committee would also like Government to ensure that the financial 
provision made in the rdth Plan are fully utilised on judiciously 
selected schemes. 



CHAPTER III 

TRENDS IN TOURIST TRAFFIC 

A. India's Potential for Tourism 

3.1. Few countries in the world canoHer such a wide range of 
"attrRctions to the tourist as India can. We have places of extraordi-
nary natural beauty. A tourist can carry a camera or a gun to the 
jungles if he is interested in wild life. He can vist ancient monu-
ments in stone and marble-Ajanta, Mahabalipuram and the Ta]-as 
well as the monuments of modern India-dams, factcries and the 
cities planned by Lutyens and Corbusier. The serious-minded tra-
veller can find a great deal to interest him in the world's largest de-
mocracy, and in our efforts to develop our economy. All these attrac-
tions for the tourist are there without any effort on our part to create 
them. A conscious effort would greatly augment the potential. 
Mountaineering and winter sports, cultural activities and many other 
attractions could be developed both for the benefit of our own na-
tionals and of OUr visitors from abroad. On top of all this, India has 
the advantage of being at the cross-roads of some of the mos'; imPOIT-
;ant air-routes and sea-routes of the world. 

3.2. 'l'he table below gives the total number of t<mrists who visited 
India from 1960 to 1972:-

Year 

1960 
1961 

1962 

1963 

1964 

1965 

::1966 

15 

Number 
of 

Tourists 

1,23,095 

1,39,804 

1,34,360 

140,821 

1,56,673 

1,47,900 

1,~9,603 

Percen-
tage 
increase 
over 
previous 

year 

13"6 

3·9 

4·8 

11·3 

5·6 

7·9 
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I Z' 3 

1967 1,79,56S- u'S-

1968 1,88,820 5'2' 

1969 2M,7~ 29'6, 

1970 2,80,821 14· 8 

1971 3,00,995 7'2 

1972 3,42,950- 13'9 

3.::'. It would be' seen from the above' that the' total tourist arrivals: 
in India during the decade from 1961 to 19'71 the tourist arrivals In 

India recorded more Ulan a two-fold increase. The Committee en-
quired as- to what were the targets of tourists arrivals in India fixed 
for the decade covering- the period from' 19"61" to 1971" and how far th£" 
figures of tourist arrivals in India conformed to the proJections. In 
a note fUrni~hed to the Committee; in their post-evidence replip.s, 
Gov.:rmnent have stated:-

"Although the projected figures of the tourist arrivals on the 
pr~mng growth rates worked out at acout 381),000 tourist 
oy 1973, the Department of Tourism originally set a much 
higher target of 600;000 tourists by 197~r with a view to 
stimulate the various sectors of the industry tu much 
greater efforts in cfeveloping and' promoting tburbm to the 
country. In order to achieve this target an outlay of 
Rs-. 8'4.76 crores for,the Fourth Plan was- proposed. Due 
to stringent resources position the Planning Commission 
cut down the outlay' to Rs. 25' crores. This necessitated 
the recasting of the projected growth in tourist arrivals 
oy 19'73 as the volume of traffic is propr,rtionate to the 
facilities that we' can- provide for touri;ts in the country. 
The revised target of" touris-t arrivals was nxed at 400,OOa 
tourists by 1973 requiring- an annual growth of 16:2 per 
cent over the Fourth Plim' period: The actual growth in 
tourist traffic, however, recordett' an increase' of about 29.6 
per cent in 1969' and' 14':8' per cent in 1970. The growth 
rate far 1971 was however 7:2 per cent bet"Duse of war 
time' conditions towards the, end~ of the year. 

A total of 342,950 tourists visited' India during 19"02, repre~ent
ing an increase' of" 13':9 per cent over the- preceding year. 
On the basis' or arriiralk there' i~ ev.ery possibility of our 



achieving the target of 400,000 touris':::; by the er:d of' 
1973." 

3.4. Regfilrding India's potential for tourism, the 5ccretary, Minis·-
try to Tourism and Civil Aviation stated during evidence that the' 
percentage of India's earning, out of the world's receipt from tour--
ism was 0'27 in 1971. At present the principal tourists market for-
ltxi~~'were Western Europe which gave 93,000 tmlrists. North Arne--
rica 4'i,000. South East Asia 28,000, South .East :~:i,3j;il and Africa 
19,000 tourists. This was during the period Jamlal'Y to October;. 
1972 and they accorded for approximately 80 per cellL of the totd 
tourist traffic to India. It was expecte:i that these regions wou:d' 
continue to be India's main markets in the next five year plan. They 
were also stepping up activities in Japan and Australia from where' 
they hoped to get increasing number of tourists. 

B. Projections of Tourist arrivals in India 

3.5. In regard to the basis on which the targets of one million' 
tourist arrivals by 1980, had been fixed, Government in a written-
note furnished to the Committee have stated:-

"In order to attain a target of 1 million tourist arrivals by the' 
year 1980 we would require a compound growth rate of 
14 per cent over the 1973 target of 400,000 totirist arrivals. 
To achieve a target of 800,000 tourist arrivals hy 1978 and 
one million arrivals by the end of the decade (1980) an 
annual growth rate of 15 per cent upto 1973 and 12 per 
cent thereafter will have to be maintair.cd. We have al-
ready attained the growth rate of 13.6 per cent during 
1965-70 and it may not be difficult to achieve the growth 
rate stipulated for attaining the target~." 

3.6. Regarding the realisation of projections of one million tour-
ists arrivals in India, by the year 1!J80, the Secretary. Ministry of-
Tourism and Civil Aviation stated during evidenc'? th~t the targets 
of one million tourist by the end of 1900, was made on certain pro-
jections. They projected the traffic growth between 13 to 15 per 

-cent per year. They were working out the detaii<; based on experi-
ence in the past and the world trend in tourism-. Details were be-
ing worked out as to how many-be.ds will be required, and how many 
rooms would -be required. This gave them shortage of 30,CCO rooms. 

3.7. Amplifying the point further, the Additional Director Gene-
ral of Tourism stated during evidence that bJ the' ye~r 1980, they--
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·hopt'd to reach the one million target. He added that the basis on 
--which the target of one million tourist arrivals in India had been 
.fixed was predicted On a compound growth rate of 14 per cent. They 
felt that it was possible to achieve it considering that in the last 
:year of the Fourth Plan, targets of tourist arrivals in India \vas 
400,000 tourists. If they could achieve in 19i3, target of 400,000 tour-
ists (and they had reason too believe that it would be possible to do 
so), they had predicted that with the stepping up of promotional 
,programmes, which they were taking up they should oe able to 
.-achipve subject to building up the infrastructurp in the country the 
targp.t of one million in the year 1980. 

3.8. At the 21st Annual Convention of TravpL Agents .Association 
<If India at Srinagar on the 23rd April, 1972 the JVl"in:'ster for Tourism 
:and Civil Aviation expressed the following vipws so far as the at-
1;ajnment of targets of one million tourists by 1481 was concerned:-

"We started in 1966. The Ministry was set up in early 196i. 
In 1966 we had 1'59 lakhs of foreign tourists to India. In 
1971 we were able to have just over three lakhs of tour-
ists. despite the fact that there was a major set-back as a 
result of political development of thp sub-continent. 

Nevertheless. we were able to get more than three lakhs of 
tourists, and our target of four lakhs of foreign tourists 
by the end of the Fourth Plan is almo::;t certainly going to 
be achieved and will probably be exceeded. 

in the Fifth Plan period we are now thinking in terms of 
doubling the influx of tourists-in other words, of going 
up from four lakhs of tourists in 1978 to eight lakhs in 
1978 and reaching the million mark hy 1980. 

We consider that this is a realistic estImate which can be 
achieved, provided the investments in tourism are substan-
tially increased. And, of course, along with the growth 
'in the number of tourists who come here there will be a 
substantial growth in the foreign exchange that we will 
earn. 

We expect that by the end of the Fifth Phn period the direct 
earnings from tourism will be at least one hundred 
crores of rupees a year plus another hundred crores from 
airliners, and therefore, tourism can become one of the 
-major foreign exchange earners in this country. 
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Now in the course of the last five years, we have tried to do 
two things; we have tried to strengthen our promotion 
campaign abroad and we have tired to strengthen our in-
fra-structure at home." -

C. India's Share of earnings from World Tourism 

3.9. The table below gives the India's share per annum in the 
1;otal.world turn-over from tourism during the years 191)0-71.-

Year 

1960 
1961 

1962 

1963 

1964 

1965 

1966 

"1967 

1968 

1969 

1970 

1971 

*Source: IUOTO Bulletins 

tExcludes earnings from Pakistan Nationals. 

World" India'st India's 
earnings earnings earnings 

(Rs.crores) (Rs. crores) as per-
centage of 
world 
earnings 

3,250 19'74 0·61 

3,460 17'77 0' 51 

3,813 18'97 0'50 

4,175 19'96 0'48 

4,777 22'23 0'47 

5,554 20'97 0'38 

8,043 22'60 0'28 

10"P5 25' 18 0'24 

10,800 26'42 0'24 

II,625 33'U 0'28 

13.425 38'03 0'28 

14,925 40'38 0'27 

3.10. It would be seen from above that amount of foreign ex-
-change earned from the tourist arrivals during 1971 totalled Rs. 403:8 
millions, representing a rise of 6:2 per cent over the earnings of 
Rs. 380.3 million during 1970 i.e. 14.8 per cent above 1969. 

3.11. Dwelling upon the reasons for declining trend in India's 
-share of earnings from world tourism, the Secretary, Ministry of 
'Tourism and Civil Aviation stated thus during evidence:-

"The bulk of world Tourism is within Europe itself Europe 
consists of several countries. Everyone crossing the bor-



der of his country, is a tourist and it is easier for hhri. The' 
distance involved in coming to India is much more. No-
doubt, there has been a trem'endous increase in the num-
ber of international tourists. The money spent in Europe 
has conset).uehtly gone up. Our share his proportionately 
shown a declining trend, but in addition to this. there 
have been other factors beyond our control. This is S0 
despite the nmri.ber of tourists who came to India last year 
going up, ccmpared :0 the year before. We have under-
taken massive publicity campaigns and are improving the 
infra-structure. So, I think our plan of 1 million tourists 
by the end of 1980, will be achieved." 

3.12. The Committee note that India has many things to ofter for 
tourism. It has scenic beauty in its m'ountains, sea-side places and 
its forests. It has an unlimited number of historical monuments of 
great interest. It has places of architectural beauty and above aH. 
it has an extraordinary diversity of people who are warm and friend-
ly, a point of special attraction from the point of view of foreign 
tourists. The Committee are, unhappy to note the slow progress in 
the development of tourism in the country as is borne out by the 
fact that the total tourist arrivals in India constituted 0:12 per cent 
only of the world tourist traffic in 1966 and 0:17 per cent only in 
the year 1972. In terms of percentage it means that whereas the 
total world turn-over increased by 359 per cent during 1960 to 1971, 
India's tum over increased only by 104:6 per cent with the result 
that India's share of the World turn over decreased from 0:61 per 
cent in 1960 to 0:27 per cent in 1971. 

3.13. The Committee note that the Department of Tourism had 
originally fixed an ambitious target of 600,000 tourists by 1973 with 
a view to stimulate the various sectors of the bidustry to much great-
er eftorts in developing and promoting tourism in the country. These 
targets were, however, revised and fixed at 400,000 tourists by 1973, 
consequent on the pruning down of the allocations for tourism in 
the Fourth Five Year Plan. The Committee note that a total of 
342,950 . tourists had visited India during 1972. On the basis of these 
arrivals, the Ministry expects that targets of 400,000 tourists by 1973 
would be realised. The Committee further note that in order to at-
tain a target of 1 million tourist anivals by 1980, India would re-
(luire a compound growth rate of 14 per cent over tlie 1973 target 
of 400,000 tourist arrivals. The Committee further note that to 
achieve a target of 800,000 tourist arrivals by 1978 and one millicu 
arrivals by the end of the decade (1980), an annual growth rate of" 
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1.5 per cent upto 1978 a."d 12 per cent thereafter would have to be 
-attained. The Committee observe that India had already attained 
1he growth rate of 13:6 per cent during 1965-7·i). The Committee, 
therefore, share the hope of the Minister of Tourism and Civil 
Aviation expressed at the 21st Annual Convention of Tra\'el Agents 
beJd at Srinagar on the 23rd April, 1972 that the target of reaching 
:800,000 tourist arrivals in India by 1978 and one million mark by 
1980 would be achieved. In order to achieve the stipulated target 
the Committee need hardly stress that the basic requirements for 
promotion of tourism viz. (i) provision of hotel accommodation of 
international standards; (ii) adequate air transport (both intema-
tional domestic); (iii) vastly improved rail and. road transport facili-
ties; (iv) provision of necessary off-site improvements for deve-
lopment of tourist resorts; adequate entertainment facilities etc. are 
provided at a much quicker and speedier pace than was hitherto being 
taken. There is need for sustained and vigorous effort on the part 
of Department of Tourism and other connected agencies to build up 
the requisite infra-structure to make comfortable the stay of one 
million tourist in India by 1989. 

D. World Tourist Statistics 
, 

3.14. The table below gives the number of tourist arrivals to India 
from some of the countries during the year 1961-71. 

Country of 
Nationality 

U.S.A. 

U.K. 
-Canada· 

Mexico· 

Austria 

Belgium 

Netherlands 

France· 

-Germany 

Itlay 

Denmark 

S'Yeden 

1961 

2 

31,3.5 

22,191 

1,923 

523 

422 

417 

1,202 

3,033 

4,835 

1,643 

526 

900 

1967 

3 

43,041 

27,309 

3,001 

451 

831 

981 

1,836 

7,224 

8,101 

2,550 

1,202 

1,454 

1968 1969 

4 5 

41,721 52,836 

29,821 38,037 

3,575 4,846 

688 724 

1,143 IAI7 

1,106 1,548 

1,976 2,768 

8,786 12,094 

9,862 14,222 

2,740 4,639 

1,337 1,919 

1,697 2,6:)1 

1970 1971 

6 7 

58,793 54,982 

43,212 40,005 

7,026 7,045 

877 737 

1,746 1,790 

2,646 2,131 

3,227 3,692 

16,832 16,779 

16,685 17,867t 
5,954 5,982 

2,315 2,483 

2.573 2,791 
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1 2 3 4 5 6 7 

Switzerland 1,649 3,017 3,251 4>418 5,220 5,394 

Czechoslovakia 526 778 854 1,5°6 1,316 1,089 

U.S.S.R. 3,737 1,959 2,057 2,935 2,874 3,522 

Kenya II,420 4,209 2,254 3,363 3,562 .J 6,605 

Tanzania 2,398 2,453 1,733 2,075 2,519 " 5,843 

Uganda 1,229 1,685 1,063 1,569 2,203 3,459 

Persian Gulf 
countries 2,547 2,776 3,067 3,980 5,219 5,611 

Iran 726 1,290 1,175 1,771 2,573 2,826 

Afghanistan 2,035 2,067 3,II2 3,860 4,854 6,177 

Ceylon 14,838 20,II6 19,899 19,891 18,004 16,577 

Japan 3,940 5,315 6,024 8,352 9,432 11,618 

Malaysia 7>4S1'" 7,138 8,032 8,823 10,827 17,752 

Singapore '" 3,318 3,704 3,793 4,918 7,623 

Philippines 469 693 822 952 915 1,050 

Thailand 594 1,110 1,384 1,910 1,876 3,447 

Australia 2,302 6,351 8,322 10,615 II,901 10,936 

New Zealand 442 929 1,234 1,832 2,104 2,286 

tPertains to West Germany only . 

... Singa}:OIe figures ir.cJuded in Malaysia. 

3.15. It has been stated that tourists from High Spending areas 
viz., America" Europe, Australia and Japan increased from 85,978 in 
1961 to 203,010 in 1971 registering an annual growth rate of 9 per 
cent. This market has been sensitive to political situations in sub-
continent. In 1965 the traffic from this area had registered a dec-
line of 7.7 per cent compared to 19641 and again the political up-
heaval in 1971 in the adjoining country resulted in a decline of 1.7 
'Per cent compared to 1970. The first half of 1971 was marked by an 
increase of 5.4 per cent but ,a decline of 7.3 per cent in the second 
half resulted in an overall decline of 1.7 per cent in 1971 C'Otnpared 
to 197,!). The share of high spending category traffic, which had 
been on the increase since 1968, declined from 73.5 per cent in 1970' 
to 67.4 per cent in 1971. 

3.16. Tourists from countries in Africa and Asia totalled 109,603' 
in 1971, sh-owing an increase of 30.9 per cent over the arrivals in 
1970. The share of this segment in total tourist arrivals, which had. 
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declined from 41.3 per cent in 1961 to 29.8 per cent in 1970, recovered: 
to 36.4 per cent in 1971. Tourist arriVials from Afro-Asian ccuntries 
in 1971, were almost double the figure fo): 1961 giving an annual; 
growth rate of 6.6 per cent for the period. The increase in tourist 
traffic from Afro-Asian countries during 1971 was mainly due to· 
the inflow of ethnic traffic from South East Asia and Africa. Tourist 
arrivcVs from South-East Asia recorded an increase of 24.7 per cent 
while those from Africa recorded an increase of 67.7 per cent as 
compared to 1970. 

3.17. U.S.A. and Canada together contributed 20.6 per cent to· 
the total tourist arrivals in 1971, registering decline of 5.8 per cent 
compared to tourist arrivals in 19'W. Whereas the first half of 1971 
registered .an increase of 2.4 per cent over the first half of 1970, 
the subsequent decline in the second half of the year turned the' 
marginal increase into an overall decrease of 5.8 per cent. The' 
contributioJl of this region to total tour.st arrivals has never been' 
significant. The arrivals from Central and South American region, 
which had been steadily increasing since 196R, re.::orded a sharp 
decline of 32.5 per cent in 1971. 

3.18. It has been stated that Western Europe continued to be the 
principal tourist generating region for India, even though the share' 
of this region to total tourist arrivals declined from 37.6 per cent 

. in 1970 to 34.6 per cent in 1971. This decline was mainly due to the' 
fall in tourist arrivals fl'am U.K. which is the major market in this 
region. The arrivals from U.K. fell from 43,212 in 1970 to 40,005 
in 1971 registering a decline of 7.4 per cent. The other important 
country in this region, viz., France also sent a slightly lower num-
ber of tourists in 1971. Arriv:als from West G€rmany, on the other 
hand, improved from 16,279 in 1970 to 17,867 in 1971, but the growth 
was nat substantial enough to offset the overall decline in tourist-
traffic from this region. 

3.19. Tourist arrivals from Eastern Europe registered noticeable' 
growth in 1971, the percentage increase being 21.7 per cent com-
pared to the previous year. The contribution of this region to' 
total tourist arrivals was 2.6 per cent in 1971 The U.S.S.R. (3522) 
and Yugoslavia (109:» registered increases of 22 .. 6 per cent and' 
28.7 per cent respectively. 

3.20. Tourist from countries in West Asia' totalled 12,648 in 1971' 
as compared to 12,170 in 1971) showing an increase of 3.9 per cent. 
Increase was on account of higher arrivals from Iran, Saudi Arabia' 
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:and Persian Gulf countries. The ;ohare of this r.egioll to total tourist 
. arrivals, however, declined marginally from 4.3 per cent in 1970 
; to 4.2 per cent in 1971. 

3.21. Arrivals fl'O'IIl East Asian countries recorded an overall 
.increase of 14,033 tourists in 1971 (70,846) as compared to 1970 

(56,813). The share of the region to total tourist arrivals increased 
from 20.2 per cent in 1970 to 23.5 per cent in 1971. This rlge was 

· mainly due to increase in arrivals from Malaysia, Singapore, Indo-
nesia, Japan and Thailand. Ceylon which sent the maximum num-

· ber of tourists from this region, and ranked third until 1970 in 
sending the largest number of tourists from any individual country 
receded to the sixth position in 1971. Tourist arrivals from this 
·country recorded a decline of 7.9 per cent. Despite this decline, 
East Asia region now occupies the second position in sending the 
largest number of tourist, the first being Western Europe. The 
total tourist arrivals ~rom East Asia increased by 104.9 per cent 

· during the decade 1961 to 1971, the annual growth rate being 7.4 
· per cent. . 

3.22. The tourist arrivals from Africa maintained a steady increas(> 
in 1971 as well. The year was marked by a steep increase of 67.7 

· per cent in tourist arrivals over the figure far 1970. The declining 
trend in tourist arrivals from African countries was arrested in 
1969, and their share of total tourist arrivals improved from 5.1 
per cent in 1969 to 8.2 per cent in 1971. Compared to 1961, tourist 
arrivals from Africa recorded! a substantial increase of 39.6 per cent 
in 1971. 

3.23. Tourist arrivals from Australasia increasro from 2903 in 
-19ln to 13,931 in 1971 showing a compound growth rate of 17.0 
per cent per annum. In 1971 there was a slight decline of 1.2 per cent 
in tourist traffic from this region. The share of this region also dec-

'lined from 5.0 per cent in 1970 to 4.6 per cent in 1971. Tourist 
arrivals from Australia, the major contributor from the region, also 
recorded a decline of 8.1 per cent from 11,901 in 1973 to 10,936 in 

'1971. 

3.24. The Committee note that in 1971, an increase of 7 pel" cent 
-was recor4ed in tourist arrivals in .India over 1970.' Though U.S.A. 
-and U.K. contiJotued to occupy the first anel second pOsitions as the 
countries of orogin of tourists to India. Ceylon which ranked third 

-in 1970 moved down to the sixth position and West Germany moved 
up to the third ,osition. The major increase in tourist arrivals dur-

. ing 1911 was from Malaysia (6,925) followed by Tanzania (9,324), 

. Kenya (3,043) and Singapore (2105). Tourist arrivals from Tanzania 
-more than doubled in 1971 as compared to 1970. Tourist arrivals from 
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. .Japan registered about three-fold increase between 1961 and 1971 and 
• exceeded those from Australia for the first time in 1971. The Com-
mittee would like to stress that greater promotional efforts lie made 
in the countries from wnere the flow of tourists to India is not at pre-
. sent appreciable. Government should also take careful note of the 
·;trends in tourist traffic with reference to areas of origin so as to 
, reinforce efforts in such promising areas. 

E. Regional Cooperation 

3.25. There are many existing illustrations in tourism of Regio-
nal Cooper!ation, for example, the Alpine countries, CanMexUs 
(Canada, Mexico, United States), Great Britain and Ireland. The 

'underlying interest encouraging such cooperation may be in the 
'field of development or marketing or both. An example of the 

~. former is the 'combined centre for staff training; of the latter the 
'provision of tours covering the countries involved, as one package 

. or inclusive operation or collective area promotion. There is com-
petition between regions for the long distance tourist. North 

.. America competes with the far East for European tourists for ins-
tance. So, at first sight there is justification for regional CO'opera-
tion in the wider area sense, e.g., Pacific Area Travel Association, 

: European Travel Commission, and the new African Travel Com-
. mission. Apart from the obvious object of attracting more foreign 
. tourists into the regional area concerned there is also a gain in the 
-continuing exchange of experience and information between the 
··constituent countries on their domestic traffic and on intra-regional 
,~originating traffic. 



3.26. The number of tourists to India and some of the neighbour-ing countries from 196-71 published by the International Union of ! • , Official Travel Organisation (IUOTO) are as follows:- k.j 
1961 1962 1963 1964 1965 1966 1967 1968 1969 1970 1971 

Mghanistan 3,329 2,666 3,542 N.P. 10,539 23,413 37,863 44,539 63,100 100,200 113,109 Burma N.P. 3,380 5,000 N.P. N.P. N.P. N.P. N.P. N.P. N.P. N.P Ceylon N.P. N.P. 19,214 19,700 19,781 18,969 23,666 28,272 40,200 46,200 39,654 India 139,804 134,360 140,821 156,673 147,900 159,603 179,565 188,280 244,724 280,821 300,995 
N 

Iran N.P. N.P. N.P. 120,732 135,876 181,498 204,629 282,905 254,800 298,600 N.P. Q) Malaysia. :a N.P. N.P. 26,865 24,754 23,225 N.P. 42,775 50,662 53,200 76,400 98,188 Nepal N.P. 6,179 7,275 9,526 9,388 U,567 18,093 24,209 34,9°1 45,970 N.P. Pakistan 59,899 62,620 69,466 75,681 73,691 77,482 89,441 97,392 N.P. 122,097 II 3,300 Thailand N.P. 130,809 195,077 2II,924 225,025 28S,II7 335,845 377,262 469,800 628,700 638,738 
It will be seen that at present Thailand is receiving more than double the number of tourists than India. Iran has also made a significant progress ,and is now well ahead India. Of late Afgha-nistan has also registered a considerable rate of growth jll ~o1Jri~t J1HjVill~. 

-
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3.27. In a memQl'andum submitted to the Committee, a leading 
hotelier has observed:-

" ......... to obtain maximum effect for the money spent, it is 
important that we should, if possible, get together with. 
our neighbouring countries and work out, with the assis-
tance and cooperation of the carriers, a joint programme 
for promoting the region of India, Nepal, Ceylon, Afgha-
nistan and Iran." 

3.28. Regarding the question of Joint Programmes for promot-
ing the region of India, Nepal, Ceylon, Afghanistan and Iran, the 
Secretary, Ministry of Tourism and Civil Aviation stated during 
evidence that these countries besides Mongolia also, were Member~ 
of the South Asia Travel CommisSion, known as IOTA. The Ses-
sion of the lOT was held in New Delhi in 1969 which recommende.i 
joint efforts for bringing traffic to the region. Unfortunately at this 
stage, the Commission did not have, fulfledged Secretariat and the 
recommendations could, theref.a're, not be implemented by all the 
countries concerned. However, International Official Travels Orga-
nisation was establishing a regional office in Ceylon and when this 
was established the promotion of regional tourism would be given 
a boost. 

3.29. As per the statistics furnished by the Department of 
Tourism the Committee note that country like Thailand was receiv-
ing more than double the number of tourists than India. Similarly 
Iran had also made significant progress in recent years and was-
now well ahead of India. Of late Afghanistan had also achieved 
a considerable rate of growth in tourist arrivals. It was, therefore,. 
imperative that India should make sustained and concerted efforts to> 
keep pace with the countries in the region so far as the flow of 
tourist 'traffic was concerned. In the Committee's view one \"'ay 
doing this was by achieving greater co-operation amongst the 
countries in the region. The Committee would like to point out 
that there are many examples of regional co-operation for example 
the Alpine countries, CanMexUs (Canada, Mexico, United States), 
Great Bmaln and Ireland, where besides having combined centres 
for staff training; provision of tours covering the countries invorv-
ed; collective area promotion, there is continuing exchange of 
experience and information between the constituent countries on 
their domestic tramc and on inter-regional originating traffic. OD 
this analocY, the Committee would commend the concept of 1'&0-
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gional ' co~operati&n 'between couidries like India, Nepal, Ceylon~ 
Afghanistan and Iran [or organising joint programmes for promot-
ing the region. 

F. Average stay of Tourists in India 

3.30. The t?-ble below gives the average stay of tourists in India, 
from different regions, during the year 19~1:-
"-

North Americans 18'6 days 

Central & South Americans 13'7 days 

Western Europe including U.K. 23'7 days 

Eastern Europe 24'7 days 

Africans 42'7 days 

West Asians 29'7 days 

East Asians 29'5 days 

Australian 16, 1 days 

Average 25'3 days 

3.31. The Federation of Hotel and Restaurant Association of 
India in a Memorandum submitted to' the Committee have stated:-

. "We can increase the earnings of foreign exchange from tour-
ists if we can make them happier, more contended anCi 
give top-priority for their stay and travel within India, 
so that their average stay in the country is fo'r a longer 
period than 25.3 days as recorded for the year 1971 ..... " 

3.32. The Committee enquired as to what precise steps had been 
taken by Government so that the average stay of tourists in India 
was for a longer period than 25.3 days as recorded for the year 
1971. 

3.33. Explaining the steps taken to increase the average stay of 
tourists in the country for a longer period than 25.3 days, the Addi-
tional Director General of Tourism info'rmed the Committee thus:-

"The average that we have derived goes up on account of a 
certain number of factors. If you take the country-wise 
averages, they CO'me on the basis of the time at the di~ 
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posal of the tourist teams and the time taken for travel-
ling and the average time they spend in holidays. For 
example, from the Mrican countries there are a large 
number of travellers coming to stay for two' months here~ 
and the average comes to 42 days whereas in the case 
of Central and South America it is 13.7 days, because that 
is the time at their disposal to come to India. What we 
are trying to do is to make such provision in our Plans 
as to ensure that the maximum time at their disposal 
in a particular holiday is spent in India so that we can 
get the maximum benefit of their stay and travel period. 
While that may be so, we cannot overlook the fact that 
more than the number of people who come to India 
there are people who over-fly. We do want them to spend 
a part of the time they would otherwise spend in other 
countries, in India. We want them to halt over the 
weekend or for three or five days, so' that the next time 
they travel, they or their friends who hear from them. 
stay in our country for ,a longer period. This is a promo-
tional measure and a developmental activity." 

3.34. The Committee note that the average stay of tourists in India 
from different regions worked out to 25.3 days during the year 1971. 
They hope that with the various steps being taken by Government 
to attract the flow of tourists to India the average stay of tourists 
in the country would be for a longer period than 25.3 days as record-
ed during the year 1971 and there would be increased earnings of 
foreign exchange from the tourists. 



CHAPTER IV 

PLACES OF TOURIST INTEREST IN INDIA 

A. Development of Tourist Centres 

4.1. The Department of T-ourism has listed approximately 160 
places of tourist interest in the map of India. State-wise distribu-
tion of these tourist centres is given at Appendix-I. The salient 
and essential features of the important tourist centres from the 
point -of view of foreign tourists is given below:-

Western Region 

1. Bombay: 

:2. Ajanta Ellora : 

3. Gea: 

4. Ahmedabad: 

s. Sasangir 
Somnath : 

6. Palitana: 

7. Sanchi: 

8. Khajuraho: 

Bombay, the Capital of Maharashtra State, is a modern industrial 
centre and a busy pon. It is the slatting point for tourists arriving 
from abroad. Accross the harbour lies the Elephanta Island on 
which is the 8th century rock cut temple of Shiva having beautiful 
sculptures. 2S miles north of Bombay are a group of Buddhist 
caves known as Kanhari Caves. 

The Ajanta Caves (2nd century B.C. to 7th century A.D.) are a 
set of Buddhist rock cut Chaityas and Viharas famous for their 
fresco paintings. The Ellora Caves (7th century to lIth century) 
which have Buddhist, Hindu and Jain rock cut temples are 
noted for their sculpture, the most outstanding one being the 
Brahamanical Kailasa temple. 

The fonner Ponugese territory south of Bombay on the Konkan 
coast is picturesque territory having beautiful beaches, mediaeva I 
temples, picturesque water ways and beautiful landscape' The 
sea journey from Bombay to Panaji, the Capital of the territory, 
is a pleasant experience. 

Till recently capital of Gujarat, Ahmedabad founded by Sultan 
Ahamedshah is a textile centre with a number of interesting monu-
ments on the Indo-Saracenic style which flourished before the 
Mughul period. Mahatma Gandhi's ashram on the banks of 
Sabannati and the Bal Vatika are of great interest to visitors. In 
the vicinity of Ahmedabad lies Lethal a harbour which flourished 
4500 years ago and is a site of archaeological excavations. The 
nth century Sun temple of Mohera lies 75 miles north of Ahmedabad 
while Nal Sarovar 72 miles from Ahmedabad is a Sanctuary of 
migratory birds in winter. 

The Gir Forest is the home of the Asian lion, and now a sanctuary 
where one can see linons in their habitat. Near the Gir Sanctuary 
on the sea shore of Prabhas Patan is the newly constructed temple 
of Somnath. 

The Saturnjaya Hill near Palitana has a large group of temples 
sacred to Jains. 

Budhist monuments, some of them dating before the Christian 
Era, are found in this village near Bhopal, the Capital of Madhya 
Pradesh. The Great Stupa with its carved gateways is impressive. 
This is 8 little village in Central India and has become a popular 
centre where visitors flock to see the roth and nth century Hindu 
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·9. Gwalior: 

10. Mandu: 

-Xl. Kanha Kisli : 

Eastern Region 

12. Calcutta: 

13. Shantiniketan: 

14. Darjeeling: 

IS· Shillong: 

16. Kaziranga : 

17· Bodhgaya: 

-lB. Bhubaneswar, 
Purl, Konark : 

_ N urtllem Re,ion 

19. Delhi/New 
Delhi : 

20. Agra: 

21. Jaipur: 

22. Udaipur: 
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u.d Jain temples noted for their beautiful carvings. The erotic 
aspect has intrigued foreign tourists. 

One of the biggest Hindu forts is found in Gwalior. It contaiIlJ 
huge monolithic Jain statues, temples, palaces and a museum. 
Nearby 72 miles away is the Shivpuri National Park where one can 
see Wild Life. 

On the crest of the Vindhyas, lies Mandu the Capital of the 
Sultan's of Malva. It has a number of Pathan monuments. 

170 miles from Jabalpur in Madhya- Pradesh lies a beautiful forest 
area which has now been declared a National Park. It has a 
variety of wild animals ranging from tiger, bison to deer· 

This is the eastern gateway and is India's largest city and Capital 
of West Bengal. This is the starting point of the tour of India 
for those coming from the East. 

Located at a short distance from Calcutta is poet Tagroe's 
Vishwabharati International University. It is a centre of not only 
education but art and culture as well. 

A hill resort in the Eastern Himalayas, Darjeeling commands a 
fine view of snowcapped monuments; it is a popular resort in 
summer and autumn. 

Another resort in Eastern India, Shillong is noted fOT its scenic 
beauty and said to resemble the Scottish highlands. 

A game sanctuary where one can see Indian rhino. 

The site where Gaunun Budhll is supposed to have meditated 
and attained enlightenment. 

These are temple towns of the Eastern Region. Konarak famous 
for its Sun temple stands on the sea shore; the carvings on its walls 
are exquisite, some of which are erotic. Purl with its exce llent 
beach has the Jagannath temple, sacred to Hindus. Bhubaneswar 
the Capital of Orissa, abounds in a number of temples and caves. 

New Delhi, the modern Capital of the Indian Republic, is a city 
of monuments and parks, while Delhi, which used to be the Capital 
of the Mughals, has the impressive Fort and Jama Masjid. Delhi 
has been the Capital of a number of dynasties starting from the 
Pandavas. It is also a place from where a tourist commences his 
tour of India. 

Famous as the city of Taj, Agra was the Capital of Akbar who 
built the fort. The most celebrated monuments in Agra, however 
is the Taj Mahal, the mausoleum built by Shah Jaban over the 
grave of his queen Mumtaz Mahal. The Taj Mahal is cOnsidered 
one of the wonders of the world and is the most visited monument 
in India. Near Agra is the abandoned city of Fatehpur Sikri 
which Akbar built to house his Capital but later gave it up due to 
the scarcity of water. 

Capital of Rajasthan, Jaipur known as the 'Pink City' is a fascinating 
centre within easy reach of Delhi. Its palaces, Hawa Mahal and 
old Capital at Amber having palaces within a fort are very popular 
with tourists. 

City of lakes, Udaipur boasts of lovely limpid lakes, island palaces 
and parks. The Lake Palace hotel on the Pichola lake is indeed 



23 Mount Abu: 

24· Sariska Game 
SanctuarY : 

25. Varanasi: 

26. Bhakra Dam : 

27. Kashmir: 

28. Gulmarg: 

29. Kulu: 

30. O>rbett 
National Park-: 

3 I. Keoladeo 
Ghana: 

Soutlzern Rqion 

32. Aihole, Badami, 
pattadakaJ : 

33. Madras: 
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unique and perhaps the only one of its kind in the lEast. Within J 

a motorable distance is Chittorgarh, the one time Capital of the' 
rulers of Mewar. Its old fort containing temple~, torers, and" 
ruined palaces remind one of the glory of the Rajput rulers. 

Rajasthan's hill station, Mount Abu, 4000 ft. high, is the summer-
resort having the famous Dilwara Jain temples whicn belong to the 
nth and 12th century. 

With a motorable distance from Delhi (120 miles) Sari8ka is-
Rajasthan's Game Sacntuary having a variety of wild animals, which, 
can be viewed from watch-towers or while driving through the' 
sanctuary. 

On the banks of the river Ganges, Varanasi is.' a city sacred to· 
Hindus. It has, in its vicinity, Sarnath, a centre of Buddhist 
pilgrimage for it was here that Buddha preached his first sermon 
after he attained enlightenment. A number of ancient lIuddhist· 
monuments can be seen in Sarnath. 

Bhakra Dam symbolises India's economic regeneration. It is a' 
multi-purpose project across the river Sutlej and is the site of the 
highest dam in the world. 

The picturesque valley of Kashmir lies north of Delhi and Srinagar 
its Capital can be reached in less than two hours by a dirett flight. _ 
Srinagar with its lakes, canals and river Jhelum is a picturesque 
city surrounded by snow-capped mountaIns. A unique feature 
of a holiday in Kashmir is to stay in a houseboat on one of its lakes 
or the Jhelum. Within a motorable distance of Srinagar, which.· 
is alsO the Capital of the State, are the Mugliul Gardens known for 
their exquisite beauty. 

28 miles away is a resort having winter sports facilities. 

A resort in Himachal Pradesh, Kulu Vaney is known for its 
splendid scenic beauty and picturesque people. 

Named after the well known writ::eer Jim. Corbott, the Corbett, 
National Park situated in the foot hills of the Himalayas, lies within· 
a motorable distance from Delhi being 152 miles (245 kms) by 
road. One can see Tigers, Leopards, Hyenas" Jackals Wild Dogs,. 
Wild Elephants and a variety of Deer. 

Situated at a distance of 100 miles (161 kms) South of Delhi and 
30 miles (48 kms) West of Agra and-2 miles fiom Bharatpur is the·-
Keoladeo Ghana Bird Sanctuary where a variety of birds can be 
seen during the months of July and Augutt when a number of-
migratory ducks and geese flock here for breeding; the breeding_ 
season goes on till October. Besides birds,one.can also see a variety. 
of deer and other animals. 

One time Capital of the ChaJukyas, Alliole is considered the cradle . 
of Hindu Temple architecture and'has a!m0st a hundred temples. 

dating from 5th century At.D: onwards. Badami has the 6th a1ves· 
century rock cut Brahamanical and Jain caves containing interesting:~ 
panels. Pattadakal used ta·be a centre of' reHgion, art and cuhure-
during the Chalukyan period and has interesting specimens of" 
8th century. Dravidan temples. Ail the above places are in the. 
Bijapur District of Mysore State. 

The Southern gateway, Madras is the'starting' point for a tour 0 f' 
South India. In its vicinity lie Mahabalipuram, the a ncient POl;. 
of the Pallavas having rock-cut monuments, and Kane. h(Hla 



34. Tanjore, 
Tiruchi, 
Madurai : 

35. Kanya Kumari : 

36. Trivandrum: 

37. Quilon and 
Alleppy: 

38. Cochin: 

39. Bangalore-
Mysore: 

40. Hyderabad: 
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the Capital of the Pallavas which is a temple town having magni- -
ticient temples. Fondicherry, 100 miles from Madra', is famous 
for the Shri Aurobindo Ashram, and Aurovi Ie, and international 
centre of the Aurobindo Ashram. 

Tanjo~e the Capital of the Cholas has the famous Brihadeeswara 
tempe. Tiruchi stort for Tirchirapalli, is another temple town 
having the temple of Ranganathswami at Srirangam. Madurai 
a centre of Tamil culture has the mighty temple of Meenakshi. 

The land's end of India-this is where the Indian Ocean, the Bay 
of Bengal and the Arabian sea meet. Besides the temple of Kanya 
Kumari there is a Gandhi Mandap and Vivekananda memorial at 
Kanya Kumari. 

Capital of Kerala, Trivandrum is a city built on hills. Kovalam 
Beach, 8 miles from Trivandrum is a sea resort offering good sea 
bathing. 

North of Trivandrum, these have beautiful back-water scenery 
Kerala's wild life sanctuary at Thekaddy is 165 miles north of 
Trivandrum. 

The major sea port of Kerala is 135 miles fro:n Trivandrum and 
is reached by a very picturesque road route which skirts along the 
beach. 

Bangalore, the Capital of the State of My'sore, is a garden city and 
!he starting point for Mysore 72 miles away and Belur and 
Halebid temples belonging to the Hoysala perio:! II-13 century. 
Mysore has nearit the Krishnaraj Sagar Dam and Brinda ban 
gardens as also Srirangupatna the Capital of the Muslim ruler of 
Mysore. Belur and Halebid can be visited both from Bangalore 
and Mysore and are known for their exquisite carvings Bandipur 
Game Sanctuary 50 miles from Mysore abounds in wild life. 

Capital of Andhra Pradesh, Hyderabad is a handsome city having 
in its vIcinity Golkonda Fort and the Nagarjunasagar Dam 100 
miles away. Its Salarjung museum is reputed to be one of the 
latest one man collections in the world. 

Buddhist Shrines : 

Lumbini, Bodhgaya, Sarnath, Kushinagar. The main 
Buddhist centres of pilgrimage are Lumbini (In Nepal) where 
Buddha was born, Bodhgaya where Buddha sat in meditation under 
a Bodhi Tree and attained enlightenment; Sarnath when: he preached L 
his first sermon in the Deer Park and Kushinagar where he attained , 
Mahaparinirvan. 

4.2. Regarding the development of Home Tourism, the Secretar1, 
Ministry of Tourism and Civil Aviation explained the -position as 
follows: 

"The questi-on of domestic tourism is very important no doubt, 
but it would be beyond the capacity of the Department 
of Tourism as the Department of Tou. .. ism at present is 
not constituted to cater, for the ever increasing domestic 
lOurism. We have largely concentrated on foreign 
tourism. This is not to say that we have completely 
neglected home tourism. We are trying to establish 
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facilities for home tourists also in the sense that youth 
hostels, travellers lo~s, are being put up at various 
places. But home tourist as such, as I think it to be 
ultimately the responsibility of the State Governments 
concerned and not the Central Government. It would be 
extremely difficult for the Central Government to take on 
responsibility of domestic tourism. Vast sums of money 
running into thousands of crores would have to be pro-
vided because of the size of country and the problems. 
We would have to set up facilities in places of pilgrim-
age. There are so many places of interest all over the 
country. It is an onrous task I am not saying that it 
should not be done, but in our present position, the 
Department of Tourism is not equipped to perform." 

4.3. Clarifying the position further, the Secretary, Ministry of 
'Tourism and Civil Aviation explained the position as follows: 

"The Department of Tourism has the main objective i.e. to 
earn foreign exchange through foreign tourism. Home 
Tourism is of great importance also. I am not minimising 
the importance of home tourism. What I am saying is 
that in our present circumstances I do not think it is pos-
sible for the Department (in its present shape and size 
and funds) to really go in a mass way to cater for the 
needs of purely domestic tourism. It would be very wrong 
if we were to build a place for foreign tourists only and 
not for Indians. 

Tourism is a subject which interest both the Centre and the 
States ..... I do not say that the Department of Tourism 
has no responsibility at all in, the setting up of tourism 
infra-structure. Obviously it is not purely for foreigners. 
These facilities are also for home tourists but by and large 
in our present state L think the question of domestic tour-
ism should be of more interest or rather greater concern 
in the matter of provision of infra-structure to the State 
Governments concerned. 

As far as the State Governments are concerned, certainly at 
all levels, official level, political level, Ministerial level, 
we try and persuade and do our best to get the State Gov-
ernments to allot as much as they can for tourism for 
providing the infra-structure which will be used by the 
common man. As far as we are concerned Parliament 
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allots us a certain budget. In the 4th Plan, we have got 
some money. It is within that money that we have to 
provide facilities. Every State has places rich in scenic 
beauty and history. Every Member of Parliament is 
naturally and very rightly anxious that some development 
in the way of tourism infrastructure should be done in his 
State. Obviously, we have to work under a system of 
priorities. This again has to be tied up with the question 
of what we can earn. If we invest a certain amount of 
money, will we be able to get a reasonable return, prefer-
ably in hard currency, which our country needs. It is the 
responsibility, I submit very respectfully, of the State 
Governments to provide facilities also. I can say that 
within the budget allotment that we have, it is impossible 
to provide facilities at every place of tourist attraction. 
We have to work on a system of priority." 

4.4. When asked as to whether any comprehensive survey of the 
possible tourist spots/resorts in each of the States had been under-
taken, the Secretary, Ministry of Tourism and Civil Aviation admit-
ted during evidence that they had not made any comprehensive 
.survey of the type the Committee had in view. The Additional 
Director General of Tourism amplifying the point further stated that 
.so far as they were aware, no State had undertaken detailed surveys, 
but they in the Central Department of Tourism had mounted up 
surveys during the last few years in different parts of the country. 
'They had completed the survey of Jammu and Kashmir, the study 
was a very comprehensive one and would give them lead points in 
regard to other States also. They had been in touch with 5 or 6 
'State Governments on undertaking surveys of specific parts of those 
States also e.g. Tamil N adu, Kerala etc. Amplifying the point fur-
ther, the Additional Director General of Tourism stated that J&K 
Survey was undertaken with a view to eliciting the views of the 
tourists, both domestic and foreign visiting there on what they felt 
wanting and to what' extent they were satisfied with existing facili-
ties. The survey was undertaken by the Indian Institute of Public 
Opinion. They had received the Report sometime back and had 
forwarded it to the State Government also. 

4.5. Regarding undertaking similar surveys for other States, the 
representative of the Ministry of Tourism and Civil Aviation stated: 

"We would be happy to do that; but first of all, the States 
should propose a list of tourist projects. It may not be 
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possible for us to assess the relative importance of each. 
of these places. When we started our exercise relating. 
to the V Plan projection, we suggested to the State Gov-
ernments that they must list all the projects which they 
consider as good in the market of tour~sm; and thereafter, 
we would take up the surveys in relation to such specific 
projects as would offer attraction in a developed condition, 
within the next few years. Every State has a number of 
places. The question first is to make an inventory of' 
those places. Secondly, there are some places, visited both 
by domestic and foreign tourists. The third is, what has 
been developed in places where communications have 
been built up; and also where infrastructure is still to be 
taken up. But the basic work is listing of infrastructure 
and the preparation of the inve.ntory of the whole thing. 
This has been suggested to the State Governments." 

4.6. The Committee note that there is perhaps no other single, 
country in the world which contaIns the wealth ari8 diversity of 
tourist attractions that India offers to visitors. Whether it is the, 
magnificent Himalayas or the three mighty oceans that meet at 
K'anya Kumari, the incomparable Taj Mahal or the great temple 
cities of South India with their breath-taking architecture and 
sculpture, the wild life sanctuaries where the Indian tiger still 
roams in majesty or the glittering beaches of Goa, Kerala and' 
Mahabalipura, the frescoed caves of Ajanta or the rock-cut splen-
dour of Elephanta, the eretic sculpular ecstasies of Khajuraho and 
Konarki intricately sculpted temples of Halebi~ and Helur; the 
fabled vale of Kashmir; the modern attraction of our four great 
metropolitan cities of Delhi, Bombay, Calcutta and Madras, fact 
remains that India abounds with numerous places of tourists attrac-
tions. While the Committee note that good deal of efforts are being 
made to develop places of tourist interests to attract foreign tourists, 
muc~ remains to be done to develop places which attract home 
tourism. In the Committee's view both the foreign tourism as weir 
as domestic tourism aTe important. While foreigli tourism brings-
foreign exchange and promotes international understanding, domestic-
tourism fosters national integration and instils amongst the people 
the consciousness of a single nationhood. The Committee, therefore, 
considers that while sustained and concerted efforts should continue 
to be made to develop places to attract foreign tourists, a strong 
tourism consciousness should also be created in the country among 
the Central and State Governments, the local bodies, the tourists, 
travel trade and hoteliering industry to create infrastructure for home-
tourism at much more rapid pace than hitherto. 
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4.7. The Committee would, therefote, stress that comprehensive 
'SUrveys be undertaken to identify and develop places of tOurIst 
--interest in the country as a whole, with a view to identify places 
for immediate development which are likely to attract foreign 
tourists and those which would attracfnome tourists. 

-B. Formulation of a National Plan for Development of Tourism 

4.8. In a note submitted to the Estimates Committee, it has been 
-represented that:-

" .... Every State is anxious to attract as manv tourists as 
possible to its region and if the efforts of various States 
all over the country are not coordinated and generalised 
into a uniform and cohesive plan, a lot of confusion and 
conflict of interest may arise .... Further some of the 
States are not as tourism or.ented as they should be." 

4.9. In another Memorandum furnished to the Committee, it has 
-- been stated that "both the Indian Airlines and Air-India have their 
programme for development of Tourism in future. Similarly, the 
State Governments and Centre too, have schemes for development 

".of tourism. But what is, perhaps, lacking is a master plan integra-
ting all these projects into a whole fabric for a coordinated growth, 

-bearing in mind at all times the tourist requirements of comfort 
and satisfaction." 

4.10. In another Memorandum submitted to the Committee, the 
. Travel Agents Association of India has observed: 

"Numerous efforts have been made to prepare schemes! pro-
grammes for the development of tourism to India. Foreign 
experts and a United Nations Development Programme 
Team have also applied their minds and have produced 
thought provoking reports, which are already with the 
Ministry of Tourism. We would state however that all con-
cerned are aware of the problems faced by the tourist in-
dustry and their solution are also outlined. It is only the 
question of immediate implementation of these already 
known solutions that is required. As stated earlier, the 
various wings of the Government need to be made in-
creasingly tourism conscious and if a National Plan is 
formed at the highest level, the goal of promoting tourism 
to India in a large way could be realised. It is important 
to note that this plan will have to be accorded the high-

~. est priority and a co-ordinated decision to implement the 
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same by all the Ministries involved would be absolutely-
essential." 

4.11. The India Tourism Development Corporation, in a Memo-· 
randum submitted. to the Committee, has stated that:-

"The performance of various State Organisations in the deve-· 
lopment of tourism varies considerably. Although cer-
tain States have made considerable head-way, there are· 
others which have totally disregarded the need for plan-
ning for tourism and even provision of basic infra-struc-
ture has been neglected. It is clear that Central resources· 
can never be expected to meet all tourism development 
needs throughout the country. A very large measure of 
responsibility rests with the State Governments who-
need to be encouraged to take immediate measures to pro-
tect and improve tourist attractions and the tourist en-
vironments in their States. This includes protection of 
monuments, preservations of wild life, sanitary conditions, 
road communication, water supply to tourist destinations 
etc. It is also important that the States assume greater 
responsibility for providing adequate infra-structure for 
domestic tourism which is increasing very rapidly. In 
view of the resources situation the Centre will clearly 
need to concentrate its energies on foreign exchange earn-
ings. However, tourist industry throughout the world is 
based on a firm foundation of domestic tourism. There-
fore, rational all-India Plan for the development of infra-
structure to meet domestic needs is essential for which 
the States must assume major responsibility." 

4.12. Giving their views on the formulation of a National Plan 
for Promotion and development of Tourism, the representatives or 
the Travel Agents Association of India stated during evidence thus:-

"Our association very firmly believes that tourism has to have 
an objective. A nation which embarks on the field or 
tourism must first establish the aim, why it wants forei-
gners to come and visit its country. We have a large 
population fn our country. It is not merely for n:umbers 
that we are seeking foreign tourists. Our association also 
firmly believes that the aim of India for purposes of tour-· 
ism sbould be basically one of earning foreign exchan!!e· 
and to generate employment at proper level. The other-
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aims such as good-will between nations are, I think, in-
the hard sense of the term very high platitudes, but every 
nation indulges in tourism for the sake of foreign ex--
change and employment and economic activity. If We admit 
that this is the aim that our nation has for tourism, then 
our association thinks that a plan for tourism should I:.e 
developed with the sanctity of the highest authority of 
the Government of India. 

We do believe that it is a department of the Government of 
India or a Ministry of the Government which formulates. 
the plan connected- with its activities, and we further be-
lieve that it has to be scrutinised by the Planning Com-
mission and the Planning Commission has to sanction it. 
However, in actual practice, we find that as the activities· 
of tourism impinge on the activities of various other· 
States and various other Ministries, namely the Minis-
tries of Finance, Home Affairs, External Affairs, States, 
local bodies, the Civil Aviation authorities etc. -we feel 
that if the Parliament which is the supreme body could 
do it, or some importance could be given to it hy Parlia-
ment or by the Prime Minister, that is, to the needs and 
requirements of the development of tourism, then perhaps 
the other Ministries would listen with greater attention 
to the Ministry of Tourism. We feel that the Ministry of-
Tourism need not be convinced, but our problem is one of 
convincing the other Ministries." 

4.13. The witness added that some sort of Policy declaration! 
resolution on tourism was needed. He was also of the view that 
some sort of round table conference similar to the one convened by 
the Prime Minister in October, 1966 would be of great help. In his 
view unless the value of tourism was recognised at the highest level 
and Parliament gives it tn.e stamp of approval by a resolution, there 
could not be proper development of the industry. 

4.14. Regarding the formulation of a Master Plan for development 
of Tourism in India, the Secretary, Ministry of Tourism and Civil 
Aviation during his evidence stated thus:-

"I may briefly indicate the method that weare adopting and 
have adopted for integrating the· activities connected' 
with tourism. When we started fOl'mulating our Plan we· 
set up working groups dealing with each aspect. Th~ 
groups were so constituted that inter-action may be pos--
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sible. For instance the representative of the Department 
of Tourism was on the working group which was for-
mulating and considering the plans of Air India as well 
aoS Indian Airlines. He was also on the group that was 
considering the development of our Airports. In addition 
there was a representative of the Planning Commission 
on our grol}ps. AU interests were represented. This 
was done so that the requirements could be dovetailed 
and there could be integrated planning. We also have ~ 
facilitation Committee. The Committee has a representa-
tive of not only the Ministry but a representative from 
the Health Ministry. There is also a representative from 
the Home Ministry, for immigration. There is a represen-
tative from the Ministry of Finance from the point of 
view of Customs. This Committee considers problems and 
tries to find solutions to difficulties. We have taken a 
number of corrective and concrete measures to speed up 
the clearance of passengers disembarking at interna-
tional ports." 

4.15. To a question whether any thought had been bestowed to 
··the formulation of a National Plan for 'Tourism' ba.sed on national 
.-Qbjectives, in consultation with all the segments of the tourist in-
.dustry, the Additional Director General of Tourism stated during 
'>evidence thus:-

"In the Fifth Plan we have entrusted t1;1e State Govern-
ments to formulate what they could consider)1t13 plans for 
development within the State areas and forward them 
to us. We have forwarded to them certain thinking that 
we have had about the whole country and in keeping 
with that they would like to supplement or anything to 
add. We can set up that scheme. with them. Ultimately 
this exercise has to be done some times later. So, we 
thought we may primarily do- so. Five or six States have 
sent their plans and we are discussing. Other States have 
their problem. Some of them have established 

. , working groups and they are drawing a plan so 
that they can send them on to us. While it is no doubt 
true that the States are anxious to secure fuaximum 
number of tourists for themselves, there' are develop-
ments which are to take place before they are ready. One 
of the failures in the past has been that they did not have 
a Department of Tourism in many States. We are com-
ing to that organisational aspect. That is a fringe acti-

1~ vity of the Department of Information in some of the 
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States and information is a ve~ live thing and it invari-
ably geared to the local department of the States which 
takes most of the time of the Directors. While we are 
taking that aspect of it, we will certainly agree with the 
point that has been mentioned here about the thinking of 
a perspective plan. Our broad objectives must be ~tated 
in relation to a much longer period than in relation to 
Five Year Plans or annual plans and these Five Year 
Plans and the Annual Plans must be a continuous plan-
ning affair .... This process of planning will have to be 
somewhat changing from time to time in order to do bet-
ter than what was before, but ~e broad objectives have 
to be stated for a· longer period .. The point taken by the 
Committee is very well stated here that for the purpose 
of achieving our objectives, we must think and have a 
perspective plan for a much longer period .... " 

~.16. In their post evidence replies, furnished to the Committee, 
<>Government have further explained the position thus regarding 
"their views on the formulation of a National Plan for the growth 
and development of Tourism in the country:-

"The Fifth Five Year Plan on Tourism is based on the objectives 
of attracting 800,000 tourists by 1978 and 100,000 tourists 
by 1980. It is also targeted that by the end of the Fifth 
Plan, India should earn annually Rs. 100 crores from 
tourism. The Fifth Five Year Plan for Tourism is thus 
geared to achieving these objectives, and as this will 
require a coordinated and concerted effort on the part of 
all the segments of the travel industry, close liaison is 
being maintained with the State Governments ap.d travel 
trade members through their representatives on the Na-
tional Tourist Board in the formulation of the Fifth Plan. 
Although the Plan necessarily has to be broken up into 
5 year periods on the basis of the availability of resour-
ces, planning in respect of major projects is being done 
on a long term basis." 

4.17. In reply to a point whether any comprehensive survey of 
the possible tourist spotsiresorts in each of the States had been 
undertaken apart from those alrp.ady well-known, the Department of 
Tourist have stated that:-

"Surveys have been undertaken for the development. of win-
ter sports facilities at Gulmarg, for providing tourist faci-

258 LS-4 
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J lities in Kulll-Manali complex, of places of a.rchaeological: 
centres of interest to tourists and of beaches at Mahabali-
puram, Kovalam and Goa for the development of resorts 
at these pIa.ces. The last two surveys have been under-
taken with the assistance of the UNESCO and UNDP 
respectively. These surveys have been conducted to 
assess (1) the tourism potential of the places, (2) the 
type of tourists they can attract, (3) facilities avai12ble, 
(4) facilities which need to be provided and (5) legis-
lative measures required to protect the environment of 
historical!archaeological monuments and pla<:es of natu-
ral beauty." 

4.18. The Committee note that the progress of development of 
Tourism in various States varies considerably. While some of the 
States have made considerable headway in the development of 
areas of tourists importance in their respective States, there are 
other States, where the provision of basic infra-structure to at-
tract tourism has not kept pace with the growth of tourist traffic 
in the country. 

4.1~. The Committee further note that numerous efforts have 
been made to prepare various schemes!programmes for the deve-
lopment of tourism in India. The Committee also note that foreign 
experts and the United Nations Development Programme Team 
have also applied their mind and have suggested vat'ious measures 
in their reports submitted to the Department of Tourism. In the 
Committee's view, while all concerned are aware of the problems 
faced by the tourist industry and their solutions are also outlined, 
what is .perhaps lacking is implementation. This is primarily due 
to the absence of a maste:.; plan integrating all these projects into 
a whole fabric for a coordinated growth and development. The 
Committee would, themore, recommend that the Government 
should ckaw up a perspective master plan for tourism on all 
India basis, so as to provide a frame-work for the next aud subse-
quent Five Year Plans and to determine priorities. 

C. Tourist Promotion Policy Resolution 

4.20. It has been represented to the Committee that "if the tou-
rist industry has to progress and to attain its rightful place amongst 
the priority export industries, then it is extremely important that 
a tourism policy declaration should be made by Parliament. This 
will give the highest sanctity and importance to the tourist indus-
try by the highest body of our country. Anything short of are-· 



43 
solution by the Parliament on tourism would not be able to achieve 
the coordinated development that is called for on the part of various 
Ministries of the Central and State Governments and various civic 
organisations." The Committee enquired whether the Government 
had any plans to lay on the table of the House a "Tourist Promo-
tion Policy Resolution" similar to the "Export Policy Resolution" 
la.id on the Table of both Houses of Parliament in the year 1970. 

4.21. In a written note furnished to the Committee, the Depart-
ment of Tourism have stated that the Government had no such 
plans for the present. 

4.22. A number of non-official organisations who appeared be-
fore the Committee urged that Government should formulate a 
tourist promotion policy and bring it forwarded as a Resolution, 
so that the policy in this behaH is put on a stable and assured basis. 
The Committee would like Government to examine this matter in 
all its aspects. The Committee feel that it would certainly be help-
ful if the national policy cOD~erning tourism could he laid down in 
some depth and firmness, so as to provide a clear frame-work for im-
plementation at all levels. 

D. Special Projects 

I. Gulmarg Winter Sports Project 

4.23. This project with an estimated outlay of Rs. 111.30 lakhs 
was cleared by the Expenditure Fina.nce Committee in 1968. The 
hotel component of\ the project estimated at Rs. 32.00 lakhs for a 3 
star hotel was transferred to the India Tourism Development Cor-
poration thus reducing the outlay on the project of the Depart-
ment to Rs. 79.30 lakhs. Out of this amount, Rs. 39.78 lakhs consti-
tuting 50 per cent of this outlay had been spent upto the period 
ending 31.3.1971. Due to escalation in costs and subsequent enlarge-
ment in the scope of the project, it was recast with an outlay of 
Rs. 250.00 lakhs (inclusive of the expenditure already incurred) 
and the revised EFC Memo was cleared by the Expenditure Finance 
Committee on 25-9-71. A further expenditure of Rs. 9.76 lakhs was 
incurred upto 31.3.1972 bringing the total so far spent on the pro-
ject to Rs. 49.54 lakhs. 

The main features of the project are:-
(i) A road from Tangmarg to Gulmarg (already completed 

except for black-topping and other minor works). 
(ii) Erection of an aerial passenger ropeway chair-lift and 

ski-lift. 
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(iii) Establishment of a Ski School. 

(iv) A Ski-hire shop. 

(v) Snow-clearing operations. 

(vi) Purchase of ski, mountaineering and snow-clearing equip-
ment. 

(vii) Construction of restauranticafeteria at Gulmarg and 
Khilanmarg. 

(viii) Preparation of a Ma-ster Plan of Gulmarg. 

A 60-room centrally-heated hotel will be constructed by the ITDC 
at an estimated cost of Rs. 110.00 lakhs. 

4.24. The Ski Instructors Training School (now named as the 
Indian Institute of Skiing and Mountaineering) started functioning 
:at Gulmarg in January, 1969 and the final examination in skiing was 
held in March 1972, and the final examination in mountaineering 
in June, 1972. 

4.25. Ski equipment of the value of Rs. 4.18 lakhs was imported 
from Austria and West Germany in 1969, and snow-clearance equip-
ment at a cost of Rs. 4.08 lakhs from West Germany in 1970. Some 
equipment such as two portable ski-lifts, a prinoth (snow-beating 
machine) have also been received under the U.N. Technical Assist-
ance Programme. A few items have also been purchased from in-
digenous manufacturers and a few more items are awaited from 
UNDP, particularly an artificial ski-slope for teaching skiing in the 
summer. 

4.26. A rope-tow and a practice ski-lift for beginners 
installed in December, 1969 proved useful for teach-
ing skiing to our own trainees as well as visitors. 
The erection of a 500-metre long chair-lift was completed and was in-
spected by the Directorate Gener31 of Supplies and Disposals 
in March 1972. Estimates amounting to Rs. 40.36 lakhs for the instal-
lation of an aerial passenger ropeway were approved by the Minis-
try of Finance on 1-3-1972 and the sanction was issued to CPWD on 
3-3-1972, for inviting global tenders through the Directora~e General 
of Supplies and Disposals. The master plan of Gulmarg has been 
prepared to ensure its regulated growth for the next 10 to 15 years. 

4.27. The Estimates Committee (1968-69) in its 90th Report 
(Fourth Lok Sabha) on the Department of Tourism observed thus 
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so far as the development of Gulmarg project was concerned:-

"The Committee note that a total allocation of Rs. 1.6 crores 
has been made for the Gulmarg Project and that a sum 
of Rs. 50 lakhs has been spent on this project by the Cent-
ral and the State Governments so far. The remaining 
amount would be spent over a period of five years during 
the Fourth Plan. The Committee have been informed 
that the selection of GuImarg as a winter sport resort has 
been made on the advice of international experts. They 
regret to note that the economics of developing winter sport 
resort at Gulmarg vis ... .l-vis other places in Himachal 
Pradesh and U.P. hill districts has not been worked out by 
Government. The Committee are not sure whether the 
huge amount proposed to be spent on 
this project would be commensurate with the results 
achieved since Kashmir remains snow bound for months 
together during winter and thus cut off from the rest of 
the country, with no good communication like dependable 
air and road services during the months of January and 
February. They also doubt whether winter sports facili-
ties, created at such expense at Gulmarg will be taken 
advantage of either by the foreign tourists coming from 
Europe or America who have easy access to highly deve-
loped winter sport areas in their own countries or near 
about or by domestic tourists with whom it is not popular 
yet particularly when during winter all modes of communi-
cations to Gulmarg are practically closed and when other 
essential facilities are lacking. The Committee are inclin-
ed to feel that the amount proposed to be spent at Gulmarg 
could be spent more usefully in identifying and develop-
ing other areas in Jammu and Kashmir itself or in other 
parts of the country which would result in attracting lar-
ger number of foreign tourists. This is all the more per-
tinent in view of the reduction of financial allocation for 
tourism during the Fourth Plan and the need to develop 
more tourist sports rather than spend heavy amounts on 
one or two prestigeous projects like the Gulmarg Project. 
In the circumstances stated above, the Committee would 
like the Government to evaluate the economics of this 
project carefully and to reconsider whether this project 

could be deferred for the time being." 
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4.28. While furnishing replies· to the action taken by Govern-
ment on the said recommendation, Government have explained the 
position thus:-

"For the reasons presented before the Committee...... it 
was decided to develop Gulmarg as a winter sports resort 
in preference to other places in the Himalayas that have 
not been declared out of bounds for foreign tourists. Res-
trictions have been placed on the movement of foreigners 
to places beyond the Inner Line in U.P. and West Bengal 
which offer possiblities of developing winter sports though 
these places are not as easily accessible as Gulmarg. In 
Himachal Pradesh, Kufri is the only place where skiing 
is undertaken. But due to the shortness of season and res-
trictions placed by the nature of terrain coupled with un-
certainty of snow-fall, winter sports at Kufri have limited 
possibilities of development as compared to their deve-
lopment at Gulmarg, which enjoys better ski slopes, snow 
conditions and longer season. The second place in Hima-
chal Pradesh which offers possibilities of winter sports 
development is Solang valley 18 miles beyond Manali. But 
the place is even more remotely located than Gulmarg and 
the basic infrastructure being nil, the investment will 
have to be of a much higher order than the provision made 
for the Gulmarg Project in the Tourism Plan. Here again 
the ski slopes at Solang offer limited possibilities, and the 
place does not offer as wide a scope development as Gul-
margo 

As the basic data on physical features showed that quite apart 
from the intrinsic superiority of Gulmarg over other 
places as possible sites for developing winter sports, it was 
in effect the only really suitable place and, therefore, it was 
decided that we should not undertake what would have 
been an expensive comparative study of the economic fea-
sibility report on Gulmarg vis-a-vis other place'S suitable 
as winter sports resorts. The economic feasibility of the 
Gulmarg Project, however, has been worked out in the 
Memorandum submitted to the Expenditure Finance Com-
mittee, which has approved it. 

*130th Report of Estimates Committee (Fourth Lok Sabha) pp. 
67-68. 
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The winter traffic by air to Srinagar has practically doubled 
in the last 2 years. There have also been less number of 
disruptions in the air service to the valley as compared 
with previous years. With the completion of the instal-
lation of ILS equipment at Srinagar airport, and the ex-
pected convenient availability of better aircraft, it will be 
possible to maintain an air-link with the valley with mini-

_mum disruptions. The completion of the Tangmarg-Gul-
marg road has now made it possible to reach Gulmarg 
within 2 hours of landing at the SrinagaI! airport. The 

c.:extensive publicity which flows from present development-
tal activities it will be poS5ible to attract year round tourist 
traffic to Kashmir Valley as the facilities to be provided 
will also be utilised by the summer tourist traffic. Simi-
larly, with intensive publicity it should be possible to at-
tract Europeans, who go all the way to South America to 
ski, to journey to Gulmarg for winter sports. The num-
oer of skiers in the world is also growing at the rate of 10 
to 12 per cent per year, and therefore the growing market 
of winter sports enthusiasts needs only to be tapped to 
divert some of this traffic to Gulmarg. 

The Himalayas hold an attraction and there is no reason why 
this attraction cannot be profitably turned to advantage 
by inducing tourists to visit Gulmarg for skiing and other 
winter sports. 

Apart from the fact that considerable time, effort and money 
have already been spent by tbe Central and State Gov-
ernments on this Project, the Department of Tourism is 
confident that given adequate financial support, Gulrnarg 
can. be developed into a winter sports resort of inter-
national standard. There is thus no valid justification for 
deferring the Gulmarg Project for the present as sug-
gested in the Report." 

4.29. The UNDP Team in its report on Tourism have made the 
;following specifia, comments on )the Gulmarg Project: 

'Gulmarg is a Kashmir hill resort at a height of approximate-
ly 2,.500m at the end of the valley in which Kashmir's 
capital Srinagar i~ located. Kashmir has a marked sum-
mer season and the development of Gulmarg is seen as a 
major factor in creating a winter season. A good road 

'leads from Srinagar to Gulmarg. Gulmarg was un-
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planned and, .therefore, a somewhat confused settlement of. 
bungalows, huts, western style hotels and Government 
tourist huts. Its present apperance could be much im-
proved by a thorough "clean-up." The summer attractiO:!l 
of Gulmarg is the Himalayan scenery, mountaineering, 
golf, shooting and fishing. It would urgently need a 
Swimming-pool. Dhobi Ghat could provide a little artifi-
cial lake by a dam of 4 to 4 meters near the Quarry area. 
This lake with a size of 200m X 40m would be in winter 
a natural ice-rink, usable for skating ice hockey, curling, 
etc. It would also be used by means of a Francis turbine 
to operate a small hydro-electric equipment to supply Gul-
marg with enough electric current for street lighting. 

(ii) Another proposal, made by the UN ski expert at Gulmarg 
concerns the installation of a climatic sanatorium with dif-
ferent thera1peutic treatments, like hydro-therapy, electro-
therapy (if current available), physical therapy, as an all-
year round attraction. 

(iii) Sport training could be concentrated in Gulmarg as a 
summer and winter training camp, not only for India, b'.lt 
for the whole of South East Asia: an Academy for 
Sports and Physical Culture could be located at the valley-
bottom of Gulmarg. International sport competitions for 
summer sports as well as for winter sports could be a fur-
ther step in the development of this unique area. 

(iv) Gulmarg is an outstanding area for a concentrated develop-
ment project as a winter sport centre. But such a deve-
lopment must be based on constructive planning to avoid 
the enormous danger of despoliation, pollution and destruc-
tion. Mr. Joseph Alleh Stein, an American architect living 
in India, is very much concerned with these problems of 
tourism development and suggests an integrated research 
before touching the last unspoilt mountain area, the Hima-
layas. He sees a solution in the foundation of an 'Institute 
of Mountain Environment and Design', 'Perhaps at an inter-
national level. 

'Such an Institute could draw upon existing knowledge, or-
ganise it into accessible and useful forms, and dissemi-
nate it through linked regional or local institutions to the 
men who do the work, make the decisions and spend the 
money in carrying out development programmes. In a 
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very few years, the Institute could assemble enough in-
formation, held sufficient seminars and work-meetings, 
etc., that with a small full-time staff plus assistance of 
short-term visiting experts, it could offer solutions for 
most characteristic and typical mountain environment 
problems, including building types, planning elements 
such as bazaars, parking facilities, engineering standards 
for roads, retaining walls, protective drainage systems, 

) etc. The knowledge and expertise gained in the deve, 
ropment of the Himalayas; the new-found American 
consternation over the effect of pollution, and the 
mounting interest in Ecology could all be integrat.€d 
through the goodwill and concern already existing, it 
an effective organisation or Institute were in operation.' 

(v) These considerations are very well-founded, as many ex-
periences in the tourism development in Amer1can and 
European mountain areas demonstrate. 

(vi) There is no doubt that the natural conditions of the land-
scape in and around Gulmarg are appropriate for the 
development of a first class skiing area, but any proposals 

,must be preceded by thorough examination of the exist-
ing and future touristic infrastructure. This concerns all 
the necessities and their consequences around the two 
fundamentals in tourism: 

accessibility and transport, housing and equipment. 

Evii) Gulmarg is connected with Srinagar by a road via 
Tangmarg. Only a middle strip is covered with asphalt, 
consequently endangering traffic. The road from Tang-
marg to Gulmarg is a mountain road and needs speci~l 
care. It also should be asphalted as it can be kept open 
during the winter by 'the use of the snow clearing equip-
ment stationed at Gulmarg. The practice should be drop-
ped of stopping the motor traffic to Gulmarg at the begin-
ning of the valley-basin and requiring the visitors walk 
the 1.5 km to the hotels. An unbroken road connection 
to the different public buildings, like hotels, institutes etc., 
is in absolute requirement for the projected development 
of Gulmarg. 

(viii) The road up to Gulrnarg needs higher retajning walls 
to prevent landslikes and road-blocks by scree. Provided' 
the road from Srinagar Airport to Gulmarg is ke:pt in good' 
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condition, mini-buses could bring vis tors and their equip-
ment from the Airport to the hotels at Gulmarg. 

(ix) Another problem is the position of Gulmarg in relation to 
the nearest railway station with direct services to Delhi 
and other centres. This railway station is Jammu, at a 
road distance of 450 km from Gulmarg. Flight cancela-
tions affected by unfavourable weather conditions possibly 
for a number of days, are a real risk in the Gulmarg Wll.-
ter development. Any alternative in transport must be 
studied and-if possible-organised. 

(x) Other means of transport are the specific technical instal-
lations giving access to ski-slopes like skilifts, chairlifts, 
aerial rope ways etc. The already existing installations, 
ski-lift, rope tow and chairlift need expert installation. 
They need to be reconstructed to get the optimum in 
length and in transport capacity. 

(xi) Another very important point is the snow-availability of 
the area within a certain period of the year. Snow-fall be-
gins in Gulmarg normally in the second half of December. 
This could mean that the Christmas season may be dis- . 
appointing for people who came up to Gulmarg for ski-
ing. The solution to us, is to construct chair lifts up to Lily 
White Shoulder and Lily White Nallah, where skiing is 
possible for 8 months, from October to the end of May. 
Officers of the HAWS (High Altitude Warfare School) con-
firmed by their own experience the existence of perfect 
skiing possibilities on ideal snow-fields at this altitude. 
These additional chairlifts would be also a summer attrac-
tion, bringing visitors up to an altitude of 4000rn, offering 
a unique view over the range of the Himalayas with five 
8000m peaks: Nanga Parbat (8120m), Hiden Peak (8050m), 
(8700m), Gasherbrum (7992m), Broad Peak (8030m) and 

Mo·.;;herbrum (8021m). 

(xii) It is recommended that under the United Nations Deve-
lopment Programme a project be completed for the cons-
truction of these two skilifts as soon as possible. This 
would be a completion of the necessary wintersport infra. 
structure of Gulmarg. 

(xiii) Accommodation planning and modernisation of the existing 
housing facilities face two problems. The first is heating. 
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The increasing use of food for fuel ultimately will mean a 
diminution of trees, a change of the landscape and possibly 
a change in the weather conditions. This question has to 
be studied and consideration given to technical systems ot 
heating, like solar-system electric heating, etc. 

(xiv) The second is a system of sewers eliminating the already 
, existing danger of despoliation, which would grow propor-

tionally to the development to tourism, if the obligation for 
conservation and ecological balance is not sufficiently re-
garded. 

(xv) At present accommodation is a weak point in Gulmarg's 
presentation. Two hotels with 80 heds each, four smaller 
hotels with 160 beds altogether, 60 beds in the existing 
tourist bungalows and about 140 huts with 5 couches each, 
offer 1,080 overnight possibilities, but only in summer. In 
winter, the Highland Park Rotel and the DAK-banga-
low offer the only accommodation for guests at Gulmarg. 
Considerable investment in accommodation facilities, heat-
ing and water installation has to be made, either by public 
means or by private initiative with the help of Govern-
mental loans on easy terms. 

(xvi) Srinagar could be compared to Zurich in concept since 
clients arriving in Zurich have a 60 minute t~nsfer to 
Lucerene plus a 60 to 90 minute transfer from Vlcerene to 
the various ski areas. With the development of Gulmarg 
as an international ski centre, Srinagar could become the 
hub of activity with Illany skiers preferring to stay in the 
city of accommodations are available and still be able to 
enjoy the benefits of Gulmarg. 

(xvii) Gulmarg could be an outstanding pilot project and all 
possible means should be concentrated on the creation of a 
perfect summer and winter mountain resort with extensive 
sport facilities. But planning and execution, we repeat,. 
must be expert, professional and technically up-to-date. 
This means using experienced experts and firms, which are 
speCialised in the different fields of equipment and installa-
tion in mountain areas. Especially skilift and chairlift 
construction and their set-up can be done properly only by 
skilled specialists. We should refer to the reports· of the 
UN adviser on development of winter-sports in India, Mr. 
Otto Santner, especially to his development programme 



52 
".,-' c .. ")-' 

1970-74, which contains not only the ~utlin~s of invest-
ment, but goes very much into details about the organisa-
tion and the resort operation. It is essential that a practi-
cal person with brain power and energy is leading the deve-
lopment work. He must be a man who feels at the same 
time responsible for the conservation of landscape, recog-
nises the fundamental importance of maintaining ecologi-
cal balance and sees tourism as "powerful and persuasive 
force for constructive planning", but also fighting against 
commercial greed, political short-sightedness and technical 
incompetence ...... ". 

(xviii) We had the benefit of an assessment of the project by Dr. 
Mc Diarmain who made a special visit to Gulmarg in April, 
1971. His conclusions agree with ours in that the potential 
is there for development and that the resourcE'S needed 
"will be of large magnitude". An estimate of the outlay 
is· given by the Department of Tourism: 

"Taking into account its over-all development inclusive of the 
infrastructure 'lifts', equipment, etc., the outlay cf Gul-
marg will be to the order of Rs. 50 to Rs. 60 million in 
the first phase of its development the foreign exchange 
component being about Rs. 20 million or US 2.6 million. 
It would cover an aerial passenger roperway from Gul-
marg to Khilanmarg, different types of 'lifts' all the way 
to Apharwat, heating equipment for the hotel, Ski 

School and other buildings ice-stadium for ice-skating, 
ice-hockey and curling, equipment for the hotel equip-
ment for an indoor heated swimming pool and sauna 
baths, ski, mountaineering and golf equipment, snoW 
clearing equipment, heated cars and coaches, fellowshIps 
and scholarships for training in sking and mountaineer-
ing, an expert on heating, etc." 

(xix) With the Government of India's determination to go 
ahead with the Project and provide appropriate invest-
ment there is also the likelihood of UNDP help for addi-
tional expertise and equipment not available in India. It 
has also been suggested that external aid might be avai-
lable on a bilateral basis from a country that has exper-
ience in the development of winter sport centres. 
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4.30. The CommittEle note that the Gulmarg Winter Sports Pro-
ject with an estimated outlay ot Rs. 111.30 lakhs was cleared by the 
Expenditure Finance Committee in 1968. The hotel component of 
the pl."oject .estimated at Rs. 32.00 lakhs for a three star hotel was 
transferred to the India Tourism Development Corporation; thereby 
reducing the- outlay of the project of the Department of Tourism to 
Rs. 79.30 lakhs. The Committee note that out of this amount Rs. 39.78 
lakhs constituting 50 per cent of the outlay had been spent upto the 
period ending 31st March, 1971. Due to escalation in costs and 
subsequent enlargement in the scope of the project it was recast 
with an outlay of Rs. 250 .• 00 lakhs (inclusive of the expenditure 
already incurred). The Committee note that a further expenditure 
of Rs. 9.76 lakhs was incurred upto 31st March, 1972 bringing the 
total so far spent on the project to Rs. 49.54 lakhs. Trle salient 
features of the scheme are:-

(i) A road from Tangmarg to Gulmarg (already completed 
except for black-topping and other minor works). 

(ii) Erection of an aerial passenger ropeway . chair-lift and 
ski-lift. 

(iii) Establishment of a Ski-School. 

(iv) A ski-hire shop. -. - -"r"' , 

(v) Snow-clearing operations. 

(vi) Purchase of ski-mountaineering and snow-clearing equip'-
ment. 

(vii) Constructhm of restaurant/cafeteria at Gulmarg and 
Khilanmarg. 

(viii) Preparation of a Master Plan of Gulmarg. 

(ix) A SO-room centrally-heated hotel will be constructed by 
the India Tourism Development Corporation at an esti-
mated cost of Rs. 110.00 lakhs. 

4.31. The Committee hope that the completion of the GuImarg 
Winter Sports Project will augment tourist traffic to India. 

II. Kova12m Beach Resort Project 

4.32. The Expenditure Finance Committee cleared the project 
'With a total provision of Rs. 221.58 lakhs-Rs. 86.513 lakhs by the 
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Department of Tourism and Rs. 135.00 lakhs by the ITDC in Septem-
ber, 1970. The main components of the project as indicated in the 
project are: 

(i) A beach servic~ centre comprising administrative office. 
informat~on office, &hops and restaurant. This concept 
has since been changed. The Centre now however a 
restaurant changing rooms and a first aid centre. 

(ii) A yoga-cum-massage centre. 
(iii) A jetty with boat house and recreational facilities (there 

is some rethinking on the construction of a Jetty and a 
boat house). 

(iv) An open-air theatre. 
(v) A 100-room hotel. 
(vi) 40 cottages. 

4.33. The land along the beach and the palace property compris-
ing 43 acres of land acquiroo by the State Government, as also the 
land and building;; in the possession of the State Government, were 
transferred to the Department of Tourism on 23rd October, 1970. The 
Kovalam Palace Hotel started functioning under the m~nagement 
of ITDC from 24th October, 1970. An expenditure of Rs. 14.90Iakhs 
was incurred by the Department upto 31st March, 1971 on the acqui-
sition of land and palace property and on the architect's fee. The 
project is being executed through the agency of the ITDC, and during 
1971-72 an expenditure of Rs. 8.55 lakhs nad been incurred by the 
rrDC on the project. The beach service centre has been completed 
and the Yaga-cum-massage centre and preliminary work on the 
open-air theatre were in progress. The construction of 40 cottages 
has been completed and there were inaugurated in becember, 1972. 
The 100 room hotel is expected to be completed in mid-1973. 

4.34. The UNDP Beach Resort Development Survey Team which 
undertook a field survey of the beaches at Kovalam, Goa and Maha-
balipuram in November-December, 1972, was expected to submit 
their report in July, 1973. 

4.35. The UNDP Report (1970) observed thus so far the develop-
ment of Kovalam as a beach resort was concerned: 

"(i) Kovalam is an unspoiled beach resort, 8 miles outside 
Trivandrum on Kerala's palm-fringed west coast. The' 
Department of Tourism prepared in August 1970 a 
"Memorandum faT the Expenditure Finance Committee" 
with the subject: "Development of Kovalam as a beach 
resort of internat:onal sta;;..dard". This paper is based on 
the consideration that "Sun and Sand" was, and still is, 
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the attraction in tourism which caused a great tourist move-· 
ment to the South in Europe and in the United States oi 
America. The development of the southern parts of 
Europe, of the North African coastline, the West Asian 
Coasts, the South of the USA with all the many and 
different seaside resorts, inspired an international operat-
ing firm and the Tourism Department of India to select 
Kovalam as an object of beach development for the inter-
national tourist market as well as for Indian holiday 
makers. 

(ii) In fulfilling its basic purpose of attracting destination 
traffic Kovalam would benefit by the CIT's which are re-
garded as creative fares for areas at the early stage of 
tourism development. This implies the extension of land-
ing facilities at Trivandrum. At the time of our visit to 
India there was nothing at Kovalam except a tiny bath 
house and the raJther poor 21-bed Kovalam Palace Hotel, 
a former Maharajah's summer house which does not de-
serve the denotation "palace". 

(iii) It is necessary to start with a well harmonised develop-
ment programme. This programme has to consider the 
capacity of th~ different beach areas, as all construction 
of accommodation, sport and entertainment facilities has 
to be in accordance with the possible or desired number 
of guests. The development area extends from Edyar 
Lake to the light-house promontory. By natural separa-
tion this whole area is divided into 4 parts which allow 
each a special planning and development. 

(iv) The annual construction plan we have seen envisages 
accommodation facilities, a beach centre, a Yoga-cum-
Massage Centre, an open-air Amphitheatre and the neces-
sary infrastructure, roads, paths, electric supply, water 
supply, drainage system, telephone and telegrapn instalh-
tions. Besides, supplementary services will be necessary, 
a medical service (at least first aid), beach installations, 
showers, deck-chairs, parasols, sand cleaning scraper, etc. 
The advice Of a competent expert on seaside resorts would 
be helpful for the completion of the Kovalam project and 
for the consideration of special squatic sports. 

(v) Th" above-mentioned memorandum expects that the 
initiative taken by the Government In its projected invest-
ment at Kovalam will attract private and public enter-
prises to take up activities in this new tourist area. These 
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will include shopping facilities, entertainment, local trans-
portation, excursion' arrangements, personal services, etc. 
The accommo:lation provision by the ITDC is covered in 
the memorandum . 

.(vi) The basis for the calculations of financial implications are 
the plans and estimates of the architect and a survey 
statement that the destination traffic to India increased 
by 2.25 per cent each year between 1965/06 anct-I968/69. 
Another assumption is the annual 15 per cent rate of growth 
of tourist arrivals in India and a foreseen 5 percent portion 
for visits to Kovalam. We state our hestitation about this 
extrapolation of given and estimated trends. The num-
ber of tourists visiting Kovalam will depend-besides any . 
world situation influencing tourism as a tofal-on: 

(a) natural attractiveness of the Kovalam beaC11, 

(b) number, kind and equality of-existing facilities, 

(c) equality of services and maintenance, 

(d) prices and market value, 

(e) accessibility and transport organisation, 

(f) marketing of Kovalam on the tourist market. 

(vii) Kovalam will have to compete with very many other 
beach resorts all over the world and it must, therefore, 
market special attractions. One of them could be the 
Yoga-cum-Massage Centre, as Europeans and also Ameri-
can8 are eager to anything for mental and physical relaxa-
tion and recuperation. But the success of such an attrac-
tion is dependent on marketing organisation at techniques. 

(ix) It is very clear that there are many opportunities within 
this project for a number of special studies ar.d for expert 
services. It seems logical to benefit from the experience 
for some similar exi.sting seaside resorts. It is recommend-
ed, therefore, that there should be a study of some of the 
most important and most famous beach resorts in their 
planning, execution of projects, construction, organisa-
tion and operation. Such a visit should be a real informa-
tive study travel of a specially trained ann responsible 
working group. This could help to see the Kovalam pro-
ject in a more realistic light. 
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lx), This does not mean ,that the existin..g progamme is re-
moved from reali~y, but it is in some of hs aspects very 
optimi;>tic. On the other hand, it must be said that the ini-
tiative of ,the Indian Tourist Department to enter into in-
ternational competition oJ: worldwide seaside and beach 
offer can be a .,good step forward and could add new fea-
tures to the tourist picture of India. There is a primary 
need for plan of .the coastal area to preserve the areas ior 
tou.rist devel~pment and make separate provision for other 
development and overall for planned growth . 

. txl) It is risky to incest money and efforts in the develop-
ment 01 areas whlch are internationally practically un-
Known, but any tourist development had to start some-
wnere. Ther.efore., the Kovalam prQject may be considered 
with theuulma~gproject as two worthwhile pilot pro-
jects with the aim to broaden the tourist ima..g.: of India 
and wort~yof UNDP .su'pport." 

4.36. Man has a great fascination fo.r sea. In the W.estern coun-
,tries, such as, France, Italy and Spain, beach resorts have been 
,clevelo~ed by providing accommodation and :varied recreation. The 
,sea water has been fully ,used jor water sports like sea bathing, 
skiiQ,g fishing, boating and .yachting. Thus, the sea side resorts have 
becom.e very popular ':with the tourists all the world over. The 

tCummittee are glad to note that the Department of Tourism have 
launched the Kovalam 'Beaeh Resort Project. The main compo-
nents of the project are: (i) A beacb service centre designing a 
restaurant changing rooms and a first aid centre; '(ii) A yoga-cum-
massage centre; (iii) recreational faCilities; '(iv) an open -air theatre; 
(v) A tOO-room Dotel; ana (vi) 41) cottages. The Committee hope 
the comPletion of 'the Kovalam Beach Resert Proj~t Win give a big 

'boost to the Bow of 'tounst traffic to India. 
4:37. The -Committee note that the UNDP Beach Resort Develop-

ment Survey Team. undertook a field survey of the beaches of 
'Kovalam, Goa ana Maha1>alipuram in'Novemoer.:neceIriber, 1972 and 
their report was --expected by July, 1973. The Committee hope that 
further development of "Koval am Project would "be dE!termined in 
the light of the Report of theUNDP Survey 'Team. 

TN. 'Development of Goa 

4.38. The proVision 'of'Rs.20.00 lakhs haabeen made in the Fourth 
Plan for the development of 'beaches at Goa. 'The proposed beach 

<258 LS-:5. 
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resort development survey was expected to be completed during the-' 
current financial year after which the details of the scheme will be· 
worked out for implementation. 

4.39. The UNDP Team in their report on Tourism in India (1970) 
observed thus so far as development of Goa was concerned:-

"In our opinion, Goa is one of the most interesting areas,.-
which could immediately be developed to become a centre' 
of tourism of high attraction for the following reasons: 

(a) Goa has all natural pre-conditions, i.e. lovely beaches, 
gentle coasts, p!lm woods and a very charming scenery 
in the back country. Furthermore, Goa is run through 
by rivers and brooks, giving a speciaf attraction to the-
whole country. 

(b) Developed infrastructure. Goa has a sufficient road net-
work to almost all places of tourism. It would only 

; . be necessary-to build shortju"ncRon roads. 

f 

(c) Close to the beaches, there are everywhere smaller and" 
larger villages tourists can visit. What is still missing, 
however, are a few additional bridges in order to have-
more points to cr0'3S the rivers. 

{a) Goa, as a former colony, was very much under Euro-
pean Christian influence and nas a grQt number of' 
interesting Christian churches and monuments. In Goa 
is also the tomb of St. Francis Xavier. Many religious 
orders have built their homes and churches in Goa. At 
the same time, there are just as many Indian temples 
and visitors have thus the possibilities to see both-
cultures side by side. 

(e) Gastronomy-Goa has, for European taste, a very attrac-
tive cuisine, mainly consisting of sea-food. In addition,. 
Goa is one of the few areas with relatively little pro-· 
hibition, that means not only hotels serve alcoholic' 
drinks in bars and restaurants, but there are also many' 
little pubs and restaurants where one eats excellently' 
or can just have a drink. 

(f) Cashew, a local brandy, is surley very attractive for 
western tasfe.- 11 iffis similar to the Hungath:n o~ 
Yugoslavian Slivowitz. 
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(g) Goa has already a certain touristic image and a good 
reputation and,iS; iherefore, more favoured than 
Kovalam, which has to start de nove to build up a name 
and an image abroad. 

(ii) Goa is in need of a tourist master plan, protecting all 
a!reas of touristic development. For ur..derstandable 
reasons Goa has permitted, without a long-term view, 
the establishment of certain industries, which may con-
flict with the development of tourism of beach areas and 
of parts of the back country. As soon as the ore mining 
in the back country is intensified, the products of which 
are shipped by river boats to the harbour, other transpor-
tation systems should be developed, if possible under 
water pipe lines. 

(iii) The two most interesting beaches are Kohra Beach in the 
South and Calangute Beach in the north of Panjim. 

(iv) Kolva has the longest beach and a marvellous far-reach-
ing panorama. Unfortunately, near Dabolin Airport a 
fertiliser industry is under construction, the chimneys 
and smoke of which will be seem from Kolva Beach. We 
consider this a most disturbing factor, which might affect 
the whole touristic development of Kolva Beach. 

(v) Calangute Beach can immediately be developed. It has 
marvellous beachs and in addition little ledges and pays. 
Every single one of them would be suitable for a most 
attractive hotel building. Fishing cottages and fishing 
boats are characteristic for the beach. They cover only 
a part of the beach and leave en ought space for tourists 
Right behind the dunes are little villages with picturesque 
houses, which are only partly occupied. 

(vi) Once reasonable hotels with all facilities and service are 
existing, these houses could be renovated and redecorated 
and then let as additional accommodation bya central 
agency. Tourist bungalows should only be built in con-
nection with hotels. 

(vii) Tl1e fact that the way from Dabolin Airport to Calangute 
Beach is longer than to Kolva Beach due to the crossing 
of two rivers, is of' little importance as tourists visiting 
Goa normally stay longer than one to two days. In !his 
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case, the time to reach the place of destination does not 
matter. Now, after the bridge near Planjim is construct-
ed, it only takes about It hours to reach Calangute 
Beach. 

(viii) In Goa we heard complaints that the bureaucratic pro-
cedures are extremely obstructive to the construction of 
new hotel buildings. There are enough interested inves-
tors and enough money, but government officials from 
Goa informed us, the Centra1 Government does not react 
on the planned projects. 

(ix) Before permitting the establishment of future industrial 
projects in Goa, it is recommended to wait for a tourist 
master plan, protecting the appropriate areas while pro-
viding for industrial and other development. 

(x) We strong1y recommend .an immediate intensified tourist 
development of Goa, which could become an attraction 
for tourists and provide an early return on investment. 
Then more time would be available to re-study the plans 
for Kovalam, to have them completed by experts, if 
necessary, and to visualise the project as long-term deve-
lopment." 

4.40. The Committee note that Goa is one. of the most interesting 
areas which could be developed to become a centre of tourism. It 
has' lovely beaches of Colva, Calangute and Dona Paula,gentle 
eoasts, line palm woods and very charming scenery in the back 
~ountry. Apart from the scenic beauty, Goa abounds in historical 
tand-marks and monuments, churches, temples, forts. Combined with 
the natural attractions of the land, location of Goa on the West Coast 
of India not far from Bombay, offers a vast scope for drawing tourists 
both international and domestic. 

4.41 The Committee note that Government had made a provision 
of Rs. 20.00 lakhs in the Fourth Plan period for the development of 
beaches at Goa and a beach resort develoPlDe~t survey was expec-
ted to be completed shortly. The Committee would recommend that 
to e~ploit the tourist pDtential of Goa, a compact and \ntergrated 
plan with long tenn obiectives should be formulated. The aim of 
such a plan should be comprehensive development of tourist beach 
resorts, roads, hotels and other ancilliary facilities and amenitles 
like development of handicrafts ,folk dances and folk musIc. 
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4.42 The Committee have no doubt that Government would keep 
in view, the necessity for preserving the pristine beauty of Goa and 
its incomparable beaches, while deciding the loaction. of new indus-
trial ventures. 

IV. Development of selected Buddhist Centres 

Bodhgaya-Rajgir Nalanda Complex 

4.43. The Plan outlay contains a provision of Rs. 20.00 lakhs for 
the development of the Bodhgaya-Rajgir-Nalanda complex. An ex-
penditure sanction amounting to Rs. 13.00 lakhs for the acquisition 
of 22 acres of land around the Mahabodhi Temple, at Bodhgaya was 
issued in 1970. The land is yet to be transferred by the State Go-
vernment. For the cafeterias at Rajgir and Nalanda, the State Go-
vernment and the Archaeological Survey of India have made avail-
able land free of cost to the Department. Plans and estimates for 
the cafeteria buildings are under preparation. 

4.44 The Committee welcome the proposed development of Bo-
dhgaya-Rajgir-Nalanda complex. The Committee hope it would 
help the flow of fourist traffic from countries like Japan, -rrhailand~ 
Burma and Ceylon, who have sizable Buddhist population. 

4.45 As is well-known, international interest is being increasingly 
evinced in the religions of· India. The Commttee would, therefore, 
like Government to keep this potentialIty in view while considering 
schemes for established pilgrim centres. 

V. Development of Andaman and Nicobar Islands for promotion 
of Tourism 

4.46. It has been stated that there was no Department of Tour-
ism in Andaman and Nicobar Islands. The Assistant Secretary 
(Publicity) under the Development Commissioner was, however, 

looking after the programmes under Tourism. The schemes for 
development of tourism in these islands were at present confined to 
construction of tourist lodges and development of picnic spots. 

4.47. It has been stated that no survey had been undertaken to 
estimate the number of persons visiting Andamans and to assess the 
adequacy of tourist facilities here. However, it was ettimated that 
on an average 400-500 tourists visited Andamans in a year. A 
proper survey for assessing tourist facilities here was, however, 
absolutely necessary to evolve suitable tourist development pro-
grammes. 
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4.48. It has been stated that in the absence of a separate Tourist 
Department, no specific measures had been taken to encourage the 
inflow of home tourists to this Territory. However films had been 
produced by the Film Division projecting the salient features of 
these Islands. 

4.49. The Andaman and Nicobar Administration have suggested 
the following measures for development of tourist in Andaman:-

(i) I.f the embargo on foreigners' entry into this Territory 
cannot be lifted for strategic reasons, atleast some islands 
should be opened up for tourist traffic. 

(ii) Concessional rates should be offered by the I.A.C. and the 
Shipping Corporation for tourists. 

(iii) A fulfiedged Tourist Department should be set up under 
a Class-I Officer, with units located at Madras, Calcutta 
and Delhi. Wide publicity should be given to the tourist 
potential of these islands by these units by means of 
booklets and suitable display advertisements. 

(iv) Means of travel between these islands and the mainland 
should be made quicker and more frequent. More fre-
quent shipping services should be introduced between the 
various islands so that the tourists arriving at Port-Blair 
can visit the tourist spots in other islands within a reason-
able short-time. 

(v) Adequate incentives should be given to the private enter-
prise for setting up good hotels and lodges here for the 
convenience of all classes of tourists. 

(vi) Package programmes for tourists should be organised from 
the mainland to these islands. 

4.50.Asked whether they had drawn up any perspective plan for 
the development of tourism in Andamans and if not, whether such 
a plan was necessary for planning the aevelopment of infrastruc-
ture and other facilities in the area. In reply it has been stated 
that there was no perspective plan for the development of tour-
ism in Andamans. Such a plan was necessary for planning the 
develoment of infrastructure and other facilities in the area. This 
plan could be drawn up only after :proper survey has been carried 
out. 
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4.51. Regarding the hotel facilities it has been stated there were 
no hot:~ls worth the name either in the private or public sector to 
cater to the needs of tourists. However, Government Rest Houses 
were available in most of the Islands. There were 35 such rest 
houses. It had however been tentatively suggested in the approach 
-paper to the Fifth Five Year Plan which was being prepared, that 

• more lodges and tourist homes should be constructed in various 
jslands to accommodate middle class tourists. The details were yet 
to be worekd out. 

4.52. Regarding Transport facilities it has been stated that there 
were available to tourists in Port Blair and were confined to the 
'bus services run by the State Transport Department. Taxes were 
:also available. But services were available in Rangat, Mayabunder, 
Dglipur and Calr Nicobar also. For going to other islands, shipping 
-services were available from Port Blair to Southern group of 
lslands approximately one in a fortnight and from Port Blair to 
Northern Group of Islands twice to four times a week. 

4.53. The Committee note that there was at present no Tourist 
Department in Andaman and Nicobar Islands with the result that 
-no specific measures had been taken to encourage the flow of tourists 

-to the territory. The Committee fruther note that the tourist infra-
-.structure in the territory viz., hotels, road transport etc., were also 
1acking. The Committee would, therefore, stress that a proper sur-

-vey for assessing tourist facilities in the territory was of paramount 
importance to evolve suitable development programmes. The Com-
mittee would, therefore, recommend that survey of the tourist SI)ots 
in the territory might be attempted and also a well-coordinated pers-
llective plan formulated for the growth and development of tourism 
in Andaman and Nicobar Islands. 

4.54. The Committee are convinced, after a visit to the Andalllan 
.and Nicobar Islands, that these have great potential for tom+ml. The 
islands are located away from the mainland and this, in itself, should 

-offer an exciting trip, particularly for the younger generation. The 
Committee regret that no concrete steps have so far been taken to 
-c:arry out detailed survey of these islands, nor develop centres of 
tourist interest. The Committee feel that as Government have llOW 

-the expertise and experience of developing such sea tourist centres 
by ITDC, a survey of the islands should be urgently !!arrie,l out, with 
a view to locate beaches and other centrcs which would be of tourist 
attraction. 

4.55. As regards foreign tourists, the Committee have no doubt 
that Government would examine the matter in all its aspects, keeping 
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in'view the faet t£lat t&ere' is a growing- trend' tlie' world over, for 
spen4iD~ V8fttions at places which have sun and' surf facilities; and' 
these abound in Andaman and NfcoDar IsIimds." 

E. General 

(i) Development, upkeep ancI maintenance of Tourist Centres 

4.56. It has been represented to the Committee that the Develop-
ment, upkeep and maintenance" of Tourist Centres has a vital role 
in promotion of Tourism and that for developing infra-structure faci-
lities at Tourist Centres, there should be separate Depart.ments with 
ample funds. Giving the Government views in the matter, the De-
partment of Tourism have explained the position thus:-

""Tourist infrastructure comprises accommodation, transporta-
tion, roads, water supply, electricity etc. In so far as the 
latter three" items are concerned they are the responsibi-
lity of the State Government. As regards accommodation 
and transportation, depending upon the type 0: develop-
ment, these are provided and maintained either by the· 
Department, India Tourism Development Corporation 
(ITDC) or the State Government. The' Dep::trtment of 
Tourism is in the" process of working out an arrangement 
with the ITDC' for excecuting, maintaining and managing 
various facilities that are proposed in the Tourism Plan. 
This will ensure proper and uniform maintenance and 
management of tourist facilities being provided in the" 
Central Sector. In so far as major integrated projects are 
concerned, they are either being executed, maintained and 
managed through the" ITDC as in the case of the' Kovalam 
Project, Or a separate Project Office is set up headed by a 
Project Administrator as in the' case of the Gulmarg Pro-
ject." 

4.57. A leading hotelier in a Memorand'um submitted" to the' Com-
mittee has stated:-

"It is unfortunate that it has not been possible so far for a 
proper overall development plan' to be made for areas 
around" places of tourist interest. For instance, the biggest 
tourist attraction in India is" the Taj Mahal, yet the town" 
of Agra and the surroundings of "the" Taj Mahal are a 
shambles. This whole area could be developed to be one 
of the most attractive in the world, instead of which it js 
probably the ugliest. In order to rectify the situation it 



135 

is necessary that a Cell is set up in the Department of 
Tourism which consists of town planners who should make-
a Master Plan for the development of all towns where· 
monuments tourist attraction are located. It should be-
come incumbent on the municipal authorities in each of 
these towns to follow the Master Plan in sanctioning all 
development. The environment that the tourist goes into 
is vital for the impressions that he carries away." 

4.58. In another Memorandum submitted to the Committee, the 
Travel Agents Association of India, have stated:-

"The development of tourist centres should be undertaken on 
the basis of the tourist preferences. In other words prio-
rity should be given especially for developing such centres 
in relation to the resources available and the tourist pre-
ferences. Tourist centres and particularly sites which 
tourists visit, must have the basic amenities such as a 
cafeterial, clean toilet facilities, some sort of a pavilion or 
resting area and clean environment. These facilities an. 
at present totally neglected and at many places even pro-
per toilet facilities do not exist. Tourist centres must be 
surrounded by souvenirs, shops, restaurants and such other 
recreation facility which would be pleasing to the tourists 
and would mean money making for those engaged in such 
shops and trades." 

4.59. The Committee consider it regrettable that after two decades 
of tourism planning, it has not been possible so far to evolve a pro--
per overall development plan for areas around places of tourist in-
terest. In this connection, the Committee note that the higgest tour-
ist attraction in India is the Taj Mahal, yet the town of Agra and the 
suburban areas present a very distressing picture, when it could 
have been developed as one of the world's most attractive tourist 
spot. The Committee would stress that it shou'" be possible 
for the Central Department of Tourism to persuade the State Gov-
ernments/local bodies in each of these towns to adhere and conform 
to a Master Plan drawn up for development of places of tourist im-
portance. 

4.60. The Committee further consider that if we have to attract 
tourists in sufficient numbers, it was of paramount importance that 
tourist centres and more particularly places which are more frequent-
ed by foreign tourists, must have the basic amenities such as cafeteria. 
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dean toilet facilities, suitable resting area and clem environment. 
The Committee would, therefore recommend that necessary steps 
may be taken in 'this regard. 

(ii) States in which Tourist Developments are lacking 

4.61. When asked as to what were the States which require deve-
lopment of tourism and where the development was taking place for 
want of funds or interest and what concrete measures would you 
'Suggest to develop the tourist spots in these States, the Department 
of Tourism have stated that:-

"Central Tourism Plan is not formulated on Statewise basis 
but on the actual or potential attractions which a State 
offers to tourists. Inter-se priorities for the development 
of tourist centres is fixed on the basis of~he pattern of 
tourist traffic, tourist profile, accessibility of the centre and 
availability of funds." 

(iii) Development of Backward Areas of Tourism Potential 

4.62. In a Memorandum submitted to the Committee, the Federa-
tion of Hotel and Restaurant Associations of India have stated:-

"Whilst on the subject, we may mention that Central Govern-
ment gives certain incentives to industries if they are set 
up in specified backward regions, the Union Government, 
under a scheme announced in August, 1971 offers to pay 
an outright grant or subsidy to the extent of 10 per cent for 
new units, if set up in scheduled backward rEstricts as 
notified by Government. This scheme is applicabll! to an 
industrial units whose fixed capita; investment is le.ss than 
Rs. 50 lakhs. Projects of more than Rs. 50 ]akhs invest-
ment would be considered on merits. It is understood that 
the Union Government had allocated Rs. 5 crore:; during 
4th Plan for payment of subsidy. It is suggested that the 
Hotel Industry, too, should be made eligible for this sub-
sidy as there are several backward areas like Aurangabad, 
Goa, Daman etc. where hotels can be set up, thu3 cre.ating 
new jobs for the unemployed." 

4.63. The Committee enquired whether Government had drawn 
out any concrete plans for the development of backward areas of 
tourist potential in different States similar to the schemes drawn out 
by different States for attracting industries to the backward areas 
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in their respective areas. In reply, the Government have explained 
,the position thus:-

"The Department of Tourism has not drawn up any concrete 
plans for the development of backward areas of tourist 
potential in different States as factors governing their de-
velopment would be their easy accessibility, availability 
of adequate supply of watel' and electricity and compara-
tive importance of potential tourist centres in backward 
areas vis-a-vis other tourist centres in the States which 
offer better possibilities of development. The development 
of tourist centres have, therefore, to be considered on a 
different basis from that of the development of indus-
tries ... " 

4.64. With regard to the question of drawing up plans for deve-
lopment of backward areas of tourist potential, the w)tness stated 
that fundamentally he felt that as the State.s themselves through 
other economic activities were opening up more territories, tourism 
should form part of that development. Several Task Working 
Groups/Advising Groups had been set up to make specific recommen-
dation and for the last three months the State Governments had been 

. constantly making an assessment of the situation. 

4.65. Regarding the plea for the development of backward and 
small State.s, particularly in the North-Eastern region, comprising of 
three States the witness stated that in many parts of the country and 
the areas which had been mentioned were probably restricted areas 
or restricted areas for foreign tourists. So to make investm.ent there. 
though the areas were beautiful and might have tourism potential, 
would be a sort of blocking up of the. investment. No foreign tourist 
would be allowed to go there. The witness added that from the 
point of view of security and other national considerations. relaxa-
tion of the present restrictions in cel'tain areas would not be desir-
able. 

4.66. The Committee note that at present Government gives cer-
tain incentives to industries set up in specified backward regions. 
On the same analogy the Committee would like Govcl'nment to 
examine whether the Hotel Industry too should be made eligible for 
this subsidy for setting up hotels in the backward ~ueas which are 
important places of tourist interest. 
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(iv) Beggar Nuisance 

4.67. For various social and economic reasons, the problem of 
beggars is more acute in India· than perhaps any other country in 
the world. This problem has become so much a part of the tourist 
scene that it is apt to be accepted as an unavoidable feature of our 
environment without realising the deterrent effect it has on the pro-
motion of tourism. The irony of it is tha.t the nuisance is concen-
trated in areas most frequented by tourists, thus giving them a dis-
torted image of the country. 

4.68. As far back as in 1963 as a result of scientific surveys con-
ducted by the Standford Research Institute (California) and other 
reputable research institutions in the country it was established 
that poverty and beggar nuisance were the most deterrent factors 
in the promotion of tourism in India. The PATA Survey Report of 
1968 also highlighted the fact that among all the Specific Area desti-
nations, India was one of the few destina.tions that elicited more 
unfavourable than favourable associations. In 1969, the Indian. 
Institute of Public Opinion also conducted a survey of foreign 
tourists in India. According to their report 6.7 per cent of the res-
pondents compIa.ined about the beggar nuisance, 5.2 per cent about 
insanitary conditions, and 6.7 per cent about dishonesty and un-
friendliness. 

4.69. It has been stated that the worst type of the nuisance was 
caused by beggars of the following type:-

(i) Women with children. 

(ii) Persons suffering from incurable diseases or physical 
handicaps. 

(iii) Professional adults and children moving in gangs or 
alone. 

(iv) Persons hawking evening newspa·pers or persons conduct-
ing animal performances in streets. 

(v) Shoe shine boys persistently soliciting business. 

(vi) Pedlars in foreign exchange indulging in illegal transac-
tions. 

(vii) Touts acting on behalf of taxi drivers, shops or hotels . . 
(viii) Unauthorised guides, palmists, postcard vendors, flag' 

sellers, and 
(ix) Pimps etc. 
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4.70. It has been stated that these persons not only persist in 
.:soliciting business or alms from foreign tourists but also try to 
pick their pockets or snatch clothing causing such offence and dis, 
gust, that all the good impression which they might otherwise gain 
about India are obliterated. The Department of Tourism have 
stated that while it is not the intention to conceal our economic 
conditions and do window-dressing for tourists, the Department of 
Tourism has always ta.ken the stand that parading poverty before 
tourists is no solution to an internal economic problem for which 
the tourist is not to blame. 

4.71. The matter had come up several times before the Tourist 
Development Council where the State Government representatives 
assured the members time and again that this nuisance would be 
-dealt with adequately and that the places of tourist interest in their 
respective States would be freed from this menace. No appreci-

-able improvement appea·rs to be seen in this direction. 

4.72. It has been stated that as a result of the various reports 
and recommendations, some meetings took place between the Plao-
ning Commission, Ministry of Finance, Ministry of Home Affairs 

,and the Depa,rtment of Tourism to thrash out the question of funds 
for the creation of a special tourist police force in India. A pro-
posal was made that there should be a pilot scheme for introducing 
special police force in Delhi. Pending clearance of this scheme, the 
Delhi Police deployed a unit consisting of one AS.I. and four const-
ables to perform the duties of Touri'.5t Police Force on certain focal 
points in Delhi. However, even this facility was provided in a 
sporadic manner and had now been completely withdrawn. 

4.73. Doubt had been expressed whether the Tourist Police Force 
working under the control of the general Police Administration of 
various State Governments, could continue to be deployed exclusive-
ly for this work only, considering other pressing priorities ~nd 

assignments to which they were inevita.bly subjected. 

4.74. At the same time, it has been stated that the Department of 
Tourism could not take over police functions without detriment to 
its other legitimate areas of operation. After all, the idea of having 
a Tourist Police Force wa,s not to safeguard any of the Tourism De-
partment's own personnel, installations or property but rather to 
,ensure the free movement of foreign tourists while sightseeing, 
shopping etc. in India. It had to be realised that tourists were at 
Jl disadvantage in filing complaints with the police' and pursuing 
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them because their stay was short and foreigners hesitate getting 
involved with the police. There was thus a clear need for some 
special attention being given to foreign tourists. It was necessary 
for the various administrative organisations in the country to re-
orient themselves to tourism and make it their special concern and 
assume responsibility for the protection of person and property of 
tourists from petty crimes and annoyances which mar the good im-
pressions gained by them of this country. 

4.75. It has been stated that the nuisance created by professional 
beggars, touts etc., was brought to the notice of the Prime Minister 
last year by a party of American tourists who were greatly harass-
ed by the beggar nuisance at various places in India. The Prime' 
Minister took serious note of the problem and personally addressed 
a circular letter to the Chief Ministers of Uttar Pradesh, Bihar, 
Madhy~ Pradesh, Rajasthan, Tamil Nadu, Kerala, Andhra Pradesh, 
Goa, Daman and Diu, Maharashtra and Orissa to Governors of' 
Mysore and Gujarat and the Lt. Governor of Delhi. In her letter, 
the Prime Minister stated:-

"I am writing to you on a matter which seriously affects the 
good name and image of our country. Our efforts to pro-
mote tourism are being marred by the la.rge number of 
beggars and touts who loiter in the vicinity of places of 
tourist interest and harass foreigners for alms. Foreign, 
tourists are willing to put up with other inconveniences, 
but the presence of diseased, criwled and often naked 
beggars pursuing them creates such offence and disgust 
that all the good impressions which they might otherwise' 
gain about India are obliterated. 

This is what American tourists recently wrote to me from' 
Agra: 

'We earnestly recommend that you pass legislation to ex-
clude all peddlars and beggars from your national 
monuments and other sites of international interest. 
These are not your genuine poor who are infesting such 
holy or time-honoured places, but ra,ther what our 
excellent and deeply concerned guide lecturer yester-
day termed 'the sophisticated beggar'. (Even the' 
Peddlars fit in that category, because of their outrage-
ous prices.) In eight trips overseas, my housemate and' 
Y have nowhere seen anything like them. They a·re-
well-fed aggressive, incredibly persistent, and in 
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defeat are shockingly mean. You in your position have 
never imagined such intrusive harassment. Neither even 
in the Arabian countries, had we. We wanted you per-
sonally to know about it, for after many days even 
our best natured companions (we are a study-tour 
party of 31) and our craziest shoppers have become ex-
hausted with this treatment; and an overwhelming 
majority have said they feel overwhelmed, and would 
never want to come here again. These are almost all 
teachers in our public schools. 

They will go home and word will spread. We most res-
pectfully suggest that effective legislation be accom-
panied by international press releases in acknowledge-
ment of this problem and announcement of its solution." ,. 

I understand this matter has been discussed by the Tourism 
Development Council, where State representatives have 
repeatedly given an assurance that action will be taken. 
However, judging by the number of complaints, which 
are still being received, it seems that nothing substantial 
has been done. I hope that immediate action will now be 
take:p. to ensure that places frequented by tourists are 
kept clean and free of beggars, touts and peddlars. A 
list of important monuments in your State is enclosed,. 
where vigilance on the part of the police and the munici-
pal authorities is necessary. Similar action should also 
be taken at the tourist offices of the Central and State 
Governments, museums, important shopping centres, and 
in the vicinities of hotels, restaurants, and railway and 
airline terminals. 

We can ill afford to lose the foreign exchange which tourism 
brings in, quite apart from the unfavoura.ble image which 
the ubiquitous beggars project." 

4.76. It has been stated that the response to the Prime Minister's 
letter had been almost negligible. A part from routine acknow-
ledgments from some States, no concrete steps had been reported. 
Since eradication of this problem so fa.r as foreign tourists were 
concerned could be achieved only if there was an all-round effort 
by everybody concerned, State organisations should give priority to' 
this matter so that one of the major irritants coming in the way of 
tourism promotion might be removed or at lea..st minimised. 
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,,(v) Tourist Police 

4.77. It has been represented to the Committee that "there is a 
need for tourist police to ensure that at the airports and other 
tourist centres, tourists are not bothered by touts and beggars." 
The Committee enquir,ed as to how far the creation of a new cadre 
,of 'Tourist Police' was practicable and feasible and how far the 
creation of new cadre of 'Tourist Police' would be able to put an 

-end to the menace of touts and beggars at the airports and other 
places of tourist interests. In reply the Government have explain-

·ed the position thus:-

(i) "The Department is in favour of a tourist police though 
it is of the view that this police force should work under 
the general administration of the Police Authorities in 
various States. Originally, the proposal ~as that the 
Department should bear expenses because doubt was ex-
pressed whether a Tourist Police Force working undp.r 
the control of the general police administrations of 
various State Governments could continue to be deploy-
ed exclusively for this work only considering the other 
priorities a.nd assignments to which they wouid be inevi-
tably subjected." 

(ii) "The present thinking is that the Department of Tourism 
cannot take over police functions without detriment to 
its other legitimate areas of operation. In line with this 
thinking the State Governments have been impressed 
more than once by the Tourist Development Council to 
give sufficient attention to the harassment suffered by 
tourists at the hands of beggars, touts, taxi drivers etc. 
It is the view of the Department that if greater attention 
is bestowed by the State Governments in organising pro-
per surveyance, it is possible to put an end to the menace 
of touts and beggars at the airports and other places of 
tourist interest." 

4.78. On the question of menace of Touts and creating Tourist 
--Police, the Secretary, Ministry of Tourism and Civil Aviation, dur-
: ing evidence explained the position thus: 

"We have very strongly taken up the question of touts etc. 
with all the authorities concerned. Even the Prime 
Minister has written letters to the Chief Ministers. A1 
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ernments concerned. We are constantly at it. It will be 
good if this could be stressed by the Committee th:;).t such 
nuisances harm the image of India. It is not only the 
foreign tourists; even when we Indians go to ConnaugM 
Circus with our family, we are being harassed by taxi-
wallahs etc. People come and suggest foreign exchange 
transactions in violation of the laws. We have asked for 
tourist police. Such police could help the tourists and 
this would not be a great financial burden. Unfortunate-
ly, almost every State Government, while appreciating 
the need for tourist police, says that they have no funds 
for the purpose. Now, the maintenance of law >tnd order 
is a State subject. I think your valuable support would 
go a long way in easing our problems." 

4.79. The Committee note that as far back as 1963, the scientific 
surveys conducted by the Standford Research Institute (California) 
and other reputable research institutions in the country, established 
that poverty and beggar nuisance were the most deterrent fadors 
in the promotion of tourism in India. Similarly the PATA Survey 
Report of' 1968 also highlighted the fact that among all the spe(!ific 
area destinations India was one of the few destinations that elicited 
more unfavourahle than favourable associations. The Committee fur-
ther note that the Indian Institute of Public opinion also conducted 
a survey of foreign tourists in India. According to their report 6.7 
per cent of the respondents complained about the beggar nuisance, 
5.20 per cent about insanitary conditions and 6.7 per cent about dis-
honesty and unfriendliness. The Committee further note that the 
nuisance created by professional heggars, touts etc., was also brought 
to the notice of Prime Minister by a party of American tourists who 
in turn addressed a circular letter to the Chief Ministers of UP, Bihar, 
Madhya Pradesh, Rajasthan, Tamil Nadu, Kerala, Andhra Pradesh, 
Goa, Daman & Diu, Maharashtra and Orissa and also to Governors 
of Mysore. Gujara;t and Lt. Govern.or of Delhi. The Committee are, 
however, perturbed to note that inspite of the fact that the problems 
of beggar and touts nuisance has been so often highlighted in the 
various surveys etc., and in the circular letter of the Prime Minister 
to the State Chief Ministers of various States, nothing concrete ap-
pears to have been done so far to put an end to the vicinity of 
places of tourists interest and harassing the foreign tourists. The 
Committee, therefore, feel that if tourism is to flourish in India, it is 
high time that immediate action should be taken to ensure that places 
frequented by tourists are kept clean and free of beggars, touts and 
peddlars. Similar action need also be taken to keep clear the tourist 
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offices of the Central and State Governments, museums, important 
shopping centres, the vicinities of hotels, restaurants, railways, and 
airlines terminals, of beggars and touts. The Committee would like 
to be informed of the concrete measures taken to bring about the 
necessary improvement. 



CHAPTER V 

ACCOMMODATION 

A. Hotel Accommodation 

5.1. The Hotel Review and Survey Committee which submitted 
its report in February, 1969 approved 166 hotels in the country as 
suitable for foreign tourists with a total capacity of 8807 rooms as 
on 31-12-1968. The announcement by Government of various conces-
sions/incentives in the form of tax/fiscal reliefs etc., for the hotel 
industry has created sufficient enthusiasm among the new hotel en-
terpreneurs. Consequently, considerable progress has been made in 
building new hotels in the country. Since the end of 1968, 26 new 
hotels have been completed including two public sector hotels viz., 
Hotel Ashoka, Bangalore, and Hotel AKBAR, New Delhi, adding a 
total of 1575 new rooms. Some of the hotels, however, have been 
removed from the approved list on account of their failure to ob~erve 
the prescribed regulatory conditions and the present position is that 
there are 175 hotels on the approved list of the Department offering 
a total capacity of 10,715 rooms. These hotels are located at the 
following places: 

City Number Rooms 
of f.otels 

2 3 

Agra 3 230 

Ahmedabad I 43 

Allahabad 2 29 

Amritsar 2 35 

Aurangabad 23 

Bangalore 5 346 

75 
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2 3 
--------

Baroda· 28 

Bombay 21 1673 

Calcutta 8 792 

Chandigarh 1 33 

Cochin . 5 170 

Coimbatore 2 122 

Coonoor 2 59 

Dalhousie 2 35 

Darjeeling 3 130 

DehraDun 2 25 

Delhi . 22 2538 

Dhanbad 12 

Eluru 23 

Faridabad 39 

Gauhati 20 

Goa 4 122 

Gopalpur-on Seli 20 

Gulmarg 2 79 

Gwalior 24 

Hubli 58 

Hyderabad/ Secunderabad 5 151 

Indore. 20 

Jabalpur 55 

Jaipur 4 155 

Kanpur 37 

Khajuraho 28 
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2 3 

Kodaikanal 25 

Kota 1 19 

Kottayam 1 21 

Koval am 40 

Calicut 2 38 

Kulti 18 

Lucknow 64 

Madras. 15 1093 

Madurai I 57 

Mangalore I 50 

Manipal 23 

Matheran I 26 

Mount Abu I 26 

Mussourie 3 165 

Mysore. 3 161 

Nainital 2 48 

Nizamabad I 35 

Ootacamund 2 II7 

Patna 2 37 

Poona 3 171 

Puri I 32 

Quilon 18 

Ranchi I 22 

Ranikhet 2 37 

Solem I 40 

Siliserh. 8 

Simla 2 98 
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1 2 3 

Srinagar 2 ISO 

Tiruchirapalli 21 

Trivandrum I 32 

Udaipur 3 123 

Varanasi 73 

Vijaywada 50 

Vishakhapatnam 2 1I2 

5.2. In addition to the above approved hotels which include hotels 
at present being run by the India Tourism Development 'Corporation, 
the Corporation alSo have Travellers Lodges and Restaurants located 
at the following places. 

Place RoomJ 

---------------------------------------------------------

Kulu 
Manali • 

Kushinagar 

LVP Hotel Udaipur 
Bharatpur 

Khajuraho 
Sanchi • 

Mandu' 
Bhubaneswar . 

Konarak 
Bodhgaya 
Hassan • 

Bijapur' 
Madurai 
Kancheepuram 

Mahabalipuram 

2 

IS 

10 

8 

14 

4 

7 
8 

8 

12 

4 
12 

8 

4 
10 

3 
6 
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Thanjavur 

Trichy • 

Qutab Restt. 

Elephanta Restt. 

Mahabalipuram Restt. 

Ajanta • 

Jalgaon· 

Hampi Restt. 

Surajkund Restt. 

Taj Restt. 

Ellora Res tt. 
Sagar Restt. Bhakra 
Kovalam Palace Hotel, Kovalam 

79 

2 

4 

4 

5 

3 

IS 

5.3. The Corporation's expansion programme for the travellers 
lodges at Khajuraho (by 40 rooms) and at Hassan (by 20 rooms) 
is in progress. Besides 20 rooms including a Conference Hall are 
being added to the Laxmi Villas Palace Hotel, Udaipur and 20 
cottages are being constructed at Mahabalipuram. 

5.4. It is estimated that by 1973, an additional 8,980 rooms would 
be required to meet the demand 83 new hotel projects at various 
centres have been approved in the private sector and the completion 
of some of these is expected to add about 2,400 rooms by 1973. Of 
these, 790 rooms will be provided by two large hofels in Bombay 
which are being constructed with foreign collaboration-Oberoi 
Sheraton and Taj Inter continental. In the Public s~ctor, the India 
Tourism Development Corporation has plans to set up, during the 
Fourth Five Year Plan, hotels at the following places: 

(I) Kovalam 

(2) DumDum 

"'(3) Gulmarg 

(4) Aurangabad 

(5) BangaJore 

• Since shifted to Fifth Plan 

loo-room hotel & 
40 cottages. 

100 rooms 

60 rooms 

• 60 rooms 

• Expansion of Asoka 
Hotel by anotha 
100 rooms . 
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5.5. Air India also plans to set up two hotels in Bombay with a 
total capacity of 530 rooms-a lBO-room hotel at the Airport and the 
oher having 350 rooms at Juhu Beach. The airport hotel is expected 
to be ready by September, 1973 and the beach hotel in early 1974. The 
only hotel in the country at present functioning as a result of foreign 
collaboration is the 350-room Oberoi Intercontinental Hotel in New 
Delhi, and two other namely Taj Intercontinental and *Oberoi Shera-
ton are expected to open in Bombay during this year. In addition to 
the accommodation mentioned in the preceding paragraphs, supple-
mentary accommodation under State Governments for tourists is 
also stated to be available. 

5.6. In a memorandum submitted to the Committee it has been 
stated that in order to achieve the figure of 1 million tourists by 1980 
an additional 30,000 rooms would be required which would involve 
an investment of Rs. 300 crores. The Committee enquired as to what 
was the existing bed capacity available in the country and on what 
basis the requirement of an additional 30,000 rooms had been worked 
out. 

5.7. In reply the Government have explained the position thus:-

"(i) There are 175 hotels in the country at present which are on 
the approved list of the Department of Tourism, and their 
total capacity is 107, 15 rooms. (We are following the 
current international practice of expressing hotel capacity 
in rooms rather than beds). 

(ii) The Hotel Review & Survey Committee made an assess-
ment of the shortages of good hotel accommodation at 
35 important tourist centres in the country. On the basis 
of this assessment, the shortage works to about 29,000 rooms 
by 1979. This figure was rounded off to 30,000 rooms. 

(iii) The ITDC has plans for the setting up/expansion of hotels 
at Kovalam, Dum Dum and Aurangabad and Bangalore 
which will provide a total of 360 rooms on completion 
and Air-India is constructing 2 hotels in Bombay of a 
total of over 500 rooms. A number of private sector pro-
jects are underway because of the sizeable incentives 
offered by the Government and the scope of the Hotel 
Development Loans Scheme has been enlarged by raising 
the allocation available under it from Rs. 500 lakhs to 
Rs. 1150 lakhs during the Fourth Plan. 

*:J')<:roi Sheraton has since started functioning 
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(iv) It is intended to seek further financial incentives to en-
courage hotel investment by the private sector and the 
public sector involvment in the construction of hotels will 
be sizeably increased during the Fifth Plan. The estimate 
for the requirement of funds under the Hotel Development 
Loans Scheme during the Fifth Plan period assumes that 
it will complement the investment of Rs. 70 crores by the 
private sector. 

(v) The costs of construction/functioning etc., even of hotels 
in the 3 star category which offers only adequate facilities 
by international standards, having escalated to sharply 
over the last fe\Y years that it is increasingly difficult for 
promoters to build and operate hotels for the middle and 
low income groups. However, the private sector is fully 
aware of the need for less expensive hotels, and most of 
the new projects approved at the planning stage are of the 
3-star and below category. The Department of Tourism 
has a comprehensive programme for the construction of 
youth hostels, motels, tourist lodges etc., to meet the re-
quirements of the middle and low income groups. 

(vi) The shortages of accommodation and the additional require-
ments of hotel rooms have been assessed on the basis of 
a sample survey of tourist traffic in each of 35 important 
tourist centres, as this is more specific than a Statewise 
breakup without pin-pointing the precise centres where 
hotel rooms are needed. According to this, Bombay, Delhi, 
Srinagar, Calcutta, Madras, Ahmedabad, Cochin, Agra and 
Goa etc., are the centres where the accommodation shortage 
is most acute." 

5.8. The Travel Agents Association of India, in a Memorandum 
submitted to the Committee, have stated:-

"Whilst the affluent class of tourists are being accommodated 
fairly well in the high priced (4 to 5 star) hotels, the num-
ber of which have increased recently, the middle class or 
the low income tourist is unable to find good and clean 
moderately priced hotel accommodation. It is a known 
fact that mass tourism is a reality now and hence a very 
large number of moderately priced hotel beds are re-
quired to be provided on a very urgent basis. 

It is also necessary to develop our beach resorts and create 
proper accommodation and ancilliary facilities at such cen-
tres. It is relevant to mention that India is today losing a 
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large amount of tourist traffic to Ceylon, Thailand, etc., 
who have developed their sea/beach resorts very 
creditably." 

5.9. Regarding the requirements of additional bed capacity in the 
country, the Additional Director General of Tourism explained the 
position as follows during evidence:-

"There are 174 hotels in the country which are on the approved 
list of the Department of Tourism and their total capacity 
is 10,675 rooms. When we talk in terms of rooms we 
follow the international practice of putting it as so many 
rooms and not as so many beds." 

5.10. Regarding the basis on which the requirements of an addi-
tional 30,000 rooms had been worked out, the witness stated the posi-
tion thus: 

"The Hotel Review and Survey Committee made an assess-
ment of the shortage of reasonable hotel accommodation 
at 35 important tourist centres in the country. On the basis 
of this assessment, the shortage works out to about 29,000 
rooms in 1979. This figure is rounded off to 30,000. The 
ITDC has plans for setting up of hotels at Kovalam, Dwn 
Dum. Aurangabad and the expansion of hotel at Bangalore. 
This will provide 360 rooms and Air India is constructing 
two hotels in Bombay, with a total capacity of 500 rooms. 
A nwnber of private sector hotel projects are under way, 
because of the various incentives offered hy the Govern-
ment and the loan funds which have been advanced by 
the Loan Scheme as well by other public sector institu-
tions, and this loan scheme, was revised once from Rs. 500 
lakhs to Rs. 1150 lakhs and it has heen further revised 
from Rs. 1150 lakhs to Rs. 1450 lakhs. 

5.11. To a point as to how far it would be possible to achieve the 
targets of 30,000 rooms in order to meet the requirements of one 
million tourist arrivals by 1980, and the construction of medium priced 
hotels the witness stated:-

"It is intended to secure as much as possible, within the overall 
policy of the Government, such financial incentives, as 
may be reasonably expected, to encourage hotel investment 
by the private sector and the pUblic sector involvement in 
the construction of hotels will be suitably increased during 
the 5th Plan period. If 30,000 rooms are to be built, and 
if this order of Rs. 300 crores is somewhere near correct, 
it would mean that about Rs. 100 crores would have to be 
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found by the private sector, if we take the equity debt ratio 
at the present level of 1: 2. The cost of construction even 
in hotels in the three star category which offers only ade-

... quate facilities of the minimum international standards, has 
. been rising in the country in the last few years. But, the 

private sector is fully aware that, in a large number of 
cases, they have to go in for hotels of this category, our 
intension in the Hotel Development Loan Scheme is to 
encourage more and more of this category. While certain 
places like the metropolitan towns will have a predomi-
nance of a certain higher proportion of the luxury class of 
hotels, in areas which are far-flung and which are of tourist 
interest, it is not necessary that even the best of tourist 
need such high class luxury ac£ommodation. So, our plans 
will be to see that more suitable accommoaation at rea-
sonable price levels are created in those sectors. The shor-
tage of accommodation in the total number of hotel rooms 
have been assessed on the basis of a sample survey of 
tourist traffic and this seems to be a more proper forum 
than bringing it up in various specific centres. The accom-
modation shortage is likely to be more acute in certain 
areas." 

5.12. The Secretary, Ministry of Tourism and Civil Aviation, dur-
ing evidence informed the Committee thus regarding the provision 
of hotel accommodation tb meet the needs of tourist traffic:-

"On the question of accommodation, the Department has a 
system of giving recognition to hotels. This implies that 
hotels come upto certain standards of cleanliness, facilities, 
comfort, food, accommodation etc. The Department has ap-
proved 175 hotels in various parts of the country. We plan 
in the 5th Plan period to get 800-thousand foreign tourists. 
We hope to step it up to a million by the end of this decade. 
In order to house this number, we have made a study as 
to how many hotel rooms are required, of various cate-
gories; and we have come to certain conclusions. Based on 
them, we are making recommendations to the Planning 
Commission. A massive programme in the public sedor 
as well as the private sector, will have to be taken up; 
otherwise, we will have an acute shortage. More and more 
attention has to be paid to hotels of 3-star category, rather 
than of luxury type." 

Hoteliers Problems: 

5.13. The Hoteliers in a memorandum submitted to the Tourist 
Development Council in Madurai, (October 1970) have listed the fol-
lowing problems facing the hotel industry. 
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(i) ''There is not enough experienced management and pro-
fessionally trained personnel for the existing plant; the 
newly planned hotel projects in India will make the posi-
tion more difficult. 

(ii) There is no consultancy service for inexperienced hotel 
managers or investors. 

(iii) Import licences are difficult to get for the equipment of 
kitchens, bath-rooms and laundries, for crockery, linen, 
silver-ware and electric appliances. Hotels are dependent 
on the domestic production which does not yet satisfy the 
higher standards. 

(iv) There is little appreciation of the difficulties of hoteliers 
building or rebuilding hotels as illustrate.d by long bureau-
cratic procedures in handling applications for loam, build-
ing permits and site acquisition. 

(v) The lack of fiscal incentives for improvements and new 
investments. 

(vi) There are few incentives for investment in areas unattrac-
tive compared to leading cities having international air-
ports and high occupancy rates almost guaranteed in the 
early years. There may be high variations in occupancy, 
due to insufficient transport facilities or to climatic ex-
tremes. 

(vii) The tourist infrastructure is missing in many areas which 
are becoming interesting possibilities to domestic private 
investors. Bad roads and traffic conditions, insufficient 
water and power supply are serious obstacl~s for many 
private hotel developers. 

(viii) There is a general uncertainty concerning the building 
development plans in areas which are of interest to tour-
ism. Above all, there is the problem that a regional or 
local master plan, giving the private investor d feeling of 
security arid preventing him from making wrong invest-
ment is missing." 

5.14. Summing up the position the UNDP Team in its report had 
observed:-

(i) Hotel Accommodation: 

"Accommodation must be substantially increased. The loca-
tion of expansion needs is to be pin-pointed on the basis 
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of appropriate local studies. As the bulk of tourists are 
from the so-called affluent countries, requirements and 
expectations of this category must be set as standards for 
the future development of the. hotel and restaurllnt indus-
try in India without neglecting to cultivate a special Indian 
style. To encourage improvements and new investments 
in the hotel industry various incentives should be given 
by Government such as making available suitable sites, 
grants and loans to finance renovation and new projects, 
tax holidays, import licences for the necessary equipment, 
foreign exchange for advertising and sales promotion 
abroad, speeding up procedures for obtainin~ permits to 
build new projects and to obtain loans, special tariffs for 
water and electricity, working permits for foreign trained 
personnel and transfer of their salary etc. 

(ii) Supplementary Accommodation: 

Improve existing supplementary accommodation in the public 
sector as they are the only tourist accommodation in remote 
places and wild life resorts. Divert funds from new con-
struction in areas of relatively low significance to improve 
all existing accommodation on established routes unless 
over-all funds are increased. 

(iii) Volume of Accommodation for Future: 

Calculations made show that supplementary accommodation is 
relieving and will relieve the pressure on hotel accommo-
dation. All in all, about 7,500 extra rooms minimum in 
hotels would be required between 1968 and 1973. Between 
1968 and 1970 only 671 have been provided: a radical im-
provement in the rate of supply is essential. Statistics on 
occupancy rates should be used to keep accommodation 
provision and traffic generation in proper relationship. 

5.15. Giving the follow up action taken on the UNDP Report, Gov-
ernment have explained the position as follows:-

"The Government have already given several incentives in the 
form of tax and fiscal reliefs to the hotel trade. In regard 
to the availability of sites, it has been accepted in princi-
ple that when Government owned land in Delhi area is 
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sold for hotel construction by open auction or by inviting 
tenders, the successful bidder or tenderer would not be 
called upon to pay the full price or premium of the piot 
but would instead be asked to pay only an annual ground 
rent at a specified percentage of the accepted auction/ 
tender. The State Governments have also been asked to 
take similar action based on the resolutions passed by the 
Tourist Development Council. Subject to the fulfillment 
of certain prescribed conditions, the profits of approved 
hotels are exempted from income-tax upto 6 per cent of 
the capital employed (excluding long term loans and deb-
entures) in the hotel for a period of five years commencing 
from the year in which the hotel starts functioning. In 
addition, hotels also enjoy the benefit of development re-
bate and depreciation under the Income-Tax Act. The ap-
proved hotels/restaurants are being allowed to import es-
sential iteIIl5 of equipment/machinery against the foreign 
exchange allotment of this Department. Foreign exchange 
is also being released for overseas advertising and sales 
promotion and promotional tours abroad. Hotels and res-
taurants are also being assisted in the procurement of 
building materials, telephone/telex connections and in ob-
taining services of foreign technicians at the management 
considered essential. 

In order to render financial assistance to the hotel industry, a 
Hotel Development Loan Scheme haS' been in operation 
since 1968. 64 hotel projects at various tourist centres for 
construction of 5,506 rooms involving a total investment of 
Rs. 51.37 crores have been scrutinised for loans amounting 
to Rs. 28.52 crores. Out of these 64 hotel projects, 33 pro-
jects have been approved at 14 tourist centres for financial 
assistance in the form of loans to the tune of Rs. 12.94 
crores. These projects when completed at a total cost of 
Rs. 30.34 CTores will add 2,940 rooms. So far the f1mount 
of loans disbursed is Rs. 4.55 crores and by the close of the 
current financial year, it is likely to be Rs. 7.21 crores. Five 
hotels assisted under this scheme have already been open-
ed, and before the close of the current financial year 1972-73, 
10 more projects will also be completed. 

As regards supplementary accommodation, the tourist bunga-
lows constructed by the Department of TOUlism in the 
earlier plans have been handed over to the ITDC for man-
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agement. It is proposed by them to expand travellers 
lodges at Khajuraho, MahabaIipuram, Hassan, Bodhgaya, 
Madurai and Bhubaneswar. The construction of hotels at 
Jammu & Varanasi has also been taken up by them. A 
chain of 17 youth hostels is being set up in the country 
during the Fourth Five Year Plan. 

Subject to the fulfillment of prescribed conditions, foreign in-
vestment and collaboration in the hotel industry on mem-
bership basis is being allowed. One such hotel j.e., Oberci 
Inter-Continental is already functioning in Delhi while 2 
others namely Taj Intercontinental and Oberoi Sheraton 
in Bombay are expected to open very shortly. Another 
such proposal between Allams Advanis and Holiday Inns 
Inc. U.S.A. for constructi0n of a hotel in Bombay has also 
been approved. 

5.16. The Committee note that there are at present 175 hotels in 
the country which are on the approved list of the Department of 
Tourism and their total capacity is 19715 rooms. According to the 
assessment made by the Hotel Review and Survey Committee, the 
shortages of good Hotel accommodation at 35 important tourists cen-
tres in the country, worked out to altout 30,000 rooms by 1979. Survey 
of tourist traffic undertaken of each of the 35 important tourist cen-
tres reveals that at Bombay, Delhi Srinagar, Calcutta, Madras, 
Ahmedabad, Cochin, Agra and Goa etc. the accommodation shortage 
is most acute. The Committee note that 83 new hotel projects at the 
various centres approved in Hie private sectors would add about 2400 
rooms by 1973. The hotels being built by the India Tour-
ism Development Corporation and Air-India at Kovalam, Dum 
Dum, Gulmarg, Aurangabad. Bangalore, Santacruz Airport and 
Juhu Beach would add another 890 rooms to the existing 
hotel room capacity in the country. It would thus be seen 
that even after creating an additional bed capacity of 3290 
room.s by 1973-74 the country would still be very far 
from realising its target of 30000 rooms to meet the requirements of 
one milliorl tourists hy 1980. The Committee, therefore, feel that in 
order to achieve targets of one million tourists by 1980, it would be 
necessary to build a large number of hotels to make up the shortage 
of accommodation as speedily as possible. The Committee feel that 
as soon as the targets of one million tourists by 1980 had been worked 
out, a perspective plan for the provision of hotel accommodafion 
should have been simultaneously prepared. Now since the requirement 
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of hotel rooms are known, the Committee would recommend that no 
time should be lost in formulating a massive programme of hotel 
construction during the Fifth Plan period, so that sufficient room ca-
pacity is created in the country to meet the tourist needs. The Com-
mittee would also commend the construction of sufficient number of 
hotels in the 3 star category and youth hostels, motels, tourist lodges 
at a much speedier pace, to meet the requirement of middle and low 
income group tourists. 

5.17. In this connection the Committee note that UNDP Team, 
in its report had made a number of valualtle suggestions for the aug-
mentation and improvement of hotel accommodation in the country. 
The Committee would urge Government to lay greater emphasis to 
the implementation of some of the important recommendations/sug-
gestions of the UNDP Team, listed below viz; substantial increase 
of accommodation (ii) Bulk of tourists being from the so-called afflu-
ent countries, requirements and expectations of this category must 
be set as standards for the future development of hotel and restaurant 
industry in India without neglecting to cultivate a special Indian 
style (iii) lack of professionally trained management (iv) procedural 
delays; (v) equipment import licence restrications; (vi) lack of in-
centives and infrastructure in areas deserving development (vii) 
absence of regional or local building development plans, (viii) ex-
tension of Government support for getting sites, financial aid, import 
licences, specific tariffs for water and electricity; (ix) classification 
machinery should encourage improvements in hotels and supplemen-
tary accommodation; (x) diversion of funds from new construction 
in areas of relative low significance to improvement of existing ac-
commodation. 

The Committee feel that apart from making available necessary 
fiinance, what is even more important is grant of essential facilities 
such as land, making available in time essential construction materials 
like cement, steel, provision of power, water, telephone connection, 
etc. It is only if all these essential services and materials are available 
in time and without difficulty, that it would be possiltle to com,alete 
in time the hotels and press them into service without delay. The 
Committee would recommend to Government the constitution of a 
high powered working group or body consisting of representatives of 
Ministries and other interests concerned who should review at least 
once in three months the physical progress made in the implementa-
tion of the schemes, and solve the problems faced by the hoteliers in 
completion of their scheme and spell out other measures or assistance 
which should be given by Government to accelerate the growth of 



89 

hotel industry. As most of the money would be coming from the 
public sources it is imperative to ensure that the money is put to ef-
fective use in providing the desired facilities and that it generates 
further resources for development. The Committee would suggest 
that Government who have now adequate experience in the running 
of hotel industry through ITDC, Air India, etc., sh{a1ld in consulta-
tion with the hotel industry lay down broad guide lines about the 
essential faeilities which are to be provided in hotels of Three Star 
category and ahove so that tliey do not fall short of the desired stan-
dard. In particular, the Committee would like to stress that utmost 
care should be given to the provision of hygienic cooking conditions 
and service facilities so as to win and sustain the confidence of foreign 
tourists, The Committee have elsewhere dealt with the oiber pre-
requisites for developmnt of hotel industry on sound lines, but would 
like to recall here two basic pre-requisites namely availaibillty of 
adequately trained management personnel to run the industry as weD 
as well trained professional cooks and other ancillary services for 
providing hygienic and clean food. 

B. Prohibition 

5.18. The Federation of Hotel and Restaurant Association of 
India, in their Memorandum to the Committee have stat.ed: 

"The adverse effect of prohibition on tourism to our country 
has unfortunately not been appreciated fully by the 
authorities concerned. This Federation therefore wel-
comes the action taken by the Department of Tourism in 
inviting a UNESCO Expert on Cultural Tourism, Dr. F. R. 
Allchin, to make a study of the problems connected with 
the promotion of cultural tourism to our country. The 
following remarks made by Dr. AHchin in regard' to our 
prohibition policies are very significant, and worth serious 
consideration: 

Probably one of the major dis-incentives to foreign tourists 
visiting India, and certainly one of the major causes for 
dissatisfaction among those who do arises, as a result of 
prohibition policies. The ordinary Westerner regards the 
consumption of small quantities of alcohol, either by 
itself or with meals, as a funda:nental part of his birth-
right and civilization, and can one blame him if he is 
disappointed with what he finds in India? ..... 
To sum up, the official attitude. to prohibition must strike 
the westerner as inconsistent and a source of great annoy-
ance. In spite of the various loopholes which have been 

258 L.S.-7. 
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worked into the system, it still succeeds in making free 
access to alcoholic drinks difficult and costly for the visi-
tor. 

It will be seen from the foregoing that there are two major 
causes .of dissatisfaction for a foreign tourist viz., restric-
tion on taking drinks and the inflated prices of drinks. 
It is suggested that in the interest of tourism, it should be 
ensured that as far as foreigners are concerned •. there are 
no restrictions on their taking drinks in hotels and restau-
rants alongwith their guests or hosts. It is also necessary 
that the exorbitant liquor licence and assessment fees, 
the excise duties and the Sales Tax charged by the Gov-
ernment are scaled down so that drinks can be made avail-
able to foreign tourists at reasonable prices." 

5.19. The UNDP Team have summed up their views as folJows on 
prohibition: -

Prohibition 

(a) The basic national policy has been prohibition. At the 
same time an effort has been made to provide facilities 
for the tourist. While indeed it may be good for the 
tourist's health not to have free access to spirits or wine, 
his good humour can be imperilled and his reaction to 
India adverse. The system of permits and permit rooms 
discriminates against the foreign tourist. It inhibits and 
complicates the social contact which tourists desire with 
the local population. It inhibits especially the congress 
and conference business. Hoteliers in prohibition areas 
complain that their efforts to arrange congresses for India 
and foreign organisations and firms are unsltccessful, as 
those prefer to have their conferences in cities without 
prohibition. Where the decision has been taken to depart 
from prohibition, procedures should be liberalised and 
made convenient to the largest extent. 

(b) Most of the good hotels and city restaurants are not in a 
position to offer foreign tourists a perfect gastronomic ex-
perience, because of the limited beverage supply. Apart 
from first class hotels in large cities, the liquor supply of 
hotel bars is rather limited and bar keepers have generally 
little experience in how to handle beverages and to mix 
drinks. The comparatively good Indian beers gets very 
often spoiled by improper stora~e (too cold, or too hot). 
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(c) The beverage supply demands improvement. Special 
facilities should be given to all hotels and restaurants, 
regardless of their classifica.tion. As the import of liquors 
and beverages costs foreign currency, the domestic pro-

t duction should be encouraged to develop and modernise. 
~.. The wine~production of India should be extended and more 

mechanised. The wine quality should be improved. Vine-
growing should not be restricted to the area around Hyde-
rabad, but should a.lso be cultivated in other climatically 
favoured regions like Goa and Kerala. By that, not only 
an improvement of the gastronomic capacity would be 
achieved, but India would become independent of t'xpen-
sive wine imports and could even esta.blish, on a long 
term basis, an export industry for the whole East Asian 
areas. 

(d) Similar thought should be given to the domestic produc-
tion of liquors. There is quite a number of locally known 
drinks in India which suit the taste of foreign tourists. 
The present home production should be developed to an 
industrial production. The above mentioned measures 
would give more independence and self-confidence to the 
Indian gastronomy on a long-term basis. 

5.20-21. The Committee note that a number of expert bodies as 
,Yen as tourist sllecialists who have visited this country have pointed 
out the difficulties which are being experienced at present bv forei/Vl 
tourists in the matter of availability of alcoholic drinks. The Com-
mittee feel that the matter should be investigated in depth by Gov-
ernment and they should take sl1itable measures to see that the 
foreign visitors who are used to have a drink are not denied these 
facilities in the place where they stay and that there should be no 
scone for any impression that the availability and servi('e of alcohol 
drink to these foreign tourists in any way is vexatious or source of 
harassment. 

C. Tax. incentives, concessions available to Hotel Industry 

5.22. The tax, incentives I concessions at present available to the 
hotel industry are briefly as follows: 

(1) Tax Holiday benefits:-

Subject to the fulfilment of certain prescribed conditions, the 
profits derived by an Indian company from an approv-
ed hotel are exem~ed from income-tax upto 6 per cent of 
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the share capital employed in the hotel for a period of 
5 years, commencing from the year in which the hotel 
starts functioning. 

The dividents declared by the company from such exempted 
profits are also exempt from tax in the hands of the share 
holders. 

(2) Deve1.opment rebate: 

In the case of hotels where the machinery or plant is installed 
after the 31st March, 1967 but before 1st June, 1974 by an 
assessee being an Indian Company in premises uEed by it 
as a hotel approved by the Central Government, the deve-
lopment reba,te applicable would be as under:-

(a) thirty five per cent of the actual cost of the machinery 
or plant to the assessees where it is installed before the 
1st day of April, 1970; and 

(b) twenty five per cent of such cost where it is installed 
after the 31st day of March, 1970. 

(3) Depreciation: 

In the case of new buildings which a,re completed after 31st 
March, 1967 where the building is owned by an Indian 
company and used by such a company as a hotel and is 
for the time being approved lly tbe Central Government, 
depreciation at the ra,te of 25 per cent of the actual costs 
of erection of the building for the first year has J:oeen 
allowed. In the c~se of plant ahd machinery installed by 
the company in the hotel,' an extra allowance of deprecia.-
tion of an amount equal to one half of the normal allow-
ance is also allowed. 

5.23. The following incentives/concessions were also available to 
the hotel industry in addition to those mentioned against (a) as 
above: 

(i) Special deductions of 8 per cent on taxable profits as appli-
cable to all priority industries. This deduction was, how-
ever, reduced to 5 per cent in the Finance Act, 1971 and 
withdrawn altogether in the Finance Act, 1972. 
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(ii) The tax already on profits upto 6 per cent was calculable 
on the total capital employed in a hotel project. How-
ever, under the Finance Act, 1971 the capital to be taken 
into account for this purpose would be exclusive of the 
long-term borrowings and debentures. 

The benefit of development rebate is expected to be withdrawn 
after 31st May, 1974. 

5.24.A leading hotelier in a Memorandum to the Committee has 
stated:-

"If we are to achieve ihe figure of 1 million tourists by 1980, 
we will require an additional 30,000 rooms which reqUires 
an investment of Rs. 300 crores. The hotel industry is a 
highly capital intensive industry and the returns from this 
industry do not compare with the returns from manufactur-
ing. This fact has been accepted throughout the world 
and it is for this reason that a·reas that have successfully 
developed, accommodations have gone to great lengths in 
granting concessions to the hotel industry. Even a highly 
advanced nation like the United Kingdom till very recent-
ly gave outright grants of £ 1000 per room for new hotel 
development. In other under-developed countries conces-
sions on land, on imports and on taxes have been given 
in varying scales. If we expect to meet the requirements 
in the future, we will have to think in terms of substan-
tial concessions. It is ironical that certain concessions 
granted to the priority industries were recently withdrawn 
as it was stated that the purpose of granting concessions 
to. prioritv industries had been achieved as industry has 
reached a" certain level of development and that incentives 
were, therefore, no longer required. The hotel industry 
was only recently included in the list of priority industries 
a.nd before the concessions had any effect, they have been 
withdrawn. Without incentives there is no likelihood of 
any substantial investment from the private sector. With 
the withdraw~l of the development rebate and the tax 
holiday on capital employed, most projects have become 
unremunerative. 

Almost 50 per cent of the expenditure of tourists is made in 
hotels and without hotels the other 50 per cent can also 
not be made. Therefore, hotels contribute very substan-
tially not only to the revenues of the city in which they 
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are situated, but also the country in the· form of foreign 
exchange and taxes. Besides, an appreciation by the·. 
Centre of the importance of this industry, it is important, 
that city and State Governments also appreciate the im- . 
portance. As an example, although New Delhi is one of .. 
the largest tourist centres, the city government have for-
gotten the income tha·t they have derived from this indu-
stry and have withdrawn even the very small concessions 
that were available. As an example, like other industries, 
hotels were entitled to purchase electricity at bulk rates 
which were lower than the normal rates. Now bulk sup-
plies are being stopped and power is supplied the same 
way as domestic supply. It is estimated that the present 
earnings of Rs. 40 crores derived from tourism can be 
raised to 200/300 crores of rupees if the steps recommend-
ed are taken. 

It is also important that medium-rated accommodations are 
built for the mass tourism that is developing throughout 
the world. This type of accommodation can only be deve-
loped if incentives are given for the development of this 
type of accommodation. The cost of construction is in-
creasing so rapidly that it is unremunerative to build low-
rated accommodation, and it is for this reason that most 
investment is made in high-rated accommodation. If it is 
the intention of Government to encourage the building of 
low-rated accommodation, they will have to provide special 
incentives. 

I would also suggest the development of a joint section in the 
hotel industry and more cooperation between the public 
and the private sector. I,t is p<?ssib~e for the eXJ?ertise 
that is available with the private sector to be made avail-
able for the overall development of the industry jointly 
with Government for the benefit of the country. I very 
strongly feel that all rivalry between the public sector and 
the private sector is out of place and totally irrelevant to 
basic purpose of development o'f the nationa·l sector. To 
accomplish this objective, time has come where far greater 
emphasis will have to be laid on the Joint sector. More 
and more of the enterprises in the field of tourism should 
be in the joint sector where the Government together with 
the financial institutions like I.F.C .. L.I.C., I.C.I.C.I., UNIT 
TRUST, and others at the State and Central level provide 
the bulk of the financial resources and the private sector 



contribute all its know-how, entrepreneurial and manage-
ment skills and man power totally and without any reser-
vations whatsoever in the service of the nation. Hotels, 
leading travel agencies, airlines both domestic and foreign 
can all join in to make tourism a glorious triumph that 
it deserves to be." 

5.25. The Federation of Hotel and Restaurant Associa.tion of India 
have stated.:-

1. Tax incentives: 

"For the rapid development of tourism we need more hotel 
rooms of international standards. This would imply heavy 
investment and restoration of fina.ncial incentives which 

have been scaled down. The hotel industry has hardly 
developed and several projects are in the blue-print stage. 
Hence, the following tax Incentives should be given: 

(i) Development Rebate should be continued beyond 31st 
May, 1974 on. plant and machinery installed. The pre-
sent rate of 25 per cent should be increased to 35 per 
cent. 

(ii) The special tax exemption upto 8 per cent of profits be-
fore tax, which was reduced to 5 per cent in 1971 and 
now completely abolished, should be restored. 

(iii) Tax-holiday benefit of 6 per cent of capital employed, 
which is now very much diluted due to change in defi-
nition of the words "capital employed" by excluding 
IOIlgterm borrowings including debentures, should be 
restored, as originally contemplated. 

(iv) Further', all' th~e . tax incentives should be available not 
only for new hotels but for expansion of existing 
hotels. The important reasons for giving high incen-
tives for development of hotels are as follows:-

1. Hotel industry is very capital intensive and hence risky 
because of the large fixed costs. 

2. The return on investment on a hotel study does not 
compare favourably with that of certain other indus-
tries, like chemical or electronics, and unless incen-
tives are given, investment in hotels will not in-
crease. 
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II. Priority Trea.tment: 

Although priority treatment is to be given to the Hotel In-
dustry by all agencies of Government, including State 
Governments, it has been the experience of several hotel-
iers that such treatment is not accorded. A hotel cannot 
be constructed at any odd place. Location and the neces-
sary infrastructure facilities for it are most important, 
such as approach roads, supply of water and electricity 
etc. To obtain sanctions for all these facilities the pros-
pective hotelier is driven from pillar to post by the various 
agencies concerned and then the State Government, at 
times insists that ! of the cost of approach roads construc-
tions should be met by the hotelier himself. The State 
Department of Tourism should pay a more vital role and 
assist in all respects, including procurement of land on 
reasonable lease terms. 

III. Custom Duties: 

Customs duties on imports of hotel equipment into India are 
quite substantial and range from 65 per cent in the case 
of kitchen equipment to 110 per cent for imports of plate, 
glass and Health Club equipment. I.t is regretted that the 
concessional customs duties which are available to other 
priority industries under Section 72-A of I.C.T. have not 
been made available to the hotel industry, despite repre-
sentations made by this Federation. This sh()uld be done· 
immedia,tely in view of the urgent need and importance of 
giving incentives for new hotel projects. 

While on the subject, it may be mentioned that in Ceylon 
there is no duty at all on some hotel equipment, and in 
other cases the ma:ximum that can be charged is about 35 
per cent. 

IV.Electricity Charges: 

Although the hotel industry is considered to be a priority in-
dustry, Electricity duty is being charged to hotels, hither-
to, at 10 paise per unit, in Maharashtra State as compared 
to one paisa per unit charged to industries. In the latest 
Budget proposals, this duty of 10 paise per unit is being 
sought to be increased to 15 paise per unit. In other 
States also, the electricity charges payable 1)y hotels are 
much higher than those pa.id by other industries. This is 
because hotels are charged commercial tariff instead of the 
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industrial tariff available to units in other industries. It 
is high time that this discrimination against hotels is 
brought to an end." 

5.26. In reply, the Department of Tourism have explained the 
positions as follows:-

"It is well-known that the development of hotel accommoda-
tion in India has not kept pace with the steady increase in 
foreign traffic al}d the lack of good hotel accommodation 
acts as a negative factor in the promotion of tourism to 
India. The tax incentives/concessions announced by the 
Government for the hotel industry did help in attracting 
private capital into the hotel industry which is otherwise 
highly capital intensive but there is no denying the fact 
that the industry has not been able to make use of these 
incentives/concessions to the extent anticipated. In view 
of this, the Depa.rtment is in full agreement to the restora-
tion of the incentives listed at (i) to (iii) of para above as 
these stood prior to their curtailment/withdrawal through 
the Finance Act, 1971 and 1972. The question of their 
restoration/further liberalisation has already been taken 
up with the Ministry of Finance. 

The incentive at (i) and (ii) of para 5.25 are not dependent 
on whether a hotel is a new establishment or a case of 
expansion and should, therefore, be available even to ex-
pansion cases also. As regards the tax holiday benefit the 
same is available for the initial period of flye years and 
the same would seem to be admissible in respect of any 
expansion etc., also carried out within this period. In any 
case, this Department is all for this benefit." 

5.27. Asked as to what were the vi~ws of Government in the mat-
ter of electricity charges paya.ble by Hotels and provision of land to 
prospective hoteliers on concessional rates, it has been stated: 

"The Department of Tourism on its own and the Tourist Deve-
lopment Council, the highest Advisory Body on Tourism, 
through resolutions, have been urging the State Govern-
ments to make available to the hotel industry the supply 
of electricity at the same concessional rate ~s is available 
to the other priority industries. However, unfortunately 
there has not been any encouraging response from the 
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State Governments, the reason generally advanced for 
their inability to accept this suggestion being that the 
gran~ of concessional rates of electricity fall within the 
purview of the State Electricity Boards which run on com-
mercial basis and, therefore, do not find it possible to re-
duce the electricity tariffs. 

~he State Governments have also been requested to select 
suitable sites of Government land for hotel construction 
and make these a.vailable to hotel entrepreneurs cn the 
same concessionsl mode o~ payment as that Rnnounced by 
the Government of India i.e., when Government owned 
land is sold for hotel construction .by open auction or by 
inviting tenders the successful bidder or tenderer would 
not be called upon to pay the full price or premium of the 
plot but would instead be asked to pay only annual ground 
rent at 6! per cent of the accepted auction/tender. The· 
State Governments of Goa, Rajasthan, Tamil Nadu are 
known to have maae a.llotment of Government lands on 
this basis and the Government of Madhya Pradesh is also 
understood to be considering a similar incentive. 

he Department is not aWare ot any instances where the en-
trepreneur may have been asked to meet a part of the 
cost of the construction of an approach road. However, 
such instances, if brought to notice, can be taken up with 
the appropriate authorities in cooperation with the con-
cerned State Departments of Tourism." 

on of Incentives available to Hotels to Restaurants 

It has been represented to the Committee that all incentives 
the state . and Central level such as loans, iIrtport licences, 

1 reliefs and facilities for serving liquor to foreign tourists 
oir guests which are available to hotels, be made available to 
taurants approved by the Department of Tourism. Giving 
ews 'in the matter, the Department of Tourism have stated: 

rhe basic consideration for extending the various incentives/ 
concessions including tax/fiscal relief to hotels was their 
capacity to earn the much needed foreign exchange for 
the country. There is an acute shortage of good hotel 
accommodation suitable for foreign tourists· and this acts 
as a negative factor in the promotion ·of foreign tourism to 
this COWl try . 
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~he restaurants a.lso are no doubt essential from the point of 
view of the general tourism infrastructure in the country, 
but evidently their case is not on all fours with that of 
hotels which provide the basic facility of accommodation 
for foreign tourists. However, considering their import-
ance from the foreign tourism point of view the restau-
rants. are released foreign exchange from the "Tourism 
Promotion. " 

Regarding the plea for extension of incentives granted to 
;el Industry, ·viz. loans, licences, taxation relief to the Restau-
s well, the Additicmal Director General of Tourism stated 
evidence that there had been a persistent demand that all the 
S' which were being made available to the hotels should be 
{ailable to the restaurants also. He added that while in prin-
lumber of things had been conceded, certain other concessions 
lad been listed here were available to s<>me of the restaurant.s 
ere were 56 restaurants in the country which were on the 
!d list of the Department of Tourism, which were enjoying 
)ncessions. 

-31. It has been represented to the Committee by a number 
!sentative associations of hoteliers both in memoranda and in 
e that the recent growth iii hotel industry has been greatly 
by the developni.ent rebate and other concessions which Gov-
t had made available to them in recent years. They have 
the apprehension that at a time when there is need for a grea-
rt to put up thirty thousand additional rooms to meet the pro-
-eqUlrement of one million tourists expecte.tto visit this coun-
1980, a number of these concessions, particularly the develop-
~bate, is being withdrawn. The Committee are aware- that 
ment are greatly concerned with ~e provision of adequate 
II facilities and other assistance to the hotel industry so that 
Ie to develop and expand to meet the projected requlirements . 
• mmittee woul~ therefore, rec:ommend that Government 
constitute a representative high-powered working group/body 
line in depth the existing c~neessions and facUities which are 
Ie to the hotel induStry and the need of their being continued 
:ended, in the light of experience rathered in this country and 
It'tice obtaining in other countries particularly thOse whirb 
lade marked progress in attracting tourists. 
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D. Hotel Development Loan Fund 

5.32. The Hotel Development Loan Scheme which was notified in 
April 1968 has now completed nea.rly five years of its operation. 

5.33. The Cabinet Committee on Tourism & Transpurt at its meet-
ing held on the 18th May, 1967 decided inter-alia that a Departmen-
tal Board be set up with powers to sanction loans to Hotel Industry 
up to specified limits. To trace briefly the origin of the Scheme it 
ma.y be stated that as far oack as in 1958, the Hotel Standard and 
Rate Structure Committee, examined all aspects of the Hotel In-
dustry and made a number of recommendations for the Develop-
ment of the Hotel Industry through the removal of the obstacles 
which faced it q,t that time. It recommended among other things, 
that for the ra.pid growth of tile Hotel Industry adequate financial 
assistance in the shape of loans, grants, SUbsidy etc., should be made 
available to it. That Committee also recommended that tax exemp-
tions should be considered for new hotels; that they should be given 
import licences to import essentia·l eqUipment and provisions from 
abroad etc. 

5.34. Similarly, the Hotel Classification Committee set up to 
categorise approved hotels in India recommended inter alia in 
1963 that in order to develop Hotel Industry a special fund should 
be created which should advance loans both to new and existing 
hotels on easy terms. 

5.35. Again an ad-hoc committee on Tourism appointed by Gov-
ernment under the Chairmanship of Mr. L. K. Jha to enquire into 
causes of declinil'lg trend in touri~ts arrival in India between 1960 
and 1962 stated categorically in its report submitted in late 1963 
that "hotels are the most essential destination facility that a country 
must provide if it works to build up Tourism." It also recommended 
inter..alia that a more flexible attitude should be. adopted by the 
existing financial institutions in granting loans to the Hotel Indus-
try. 

5.36. Arising out of the decision of the Cabinet Committee on 
Tourism in August, 1966 a Working Group was constituted in 
February, 1967 and it made the following observations in regard to 
loans to the Hotel Industry: 

"On account of the low profitability and certain deep-seated 
prejudices in the investing classes in India, the Hotel 
Industry is not only not able to attract capital but is also 
placed at a disadvantage in attracting loans. Banks in 
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India do not ordinarily lend money against real estate. 
Many other leading institutions like L.I.C. do not regard 
hotels as first class risks. The sources from which Hotel 
Industry can get loans are extremely limited. I.F.C. 
does give loans but also its requirements are such that in 
practice it is a rather restrictive source for funds. Firstly, 
it gives loan only to a public limited company. Secondly, 
it entertains applications for Rs. 20 lakhs and above. 
Thirdly, it advances money only against fixed assets. 
Fourthly, it requires a margin of at least 50 per cent 
sometimes even higher. The Hotel Industry, as it is 

placed, is not in most cases able to fulfil these conditions .. 
In many cases, the hoteliers do. not own the bUilding. In 
some, the hotels are not public limited companies but 
are either private limited companies or proprietory con-
cerns." 

5.37. The recommendations of the Working Group were as fol-
lows: 

1. The Industrial Finance Corporation (IFC) should continue 
to take the responsibility of granting loans to the hotel 
industry. The only relaxation reCommended is that 
instead of 50 per cent, they should give 75 per cent of the 
fixed assets by way of loans subject to the condition that 
a 25 per cent guarantee is extended by Ule India Tourism 
Development Corporation (ITDC) which in turn would 
obtain a guarantee from the Departmerrt of Tourism for 
this amount. 

2. Since fixed assets of a hotel amount to 70 per cent of the 
total cost (the remaining 30 per cent cove:r:ing the move-
able assets), and since IFC gives loans only against fixed 

assets, the moveable assets of a hotel projects :should not 
be tied up as collateral by the IFC but should be left un-
encumbered to enable hoteliers to raise loans from other 
sources against their moveable as~ts. 

3. IFC should give loans on these terms not only to public 
limited companies but also to private limited companies 
and proprietory concerns constructing hotels subject to 
their credit worthiness and the soundness of the project. 

4. IFC should underwrite the equity capital of hotel projects. 

5. ITDC should also undertake the underwriting of equity 
capital and debentures for hotel projects. 
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6. Where hotel projects are eligible for loans from State 
Finance COIporations but not from IFC, the SFC should 
also grant loans upto 75 per cent subject to a 25 per cent 
guarantee from the ITDC. 

7. Loans n0t (Vceeding Rs. 5 lakhs for smaller hotel projects 
should be granted by the ITDC. Such loans should also 
rover expansion and renovation of existing hotels and 
may be granted against moveable assets with adequate 
security. 

8. Loan applications from hotels should be given the highest 
priority by IFC, SFC and ITDC." 

5.38. In the light of the above recommendations, a proposal for 
making a provision of Rs. 5.00 crores to be disbursed as loans during 
the period from May, 1967 to March 1970 for construction of I1ew 
hotels was submitted to the Cabinet Committee on Tourism in May, 
1967. The following factors inter alia were kept in view in making 
this proposal: 

(i) The interest in Hotel Industry among general investors 
was not sufficient to enable entrepreneurs to organi&e 
public limited companies and quite often hotels had to be 
set up as private limited companies or partnership con-
cerns or owned by a private individual. 

(ii) Rules of the existing financial Corporations in regard to 
limits upto which loans could be granted by them in re-
lation to the value of the fixed assets reduce the scope of 
the Industry to obtain adequate loans and it would be 
difficult for financial corporation to single out the Hotel 
Industry for preferential treatment in the grant of loan. 

(iii) There is a substantial gap between available Hotel capa-
city and the need for it. 

5.39. The Cabinet Committee on Tourism at its meeting held on 
18th May, 1967 decided that a Departmental Board with not more 
than four members may be set up with powers to sanction loans to 
Hotel Industry upto specified limits. In April, 1968 soon after the 
Cabinet decision about the delegation of powers to sanction loans 
was received the SCheme' was notified in the form of Instructions 
containing all the salient features. 
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5.40. The objective of the scheme was to provide a specialised 
source of financial assistance to the Hotel Industry in the private 
sector on sufficiently liberal terms and it was expected that the 
Scheme would evoke enthusiastic response and attract substantial 
flow of capital to the industry and help launch a massive programme 
of hotel construction. Contrary to expectations the response was not 
at all encouraging in the beginning and SchelIle was, therefore, 
liberalised substantially in the following manner: 

(a) Increase in the quantum of loan upto 75 per cent of the 
value of the fixed assets from 66.213 per cent. 

(b) Extension of the period of repayment of loan to 15 years 
from 12 years in the case of new construction . 

(c) Extension of period of repayment of loan in the case of 
renovation and expansion to 10 years from 8.112 years. 

(d) Acceptance of security by way of mortgage of fixed assets 
or by guarantee from Bank or Insurance Company in all 
cases whether for new construction or for renovation and 
expansion. 

(e) Extension of the Loan Scheme to 1 to 3 star hotels in 
addition to 3-star category and above. 

(f) Extension of Loan Schemes to Hotels. 

(g) Extension. of Loan Scheme to Trusts (including chari-
table trusts) and cooperative societies in addition to public 
or private companies. 

(h) Exclusion of short term loan for the calculation of debt 
for the purpose of equity 1 debt ratio. 

(i) The release of loan instalments after 50 per cent of the 
share capital is paid up in proportion to further funds 
received, instead of commencing the release of loan in-
stalement till all the share capital was fully paid up. 

(j) Exemption of stamp duty on legal mortgage to be executed 
by the borrowers. 

(k) Making the Loan Scheme eligible to all centres instead of 
restricting it to specific tourist centres. 
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5.41. The above attractive features of the liberalised Loan 
Scheme coupled with the following special factors are to a great 
extent responsible to make the Hotel Development Loan Fund really 
a specialised source of financial assistance to the Hotel Industry. 

(i) The rate of interest on loan in comparatively low the effec-
tive rate being 7.112 per cent if instalments are promptly 
repaid. This rate is, however, high compared to the rates 
charged by other tourist conscious countries. 

(2) No legal fees are being levied on the borrowing com-
panies. 

(3) There are no commitment charges as is being levied by 
other financial corporations. 

(4) The procedural formalities are comparatively less. 

(5) Above all financial participation by the Tourist Depart-
ment which is having administrative control over the 
Industry is preferred by entrepreneurs. 

5.42. After the scheme was liberalised there was manifest impro-
vement in the response to the scheme- and during 1970-71 loans 
'lpproved by the Board exceeded the plan application of Rs. 5.00 
crores and at the end of 1971-72 loans approved were Rs. 12.73 
crores more than 2~ times the plan allocation. The limited initial 
allotment to the Hotel Development Loan Fund resulted in the 
Board administering it taking certain restrictive decisions which 
threatened to have the ultimate and untimely effect of preventing 
reasonable expansion of industry. 

5.43. A comprehensive proposal was prepared for consideration 
by the Planning Commission which brought out inter alia that for 
meeting the target of million tourists by 1980 the hotel building 
activity of about 2,000 rooms per annum would be needed and would 
mean an average investment of Rs. 20 crores per annum. The 
Planning Commission agreed in December, 1971 to revise the allo-
cation to Rs. 14 crores by way of commitment to hotel companies and 
Rs. 11.5 crores for disbursement during the Fourth Five Year Plan. 

5.44. The following performance statistics relating to the Scheme 
are mentioned below:- . 

(i) The total amount of loan requests received by the DE"part-
ment ever since the inception of the Scheme excluding 
those which are not of particular significance is Rs. 24.94 
crores. They relate to 56 hotels projects at various 
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r' tourist centres for construction of 4,935 rooms involving a 
total investment of Rs. 45.44 crores. The Board adminis-
tering Loan Scheme during the 16 meetings held so far 
has considered requests for loan for 50 hotel projects and 

approved loans to the tune of Rs. 13.59 crores for finan-
ing 30 hotels projects for the construction of 2,924 hotel 
rooms at a total cost of Rs. 30.84 crores. The Board has 

~. rejected requests for loans amounting to Rs. 7.86 crores 
-for 16 hotel projects partly for the reason that some of the 
-projects were not considered economically viable for pro-
fessionally designed for a transient hotel suitable for 
'occupancy by foreign tourists and also partly due to 
limited resources at its disposal. 

(ii) The particulars of loan applications received, approved 
and rejected by the Board and the loans disbursed are 

furnished in the following s-tatement:-

Year 

1970-71 

1971 -72 

1972-73 

TOTAL 

No, and amount 
of loan appli-
cations received 

No. Amount 

10 195'59 

4 139'00 

11 597'50 

31 1560 '119 

56 2493'98 

(Rs. in lakhs) 
- --

No, and amount No. and amount Amount of 
of loans apl'- of loans rejec- loans dis-
roved by the ted by he bursed 
Board Board 

No. Amount No. Amount Budget Amount 
Provi- disbur-
sion sed 

3 71'59 50'00 20'00 

5 177·00 3 53'00 50'00 46:00 

6 364'00 3 141' 41 150'00 151'00 

14 660'00 8 561' 25 200'00 203'00 

28'00 2 3°·00 300'00 

30 1300 '59 16 785'66 750·00 420 '54 

(iii) Out of 30 loans approved by the Board two loans-one at 
Bombay and the other at Jaipur amounting to Rs. 1.49 

:258 LS-8 

.crores were revoked recently as projects were not making 
satisfactory progress, despite the issue of notices. It 
appears that one project at Madras-Hotel Palm Grove 
may not be needing the loan from the Hotel Development 
Loan fund as the Company appears to have secured assis-
tance from some other source and approval of loan will be 
revoked. 
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,liv) ~iabut'stlblehts during,ibe':lasf two:yeai's:have alsobeellt 
, ·,a1i~tlt~' more, :thaa='-the bUdget eMitna'OOS ~inst this spe-
, ' cine item. ~U!ling-,the year ~72, ,t:he am?jtJ.ht disbursed 
, ':was :Rs.AWoa: lakhs.. ',' ;':-." '.', :"': 

... ".:;. 

"tv), So far,san-ctions ,to' the tune of Rs. 4)78 :tircil'~s have been 
': ': j~ed:·and:1GliIlS' are being :re1~ased in instalments. For 

. the yeat i972~'i3 the-budget pro-vision is,Ri;; :3 'crores and a 
,di~bursementprogramme }UU;, been, 'dra.Wn Ul> keeping in 
-view ,the 'disbW"Bement ceiling -of'Rs. n.5 ctores for the 
,!C~ Plall' period as 'suggested by the P14nning Com-
'·Jnigsi«m. ·Inte1<est·.on loans- is'being -l'e,co'Vered on half 
yearly instalmenis; ,lis.: '1898 :1a:khs,'tm '~ccount of inter-
est and Rs. 11.93 lakhs on account of prin9ipal totaling 
lts. 36:86 'lakhs have- been recovered so: far from the 
varioUs' companies to' Whom loans have been' advanced. 

. ' 

(vi) The hotel projects approved for the grant of loan are 
located at 13 tourist centres. Four projects have already 
been completed, and these hotels with 341 rooms are 

,functioning ,satisfactorily. During the year 1972-73, 
eleven more projects including two renovation projects 

may be completed and 936 rooms are likely to be added 
by March 1973. The remaining projects, it is hoped 'may 
be completed in the last year of the current plan to add' 
1327 rooms. 

(vii) Estimates requirement of additional rooms during the 
next Five Year Plan calls for a massive hotel construction 
progromme involving an investment of Rs. 250 crores. 
Even assuming a sizeable increase in the programme ,of 
the public sector in Fifth Plan, assistance by way of loans 
to Hotel Industry is estimated roughly as Rs. 130 crores 
of which we cannot expect more than Rs. 30 to 40 crores 

from other financial institutions such as Industrial Finatl-
cial Corporation, Industrial Development Bank of India, 
-Industrial Credit and Investment Corporation of India 
etc. Though IFC would have to be one of the important 

source, the tota~amount of loans so far advanced by the 
IFC to Hotel Industry is only &s. 3.68 crores (to 5 units) 

'and consti~utes hardly 1 per -cent of its total assistance 
s~mctioned, ev-er since the inception of the Corporation. 
During-the last year. ended 30th June, 1971 the percentage 
of. as~~ tCl-Hotel!i )aa&,g9:0e -aqwn to Q,~-per cent, the' 
amount of assistance being Rs. 15 lak~; .PJliof the total' 
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'. ~~istm.ce of. ~.3,532 lalUls.,.~ . clearly estab~ 
.!h.e! ~~D~t;hat th~ illdusb.:y is already l~ing ~ntirely on 
the a:o~ Development Loan Fund for assistance. 
*' ,'. '. . , 

"(viii) 'GOvernment's estimation of the requiremeht of funds for 
Hotel Loans for Fifth Plan assumes that it will comple-;. 
ment an investment of Rs. 70 crores by the private sector. 
With the limited incentives presently available to this 
industry and higher earning capacity of competing indus.:. 
tries it is doubtful whether the Hotel Development Loan 
Fund alone would be able to stimulate and attract this 
amount' of capital from the private sector unless it is 
supplemented by a variety other State aids and fiscal 
reliefs. 

5.45. When asked as to whether Government had undertaken a 
review on the working of scheme, the Department of Tourism in a 
note furnished to the Committee have ,;!xplained the position thus:~ 

"Then Loan Scheme is working satisfactorily. A review of 
the working of the scheme is done periodically and is sub-
mitted to the Board for the Hotel Development Loan 
Scheme. Ever since the inception of the Scheme 68 hotel 
projects 8t various tourist centres for construction of 6102 
number of rooms involving a total investm:mt of Rs. 56.31 
crores were examined while processing the applications 
of loan amounting to Rs. 31.42 crores. Out of these 68 
projects, 36 projects have been approved at 14 centres for 
financial assistance in the form of loan to the tune of 
Rs. 15.30 crores. However, of the 36 projects, 4 projects 
were not being executed with due diligence and speed and 
loans to the tune of Rs. 2.04 crores relating to these pro-
jects have therefore been revoked. Thus the net appro-
vals will be for 32 projects for loans to the tune of Rs. 
12.99 crores to provide 2875 rooms. So far a sum of Rs. 
4.92 crores have been disbursed to 13 hotel projects-. 
Five hotels assisted under the scheme have already been 
opened and these hotels have added 431 rooms. It is 
expected that most of the remaining projects may be 
completed by 1974 to add 2444 rooms." 

5.46. The Committee note that the Hotel Development Loan Fund 
was instituted. in April, 1968, with the object of assisting the Hotel 
industry with adequate financial assistance in the shape of loans for 
the construction of hotels of requisite standards and for the renova-
tion, expansion and improvement of existmg hotels on the approved 
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list of Department ·of Tourism. The Committee note that ever since 
the inception of the scheme 68 hotel projects at various t01ll'ist cen-
tres for construction of 6102 number of rooms involving a total in-
vestment of Rs. 56.31 crores were examined, while processing the 
applications of loan amounting to Rs. 31.42 crores. Out of these 68 
projects, 36 projects had been approved at 14 centres for financial 
assistance in the form of loan to the tune of Rs. 15.03 crores. The 
Committee further note that out of these 36 projects since 4 projects 
were not being executed with due diligence and speed, loans to the 
tune of Rs. 2.04 crores relating to these projects had been revoked. 
Thus the net approvals will be for 32 projects for loans to the tune 
of Rs. 12.99 crores to provide 2875 rooms. So far a sum of Rs. 4.92 
crores had been disbursed to 13 hotel projects. 

5.47. While the Committee appreciate that the speciai loan fund 
scheme for development of hotel industry has made some progress, 
they consider that it would have to greatly expand its seope if the 
target of development of 30,000 additional rooms by 1980 is to be 
achieved. The Committee would suggest that the facilities available 
under the hotel loan scheme should be widely publicised so as to 
generate larger interest amongst the public and prospective hoteliers. 
The Committee would iike the fund to be managed on sound business 
and economic lines from the beginning so as to build up a healthy 
relationship with the loanee as also take adequate measures to see 
that public money was safeguarded and the instalments were reo 
(:overed in time. Apart from the hotel development fund, the Com-
mittee would like Government to see that the Industrial Finance 
Corporation as well as nation~lised banks continue to extend loan 
facilities both long term and short term to genvine hotel entrepre-
neur so as to encourage their development. 

E. Tou~ism F~nance Corporation 

5.48. The Government has under its consideration a proposal to 
set up a separate Touris'TI Finance Corporation for the travel plant 
in India. The Corpontion was intended to provide inter-alia the 
following financial as<;ishnce b the various segme.nts of the 
tourist industry such as hotels, motels, tourist car operators, shikar 
out-fitters, trael agencies etc.: 

"(i) Medium and long term rupee and foreign currency loans. 

(ii) Subscription to and underwriting of equity, preference 
and debenture issues. 

(iii) Guaranteeing de.ferred payments for machinery imported 
or purchased within the country. 
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(iv) Guaranteeing foreign currency loans raised from foreign 
financial institutions. 

(v) Guaranteeing rupee loans raised from scheduled banks or 
open market. 

(vi) Construction of supplementary accommodation for tourists 
and or their transfer to eligible parties on hire purchase 
basis. 

(vii) Acquisition of tourist transport units such as cars. taxis. 
air-taxis. water borne transports etc., and their eventual 
transfer to eligible parties on hire purchase basis." 

It has been stated that when the Corporation comes into being, 
the work relating to the Hotel Development Loan Scheme and the 
Transport Loan Scheme would be transferred to the Corporation. 

5.49. The Committee welcomes the proposed setting up the 
To.uht Finance Corporation to render financial assistance to the . 
variuus segments of the tourist industry such as hotels, motels. 
tourist car operators, wild life outfitters, travel agencies etc. The 
Committee hope that the setting up of the Corporation would 
considerably facilitate the building up of requisite tourism infra-
structure in the country. 

F. Youth Hostels Scheme 

5.50. With a view to generate youth traffic, the Ikpartment of 
Tourism has a scheme to set up Youth Hostels at selected centres 
viz., Ahmedabad, Amritsar, Aurangabad, Bhopal, Darjeeling, Panaji, 
Kamalpur near Hampi, Hyderabad, Jaipur, Madras, Nainital, Patni 
Top, Dalhousie and Trivandrum. 

A provision of Rs. 25 lakhs had been made in the Fourth Five 
Year Plan to implement the Youth Hostels Scheme. In the revised 
allocations. this amount has been enhanced to Rs. 39 lakhs. Under 
this scheme, while the Government of India meets the entin' C0?t nf 
construction of the Youth Hostel buildings and their furnishing, the 
State Governments make available developed land free of cost as 
their contribution to the project. The scheme envisages 4:; beds 
dormitory-type accommodation in the hostels at Ahmedabad, Amrit-
sar, Aurangabad, Bhopal, Panaji, Kamalpur near Hampi, Hyderabad, 
Jaipur, Maaras, Puri and Trivandrum and of 42 beds at Dalhousie, 
Darjeeling, Nainital and Patni Top. There will also be leaders' 
rooms, a warden's office, public rooms and such related facilities 
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which would make the Youth Hostels fully functional. The designs 
{)f the Youth Hostels which are fully functional, have been worked 
{)ut by a firm of architects specially appointed. for this purpose. 

5.51. The following financial sanctions were issued during 1971-
72 and 1972-73: 

Bhopal· Rs. 2- 50 lakhs 

Kamalpur near Hampi Rs. 2- 73 lakhs 

Jaipur Rs. 2- 50 lakhs 

Madras' Rs. 3 -50 lakhs 

Patni Top Rs. 3- 16 lakhs 

Trivandrum Rs. 2- 85 lakhs 

Aurangabad Rs_ 2.96 lakhs 

Hyderabad Rs. 3- 12 lakhs 

N a:n:tal Rs. 3-47 lakhs 

5.52. Present position in respect of the various Youth Hostel Pro-
jects under implementation is indicated below:-

(i) Youth Hostel at Bhopal: 

Administrative approval and Expenditure sanction for an 
amount of Rs. 2_5 lakhs was issued to the State Govern-
ment on 22nd July,. 1971. The construction of the hostel 
building started w.e.f. 15th September, 1971 and the 
project will be completed by the end of the January, 
1973. The work is in progress and an expendifure for 
B.s. 1.30 lakhs has been already incurred on the project. 

(ii) Youth Hostel at Trivandrum: 

Administrative Approval and Expenditure Sanction for an 
amount of Rs. 2.85 lakhs was issued to the State Gov-
ernment on 15th March, 1972. The State PWD had 
invited tenders for allotment of construction work and 
had fixed 15th June, 1972 as the last date for submission 
of tenders. Information in respect of allotment of work 
and the likely date for taking the construction in hand 
is awaited from the State Government. 

(iii) Youth Hostel at Jaipur: 

The construction of the Hostel was begun in April, 1971 and 
the building completed and inaugurated in March, 1972. 



1l1~ 
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tequ'est"'for vVa:rVilyg._~heAg~~--.C~~ .. The matter 
will again be taken up with- th~ -state "Government. 

(iv) Youth Hostel at Madras::" 
-

Ap.' AchniJiistratiye, Approv~l and Exp4mdituFe . Sanction for 
- Rs. 3:5 lakhS was iss~ to ,the St,ate.G.overnment on 

16th December, 1971. - The construction work was taken 
in hand in December, 1971, ~ which is: in: POOil"ess and is 
likely to be completed before the end of this year i.e., 
1972.' __ 

(v)· Youth Hostel at Patni Top: 

Admlnistrative Approval and Expenditure Sanction for 
Rs. 3.16 lakhs was issued to the State Governm~nt on 
13th March, 1972. The wO:'k has been. ~n in hand by 
the State PWD and is likely to ,be completed. unly to-
wards the end of 1973 because of the local conditions 
Le., short working seasons. 

(vi) Youth Hostel at Nainital: 

Administrative Approval and Expenditure Sanction fOi" 
Rs. 3.47lakhs was issued to; the State Government on 
21st April, 1972. The construction work as per informa-
tion of the State Gov~rnmenf has· not yet been taken in 
hand. The project is likely to be completed only by 
the end of 1973 on accoU:1lit6r loCal "cOnditions, i.e. short 
working ~easons. 

(vii~ Youth Hostel. at Darjeeling; 

'!'he State PWD have 'submitted estimates for an- amount of 
'Its. '3.54 lakhs dliririg' the current month :Le., June" 1972 
which have duly been 'scrutinised aridprOc~sed with 

, the Mimstry of F'imince for an arnounto:l: Rs.3,45,181 for 
issue 6f an Adffiinistrative Approval ahdE!xpenditure 

• Sanction. Meanwhile the State Goveniriient has also 
a'greed to waive the centage charges. 

(viii) Youth Hostel at Aurangabad: 

Administrative Approval and Expenditure Sanction for 
an amount of Rs. 2.96 lakhs has been issued to the 
State Government on 19th April, 1972. The State Gov-
ernment was requested to invite tendem 'and anot work 
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on an urgent basis, information in respect of which is,~ 
still awaited despite reminders. The project will ))e, 
completed by March, 1973. 

(ix) Youth Hostel at Dalhousie: 

Site has yet to be finalised. Meanwhile plans have been. 
prepared and submitted to the State Government for' 
preparation of estimates. 

(x) Youth Hostel at Hampi: 

Administrative Approval and Expenditure Sanction for 
Rs. 2.73 lakhs was issued to the State Government on 
16th March, 1972. The site selected earlier fOF the pro-
ject was necessitated to be changed due to some objec-
tions raised by the Archaeolo~al Survey of India. As.; 
a result of which a new site was selected but clearance 
in respect of which has yet to be received from the ASL 

(xi) Youth Hostel at Hyderabad: 

Administrative Approval and Expenditure Sanction for 
an amount of Rs. 3.12 lakhs was issued to the State Gov-
ernment on 24th April" 1972. Tenders have been in-
vited by the State PWD and the construction is likely 
to be taken in hand soon and the project will be ready 
for commissioning by October t 1973, 

(xii) Youth Hostel at Panaji: 

A site has been selected recently and the State Government 
requested to take immediate steps to acquire the land. 
Meanwhile State Government submitted estimates on 
the oasis of the plans prepared by this IJepartment for 
an amount of Rs. 4.09 lakhs (inclusive of departmental' 
charges), wh~ch were scrutinised for an amount of' 
Rs. 3.33 lakhs (without centage charges) and have beEn' 
processed with the Ministry of Finance for issue of an 
Administrativt' Approval and Expenditure- Sanction. 

(xiii) Youth Hostel at Puri: 

The State PWD submitted estimates on the basis of the pJans 
prepared by this Department for an amount of . 
Rs. 3,57,570 (incJllsive of centage charges), ,which Were' 
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scrutinised for an amount of Rs: 3,08,250 (witho"' .... 
centage charges) and have been processed with the-, 
Ministry o-f Finance for issue of an Administrative Ap-
proval and Expenditure Sanction. 

(xiv) Youth Hostel at Ahmedabad: 

The State Government has been requested to sugiest a few 
selected sites for the project which is likely to be 
finalised soon. Meanwhile standard plans prepared by 
this Department through the firm of architects specially-
for Youth Hostels Scheme have been sent to the State-
Government for preparation of estimates. 

(xv) Youth Hostel at Amritsar: 

A site has recently been selected for the project at Amritsar 
and the State Government i'equested to take immediate 
steps to acquire the land. Meanwhile standard plans 
were given to the State Government for preparation of 
estimates by their Public Works Department. which 
have been recently received in the Department for an 
amount of Rs. 4.51 lakhs. These estimates will duly be 
scrutinised soon before the same are processed with the 
Ministry for issue of an Administrative Approval and 
Expenditure Sanction. 

5.53. The Committee welcome the initiative taken by Government 
to set up a chain of youth hostels at selected centres in the country. 
While the Committee appreciate that there are bound to be difficul-
ties in the initial stages in the acquisition of land, completion of con-
struction through State agencies and commissioning the youth hotels, 
they feel that this matter should be proceeded with greater sense of 
argency and dedication for the youth hostels would serve a greater 
national pvrpose of encouraging our younger generation to travel 
and see their country for themselves and this more than anything 
else would promote understanding and strengthen the force of inte-
gration. The Committee need hardly point out that youth hostels 
should be located with great imagination so as to be convenient in 
every respect. The charges to be levied at the hostel should be such 
that young men and women coming from the common people are 
able to enjoy their stay without feeling undue burden. 

The Committee would like Government to make greater provision 
for Youth Hostels in the Fifth Plan in the light of the experience 
gathered in providing these facilities during the current Plan period. 



114 

,.. Committee would stress that they attach the greateSt importance' 
te the use to which these youth IrosteIs are put in the interest of in-
1I!iratitm of the coUntry ami this objective should be prominently 
:kept in view while running these i11stitutions. 

G. Tourist Reception Centres 

5.54. The Department of Tourism has a plan provision of Rs. 45 
lakhs for the construction of 'Tourist Reception Centres at selected 
:places in India, viz., Jaipur, Vs.ranasi, Agra, Simla and Patna. The 
.salient features of the Tourist Reception Centres are:-

"The scheme of Tourist Reception Centres envisages the pro-
vision, under one roof, of all the usual facilities expected 
by the tourists of today. The Tourist Reception Centres 
will form the nucleus of all tourist activities in the region. 
In addition to a few residential rooms, the Tourist Recep-
tion Centres will have information centres for the dissemi-
nation of information about tourist centres in India, :Ind 
in a particular, tourist spots in the. immediate vicinity, 
{!ounters for air, rail and road bookings, souvenirlcurio 
shops, handicrafts showr0oms and shops, facilities for left-
luggage and money-changing facilities a post office,. a 
restaurant 1 cafeteria, besides toilets and telephone facilities. 
A swimming pool and tennis court will be additional faci-
lities subject to the size of land and possible utilization." 

~.55. Progress in respect of each of these Centres is as follows:-

(i) The foundation stone of the Tourist Reception Centre at 
J aipur was laid by the Minister of State for Tourism and 
Civil Aviation on 18th September, 1971. The execution 
of the project had been entrusted to the State PWD and 
work on the foundation was in progress. The proposal for 
the issue of the sanction for an amount of Rs. 13.17 lakhs 
(excluding departmental charges of In per cent amount-

ing to Rs. 2.30 lakhs) towards the cost of construction of 
the Reception Centre at Jaipur had been submitted to the 
Ministry of Finance for their concurrence. Efforts were 
being made to persuade the Government of Rajasthan to 
waive the departmental charges. 

(ii) The work of the construction of motel-cum-tourist re-
ception centre at Varanasi is being eXEcuted by the !TDC 
md is nearing completion. 
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(ijij The Millistry at ~nce haJJ agreed, t~ release a plot of 
.land (s.~ey N<l. 2Q8.: in Agra Gailtombent)" ... the Tourist 
R~tion Centre, Agra. 

(iv) The Government of Himachal Pradesh has offered land, 
free of cost, in Simla for a Reception Centre. The Agree-
ment of the State Government is awaited to the payment 
of the architect's fee for the preparation of plans I estimates. 

(v) The plans and estimates for the construction of the 
Tourist Reception Clentre at Patna have ;been prepared by 
the ITDC who have been entrusted with the execution of 
the project and operation of the Centre. However, it has 
not been possible to take up the construction work so far 
as the question of transfer of land selected for the Centre 
is yet to be settled by the State Government." 

5.56. The Department of Tourism have stated that while review-
ing the arrangements for management of the Reception Centres it 
had been felt that ITDC would operate the reception centres on the 
pattern of motels affording facilities for rendering of services to 
tourists contemplated in the reception centres. 

5.57. The Committee consider the proposals for the construction 
of Tourist Reception Centres at selected places in India viz., .Jaipur, 
Varanasi, Agra, Simla and Patna as a welcome step. The Commit~ 
tee hope that the Tourist Reception Centres, will form the nucleus 
of all tourist activities in the region and would provide under one 
roof, all the usual facilities expected by the tourists viz. (i) counters 
for air, rail and road bookings, (ii) souvenir/curio shops, (iii) handi-
crafts show rooms and shops, (iv.) facilities for left luggage and 
money changing facilities, a post office, a restaurantlcafeteria, besides 
toilets and telephone facili'ties. The Committee would urge expedi-
tious completion of the various Tourist Reception Centres under con-
struction at present. 

While the Committee appreciate the idea of the Reception Centres, 
they would like to stress that the quality of service to be rendered 
is of utmost importance. The tourist should lte given a feeling that 
all these facilities exist in their interest and that all genuine difficul-
ties would be redressed without delay. The Committee would, there-
fore, suggest that Government should review. the working of these 
centres in constdtation with State Governments and other ~nterests 
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concerned so as to efteet necessary improvements. The Committee,-
would also suggest that these Reception Centres should be provided' 
at other important places of tourist interest in a phased manner. 

H. Road Side Facilities 

5.58. With the reduction in travel costs and promotion of group 
travel" a new class of foreign as well as home tourists has emerged. 
They prefer to spend less and stay longer. Foreign tourists even 
though they may come by air prefer to travel by road within the 
country because it is cheaper and enables them to see the country 
better. In the context of development of Road Tourism the Depart-
ment of Tourism has initiated a scheme for the provision of camping 
sites and motels to provide way-side emenities for long-distance 
coach tours and self-driven cars. 

Camping Sites 

5.59. To start with the Department has plans to put up 19 camp-
ing sites in the country including one at Delhi. A similar number 
of camping sites are proposed to be put up in the 2nd phase of the 
scheme. Each camping site is likely to cost Rs. 1 lakh except the' 
one at Delhi which may cost Rs. 2 lakhs, as a filteration plant will 
have to be provided for the swimming pool which already exists on 
the site. 

5.60. On 27th May, 1972, this Department issued a letter to 13 State 
Governments excluding Delhi which are proposed to be included in 
the first phas of this scheme, detailing therein the salient features of' 
the scheme of camping sites. The cost of construction of the camp-
ing site will be met by this Department, while developed land of 
approximate 2 acres will be contributed free of cost by the State 
Government. The layout of the cimping sites will be with the State 
Governments who will be responsible for the profitsllosses on the 
operations. State Governments have been asked to convey their 
acceptance and replies are awaited. Progress made in respect of' 
setting up of camping siteslway-side restauI'allts is as follows:-

(i) Camping site at Delhi: 

It was proposed to construct a camping site in Delhi near 
Humayun Tomb. The land for this site had been pro-
vided by the Bharat Scouts and Guides Delhi. On the 
advice of the Ministry of Law, by-laws in respect of the 
management of this project 'had been framed and for-
warded to the Registrar of Societies for their approval., 
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for incorporation in the bye-laws of the Bharat Scout~ 
and Guides, Delhi. The file was awaited from the Re-
gistrar of Societies, Delhi Administration. 

(ii) Kosi Restaurant: 

Construction ofa cafeteria-cum-restaurant at Kosi was 
started in March, 1971 under the scheme of development 
of road-side facilities. The project was being executed 
by the India Tourism Dev~lopment Corporation as a 
work deposit scheme. To start the construction, a sum 
of Rs. 1 lakh was placed at the disposal of the India 
Tourism Development Corporation during 1970-71. A 
provision of Rs. 3.00 lakhs was included in the estimates 
for the year 1971-72. In the meantime, due to increase 
in costs and addition of some essential items, the esti-
mates are proposed to be revised to Rs. 5,mt;'53'O,OO. De-
partment of Tourism recommended to the Ministry of 
Finances the acceptance of Rs. 5,23,474.00 excluding the 
provision of Rs. 25,704,00 and Rs. 10,352,00 from the 
estimates for managerial and overhead charges pending 
settlement of the terms with India Tourism Develop-
ment Corporation. In the opinion of the Ministry of 
Finance the estimates were, however, found to be on the 
high side and the matter was being pursued with the 
Ministry and the ITDC. The project was approaching 
completion and would be ready for commissioning 
shortly." 

5.61. The Committee note that with the reduction of travel costs 
'and promo ion of group travel, a new class of foreign ps weIi as home 
tourist have emerged. This class of tourists prefer to spend less and 
stay longer and even though they might have come by air, they pre-
fer to travel by road within the country, because this mode of travel 
was cheaper and enabled them to see the country better. The Com-
mittee cllnsider the plans for the setting up of the 19 camping sites 
in the country to be followed by a similar Dl"llllber of camping sites 
in the second phase of the scheme 8.<; 2 step in the right direction. 
The Committee hope the provision of these facilities in the country 
would give a big encouragement to the flow of tourists traffic to the 
India. especially tourists belonging to the low and middle income 
brackets. The Committee WOUld recommend that Government 
should critically review the facilities at camping sites in the light of 
experience gathered and the reaction of tourists and effect improve-

-ments. 
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5.62. T~ Committee Deed hardly point out that tbel"e has neen B' 

phenomenal growth of road transportation facilities in tbe country 
and that larger DUIlUber of persons are taking a holiday in their own 
vehicles or by availing of State road transport facilities. The Com-
mittee would, therefore, like Government to take note of these trends 
and from now onwards set out suitable camping sites to encourage 
tourism. The Committee note that Government through ITDC have 
taken the initiative to set up motels on important national highways. 
They would like this matter to be gone into in depth in consultation 
with ITDC and IOC so as to encourage tbe setting up of motels alonr 
important routes which are used by the tourists. 



£BAPrER VI 

RESTAURANTS, FOOD & BEVERAGES 

6.1., There are 59 approved'restaurants in 18 Indian cities. A state--
roent showing the number of restaurants approved by the Hotel Re-
view and Survey Committee is at Annexure. It would be seen 
therefrom that out of 59 approved restaurants only a small number-
of these restaurants are really attractive and fully meet the require-
ments of international tourists. 

6.2. There are some restaurants close to monuments and sight 
se.eing places. These rest~urants are mainly run by Indian Tourism 
Development Corporation and some private caterers. U.N.D.P. Team 
observed that 'with the exception of few, these restaurants have a 
disappointment for most tourists'. Examples of this kind of restau-
rants were the tourist restaurants at TAJ MAHAL in Agra and in 
Mahabalipuram. Hygiene, equipment and catering left much to be 
desired. 

6.3. The Hotel Review and Survey Committee (1968) did not in-
clude any airport restaurants among the list of approved Restau-
rants. Subsequent to that, however, some of the airport Restau-
rants at international airports like Palam, Santacruz, Durn Dum 
have come in the approved list. 

6.4. The United Nations Development Programme Team, com-
prising of Dr. T. J. 0 Driscoll, Chief of Mission. Mjs Paul Bernecker, 
Co-Chief, Robert Memullen, Reinhard Przilski and Mohammed 
A. EI leithy, submitted their report on Tourism in India to Govern-
ment in June, 1971. In their report the U.N.D.P. Team have inte-r 
alia summed up their views on the improvement and development 
possibilities of restaurants, Food and Beverages in India as under:-

I. Restaurants 

(i) The future demand for higher class !'estaurants attractive-
to tourists is very difficult to be determined by the pre-
sent available records. 'W..e have to assume that the re-
quirement will rise according to the increase of tourist 
traffic. As restaurants-with the exception of family-run 
operations-oifer less incentive by way of profits, they-

119 
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will furthermore be concentrated on large cities with - a 
better-of clientele. The operation of restaurants requires 
a high standard of professional knowledge, available at 
present only in leading hotels with a big restaurants sec-
tor. Therefore experienced hoteliers should be encourag-
ed to open or to manage higher class city restaurants. The 
incentives should be the same as suggested for the deve-
lopment or new construction of hotels. The Consultancy 
Service should also be available for the planning of res-
taurants. 

'(ii) When planning future restaurants, more open air restau-
rants should be considered, in places where it is climati-
cally possible, i.e., monsoon temperature permittihg. We 
have noticed that too many restaurants, and not only 
hotel restaurants are completely covered. Experience 
from other countries of tourism shows that most people 
like to eat in the open air, especially if there is a nice view 
to a harbour, a wonderful beach, a crowded boulevard or 
a famous monument, which preferably is illuminated in 
the evening. This recommendation also applies to future 
hotel restaurartts. 

'(iii) Restaurants near significant monuments and on sight-see-
ing routes with a long distance to travel to the next hotel 
or the next city should be run we feel by private caterers. 
Private operations, in our experience world-wide, have 
in general a better atmosphere and management than pub-
lic restaurants. Therefore, subsidies Or priming grants 
should not be ruled out in the effort to get a qualified 
managemen~ for restaurants in those areas which are of 
special interest to tourists. 

(iv) In all places of sight-se.eing and other tourist atractions 
not close to a town or to hotels, there should be available 
at least a· clean cafet3.ria :-t:n under the permanent strict 
control of the ITDC or competent authorities. Even if 
this cafeteria does not serve complete meals, it should be 
able to offer clean and hygienic drinking water, soft 
drinks and tea, and should also have clean toilets. 

'(v) In our opinion, a certain amount of the financial means 
provided for the construction of new tourist bungalows 
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should be used to improve the standard and quality of the 
present restaurants of the public sector. A list of priori-
ties should be set up in order to considerably improve 
within about one year-the cafeterias, snack bars or tour-
ist restaurants of the most significant and internationally 
famous sightseeing places. For example, at the Qutab 
Minar in Delhi, the -Taj Mahal in Agra, in Ajanta and 
Ellora on the island of Elephanta, in Mahabalipuram or 
at the Donna Paula Bay in Goa. 

{vi) The international airport restaurants should be operated 
by qualified caterers. Improving the standard of these 
restaurants has a special importance as they are prejudi-
cial to the image of India to transit passengers making use 
of the airport restaurant during stopovers, without seeing 
anything else of the country and its gastronomic facilities. 
International airports of other countries have excellent 
restaurants. Good examples are the Airport orty in Paris 
and the Rhein-Main Airport in Frankfurt. 

(vii) Tourists all over the world enjoy speciality restaurants. 
In our opinion, in India, there is a great lack of this kind 
of restaurant, even in the centres of tour-ism. Good class 
speciality restaurants for sea food or other local speciali-
ties could be an excellent attraction not only for foreign 
tourists but also for Indians. 

(viii) Airplane and railway catering need attention. We recom-
mend that first or all the public railways as well as Indian 
Airlines seek advice from foreign catering experts on how 
to improve the food and beverage supplied and the quality 
of service, without implying heavy additional expense on 
the respective companies. It might be possible to finance 
such expert aid within the scope of the UNDP program-
me. 

II. Food 

In foreign countries, the Indian cuisine has the reputation of 
being too spicy, hard to digest, little ,-aried and insanita-
rily prepared. In addition, the foreigner gets only very 
slOWly used to the taste of the mar.y strange spices. In 
other words, foreigners will hardly be able to eat the In-
dian food for a long tininterrupted period. Indian food 
has an exotic attraction for a foreigner and he will enjoy 
it for a short' time, but he needs western or other food on 
the basis of a longer stay. This attitude is surely not uni-

258 LS-9. 
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versally true but is common enough to have to be taken 
into account. Indian meals are not harder to digest than. 
South or East European or Middle American Food. A 
problem of hotels or restaurants is the sanitary prepara-
tion of food. Some vegetarian hotels are good examples. 
of sanitary preparation of typically Indian food. 

In fact, the Indian cuisine has a great variety. This is very 
little known in foreign countries and it has not been en-
ough sold in the pubilcity for tourism in India. In addi-
tion, the presentaJion of Indian food does not take into 
account this great variety. The foreign tourist cannot 
understand the Indian menu, he, therefore, does not know 
what he can order or what his meal consists of. 

The main categories of Inidan gastronomy interesting to tour-
ists are summed up as follows: 

l. Curries as dressing for all kinds of poultry, meat, fish 
and vegetables. 

2. The Tandoori cuisine. 

3. Rice iIi different varieties. 

4. Sea food. 

5. Fruit. 

6. Sweets and fruit juices. 

Apart from this general classification of the gastronomic offer-
ing. there are specialities in local cuisine whiC'h offer plen-
ty of variety. 

Western food, served in most Indian hotels and restaurants, is 
nothing but an unimaginative copy of continental-espe-
cially British-food. Moreover, not all Indian areas are 
sufficiently supplied with beef, pork or fish. We are at 
all times sensitive to local habits and desires and if we 
pinpoint the shortage of beef, it is only that it be recog-
nised as a typical tourist reaction. If it is not -available,. 
it becomes all the more important to provide alternative 
attractive food. 

As there are few cooks in India who are really able to prepare 
western food, the tourist has practically no other choice 
but the Indian menu supplemented by the mainly good:. 
Chinese restaurants. 
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Catering fo'r Airlines and Railu.'ays: 

We understand that particularly since 1964 there has bepn im-
provement in the field. But inspite of the high density 
of traffic on' Indian railways and on the airplanes of In-
dian Airlines, the catering of these transportation systems 
is on a low level. On our trips, we had plenty 6f oppor-
tunity to test the quality of service and catering on trains 
like the Taj Express and on almost all domestic flights 
of Indian Airlines. What is offered does not at all meet 
the requirements of foreign tourists. The tourist does 
not expect luxuries, but does want a minimum of properly 
prepared refreshments and some choice of soft or even 
light alcoholic drinks on domestic flights, as he is used to 
getting in other countries." -

m. Beverages 

Beverages are a weak point of Indian gastronomy in the view 
of the foreign tourists and this for the following three 
reasons:-

1. Little interest of a great eart of the Indian popUlation in 
alcoholic beverages. . 

2. Complete prohibition in some States (Maharashtra, Guja-
rat, and Tamil Nadu) and prohibition prescribed by the 
day in other cities and' States. 

3. High taxes for imported liquor and wine and very little 
domestic production, except gin and a few local drinks 
(Cashew in Goa and Asha in Rajasthan) and a small 

quite good beer production. In Hyderabad there is Vine 
cultivation, the products of which, however, need im-

provement and are also still too expensive ..... . 

Soft Drinks 

Soft drinks are exclusively of domestic production, partly manu·· 
factured under licence. Besides Coco Cola, there are of 
course, some other internationally known standard drinks 
like Tonic Water, etc., but they are very often not equiva-
lent in quality to the international brands available in al-
most all other countries of the word. The production of 
soft drinks stH offers considerab!e potential for the deve-
lopment of India Industry. Needless to mention the qua-
lity of the Indian "national drink", tea, was alw:\ys excel-
lent ;lnd in most cases so was the quality of the coffee. 
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Drinking Water 

Drinking water is the main table drink in India,hut at the 
same time one of the greatest problems for foreign tour-
ists .. For the next few ·years, it will most probably be im-
possible to convince foreign tourists that the b')iled orink-
ing water provided in most hotels is safely drinKable. The 
consequences are that tourists even refuse ice cubes to 
cool their drinks as ice is also made from drinKing water. 
We cannot overstress the importance of having guaranteed 
pure drinking water at table ...... Together with experts 
of the Ministry of Food and Agriculture the beverage in-
dustry, and with the support of a' research insfitute, tbe 
Federation of Hotel and Restaurant Associations should 
immediately try to find a solution concerning the problem 
of drinking water. The problem could partly be solved 
by increasing the supply of bottled water. India should 
try to produce a standard type of bottled drinking water, 
provided with hygienic certificate, available f')r tourists 
free or at a cheap price in any hotel or restaurant of the 
country. The mineral springs in India should be medical-
ly tested and analysed for their industrial expbitation. A 
domestic production of ·high quality table water could be 
organised (comparisons; Evian in Switzerland, Vichy in 
France; Selters in Germany, and San Pellegrino in Italy). 

6.5. The Committee enquired as to what follow up action had 
been taken by the Government on the UNDP Team Report. In the 
post evidence replies furnished to the Committee, the Government 
instead of furnishing the precise details of follow up action taken 
on the said report, have only furnished to the Committee the sum", 
marised version of the UNDP Report. 

6.6. The Committee note that the United Nations Development 
Programme in its Report had made a nwnber of valuable suggestions 
for the improvement and development of restaurants, food and 
beverages. The Committee are. however, perturbed to note that 
nothing concrete and pc:sitive has been done so far to implement the 
various suggestions[recommendations contained in the report. The 
Committee would, therefore, stress that urgent follow-up action be 
taken by Government to implement the various recommendations of 
the UNDP Team in letter and spirit and the Committee infonned of 
the action taken in due course. In this connection the Committee 
would like to recapitulate some of the important recommendations of 
UNDP Team, for immediate implementation viz., (i) paYIng of special 
attention to standard, quality of service and Kitchen equipment in 
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restaurants (ii) Experienced hoteiiers to open or manage higher class 
city restaurants with appropriate incentives (iii) opening of open ail' 
resJtaurants (iv) opening of restaurants Or at least well-run cafeteria 
near important monuments and on sight seeing routes (v) Bestowing 
special attention to the International Airport restaurants (vi) giving 
information of India dishes on Menu Cards and in particular high-
lighting local spedalities. (vii) paying special attention to Airplane 
and Railway Catering service (viii) paying special attention to find 
proper solution of the problem of drinking water. Bottled drinking 
water, provided with hygienic certificate be made available .for 
tourists and domestic production of high quality tabie water to be 
organised, (ix) Feasibility of providing bottled mineral water to })e. 
explored. 



CHAPTER vn 
TRANSPORT FACILITIES 

7.1. Every tourist who comes to India wants to travel to see some 
of the places of interest quite apart from the place where he lands. 
He is also, as a rule, anxious to see the maximum number of' places 
in .the shortest possible time. Adequate internal transport facilities 
of the right kind are, therefore, of the greatest value in promoting 
internal travel by tourists. Tourist is primarily movement of per-
sons from one part of the world ,to another either by air, rail, road 
or sea. Hence transport facilities are obviously vital to the develop-
ment of travel and tourism. So far as tourism to India is concerned, 
transport facilities can be broadly sub-divided into two main cate-
gories--international transportation and domestic transportation. 

(i) Air Travel (International) 

7.2. According to the published statistics for 1971, 81·g per cent 
of our foreign tourists came by air in 1971, 10.8 per cent by sea and 
'L4 per cent by land. Of those arriving by air, 38.6 per cent disem-
barked at Delhi, 35'5 per cent at Bombay, 9'2 per cent at Calcutta 
and 6·,4 per cent at Madras. Of those arriving by sea, Madras re-
ceived 37'5 per cent and Bombay received 36'1 per cent t0urists. 

7.3. About 33 per cent of all tourists arriving by various modes 
of transportation disembarked at Bombay, 31'5 per cent at Delhi, 
9;3 per cent at Madras, 7.6 per cent at Calcutta, 7'3 at Husflai.niwala 
and the remaining 11'3 per cent entered India through various other 
air, sea and land routes in 1971. About 92 per cent of tourists from 
U.S.A., 84 per cent from Western Europe, 94 per cent from Japan 
and 87 per cent from Australia (which represent our mor€' affluent 
markets) preferred air travel for their international transportation to 
India. International air transportation is thus a vital factor in tour-
ism promotion and air transportation has undoubtedly been the prin-
cipal cause of wha,t is generally termed as the "tourist explosion" of 
the last two decades. In the case of India, the value of prcmotional 
air fares is particularly significant due to the great distances at 
which our a affluent tourist markets are located. High spending tour-
ists in significant numbers corne mainly from U.S.A., Western Europe, 
Japan and Australia. One of the prinCipal deterrents to our 
receiving mure tourists is the cost of getting here. 

126 
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7.4. According to a survey conducted by the Indian Institute of 
Public Opinion, New Delhi in December, 1969, about 34 per cenf 
tourists stated that they would have incurred more expenditure on 
other items in the country if air fares had been reduced. About 30 
'per cent replied that they would have increased their stay in the 
country if :(ares had been reduced. These opinions were, however, 
-expressed 1:iy persons who were able to afford a trip to India at the 
then existing fare levels. 

7.5. Since India is situated at a considerable distance from the 
major tourist-generating areas of the world, the initial cost of tra-
velling to India represents a disproportionately high element in 4:he 
-overall cost of the tour. From this point of view, therefore, India 
is at a great disadvantage. An additional factQI' working against 
India is that the fares per passenger mile from distant points to 
South Asia are amongst the highest in the world. New bulk fares 
have been introduced on certain routes which do not yet include 
India. Special group fares at 50 per cent of the return air fare were 
'introduced between Japan and India last year. The concessional 
fares from the West Coast of America which used to end at Bangkok 
have now been extended to Calcutta. Previously, it was cheaper to 
'fly round the world from the West Coast than to extend the conces-
sional tour from West Coast upto Calcutta via Bangkok. 

7.6. The fare structure is thus an important factor in det~rminfng 
the share which India can secure, of future world tourist trade. It 
is the air fare which largely determines the minimum price at which 
'a holiday can be sold. Any assessment of the future cost of travel 
must, therefore, be made' not only in absolute terms but also in 
1:!omparison with costs applicable to competing destinations. While 
.airlines are primarily concerned with their net revenue and profit-
ability, there are increasing indications that with the advent of high 
capacity aircraft, the lowering of fares has not unly helped tourism 
but has also enabled airlines to achieve net increase in revenue. In-
ternational airlines all over the world have taken an increasing In-
terest in tourism promotion spending vast sums on tourist publicity. 

7.7. Fare structures on scheduled airlines are regulated by lATA 
in respect of member airlines. Pressure by our national carrier can 
result in lATA lowering fares. However, the interests of a national 
~irline and of a national tourism organisation may not always neces-
sarily coincide. There is, therefore, need for an independent assess-
ment of the fare structures applicable to India to provide a rational 
basis for recommending reasonable fare revisions which can result 
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- in optimising tourist growth without reducing the percenta"ge df ~ . 
. turns earned by our national carrier. 

7.8. The developing countries in general and these in I"ar Ea-st 
Asia in particular are at disadvantage in the air fare situation as It. 
prevails today. According to a study carried out by the East A~ia 
Travel Association and by the Pacific Area Travel Association on 
European Market Potential fm Travel to the Pacific Area, Pacific 
destinations are at a distinct disadvantage compared to other com-
peting destinations. The fares between the Europe and the Pacific 
have higher base-rates and the disadvantage of indirect routes with 
considerable differences between the geographical mileage and the 
actual air route mileage used for the calculation of fares. This sec-
tor also suffers from a lack of attractive promotional fares such as 
excursions and individual ITX fares. 

7.9. Recently, Air India have introduced special discounted fares-· 
by mendatory order. This has helped to some extent but some of 
the conditions attached to the fare necessarily limit the scope of its 
tour promotional values. The new youth fares introduced will also 
help to tap the tremendous potential that exists in this class of tra-
vel. More and more students from well-to-do families and young 
executives with substantial income may well take advantage of the 
new youth fares and also help to increase tourist earnings. The trend 
of youth travel is increasing rapidly and our surveys show the larg-
est number of tourists are in the age group 20--29. The number of 
upper age group tourists visiting India is not likely te grow sUbstan-
tially but may rather show a decline. This is because round-the-
world tours are no longer being marketed to the same extent as be-
fore due to closing of the Suez and other factors. The older genera-
tion of tourists mostly had a preference for such tours because they 
had the time and money to go round the world, Today's genera-
tion o{ tourists prefer doing one limited area in depth. Besides 
reduced fares, Air India has in recent years taken a more 
direct interest in marketing tourism. The "Operation Europe" pro-
gramme which was started in 1968-69 brought Air India in a close 
partnership with the Department of Tourism so far as the Continen-
tal European market was concerned. This partnership .has been tmi-
que in the sense that the identity of the tourism organisation as dis-
tinct from that of the airline has been maintained. The airlines' own 
marketing organisation has been utilised to the fullest advantage 
without prejudice to the interest of other competing international 
carriers whose contribution to the total marketing effort continues. 
The experiment proved such a success that it was extended to U.K .. 
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and now to Northern America. It is hoped to extend the scheme to 
other areas as well. 

7.10. In recent years non-scheduled charter movements have 
greatly reduced the cost of travel and extended the tourist markets 
by offering low-cost inclusive tours. Many non-scheduled operators 
have close links with tour especially in Europe. Recognising 
the fact that this fe&ture or European air tra.vel has come to 
stay, the Indian Government have offered special facilities to 
allow foreign charter companies to bring in charters subjects to 
fulfilment of various conditions. Despite the phenomenal popularity 
of charter traffic in other competing areas, charter traffic to India 
has not been as encouraging as was expected. Notwithstanding the 
facilities offered, hardly 2,072 tourists visited India by 56 charters 1n 
1971 and the average stay was only between 7 and 16 days. One of 
the largest tour operators in Switzerland, for example, sells a 17-
days holida.y in Ceylon for an inclusive cost of S. Fr, 1395 whereas 
a tour of similar duration in India costs as much as S. Fr. 3295. 
This is because the various additions to the charter price necessitat-
ed by the c<?st of internal travel over long distances make the total 
charter package as high-pri.ced as the cost of inclusive tours already 
available on scheduled airlines in accordance with the lATA regu-
lations. Moreover, the costs also increase because large groups can-
not be accommodated at one place simultaneously. In Bangkok for 
example a group of 480 can be accommodated at one time. The 
fact remains that our infrastructure today is not yet geared to 
meet the demand of bulk holiday travel but a beginning has been 
made to provide such facilities in Kovalam and, in course of time. 
in Goa as well. 

(ii) Air Travel (Domestic) 

7.11. As regards domestic air transportation, there was in acute 
shortage of capacity until about a year ago but with the acquisi-
tion of Boeing 737 aircraft, the situation has considerably im-
proved. In recent months. tour operators overseas have agreed 
that confirmation from Indian Airlines are being obtained more 
speedily than before. There is, however, a need for more con-
scious and planned efforts on the part of Indian Airlines to market 
tourism by offering concessional round trip fares and additional 
services for large group movement which apply for reservations 
several months ahead. However, Indian Airlines faces a number 
of handicaps such as shortage of capacity, uneconomic routes and 
fare structure, labour problems, etc. Indian Airlines has been 
earning foreign exchange from the tourists to the tune of over 
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~. 8 crores per annum. This is a significant contribution to the 
:national economy brought about entirely by tourist traffic. Since 
1ndian Airlines requires foreign exchange for purchase of new 
. aircrafts , it would be in its own interest to foster actively the 
:growth of tourist traffic by offering special services and amenities 
.geared primarily to tourism promotion. 

7.12. One of the factorS affecting the growth of Indian Airlines 
adversely has been the slow rate of expansion of its net work. 
Inunediately after nationalisllrtion 19 years ago, Indian Airlines 

bad 64 stations. Today, the figure has gone up only to 74. The 
·density of on-line stations in India is very low. In U.K. there is 
one airport for scheduled operations for every 5,000 Sq. Kms. and 
in Japan there is one for every 8,000 Sq. Kms. In India, however, 
Indian Airlines has only one station for every 50,000 Sq. Kms. This 
is a very dismal picture especially if we bear in mind the relative 
inadequacy of our road and rail transport as comparpd with the 
more affluent countries. It is, therefore, necessary for Indian Air-
lines to open a large number of new stations both to serve the 
nation proper and to assist its traffic growth. Feeder services 
with appropriate. aircraft connecting all tourist centres should be 
provided by Indian Airlines so that tourists can cover the maxi-
mum number of pla-ces uti international tickets without backtrac-
king. 

7.13. During the Fifth Five Year Plan period, Indian Airlines 
has made a preliminary proposal to open on an average 4-6 new 
stations per year. While it is natural that the LA. management's 
initiative on the opening of new stations would be based on f>urely 
commercial considerations, due heed would also need to be paid 
to the pioneering needs of tourism promotion. In the initial 
stages, air services to new stations have generally rVI: on a loss 
-e.g. the air service from Delhi. to Khajuraho. At present, tourists 
sometimes find it difficult to obtain seats because of the heavy 
demand especially during the season. Since such piolleP.ring ser-
vices to tourist centres are covered within the ambit of the Civil 
Aviation Development Fund, the Department of Tonrism has been 
of the view that the possibility of initial losses on new routes need 
not deter the Indian Airlines. A large number of tourist centres 
~an be brought within the reach of the average tourist who is· 
always hard pressed for time and desires the speediest mode of 
travel. It is here that consideration needs to be given to using 
STOL type of aircraft capable of operating from small unim-
proved ground clearance of less than 200() ft. length. To give an 
illustration of the handicaps faced by· tourists due to lack of air 
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connections it may be mentioned that Buddhist pilgrims from 
.Japan, Thailand e«!. have to face considerable delays in move-
ment because Buddhist Shrines at Kushinagar, Sravasti etc. Lrt-
volve time-consuming journeys of as much as 8 to 9 hours on slow 
passenger trains on ;meter gauge coach (without any air-condi-
tioned class) from Lucknow which is the nearest point served by 
.air. Another similar example is the Hampi-Bijapur-Pattadakal 
complex in North Mysore. 

7.14. It has recently been decided to set up a small team com.is-
ting of officials of Indian Airlines and representative of the De:: 
partment of Tourism to look into the. various services and ameni-
ties provided to tourists by Indian Airlines. A detailed paper 
listing concrete measures required to be implemented by Indian 
Airlines was under preparation for consideration of the team. 

7.15. In a memorandum submitted to the Committee a leading 
hotelier has stated:-

"The Indian Airlines have had 'their difficulties and seem 
to continue to have them. Their main problem seems 
to be shortage of capacity. The tourist must be Sllre that 
he can get from one place to the other. Today in India 
a tourist has to book well in advance in order to get re-
servations and even after he has confirmed reservations, 
he may find that he does not have a seat. This is not 
conducive to the development of tourism. The capacity 
of Indian Airlines must be increased and provision must 
also be made to develop feeder routes to put new places 
of tourist interest on the air map. Smaller aircraft with 
shorter landing and take-off qualities should be added to 
our fleets. India is a vast country and air travel is an 
absolute necessity for tourists." 

7.16. The Travel Agents Association of India in their Memoran-
dum submitted to the Committee have stated that:-

"India is situated at a great distance from the main tourist 
markets of the world. As such, airlIne fares to. India 
form an important ingredient of the total cost d travel 
for a tourist visiting our country. The non-availability 
of reducedlconcessional fares from many points to India 
is a disincentive for the promotion of larger volume of 
tourist traffic to India. It is, therefore, suggested that all 
efforts be made to obtain reduced fares for travel to India 
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from the major tourist markets, in addition to those ali 
ready in existence. Facilities in this direction obtained 
by countries like Thailand, Japan, Hawaai, Fiji, etc. could 
be taken as parallel examples. 

It would be relevant at this juncture to CDnsiuer the low 
cost fares available by charter flights b India, Whilst 
certain concessions are available for such charter move-
ments, the Director General of Civil Aviation should 
adopt a more lenie::,t attitude for various ancillary re-
quests that are made in this rega·rd. Probler.l,; of advance 
payment of charges, the requirement to submi~ full list 
of passengers in advance and the restriction on Indians 
settled abroad to undertake tours on such charters are 
all areas which need re-consideration if the tourist char-
ters movement to India is to grow in a big way. 

The Indian Airlines have a very wide net-work in India and 
the important tourist centres have been fairly well con-
nected. However, shortage of aircrafts and the proverbial 
labour troubles seem to fritter away all the good efforts 
made by the present enlightened Management of Indian 
Airlines. Their image both within India and abroad has 
suffered very badly. It is hoped that the recent announ-
cement made by Indian Airlines that they will depute 
their officials in the various tourists market, abroad will 
be implemented soon. The confidence in the foreign tour 
operators in the efficient services that Indian Airlines are-
capable to render needs to be restored urgently. 

Though seven new aircrafts have been recently added to 
the fleet of Indian Airlines, it is already felt that their 
carrying capacity is falling short of the requirements. 
With the increased flow of tourist traffic in the coming 
years, coupled with the growing local needs, the Indian 
Airlines would be woefully short of capacity and hence 
it is strongly recommended that necessary foreign ex-
change be allotted to them for the purchase of additional 
sophisticated aircraft to be added to their fleet." 

7.17. In a Memorandum submitted to the Committee the Fede-
ration of Hotel and Restaurant Association has suggesteci that 'all 
inclusive tours in charter flights should be actively encouraged 
by creating the necessary facilities in India.' 
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7.18. Regarding the chartered flights, the Secretary, Ministry of 
'Tourism and Civil Aviation during evidence explained the position 
thus:-

"I think it might be a good thing if Indian Airlines could 
have few planes, which could be chartered to tourists or 
other passengers, who wish to travel by groups. and who 
do not wish to take the normal scheduled services. These 
would be in addition to the planes required for the sche-
duled services. If Indian Airlines had a fiee~ in addition 
to its normal requirements, that it, if they had some 
planes which were available for being chartered out to 
tourists etc. it would be a good idea. The difficuHy is 
that, right now, planes for this purpose Vlould have to 
be imported, because, we are not manufacturing them in 
India. This would entail heavy expenditure in foreign 
exchange and since the first calIon Ir..dian Airlines is 
scheduled services we will have '~o ensure that this aspect 
is not adversely affected. We must fulfil the needs of 
domestic traffic before considering the purchase of addi-
tional aircraft for charter." 

7.19. Asked to state as to whether the present capacity was 
adequate to cater to the travelling public leave alone the projec-
ted volume of foreign tourists, the witness stated:-

"To solve that problem, Indian Airlines are now engaged in 
a study. Indian Airlines will send their recommenda-
tions in due course. They are at present engaged in an 
exercise, working out how many more planes they want 
etc. When you buy planes. you have to assess aircraft of 
various types. You cannot just say that you want to buy 
F27 or F28. You have got to see what pla:les are avail-
able in the market, what is their technical performance, 
what are their run-way characteristics, how many passen-
gers they can take, what is the cost of operation, econo-
mic feasibility studies etc. It is only then that you can 
come to some conclusions in regard to :he tYPe of planes 
which would . suit our requirements in Ind13. Tempera-
ture considera.tions also ceme into play, Indian Airlines 
is doing this study at present. They will come up with 
proposals and we will have to consider them carefully. 
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I may also say that of the people who come to India, perhaps 
few would want to charter planes. They come with pro-
grammes laid down before. with seats boo!ted on Indian 
Airlines. It is only some affluent people who might like 
to charter planes. What I mean is that the capacity of 
the Airlines should be such that soml;! planes are availa-
ble for people who have these special requirements. Right 
now, we are not in a position to meet such requests." 

7.20. The Secretary, Ministry of Tourism and Civil Aviation 
during evidence stated the position thus regarding the revision of 
Air Fares:-

'The position is that both Air India and Indian Airlines 
are members of the lATA.. The lATA fare structure is 
in a state of complete c~aos. Their fares are absolutely 
unconscionable, from OUr point of view, e.g. the fare from 
Australia to England and back is less th:il1 the fare from 
Australia to Bombay and back. In other words, you 
travel right from Sydnev to England and back and pay 
less than the return fare from Sydney 10 Delhi. The 
reason for this is that the lATA fare structure is dis-
cussed in their meetings. We press our point of view 
that the fares should be cheaper for t0udsts coming to 
India. Unfortunately, the lATA machinery is such that 
we have not been able really to mak2 a great impact. I 
do not say that our suggestions are always rejected, but 
by and large, lATA is controlled hy th2 larger agencies 
like Panama e:c. They control the working of lATA. 
They get what they feel is in their own interest; and they 
are not very much interested in Qur roumry This is not 
to say that no cheap fares traffic is comlllg to India. \Ve 
have introduced cheap fares between JIldia and New 
York. We have introduced youth fares tc Paris and back. 
We have got special group fares. We have got excursion, 
student and promotional fares etc. Every cQuntry in-
troduces some promotional fares. When we introduce 
the cheap fare structure to America, we consulted the 
American authorities because it is open to them to re-
fuse. Unless a similar fare structure is available to them. 
they would not have agreed." 

7.21. Regarding the introduction of automatic system of reserva-
tions on the Indian Airlines and as to when it was likely to be in-
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troduced,the Secretary, Ministry of Tourism and Civil Aviation.,. 
during evidence explained the position thus:-

"We are some.what backward in the que~,tioli of reservatlons_ 
The reason being we have not yet had them computeri-
sed. Many airlines in the world have computerised re--
servations with the result that confirmation could be 
obtained immediately. We are planning that Air-India_ 
and Indian Airlines should have a joint computer. 

It is a Rs. 15 crore project. This is not to say that 
Indian Airlines is not working for imp·o\'(;me!1t \Ve are. 
taking steps to improve the reservations system. Some 
form of computerisation has already be"ll l1ndertaken. 
Now, it is possible to get confirmation quicker than be-
fore. Further we operate from about 74 stations in the-
country and many of these places are not connected by 
telex." 

7.22. Regarding delay in confirmations of Reservations, the De-
partment of Tourism have stated that though there has been co:'.si-
derable improvement in the situation with regard to confirmations, 
there is still scope for speeding up the procedures ;J,S foreign tour 
operators have not got geared to "instant" reservation system else-
where' in the world. Some hotels in India also adopted "instant" 
techniques. Indian Airltues should not, therefore, appear to be· 
lagging behind in this respect. 

7.23. The Committee note that according to the pU!blished statistics 
for 1971, 81.8 per cent of the foreign tourists came to India by air in 
1971, 10.8 per cent by sea and 7.4 per cent by land. Of :hose arriving 
by air 38.6 per cent disembarked at Delhi, 35.5 per cent at Bombay, 
9.2 per cent at Calcutta and 6.4 per cent at Madras. The Committee 
further note that about 92 Iter cent of tourists from U.S.A., 84 per cent 
of tourists from Western Europe, 94 per cent from Japan and 87 per 
cent from Australia which represent India's affluent market .. , prefer-
red air travel for their international transportation to India. In the-
Committee's view, it will have, therefore, to be admitted that inter-
national air transportation was a vital factor in tourism promotion. 

7.24. The Committee further note that India was situated at a con-
siderable distance from the major tourist generating areas of the-
world, and that the initial cost of travelling to India represented 8' 

disproportionately high element in the overall cost of the tour. The-
fare structure was thus an important factor in determining the share--
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which India could secure of future world tourist trade. The non-
.availability of reducedlconcessional fares from many points to India 
was a disincentive for the promotion of larger volume of tourist 
traffic to India. The Committee further note that though fare stmc-
ture on scheduled airlines were regulated by lATA in respect of 
member Airlines, efforts should be made to obtain reduced fares for 
travel to India from the major tourists markets in addition to those 
aiready in existence. Facilities as obtainable in countries like Thai-
land, Japan, Hawaai, Fiji, etc. could be taken as parallel examples. 
The Committee would also recommend that an independent assess-
ment of the fare structure applicable to India to provide a rational 
basis for recommending reasonable fare revisions which could re-
sult in optimising toudst growth without reducing the perecentage 
·of returns by our national carrier Air-India may also be attempted. 

7.25. As regards the domestic air transportation, the Committee 
note that there was an acute shortage of capacity until aboUit a year 
ago, but with the acquisibon of Boein~ 737, the situation had improv-
ed as was evident from the reactions of the overseas tour operators. 
The Committee note that confirmations from Indian Airlines were 
being obtained more speedily than before. The Committee would, 
llowever, stress the need for more conscious and planned efforts on 
the part of Indian Airlipes to market tourism by offering conces-
sional round trip fare.. and providing additional services for large 
group movement. 

7.26. The Committt>.., note that at present the density of on-line 
stations in India was very low. In U.K. there was one airport for 
scheduled operations for every 5,C.!}0 sq. kms. and in Japan there was 
one hr every 8,000 sq. kms. In India, however, Indian Airlines had 
only one station for every 50,000 sq. kms. This, in the Committee's 
view presented an unsatisfactory position, keeping in view the rela-
tive inadequacy of road Hnd rail transport facilities in India, as com-
pared with more affluent centres. The Committee hope that during 
the Fi4'Hi Five Year Plan period more new stations would be opened 
Hnking the places of tourists interest in the country. 

(iii) Airport Facilities 

7.27. International Airports are the first point of contact with 
India for several tourists. The recently constituted International 
Airports Authority India (I.A.A.I.) is expected to result in r:onsi-
derable improvement in th~ maintenance of aIr terminal buildings, 
airport amenities and services. The following list will indiC''lte the 
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• great scope that still exists for improvement of airport terminal 
facilities at the four international airports (Delhi, Bombay, Calcutta 
,and Madras) which are under the I.A.A.I. and other airports in the 
I.eountry (which remain under Director General Civil Aviation:-

(i) Provision for drug stores in terminal building to enable 
tourists as well as transit passengers to purchase patent 
medicines, toilet articles and cosmetics. 

(ii) Large size lockers to enable tourists to leave behind un-
locked bags, brief cases etc. at the airport. 

(iii) A Post and Telegraph Office to handle domestic and in-
ternational trunk bookings, parcels etc. 

(iv) Additional telephone boqths at international arrival lounge, 
transit lounge and domestic lounge to enable tourists to 
make local calls, trunk calls and int€rnational calls with 
provision for money changers booth along-side to provfde 
small change for exchanging foreign currency. Local calls 
should be allowed free of charge if money changing faci-
lities are not available. 

(v) Provision of a restaurant of an international standard 
with bar. 

(vi) Snack bars and cafeteria. in domestic and international 
transit lounge. 

(vii) Shop for sale of fresh flowers and fruits . 

. (viii) Covered corridors to connect international arrival lounge 
with the rest of the airport complex to provide shelter to 
passengers during monsoon. 

(ix) Provision of rest rooms with attached ba.ths to be hired 
out to airlines on lease for accommodating oa,sen~ers 

during enforced halts at airports or to enable the tourists 
to wait for flights at odd hours. 

(x) Car park should have proper lighting and security ar-
rangements and with proviSion of shade for cars. This 
area should not be clubbed with taxi stand. There should 
also be a system both for private cars a.nd taxis. 

(xi) Provision of banches in covered space alongwith 
facilities for driverslchauffeurs who wait outside. 
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(xii) Saloons for hair dressing, manicure, shoe shine ancii 
laundry. 

(xiii) Provision of a. small nursery with baby-sitters. in transit: 
area. 

(xiv) Room in international lounge for Welcome Service Recep--
tionist and storage of literature. 

(xv) As Welcome Service Receptionist work round-the-clock, 
provision of retiring room with wash basin and wall 
cupboard (for storing blankets, pillows, etc.) is essential 
This will be in addition to the space for counters in the 
international arrival lounge and domestic arrival lounge. 

(xvi) Suitable space for screening films in Transit Area. This 
space should be so designed as to enable the maximum 
number of transit passengers in the lounge to see the 
films on the screen. At present, films are screened in the 
restaurant ,area of the transit lounge which limits the 
facility to a small number of passengers. 

(xvii) A small room in the transit lounge ,area for safe cus-
tody of film projector, storage of films, screen and other 
equipment and to enable Projector OperatO'rs to await 
arrival of transit visitors. 

(xviii) Provision of autQ'IDatic Conveyor Belts for speedy trans-
port of passengers' baggage from aircraft to customs area 
and vice-versa. 

(xix) Provision of "hot line" telephone facilities for providing 
instattlt communioo.tion to tourists desiring accommoda-
tion in reputed hotels subscribing to this scheme. 

(xx) Provision of strategically located display area in domes-
tic and international transit areas for publicity displays 
on tourism etc. 

(xxi) Air-conditioning equipment in transit lounge at Bombay 
Airport requires immediate replacement ,as tourists com-
plain bitterly the stuffiness in the transit lounge 

(xxii) Car park at Bombay Airport should be moved from the· 
front passage of the building and should have a separate· 
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enclosures with proper lighting and security arrange-
ments and with provision of shade for cars. This area 
should not be clubbed with taxi stand. There should also 
be a hailer system both for private cars and taxis. 

(xxiii) Additional telephone booths at Bombay Airport at inter-
national arrival lounge, transit lounge, domestic lounge 
to enable tourists to make local calls, trunk calls and 
international calls with a provision for a money changers 
booth alQllgside to provide small change and for exchang-
ing foreig:l currency. Local calls should be allowed free 
of charg:~ if mO:1ey changing facilities are not available. 

(xxiv) Provision of well-illuminated boa·rds at Bombay airport 
in international and domestic transit lounges to indicate 
arrivals and departures of flights as well as to indicate 
location of important offices in the airport, e.g., Tourist 
Office Counter, Bank, Post Office, etc., for the conven-
ience of visitors. 

(xxv) At the Calcutta ai!'port arrangements may be provided 
to transport passengers from the international building 
to the domestic building and vice-versa at a reasonable 
rate. The distance between the two buildings is almost 
1 km. 

(xxvi) Reservation counters should be provided at the Calcutta 
airport for Indian Airlines and Railways in the inter-
nati'Onal building for the convenience of foreign visitors. 

(xxvii) Arrangements may be made departmentally to provide 
fixed price taxi services from airports to city of all cen-
tres (in addition to airline's coach services) to minimise 
harassment of tourists by private taxi drivers, touts. 

7.28. In addition, the following facilities are required at the air-
ports mentioned below:-

(i) Aurangabad.-Taxi track may be strengthened to enable 
operation of Ho'eing 737 and night landing facilities should 
also be provided on immediate basis. The terminal build-
ing can ha,rdly accommodate 40 persons which is mo~t 
inadequate. Restaurant is also too small for the existing 
and potential traffic. Banking and money changing faci-
lities may be provided because complaints have been re-
ceived that even rupee travellers cheques are not accept-
ed at the airport. 
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(ii) Dabolim (Goa).- There should be a new terminal build-

ing with an air-conditioned lounge, snack bar, tourist office 
counter and foreign exch.ange counter. 

(iii) Keshod.-A good terminal. building with air-conditioned 
lounge with all counters is essential. There should be a 
go'od all-weather runway to receive aircrafts like Vis-
counts and Avros. A good restaurant and -snack bar is 
also needed. 

(iv) Porbunder.-The runway should be strengthened to re-
ceive heavier ,aircraft and the terminal building requires 
renovation. We should have a good approach road with 
proper road signals. 

(v) Gwalior,-The terminal building is far too short of 
requirement as only the ground floor of the building is 
available for passenger facilities. The building 
should be centrally air-conditioned with good fur-
nishing and interior decoration, The frontage of the 
terminal building should have a lawn and garden. 

(vi) Bhopal.-The building needs renovation and expansion 
for provision ()'f VIP and passenger lounge, toilet facilities, 
cafeteria, Ir.dian Airlines Office, etc. The building should 
be centrally air-conditioned. 

(vii) Indore.-The existing airstrip is only 5600 ft., in length. 
It should fU1:ther be extended by atleast 500 ft. to facili-
tate landing of bigger aircraft. Night landing facilities 
should also be provided. 

(viii) Khajuraho.-The terminal building requires renovation, 
A new terminal building with provision of VIP and 
passengers lounges, toilet facilities, cafeteria, Tourist 
Counter, Indian Airlines Office, parking place, etc., has 
to be constructed. The building sh'Ould be centrally air-
conditioned. During the summer it is very difficult for 
the passengers to stay in the building if it is not air-
conditioned. The approach roads from the entrance gate 
of the terminal building needs black topping. 

All the above airports should have night landing faci-
lities and should h.ave direct telephone link through the 
long range wireless so that instant bookings can be made. 
In the absence of direct telephones, there sh'Ould be tele-
printer facilities. Necessary provision has been made in 
the Fourth Plan for the development of these airports. 
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(ix) Bhubaneshwar.-Canteen facilities is essential at Bhub-
neshwar. The building should be improved with air-
conditkming and space for Tourist Office counter, money 
changing, bank, shop for selling handicrafts, books, etc. 

(x) Bagdogra.-The lounge restaurant and toilet facilities 
should be improved. 

More space for car parking may be provided. Space 
may be provided for a baggage shed and for left-luggage. 

(xi) Madurai, Trichi, Trivandrum, Cochin, Bangalore, Hydera
bad, BeZgaum.-The air terminal building should be en-
larged, renovated and given a face lift, with air-condi-
tioning and increased restaurant space serving local spe-
cialities al-ongwith Western style food. Bath rooms 
should be well-designed with toilets and showers. 

There should be provision for Tourist Office counter, 
post office, bank, money changer and shop for handicrafts 
and books etc. 

(xii) New Airports.-New landing stripsirunways may be pro-
vided at the following places: 

Corbett National Park, Pathankot, Debra Dun, Mount 
Abu. 

(xiii) Hassan.-Simple terminal with air-conditioned dining 
room and lounge recommended. One Information Coun-
ter manned by an Info'rmation Assistant who will report 
for duty at arrival and departure times of aircraft will 
be required. 

(xiv) Tirupathi.-It is anticipated that the Tirupathi airport 
will be highly patronised in view of the large pilgrim 
traffic to the place. It is essential to have large 
lounge and reasonable facilities for a good restaurant 
both air-conditi!med for t.he comfort of visitors, Since 
the traffic would require special facilities connected with 
the visit to the temple, it is considered that the temple 
authorities will have their own inioTmationireception 
centre at the airport, and as such it may not be necessary 
to duplicate the effort. 
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(xv) Mysore.-At present Mysore is covered by road from 
Bangalore, a journey of 86 miles roughly taking 3 hours. 
It has been our experience that more than Bang.alore it 
is Mysore which is the attractive tourist spot. However, 
a long journey along a road which runs through many 
small villages is necessarily slow and tiring. Tourists 
inv.ariably feel quite exhausted at the end of the 3 hoors 
journey and have little energy left for sight-seeing. It 
would therefore be highly useful to have an airstrip or 
airport near Mysore where small aircarft could land. If 
it is located between Mysore and Bandipur, it will be a 
convenient disembarkation point for tourists interested in 
monuments as well as those interested in viewing wild 
life at Bandipur and Mudumalai and the bird sanctuary 
near Srinagapatmum. There is only limited commercial 
traffic likely on this route but the benefits to tourists and 
wild life enthusiasts are in favour of such a facility being 
provided. 

An information counter manned by an Information 
Assistant will be required. 

(xvi) Hubli.-It is understood that the Department proposes to 
develop Badami Ainol Pattadakal complex to make it con-
venient for visitors to see these great temples. Hubli should 
be the most convenient airport from which these places 
could be covered. There is reasonable commercial tra-
ffic also between Hubli and Bangalore and Dharwar and 
Bombay which might make this a fairly remunerative 
route. 

An information counter with one Information Assistant 
will be required. 

(xvii) Nagarjunasagar.-Nagarjunasagar is also located about 00 
miles away from Hyderabad city involving 2 or 3 hours 
journey along pretty drab route. S1'nce the amount of 
walking involved at the site and in the Nagarjunakonda 
Museum is considerable, it is a very tiring experience 
for visitors. Therefore, a regular daily flight to N agar-
junasagar would make the trip considerably more co~
fortable. It is also anticipated though on these trips 
travel may initially be low, a large number of domestic 
passengers who never had an opportunity or wherewithal 
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10 Use air transport would atleast have one opportunity of 
"flying on a holiday excursion to Nagarjunasagar from 
Hyderabad city. We consider that especially among 
young this consciousness of air travel would be an advan-
tange to be utilised. 

An information counter with one Information Assis-
tant wiII be required. 

J,{xviii) Hospet.-It is considered that air facilities from Bangalore 
to Hospet could be of great advantage to tourist wishing 
to visit Hampi. At present this journey can only be 
undertaken by road or by train and both are very tedi(1US. 
It might be worthwhile introducing a circular route bet-
ween Bangalore, Hospet, Belgaum, Goa, Bangalore, Hassan 
,and Bangalore. This would create a very interesting 
t11Urist pattern and would cover all the monuments in the 
area. In view of the development of the industries, 
steel plants, etc., in and around Hospet, there would be 
a certain amount of commer~al traffic also to start this 
service. 

An information counter with an Information Assis-
tant will be required. 

7.29. It has been stated by the Department of Tourism that for 
'all these airports we need simple, wen-designed, comfortable 
lounge, good restaurant and toilet facilities. Infurmation counter 
with one Information Assistant at each of these places is recom-
mended from the Tourist Department's angle. It is also essential 
that transpart facilities at fixed prices should be made available at 
the airports not only for transfers cut also for entire round strips 
covering monuments in the neighbourhood fro'm each airport. At 
this point may also be worth-while considering that perhaps if re-
tiring room facilitiesjairport hotel of a very moderate standard 
could be provided, tourists visiting these monuments would have 
their accommodation also taken care of. 

7.30. It has been stated that these proposals have been forwarded 
to the Director General Civil Aviation and the International Air-
ports Authority India for being considered in formulating their 

. Fifth Plan proposals. 

7.31. The UNDP Team in its report had inter alia observed: 

"We are told of the coming into operation on the 1st April, 
1971 of the International Airports' Authority. There has 
had to be a postponement. We are confident ~hat in its 
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planning., the Authority will have full consultation with, 
the users of the facilities, namelY-all the airlines, na-
tional and foreign, the travel agents and so on. The 
International airports are the first point of contact \vith 
India for SO many tourists that every effort should be 
made to provide first class and modern f.acilities by draw-
ing on the experience elsewhere and an the specialised 
cOIl!Sultant services available in airport and services 
planning. In connection with the planes being added to 
the fleet of Indian Airlines the necessary operational and 
terminal facilities must be installed. Besides the planned 
modernisation of the airports at Delhi, Bombay and Mad-
ras, smaller airports which serve tourist destinations 
should be equipped with the necessary technical facilities 
to allow landing and departure in the dark. Examples 
are KhajurahQ, Bhubneshwar, Madurai, Bagdogra etc., all 
destinations where tourists go for cultural sight-seeing 
and, therefore, would appreciate any arrangement which 
allows visits of the sights in the morning and in the after-
noon. Almost every tourist takes photographs; the better 
photographers like to choose the most suitable times for 
this purpose. Therefore, he go'es often twice to satisfy 
both sightseeing and photographing. Itineraries of air 
connections for the most frequented tourist centres should 
be set up in cooper,ation between Indian Airlines and the 
Tourist Department (Commission). It may be repeated 
that priority in planning and execution has to be given 
to those areas which are and will be the main tourist 
destinations in India. Accessibility and well-organised 
communications as well as adequate accommodation faci-
lities are the pre-requisites for any further development. 
The necessary details of the traffic density, kind and cost 
of communications, categories of accommodation and their 
proportion to each other must be subject too careful stu-
dies." 

7.32. The Committee note that international airports are the first 
point of contact with India for many tourists. It is, therefore of 
utmost importance that every endeavour should be made to provide 
first class and modem facilities 'by drawing on the experience else-
where and on the specialised consultant services available in airport 
and services planning. In this connection the Committee would 
eommen~ the implementation of the various recommendations made 
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by the UNDP Team viz., (i) airports of tourists destinations be equip-
ped with the necessary technical facilities to allow landing and de-
parture in the dark, e.g. Khajuraho, Bhubaneshwar, Madurai, Bag-
dogra etc.; (ii) itineraries of air connections for the most frequented 
tourists centres should be set up in cooperation between Indian Air-
lines and the Department of Tourism; (iii) priority in planning and 
execution should be given to those areas which are and will be the 
main tourist destinations in India. 

7.33. The Committee would like to point out that the Department 
of Tourism, as well as of Civil Aviation and the International Air-
port Authority are under the same Ministry. The Committee, there-
fore, expect that all matters concerning tourist facilities at airports 
would be altended to without delay and the requisite facilities pro-
vided. In fact, there should be integrated planning in this behalf, so 
that the facilities developed at a tourist centre at considerable ex-
pense, do not come to suffer for want of matching airport facilities, 
as has happened in the case of Kovalam beach and Trivandrum air-
port. 

n. Road Transport 

7.34. Despite the wide net work of railway routes, a large number 
of tourJst centres in India are unconnected either- by air or by train, 
for example centres in Jammu and Kashmir, the Kulu Valley, 
Kushinagar, Sravasti, Belur, Halebid, Konark, Hampi, Ajanta, 
Ellora, Mahabalipuram, Kanchipuram, Amber, Fatehpur Sikri etc. 
Besides such centres, there are also a number of important tourist 
centres which are located near large cities or ports of entry e.g. 
Agra and Jaipur (near Delhi). Even though Agra and Jaipur 
have air as well as rail connections, foreign tourists often 
prefer to do the journey by road because they can see more of 
the country this way and the cs,rs can be used for local sight-seeing 
at the destination point. The distances are not very long and since 
tourists would have had to take fairly lengthy road journeys to 
and from airports and railway stations and for local sightseeing, 
they prefer to undertake a continuous journey by road for the com-
plete trip. 

Moreover, for movement of large groups, travel by coach would 
be definitely more economical than rail or air travel. 

7.35. Road vehicles for tourists are thus required for transfers 
to and from rail I air termina.ls, local sight-seeing and long distance 
travel. Even in a small town like Agra, almost 100 miles will have· 
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-to be covered by road by tourists who arrive by air or rail to enable 
them to see all the places of tourist interest in Agra and Fatehpur 
-Sikri and Sikandra. 

7.36. Realising the demand for road transport facilities of accep-
table standards, the Department of Tourism started a scheme of 
approval of private car operators offering vehicles for transport of 
tourists. According to the existing practice, recognition is given to 
car operators subject to the fulfilment of the following conditions:-

(a) The party should have been in the tourist car hire busi-
ness for a minimum period of two years using vehicles 
acquired by them independently. 

(b) This condition of two years operation has been relaxed to 
one year in favour of car operators in 14 centres viz. 

Udaipur, Khajuraho, Bhopal, Srinagar, Bhubneshwar, 
Hyderabad, Hardwar, Tiruchirapalli, Goa, Aurangabad, 
Pathankot, Chandigarh, Bodhgaya and Visakhapatnam. 

(c) No previous experience in tourist car hire business is 
insisted upon in respect of dealers in automobiles and 
owners of garages I service stations in the 14 centres listed 
above. 

(d) Ex-Defence Services Personnel are allowed to enter the 
tourist car busineS$ without any prior experience in this 
line irrespective of the centres in which they wish to 
operate, provided they have been sponsored by the 
Director General Resettlement and that they are not 
hired men of other financiers but have some initial in-
vestment of their own. 

7.37. Eligible parties are granted approval by the Department 
-of Tourism after their applications have been screened by the State 
Government I Director of Tourism, the State Government Transport 
Authority and the head of the Government of India Tourist Office 
concerned. 

7.38. In addition to 119 approved private car operators, the 
I.T.D.C. also operates tourist vehicles at Delhi, Bombay, Madras, 
Agra, Srinagar, Patna, Bodhgaya, Jaipur, Khajuraho, AUrangabad, 
Hyderabad Bangalore, Udaipur and Hassan. Although the provi-
sion of transport facilities is primarily the responsibility of the State 
Governments, those provided by the I.T.D.C. are intended to supple-
ment the efforts of the State Governments. 
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7.39. Initially, the ITDC's operations were confined to Delhi, 
Agra, J aip..ur. These facilities were expanded to cover other centres 
to meet the need for tourist transport facilities of accepted inter-
national standard. ITDC's services have the effect of acting as pace-
setters for raising the standard of service and the equipment uti-
lised. To increase utilisation of ITDC's services, transport counters 
have been set up at the airports at Delhi, Agra, Jaipur, Udaipur, 
Madras and Patna. Conducted sightseeing tours are available for 
Delhi and vicinity, Jaipur, Udaipur, Madras, Patna and Srinagar. 
A conducted coach tour also operates between D~lhi and Agra. 
Vehicles have been attached to the ITDC's Travellers Lodges at 
Khajuraho, Bodhgaya and Hassan, the Lakshmi Vilas Palace Hotel, 
Udaipur and the Kovalam Palace Hotel, run by the ITDC. The 
total size of the ITDC's fleet is as follows: 

DLY cars 53 

DLZ cars 71 

DLP Coaches 

152 

7.40. Foreign tourists who travel by cars are accustomed to com-
fortable cars which have adequate long space, space for carrying 
baggage, built in air-conditioning. Such formaliti~s are possible 
only in large size cars which are not available indigenously. Since 
import of new cars is banned, it was decided in 1962 to give top 
priority in the matter of allotment of secondhand imported cars ex-
STC to approved agencies in the tourist trade. According to a 
directive by the Prime Minister in 1964 followed by a Government 
order in 1968, the tourist trade has been accorded top-most priority 
in the matter of allotment of ex-STC vehicles at reserve prices. 

7.41. In actual practice, however, it has been found that the 
number of vehicles actually made available is pitifully inadequate 
to meet even the need for replacing existing vehicles, let alone 
augmenting the fleet. In the last 17 years, tourist traffic has in-
creased by fifteen times but the number of tourist vehicles in the 
country has hardly increased by seven or eight times. In the Fifth 
Five Year Plan period it has been projected that tourists will in-
crease from about 4 lakhs in 1973 to 8 lakhs in 1978. There is, 
however, so far no indication a.s to how the existing fleet of large size 
cars which is in a very unsatisfactory condition is to be replaced and 
augmented to cater to the needs of the target figure of tourist 
arrivals. 
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7.42. Tourist transport operators and the ITDe hold a total of 
445 second hand imported cars ex-STC allotted by the Department 
of Tourism. In addition a total of 228 Ambassador cars have been 
allotted from a special quota placed at the disposal of Department 
of Tourism for use as matterless single colour tourist taxis. The num-
ber of vehicles made available by the STC this year is about six 
cars per month on an average as compared to 9 cars per month last 
year. At this rate, it is very likely that the tourist taxi fleet may 
well show a net reduction by the end of the Fifth Five Year Plan 
period because the number of vehicles added to the fleet will fall 
short of the number of old vehicles being condemned and put out 
of commission. 

7.43. According to a 'rough estimate worked out by the Depart-
ment of Tourism, the needs for the Fifth Five Year Plan period can 
be met in full only if a minimum of 30 cars of suitable makes and 
models are made available by the STC per month. This will mean 
a total of 350 cars per annum or 1800 cars being made available by 
STC in the Fifth Five Year Plan period. It has been our experience-
that out of the total number of cars actually offered by the STC, 
only about 3 to 4 per month will actually be lifted by the trade for 
various reasons. It is likely that a total of about only 250 vehicles 
may actually be added to the fleet by the end of the Fifth Five Year 
Plan period. By that time the existing fleet would have been com-
pletely run to the ground and condemned. 

7.44. According to the present indications, the gap in availability 
of the cars would be of the order of about 1500 cars by the end of 
the Fifth Five Year Plan period. .This matter has been taken up at 
the highest level with the STC and it has been impressed upon the 
Ministry of i'oreign Trade also that the Government order allotting 
highest priority to the tourist trade should be observed both in letter 
as well as in spirit. The position is being watched for possible 
improvements and will be reviewed after a few months, if found 
necessary. In case the position does not improve radically, there 
will be no alternative but to approach Government for a review of 
the policy regarding import of cars to meet the needs of tourist 
transport trade. These cars are not regarded as a luxury by tourists 
but as basic minimum necessities by way of travel facilities. 

7.45. With a view to providing financial assistance on easy terms 
to the approved agencies in the tourist trade, a scheme for hire-pur-
chase of to1U'~t transport vehicles was introduced in 1970. Financial 
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assistance amounting to Rs. 12 lakhs has so far been sanctioned by 
the Hire-Purchase Sanctioning Committee in favour of 15 parties.' 
Out of this, an amount of Rs. 6.05 lakhs has actually been disbursed 
to finance purchase of 30 vehicles. 

7.46. The Committee enquired whether any survey to assess the 
tourist taxis requirements in India had been made. Explaining the 
position, the Department of Tourism in a note furnished to the Com-
mittee have stated the position thu~: 

"No authoritative information is readily available rega.rding 
the actual number of tourist vehicles in operation all over 
the country. The Department of Tourism has not carried 
out any on-the-spot survey of vehicles suitable for hire 
to tourists. However, in August, last year, efforts were 
made by the Travel Trade Division of the Department of 
Tourism to obtain this information by correspondence 
from all the State Govern!l1ents through our Tourist 
Offices in the four regions. Despite protracted correspond-
ence and reminders, however, very few replies were 
received and some of these replies gave incomplete or 
irrelevant information. On 4th July, 1972, the Additional 
Director General personally addressed a d.o. letter to the 
Transport Commissioners of all the States soliciting their 
cooperation in compiling the data. Even after this, replies 
are still due from Uttar Pradesh, Madhya Prdesh, the 
Union Territory of Delhi, Punjab, Kerala, Rajasthan and 
Andhra Pradesh. Replies received from Mysore, Himachal 
Pradesh, Chandigarh and J. & K. were incomplete and 
clarification had to be sought. However, with the assist-
ance of our four regional offices who contacted all the 
State Governments directly, some information has now 
been compiled. 

According to this information the total number of available 
vehicles suitable for hire to tourists is as follows: 

---_._----------- -_._-- --- - ------
Indigenous Imported Coc.ches M is.;ellaneous 

--------------- -------
344~ 6I5 682 

7.47. Regarding the future requirements it is estimated that the 
:following additional vehicles will be required for tourist traffic 
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during the Fifth Five Year Plan period: 

Imported cars 

Indigenous cars 

Coaches etc. • 

1800 (300% increase) 

6000 (about 200% increase) 

2700 (400% increas~. 

7.48. A leading hotelier, in a Memorandum submitted to the Com-
mittee has observed that: 

"Since Independence India has failed to satisfactorily develop 
road transportation. We do not have a well-built passenger 
vehicle either of a coach type or a car which is of inter-
national standards. Sometime back a tourist survey was 
made which dealt with impressions that tourists formed 
about various countries and it is interesting to note that 
Thailand ranked higher than India in so far as climate 
is concerned. While there is no doubt that India has a 
better climate than Thailand, this impression was carried 
by the tourists because of the fact that all transportation 
in Thailand which is used by tourists is air-conditioned, 
including the taxis. In India, even the few air-conditioned 
coaches that are available in Delhi generally do not func-
tion. The taxis are a disgrace and would be placed on a 
junk heap in any other country. There is nothing more 
annoying for a tourist than to have a coach which is stated 
to be air-conditioned and for which he pays a higher price, 
which fails enroute. If, therefore, tourism is to develop in 
this country, it is vital that airconditioned coaches and air-
conditioned cars are made available at reasonable prices. 
The Indian automobile is probably the most expensive in· 
the world for its type, and, here again, some special con-
cessions are necessary." 

7.49. The UNDP in its. Report recommended: 

"The transport trade suffers from some severe disabilities: 

(a) (i) Non-availability of modern tourist cars. Although 
through the State Trading Corporations second-hand im-
ported cars are made available to the transport operators 
these cars are roughly used, badly maintained and very 
costly in maintenance. Spare parts are also normally not 
available. 

(ii) A system of safely ir.spedion for tourist cars and buses to' 
be instituted at least twice annually. 



151 

(iii) Private professional tourist transport trade should be-
added with adequate means of transport and at prices 
which can meet the operational costs and a reasonable re-
turn on investments. For this purpose cars and coaches 
should be imported without any import duty at regular 
pri'ces, sold to the tourist car operators on the condition 
that these cars can be resold on the prescribed conditions .. 

(b) Free and easy inter-State movement of cars/buses be 
permitted with the system of all India Permits. 

(c) Tariffs to be brought uptodate. Although cost and work-
ing conditions of car operators have completely changed 
the tariffs are still on the basis of 1947 conditions. 

(d) Foreign collaboration with transport enterprise, similar 
to that existing in the hotel trade. A conference of Tour-
ism and Transport Ministers should be held to 
reach the \ Europeah-like 1iberalisation of the 
inter-State bus services. Self-drive car hire could be 
an important asset to tourism in India in the near future. 
Dialogue should be maintained with companies like Avis 
and Hertz. A great deal of destination holiday advertis-
ing can be secured by India at no cost utilising a world 
wide international car hire firm. 

(e) Organise coastal cruises which would be an immediate 
answer to severe shortage of hotel rooms in some areas 
while at the same time offering daily em:cursions inland for 
the passengers. 

Tour Operations 

A country's image is created for a foreign visitor largely by 
his first impressions. International arrival airports should 
be streamlined and customs and immigration facilities 
modernised. 

The role of the private tour-operators/travel agent in India 
should be recognised as a most importa.'1t and need arm of 
increased tourism. Transport operators should be permit-
ted to purchase new imported air-conditioned vehicles/ 
coaches. Standard procedure to be established with other 
concerned Departments for handling large groups upon 
arrival at airports and hotels to ensure quick clearance and 
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minimum irritation. Hospitality to travel agents and tour 
operators." 

7.50. The UNDP Report on Tourism in India had recommended 
that "(i) Tourist cars in use should be inspected regularly for safety 
reasons. (ii) cars (spares etc.) suitable for touring should be re-
garded as equipment for an export industry and made available for 
import at economical prices by private operators as well as the ITDC." 
The Committee enquired as to whether Government had evolved 
any machinery for the inspection of tourist cars at regular intervals. 
In reply the Ministry of Tourism have stated: 

"Tourist cars are in the category of vehicles for hire which are 
inspected periodically by technical officers of the Transport 
Departments of State Governments functioning under the 
Motor Vehicles Act. The Department of Tourism, how-
ever, also makes some inspections to ensure that vehicles 
are maintained attractively. As most vehicles with the 
trade are used vehicles made available almost without 
choice, second h~d, the problem relating to making avail-
able satisfactory vehicles to tourists is not necessarily solv-
ed by inspections. Until the country manufacturers such 
cars, direct imports appear to be the only solution but can-
not be implemented in view of the difficulty of foreign 
exchange availability. 

Regarding the steps taken to import tourist cars it has been 
stated that the Department of Tourism assists approved car 
operators in the matter of obtaining import licence as also 
release of foreign exchange for the purpose of importing 
essential spare parts for the ex-STC vehicles allotted to 
them for use as tourist taxis". 

7.51. The Committee note there are at present 119 approved 
private cars operators in the country. Besides this India Tourism 
Development Corporation fleet of 152 cars also operates tourist 
vehicles at Delhi, Bombay, Madras, Agra, Srinagar. Patna, 
Bodhgaya, Jaipur, Khajuraho, Aurangabad, Hyderabad, Bangalore, 
Udaipur and Hassan. The Committee further note that the total 
number of vehicles suitable for tourists available in the country are 
4801 in numbers out of which 3446 are indigenous cars 615 import-
ed cars, 682 coaches and 58 Miscellaneous cars. According to the 
estimates worked out by the Department of Tourism a total num-
ber of 10500 additional vehicles, (1800 imported cars, 6000 indi. 
genous cars, coaches etc., 2700) would be required for tourist traffic 
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·during tbeFifth Five Year Plan period to meet the needs of 
:tourist traffic. 

7.52. The Committee note that according to the projections of 
-10urist arrivals in India tourists traffic will increase from about 4 
lakhs iB 1973 to 8 lakhs in 1978 and 10 lakhs by 1980. The Com-
mittee are not clear as to how far the existing fleet of large size 
cars would be replaced and augmented to cater to the target figures 
of tourist arrivals. In this connection the Committee note that in 
-pursuance "Of the directive issued by the Prime Minister in 1964 
.followed by a Government order in 1968, the tourist trade has been 
accorded top-most-priority in the matter of allotment of ex-STC 
vehicles at reserve prices. In actual practice, however, it has been 
stated .fh~t the number of vehicles made availaltle was inadequate 
·to meet even the needs for replacing existing vehicles, Jet alone 
augmen'ting ;the fleet. The Committee note that during .• the lastl 
17 years, tourist traffic had increased by fifteen times, but the num-

""her of tourist vehicles in the country had hardly increased by seven 
or eight times. 

7.53.""The Committee further note that at present Tourjst Trans-
port Operators and the I.T.D.C. hold a total of 445 second hand 
imported cars ex-STC allotted by the Department of Tourism. The 
number of vehicles made available by the STC during the year 
1971-72 were about 6 cars per month on an average as compared 
,to 9 cars per month last year. At this rate of the Committee feel 
that the tourist taxi fleet might show a net reduction by the end 
of the Fifth Five Year Plan period because the number of vehicJes 
added to the fleet would fall short of the number of old vehicles 
'ooing condemned and put out of commission. Further to quote the 
U.N.D.P., Report . "although through STC, second hand imported 
cars are made available to the tourist operators, these cars are rough-
ly useil,badly maintained and very costly in maintenance, _pare parts 
-are also not normally available." 

7.54 .. According to the rough estimates worked out by the De-
partment of Tourism the needs for Fifth Five Year Pian ('(mId be 
met in full only if a minimum number of 30 cars of suitable lakes 
and models were made available by the S.T.C. per month. This 
would mean 350 cars per annum or 1800 cars being made available 
by the STC in the Fifth Plan period. 

7.55. According to the present indications the gap in availability 
-ef cars would be of the order of about 1500 cars by the end of Fifth 
Five Year Plan period. The Committee feel that if tourism is to 
develop in India, it was of vital importance that air-condithned 
:258L'S-1l. 
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coaches and air-conditioned cars are made available to the tourist 
industry at reasonable prices. The Committee hope tha,t the charges 
levied from the tourists are effectively regulated so that the objec-
tive underlying in the sale of imported vehicles at fixed prices, are 
served. 

Inter-state Movement of Tourist Vehicles 

7.56. In a Memorandum submitted to the Committee, India Tour-
ism De.velopment Corporation has represented thus regarding the· 
inter-State Movement of Tourist vehicles in India:'-

"The major obstacle is the present inter-State permit system. 
The existence of this permit system in many States and' 
restrictions placed in inter-State movement of tourist vehi-
cles indicate how little is understood at the State level the· 
need for tourism development and the contribution which, 
tourist traffic can make to economic development in the 
States. An all-India policy of encouraging and facilitating. 
the movement of tourist vehicles between States is an. 
essential requirement." 

7.57. Similarly the Travel Agents Association of India in their-
memorandum submitted to the Committee have stated~-

"Important questions like a common permit for the movement 
of tourist vehicles all over the country stilI defy solution· 
due to the lack of co-operation from certain State Govern-
ments. It is ridiculous to visualise that individual permits 
have to be obtained from different State Governments for 
a vehicle to move from one state to the other ih our coun-
try, when the tourist vehicles can move freely through, 
different countries in Europe on a single permit." 

7.58. Explaining the, steps taken by the Department of Tourism, 
regarding the Inter-State Movement of Tourist vehiCIes orr single-
point taxation basis, it has been stated:-

'-r'he situation about permits for inter-State movement of tour-
ist vehicles across State boundaries and payment of road 
passenger tax has continued to be unsatisfactory for al-
most two decades. In order to solve this problem, Section. 
63(6) was inserted in the Motor Vehicles Act in 1956 to. 
enable the issue of special permits for each trip undertakieDt 
by public service vehicles on a contract basis.. These~· 
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mits enable the vehicles to traverse other regions or States 
without counter signatures of other Transport Authorities. 

As this system involved prolonged formalities for each inter-
State trip, it was recommended at our instance, by the 
Transport Development Council in the 1963 that regular 
permits for a limited number of vehicles be issued to per-
mit inter-State movement without counter signature for 
say 3-5 years. Model rules for this purpose were draft-
ed by the Government of India and circulated to the State 
Governments for adoption in February, 1964. All the 
States, except Assam, Jammu & Kashmir and West Bengal 
notified these. Rules but they were found to be inoperative 
as a result of legal lacunae which had to be corrected by 
amendments in the Act. 

Substantive provisions were ther. included in the Motor Vehi-
cles Act which was amended in 1969 in respect of tourist 
vehicles vide sub-sections (7), (8), (9) and (10) of Section 
63. These provisions enable the Central Government to 
prescribe the number of regular permits which shall be 
granted by the State Government, for such vehicles, for 
operation throughout the country or in any part thereof 
(sub-section 7), the security de.posit to be furnished by 
the applicants for such permits (sub-sections 8 and 9), the 
requirements regarding the seating capacity, standards of 
comfort, amenities and other matters to be compiled with 
by deluxe tourist coaches sub-section 10(i); and the quali-
fications and conditions to be possessed by the drivers of 
such vehicles sub-section 1'9(ii). 

So far three Notifications have been issued, one on 9th July, 
1971 fixing the amount of security deposits; second on 9th 
March, 1973 fixin,g the number of permits for tourist motor 
cabs and omni-buses at 100 and 25 respectively for each 
State/Union Territory and the third on 8th September, 1972 
specifying the seating capacity, standards of comfort, etc. 
to be complied with by deluxe tourist coaehes. 

The Ministry of Law have advised the Ministry of Transport to 
draft and issue a notification prescribing the qualifications 
of drivers of tourist vehicles. This is expected to b~ issued 
shortly. 

The original idea of framing and circulating revised model 
Rules, which were to embody the aforementioned provi-
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sions, for adoption by State/Union Territories has, on 
the advice of the Ministry of Law, been abandoned since 
the amendments to Section 63 vest all powers in the Cen-
tral Government. Accordingly, to implement the provi-
sions thereunder, as stated above, the Ministry of Shipping 
and Transport (Transport Wing) have issued/are issuing 
relevant notifications. 

The question of taxation on motor vehicles chartered by tour-
ists for inter-State movement has also been examined. 
At present, such taxation is governed by reciprocal agree-
ments whereby a specified number of vehicles including 
tourist vehicles operating on inter-State routes between 
contiguous States is exempted from payment of road tax 
in the other States if tax has been paid for them in the 
'home' State. These vehicles are however, not usually 
exempted from payment of passenger tax. In order to 
promote the development of tourism based on the recom-
mendations of the last meeting of the Transport Develop-
ment Council held at Srinagar in August, 1971, the Min-
istry of Transport have requested the State Governments/ 
Union Administrations in their letter of 3rd November, 
1971 to issue Notifications immediately exempting such 
tourist vehicles registered in the other States from payment 
of road tax and passenger tax in their territories. if taxes 
in respect of the vehicles had been paid in the 'Home' 
State. If all States fall in line, this should meet the re-
quirements of the tourist trade. As the reS!X>nse was not 
adequate, the Union Minister of Shipping and Transpo .. :t 
addressed a personal communicatio~ to all the Chief Min-
isters on 15th April, 1972. The position of replies receiv-
ed by the Ministry of Transport so far is not very encourag-
ing as a number of 'States' have not responded to the Min-
ister's communication at all and some States have accept-
ed suggestion with reservations. 

It is understood from the Ministry of Transport that reminders 
to the non-responding State Governments/Union Admin-
istrations have been issued. The response thus far is not 
adequate. There is reason to believe that the quantum 
of revenues that might actually be lost to each State ex-
chequer as a result of this tax exemption would be negli-
gible. (The Ministry of Transport, at our instance, agreed 
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last year to obtain estimates of the existing revenue from 
this source but no information has been received so far 
from the States). Despite the comparativelyJow quantum 
of revenue, the negative approach taken by half of the 
States on this question can endlessly hold up a final settle-
ment. Perhaps one solution that could be considered is 
to include the subject of taxation on transport in the list 
of concurrent subjects by a Constitutional amendment. 
This may appear to be a drastic remedy, but short of thiS, 
no other course of action seems to be capable of settling a 
matter that has been hanging fire for the last sixteen 
years." 

7.59. The Committee pointed out during evidence that the tourist 
vehicles could move freely through different countries in Europe on 
a single ticket and enquired what precisely were the difficulties in 
introducing a COmIIl()n permit for the movement of tourist vehicles 
all over the country in India. The Additional Director General of 
Tourism in reply stated:-

"The situation about the permits across State boundllries and 
the issue of road and passenger tax has conti,IlUed to be un-
satisfactory for the last twenty years. In order to solve 
this 'problem Section 63(6} was introduced in the Motor 
Vehicles Act in 1966 to enable the issue of special permits 
for each journey undertaken by public service vehicles 
on contract basis. These permits enable the vehicles to 
travel in all regions and States without the permissicn of 
other transport authorities. As this system involved very 
long formalities for each inter-State· trip, ,it was recom-
mended at our instance by the Transport Development 
Council in 1963 that regular permits for a limited number 
of vehicles be issued to permit inter-State movement for 
a period of three/to five years. Model rules for this purpose 
were drafted by 1he Government of India and circulated to 
the State Governments for adoption in F~brnary" 1964. All 
the States except Assam, Jammu and Kashmir and West 
Bengal notified these rules, but they were found to be in-
operative as a result of the legal lacuna which has to be 
corrected by amendment in the original Act itself. Sub-
stantive provisions were then included in the Motor Vehi-
cles Act in respect of the tourist vehicles" through sub-
section 7, 8, 9 and 10 of Section 63, in modification of 
sub-section 6, which was introduced. These provisions 
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enable the Central Government to prescribe and regulate 
the number of regular permits granted by the State Gov-
ernments for operation throughout the country, the secu-
rity deposit to be furnished, the requirement regarding 
seating capacity, standard of amenities and other matters 
to be complied by luxury class of coaches etc., and the 
qualifications and conditions to be possessed by the drivers 
in a such vehicles etc. So far three notifications have been 
issued, one on !H;h January, 1971 fixing the amount of secu-
rity deposit second on 9th February, 1972 fixing the num-
ber of tourist coaches in each State, Union Territories and 
the third on 8th September, 1972, specifying the seating 
capacity etc. The notification prescribing the qualifications 
of drivers of tourist vehicles is expected to be issued short-
ly. 

Various other notifications required are under issue in the 
Ministry of Transport. The question of taxation of motor 
vehicles chartered by tourists for inter-State movement 
has also been examined. Such taxation, at pl'esent, is 
governed by reciprocal agreements whereby a specified 
number of vehicles, including tourist vehicles, between 
contiguous States is exampled for road tax by the other 
State if the tax has been paid in the home State. These 
vehicles are not usually exempted from payment of pas-
senger tax. 

A conference was held in Srinagar in August, 1971. The Min-
istry of Transport have requested the State Government 
and th~ Union Territories on 3rd November, 1971 to issue 
notifications exempting such tourist vehicles registered in 
other States if tax has been paid in the Home State. If 
all the States agree, this should meet the requirement of 
the touTist trade. As the response was not adequate, the 
Ministry of Transport has addressed communications to 
all the State Governments. It is at the level of the Min-
ister of Transport and Chief Ministers of the varioill' 
States. This was issued on 15th April, 1972. The position 
from replies received by the Ministry does not seem to be 
very encouraging. The response is really lIDsatisfactory. 
Of course, we have been sending the reminders. Despite, 
we have suggested that the quantum of tax itself is so low 
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that they do not take a negative apprpach in this matter 
and we have pressing at our level. The number of tourist 
vehicle is very small. A suggestion has been received by 
us that this should form part of Central legislation. As 
you know, it is difficult to transfer the matter of taxation 
between State and Centre and therefore even though this 
remedy may be available, I don't think this will result 
very easily in improving the situation." 

1.60. The Committee note that tourist vehicles can move freely 
,through. different countries in Europe on a single permit. In the 
-ease of India, however, at present individual permits are required 
to be obtained from different State Governments for a tourist 
vehicles to move from one State to another. The Committee note 
that although the Government have made consistent endeavours to 
'solicit the cooperation of the different States for the introduction of 
'single permit system for inter-State movement of tourists vehicles 
across State boundaries, it has defied solution so . mr. The Com-

,mittee would, therefore, recommend that in order to overcome these 
,difficulties, the Government might examine the question at the highest 
:Ievel with a view to solve the problem. 

1Il. Rail Transport 

7.61. It has been stated that at one time, the Railways were 
'greatly interested in tourism promotion. The first tourist publica-
tions on India were brought out by Indian Railways. The decline 
in popularity of rail travel so far as foreign tourists are concerned 
coincided with the revolutionary strides made by air transportation 
during the last 20 years. Even so, the Indian Railway system today 
is the largest in Asia, and the second largest in the world if we 
take into account all the railway systems which work under single 
management. India is a vast country stretching 3220 kms. from 
north to south and almost the same distance fro;n west to east. On 
an average, hardly one point in every 50,000 Sq. Kms. of territory 
is connected by air. It is, therefore, inevitable that rail travel will 
have to be depended upon; for reaching substantial parts of the 

>country for a considerable time to come. 

7.62. Until last year, the railways offered the following conces-
'mons to foreign tourists: 

(a) a concession of 15 per cent on travel by air-conditioned 
class; and 
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(Q) "Travel as you like" tickets valid for 30' days available-
at a cost of R.i. 806. 

The concessions, however, did not prove useful for tourists because' 
the procedure laid down by the railways for granting these conces-
sions was somewhat cumbersome and led to frequent complaints. 
Not many tourists availed themselves of these concessions and it 
was felt that they were not worth the trouble involved~ They were,_ 
therefore, given up. 

7.63. Since rail travel will have to continue to fill the gap in com-
munications, it is desirable that the railways should adopt a more 
tourism-oriented apprQach. Tourists in the younger age gronps ate-
visiting India in 'larger numbers. Since young tourists generally 
travel on a budget, the current youth iIliflux does justify greater' 
attention to rail facilities. Reservation quotas in all cases of rail 
travel would, therefore, be required for foreign tourists. At present~ 
foreign: tourists have the facility to make reservations 180 days in 
lidvance in ACC and 1st Class only. In view of thff increasing 
number' of tourists in younger age groups, the facilities shon:ld be;· 
extended to the remaining classes of rail travel as well e.g., air-
conditioned chair car, second class and third class, which are greatly 
in demand with the travelling youth. ' 

7.'64. Similarly, provision of bad rolls should be extended to' 
foreign tourists travelling not only in the upper classes but also in 
the -second arid third classes. There is a need, to increase the number 
of air-conditioned coaches to meet, the tour operator's requirements. 
for special trains. Considerable, difficulty is experienced by travel. 
agents in obtaining confirmations of reservations of special tourist 
trains even when requests are made some months ahead. 

7.65 .. There is considerable scope for improvement of short notice-~ 
reservation facilities as well. T(;lUr~sts are generally not made awar~
of the facility of assistance for reservations from special quotalj;. 
available to th~m through the Chief Reservation Supervisors. This--
systemcQuld be further streamlined by positioning the railway' 
tourist guides at -the stations so that full facilities are available under. 
one roof. The system of onward reservations also needs improve-
ment as tourists often find telegraphic requests lying unattended. 

7.66. There are other areas also where improvement could take 
place e.g. catering, display of tourism posters, display of notices .. 
regarding exchange of foreign currency, display of total and taxi rates 
_~t railway stations etc. Above all, rail travel should be made 
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more attractive by opening concessional rates available only against 
payment in foreign currency. This would also help to curb leakage' 
of foreign exchange. 

7.67. Hill station concessions used to be available for seven months 
of the year but are now available for a reduced period of five months 
only. While fully appreciating the fact that the present capacity of 
the railways may not justify the grant of concessions on commercial 
considerations, this only prove that the present capacity is far short 
of what it should be. Rail travel should be encouraged not only 
to encourage foreign traffic but also'......to promote domestic travel 
which is an important factor in nation~l integration. 

7.68. A proposal has been made to set up a Railway Cell in the 
Department of Tourism manned by officers of the Railway Board 
The Cell will be specially charged with the task of catering to the 
needs of tourist traffic and ensuring that the facilities and amenities 
are of the required standard. 

7.69. It has been stated that action is being taken in the Depart-
ment of Tourism to obtain sanction of the Ministry of Finance for' 
creation of the posts so that the Cell may start functioning as early 
as possible. It. is expected that once the Rail Cell starts function-
ing, these will be considerable imporevement in the situation so ~ar 
as rail travel is concerned. 

7.70. Since a target of 10,00,000 (one million) tourists' is to be ," 
reached by the year 1980, the Committee enquired whether detail~; 
had been worked out with the Indian railways in regard to: 

(i) availability of extra capacity at reasonable rates; 

(ii) availability of air-conditioned rail coaches at short notice' 
on all and secondary rail routes to places' or tourist 
interest; 

(iii) the priority to be given to foreign tourists for .reservations 
of seats on the railways in advance' for places of tourist 
interest; 

(iv) ticket being made available to foreign tourists on conces-
sional rates. 

7.71. In a note furnished to the Committee the Department of 
Tourism, have explained the position thus: 

"Regaroless of the fact that air travel has contributed to the-
phenomenal growth in tourism today, it is' D~partment's 
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view that the future of tourism in our country is still 
linked with Rail and road facilities. The reduction in 
travelling cost and the new urge on the part of the general 
public to travel will swill the market of new classes of 
tourists wishing to stay longer and spend less. Conscious 
of these factors, the Department of Tourism in the past 
constantly so~ght assiStance from the In~an Railways 
in creating various facilities for foreign tourists. In fact, 
in order to achieve maximum collaboration between the 
Indian Railways and the Department of tourism, we have 
a proposal to set up a Railway Cell in the Department to 
be manned by the officers of the Railway Board. This 
cell will be especially charged with the task of catering 
to the needs of tourist traffic aDd ensuring that the facili-
ties and the amenities are the required standard. 

It may be mentioned here that the Railways have recently 
turned down Department's suggestion to restore (~n a 
modified form) the old 'Travel As you Like' ticket for 
foreign tourists, students concessions for first class, exten-
sion of hill station concession for the period 1st April to 
31st October, on grounds of losses being suffered by the 
Railways." .. 

7.72. It has been represented to the Committee that "there was a 
general complaint against Railways that they are still not tourism-

-oriented in the matter of minor details like facilitation in bookings, 
reservations etc." Giving their views in the matter, the Depart-
ment of Tourism has stated:-

"Since rail travel will have to continue to fill the gap in com-
munications, it is desirable that the railways should adopt 
a more tourism-oriented approach. Tourists in the younger 
age group are visiting India in larger numbers. Since 
young tourists generally travel on a job, the current youth 
influx does justify greater attention to rail facilities. 

Reservations quotas in all classes of rail travel would, there-
fore, be required for foreign tourists. At present foreign 
tourists have the facility to make reservations 180 days 
in ACC and First Class only. In view of the increasing 
number of tourists in younger age groups, the facilities 
should be extended to the remaining classes of rail travel 
as well e.g. air-conditioned chair-car and third class which 
are greatly in demand with the travelling youth. 
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There IS considerable scope for improvement of short-notice 
reservation facilities as well. Tourists are generally not 
made aware of the facilities of assistance for reservatIon 
from special quotas available to them through the Chief 
Reservation Supervisors. This system could be further 
streamlined by pOSitioning the railway tourist guides at 
the stations so that full facilities are available under one 
roof. The system of onward reservations also needs imp-
rovement as the tourists', often find telegraphic requests 
lying unaftended. The above suggestions among others 
have been conveyed at the highest level to the Union 
Minister of Railways." 

7.73. Regarding the railway reservations for tourists, the Addi-
tional Director of Tourism, explained the position thus during evi-
dence: 

"The unsatisfactory position of the Railway has been in cor-
respondence between us and the Railways and ultimately, 
the last Railway Minister suggested that in order to give 
totality to this problem it is necessary to constitute a 
Railway Cell in the Department of Tourism which would 
have powers to deal with all the Zones of the Railways 
and ensure that tourism movement is satisfactorily met. 
The position has been unsatisfactory in the sense that ade-
quate arrangement cannot be made in time or confirmation 
cannot be obtained very much in advance. Tiuil, team 
tourists from abroad want to register themselves a year 
in advance whereas facilities in the Railways are there 
presently for 180 days only. On this subject, we have 
received the recommendation of the Railway Board about 
the constitution of a Cell and we referred this to the 
Ministry of Finance. This Cell will be able to function 
in the case of tourist traffic. 

The secopd point is that the Railways themselves discussed 
this with us and they have said that they will operate, in 
future, special trains on fixed days travelling ove a fixed 
route as given by the Tourism Department, covering very 
important places. The will be self contained including 
facilities of restaurants etc. Four routes are being worked 
out on an experimental basis." 

The routes a,re two on broad-guage and two on meter-guage 
connecting important places of sight-seeing . For exam-
ple, we are including places like Delhi, Agra, Benaras, 
Patna in one of the routes. On these routes we have got 
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about '6000 miles which we consider a good enought jour-
ney for overnight stay. The details are not yet worked 
out with the Railways; we are in the proce'3s of sorting it 
out with them. 

We are also taking up this with the Travel Agencies to see 
that the special trains provided by the Railways are capa-
ble of carrying aboat 112 passengers. These would air-
conditioned trains. It will be like a hotel on wheels. It 
will be all combined and the people going by these trains 
can get down at certain stations, 'have the sight-seeing 
and coming back by the same train. This is a new inno-
vation which is being worked out. In so far as the indi-
vidual torists are concerned we are trying to 
organise what should be the stoppages, where all the trains 
could halt, what are the places they can visit within 4 
hours and so o"n. As soon as the details are available, 
they would be placed in the market." 

7.74. The UNDP Team in its report (1970) on Tourism observed 
thus:-

"Railways in India operate a net of 58,877 kIn and transported 
in 1967-68 a total of 107,163 million passenger kilometres. 
Express trains connect the main cities but the huge dis-
tances and therefore, the duration of railway travel allow 
. the use of this means of transport only to long stay tou-
rists. Problems of reservation as well as catering exist. 
There are dining-car on the main routes, but is advisable 
to avoid meals on the trains if possible. The Tourist De-
velopment Council passed a resolution at its 14th meetmg, . 
held·at Madurai in October, 1970, in which the Indian Rail-

. way Authorities are requested to "pay greater attention to . 
the provision of tourist facilities in the matter of clean 
maintenance of coaches, sanitation, platahle food in hygie-
nic containers ...... " .. The railways authorities and their 
activity play a decisive role in any their activity play a 
decisive role in any tourism development programme and 
although torism may be just a very small revenue produc-
·ing sector within the railway operation itself, investment 
in adequate transport facilities is justified by the indirect 
profitability of the tourist expenditure within the country. 
For tourist purposes only air-conditioned coaches can be' 
used and it is obvious that not enough of these coaches are' 
available. Bookings for air-conditioned raHway traveH 
must be made one month in advance, so that tourism to" 
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and within India must be based on a very exact time-
table. This is a very hindering factor for travel encour-
agement to India. Special attention should be paid to the 
punctual and fast operation of long distance trains on 
tourist routes." 

7.75. A leading hotelier in a Memorandum submitted to the Com-
mlittee stated:-

"Although Railways were the pioneers in the tourist field in 
India, theY' seem to have lost their initiative. There is 
v~ry little consciousness in the Railways of foreign touri-
sm. Due to the losses that the Railways have been suffer-
ing, they seem to have completely forgotten about the pos-
sibilities of earning money from high-rated traffic. There 
is considerable support for developing airconditioned tra-
vel but the Railway"" are not doing enough in this direc-
tion." 

7.76. The Committee note that India is a vast country stretching 
·:3220Kms. North to South and almost the same distance from West to 
East. Rail travel wii:1 have to be in the main depended upon for 
reaching various parts of the country for a considerable time to come. 
It is essential that the Railways adopt a more tourist oriented app-
roach. The Committee note that tourists in the younger age groups 
are at present visiting India in large numbers. Since the young 
iourists generally travel on a limited budget, the Committee consider 
that the current youth influx does justify greater atltention being 
{)aid to rail facilities. 

7.77. The Committee note that ae prtsent the foreign tourists have 
the factility to make reservations 180 days in advance in Air condi-
tioned coaches and 1st class only. The Committee feel that these 
facilities should be extended to the remaining classes of rail travel 
-by tourists for example in airconditioned chair car, second class and 
third class which were greatly in demand with the tourists in the 
younger age group. 

7.78. The Committee would also suggest that provision of bed rolls 
to foreign tourists travelling not only in upper classes, but also in 
the second and third classes. The Committee further feel that there 
"is considerable scope for improvement of short notice reservations 
facilities for the foreign tourists. The tourists are generally not 
aware of 'the facility of assistance for reserYation from special quotas 
available to them through the Chief Reservations Supervisors. 
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The Committee would, therefore, suggest that the special quota. 
of reservations available to foreign ,tourists should be publicized 
and made known to all those organisations hand1ing tours of foreign 
tourists. It has been brought to the notice of the Committee that 
foreign tourists experience considerable difficulty in making forward 
reservations from one destination point to another. The Committee 
would like the Railways to examine the difficulties of the foreign 
tomists in depth, in consultation with all concerned and evolve a 
satisfactory and efficient procedure, for making reservation facili-
ties available to the tourists on an assured basis. 

7.79. The Committee note that there is a proposal for setting up 
a Railway Cell in the Department of Tourism which would have 
powers to deal with all the Zones of the Railways and ensure that 
rail facilities for tourists are provided in a satisfactory manner. The 
Committee also welcome the proposal to operate special trains over 
a fixed route to connect important places of tourists interest. The 
Committee stress the need for early implementation of the above and 
other related suggestions in the interest of providing better facilities, 
to foreign tourists. 

IV. Sea Travel and Inland Water Transport 

7.80. Sea travel has lost much of its importance today. With the 
closure of the Suez Canal, the number of ships calling at Bombay 
has been greatly reduced. Tourist statistics for 1971 indicate that 
10.08 per cent of tourists to India came by sea as against 81.8 per 
cent by air. The share of sea arrLvals in 1970 was 8.6 per cent. The' 
increase in the number of sea arriv.ls in 1971 as compared to 1970 
could be due to the fact that many visitors who would normally 
come overland in their own vehicles preferred to come by sea due-
to uncertain conditions in the Indo-Pak situation in 1971. This 
presumption is also corroborated by the fact that there wa·s a drop, 
in the rate of increase of overland arrivals in 1971. 

7.81. With the introduction of cheap fares in airlines and a 
variety of concessiona.l fares available for group travel, excursions, 
exclusive tours etc., it is unlikely that sea travel will ever regain, 
its former importance so far as India is concerned. There is, how-
ever, some scope for development of inland water cruses and coastal' 
cruisers which might tempt tourists to spend more time in the coun-' 
try. It is important to bear in mind that this form of transport for 
tourists will be successful only if the vessels are modern 2nd up-to-
date in every respect. These should be fully airconditioned withl 
modern conveniences. 
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7.82. In 1970, the Inland Water Transport Committee had re-
commended the following four schemes for transport cruises:-

(a) Deepening and widening of the canal from the Adyar 
Lake near Kovalam to the Boat Club in Trivandrum. A 
cruise on this route would be an added attraction for tour-
ists going to Kovalam which is being developed as a large 
resort by the Tourist Depa.rtment. 

(b) The back w~ters beyond the boat club at Trivandrum to 
Quilon and Alleppey should be widened and deepened 
wherever necessary. A' jetty and steps could be provid-
ed at convenient point along these routes to enable 
passengers to embark or disembark. 

(c) Ferry services may be resumed from Calcutta to Gauhati 
and other areas in Assam, so that attractive pleasure 
cruises can be offered to interested tourists. 

(d) The waterways from Srinaga to Wular Lake and Bara-
mulah may be developed so that cruises by motor lc:.unch-
es can be offered to tourists visiting Srinagar. 

7.83. This subject came up for discussion subsequently at a meet-
ing of the Standing Committee on Transport, of Planning Commis-
sion held on 20th May, 1972. The Inland Water Transport Direc-
torate, which has to take up these schemes has been requested to 
indicate the progress so far. For the present the Depa.rtment of 
Tourism have taken the following steps:-

"(i) As an experimental measure the Department of Tourism 
has ordered 4 motor launches through the Central Inland 
Water Transport Corporation, Ca.lcutta for providing 
cruises on the Nagarjuna Sagar and the Gobind Sagar 
lake. 

(ii) Motor launches are available for transporting foreign 
tourists from Bombay to Elephanta Caves. Small vessels 
are also available at Periyar Lake for the benefit of 
tourists visiting Periyar Game Sanctuary in Kerala. In 
response to a request from the Vivekananda Rock Memo-
rial Committee, an enquiry has been made with the Cen-
tral Inland Water Transport Corporation for fabrication 
of launches according to the required specifications for 
tourists visiting the Vivekananda Rock Memorial from~ 
Kanyakumari. 
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(iii) By and large, the development of Inland Water Trans-
po'rt for tourists has been sporadic and no coordinated 
policy has been formulated by Government for this mode 
of transport. It is felt that the Government of India 
should declare a national transportation policy envisaging 
development of all modes of transport, viz., road, rail and 
inland waterways. Declaration of national tra.nsport 
policy itself will create a new impetus for development of 
a coordinated transportation system which, in turn will 
make its contribution for the rapid development of the 
economy. 

(iv) The national transportation policy should aim at exploit-
ing inherent advantages of all modes of transport and 
harnessing them in the service of the nation. The object 
of the policy would be to bring about conditions 
for the development of all modes of transport in such pro-
portions and combinations as would ensure that the return 
to the economy from investment in the transport system, 
as a whole is maximised and that the total transport needs 
of the community are met a,t each stage at minimum cost 
to the economy. 

(v) Declaration of certain waterways as "National Water-
ways" will boost the development of inland water trans-
port in the country. 

(vi) The criteria for considering any waterwavc; to be declared 
as "National Waterways" should be its importance to the 
nation as a means of communication and its contribution to 
the economic development of the area and the country at 
large. Such waterways should either carry substantial 
traffic or must hold promise of development of traffic. 

(vii) There is an urgent need to undertake hydrogra.phic sur-
veys of the waterways in order to exploit them fully for 
commercial navigation. These are essential for designing 
and planning of inland ports. In the absence of hydro-
graphic survey data., the development projects would not 
be well conceived and may lead to infructuous expendi-
ture. For example, the proposa.}s for hydrofoil and hover-
craft services can be examined realIstically only after 
complete hydrographic data are supplied. 

'(viii) In the larger interests of the country as a whole, it is 
necessary that the waterways should be 1)fOperly main-
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tained and improved to meet the growing transport re-
quirements in the wake of rapid tourism growth and in-
dustria.lisation. The Central Government should assume 
full responsibility for maintaining navigability of all im-
portant waterways by taking such measures as may be 
necessary. 

(ix) In the interest of economic operation of inland water 
transport replacement of old crqfts is necessary. It is 
also necessary to evolve standard designs of full and pro-
pelling machinery. While standardising the craft best 
suited to the India.n conditions, it is necessary to ensure 
that special features of old construction which are ad-
vantageous to local conditions are not lost sight of. 

(x) Facilities for yachting, rowing, canoeing, water skiing, 
swimming and fishing should be developed on the water-
ways, which a·re beautiful gifts of nature. These can be 
harnessed to promote tourist traffic which is a great 
foreign exchange earner. 

(xi) India is a paradise for every water sports enthusiast. 
There are water-sprea.ds for yachtIng, rowing, canoeing, 
water skiing, swimming and fishing. The lakes in 
Srinagar are world famous. A number of house-boats 
are berthed in these lakes to cater to the need Gf tourists. 
The natural lakes and the reservoirs like the Govind 
Sagar, the Krishnaraja Sagar, the Nagarjuna Sagar and 
the Hirakund La.ke created by the construction of multi-
purpose dams OJ) our rivers offer tremendous scope for 
development of acquantic sports, sailing regattas and boat 
races. 

(xii) Development of inland water transport should not. be 
viewed from copsiderations of commercial via.bility alone. 
The benefits to the economy and the people at large are 
equally important considerations. Government should 
adopt a broader approach and ensure execution of the 
schemes which ha.ve been recommended." 

The Committee agree with the view that with the introduction 
of cheap fares in airlines and a variety of concessional fares avail. 
able for group travel, excursions, exclusive tours etc., sea travel had 
lost most of its importance so far as India was concerned. There 
was of course scope for development of inland water cruises and 
coastal cruises to attract tourists. In this connection the Committee-
258 L's.-'-12. 
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would commend the urgent implementation of schemes for transport 
cruises recommended by the Inland Water Transport Committee 
viz., (i) Deepening and widening of the canal from Adyar lake near 
Kovalam to the Boat Club in Trivandrum; (ii) Widening and deepen-
ing of back waters between the Boat Club at Trivandrum to Quilon 
and Alleppey, wherever necessary; (iii) Resumption of Ferry Services 
from Calcutta to Gauhati and other areas in Assam so that attractive 
pleasure cruises could be offered to interested tourists; (iv) Deve-
lopment of wafer ways from Srinagar to Wular Lake and Baramulah, 
so that launches could be offered to the tourists visiting Srinagar. 
The Committee also commend the efforts of Department of Tourism 
to provide motor launches at Nagarjuna Sagar and Govind Sagar 
lake and at Bombay for transporting tourists from Bombay to 
Elephanta Caves. 
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TRAVEL TRADE 

(i) Role of Travel Agents 

8.1. The Travel agent is an organiser of travel and he is aD.! 

important link in the promotion of tourism as a means of generating: 
international goodwill, friendship and understanding. He under-
takes, as an intermediary, to act for his client in organising either-
a journey or a sojourn in return for the price for the services. He 
organises a series of services of hoteliers, transport operators, guides 
and others which ca.ter to the requirement of a tourist in !·eturn for-
an inclusive preorganised price. The tour operators or wholesalers; 
quote inclusive price for the package comprising of transportation, 
accommodation, meals etc. and sell these packa.ge tours either direct-
ly to the public or retail them through travel agents. The travel 
agent has to ensure air frail/sea reservation for travel, reserve hotel 
accommodation, obtain confirmation for onward journey, arrange-
for transfer from and to airports!seaports!railway stations, make· 
sight-seeing arrangements, evening entertainment programmes etc. 
The role of travel agent today has become more complex as tourists; 
also expect their travel agents to attend to an travel formalities such 
as obtaining passports, passage permits, vis~s, foreign currencies, 
travellers' cheques, liquor permits and customs clearance and other-
simila.r matters. He also has to supply literature on the places to 
be visited and give advice to his client on any subject pertaining to· 
tourist travelling comfort. While the travel agent has to satisfy 
the client for whose travel arrangement he is responsible, he has. 
also to safegua.rd the interest of his principals like airlines, railways, 
steamship companies, hotels and others. Since the travel agents do> 
not sell any product and they sell services their aim is to give satis-
faction to the client. 

8.2. Travel agents are in fact the backbone of the travel indus-
try. They are the sellers, the marketing experts of the product 
which the nation produces in the shape of its tourist destination. 
They not only sell a particular city or a particular hotel, but they 
sell the entire packa.ge of services, involving airlines, hotels, restau-
rants, guides, transporters and handicrafts dealers. They compete 
among themselves, and thus provide the best facilities, at the most 
competitive rate to the consumers. It is by the efforts of the travel 
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agents that the tourists dream becomes a living reality. He pro-
vides services to the client on his doorstep as well as at his destina-
tion. Travel agents as promoters generate a bulk of tourist traffic 
in the world. All good airlines of the world estimate that 70 per 
-cent to 80 per cent of the business comes from the tra·vel agents. 
Through advertising and familiarisation study and promotional tours 
they do the marketing of tourists destination in the country. 

(ii) Procedure for recognition of Travel Agents 

8.3. The procedure as it exists at present for recognition of Travel 
Agents is as follows:-

(i) All applications for recognition shall be addressed to the 
Directorate-General, Department of Tourism, Ministry of 
Tourism and Civil Aviation, New Delhi, who is the autho-
rity empowered to grant recognition. 

(ii) The object of recognition shall be t<'l promote the deve-
lopment of tourist industry in India. 

(iii) The application for grant of recognition should be in the 
prescribed form. 

(iv) No firm shall be granted recognition unless it has been 
engaged actively in handling tourist traffic for a minimum 
period of one year before the date of a.pplication. 

(v) Firms granted recognition shall be entitled to such rights 
and privileges as may be granted by Government from 
time to time and shall abide by the several terms and 
conditions of recognition as prescribed from time to time. 

(vi) Firms granted recognition sha·n undertake to maintain 
an office under the charge of a full-time member of their 
staff, who should be in a position to give up-to-date and 
accurate information regarding transport and accommo-
da.tion facilities, currency and customs regulations and 
general information about travel etc. 

(vii) Firms granted recognition shall undertake to employ only 
guides approved by the Department of Tourism. 

(viii) The recognition may be extended for the whole of India 
or be limited to particular region. 

(ix) All recognised firms shall furnish to the Ministry of 
Tourism and Civil Aviation, Department of Tourism and 
Director, Government of India Tourist Office of their 
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region, if the Government so desires, yearly statement 
of their activities and' such other information as may be 
called for by them from time to time in regard to the 
volume of tourist traffic actually handled and other rele-
vant matters. 

(x) Applications for initial recognition or extension shall be 
entertained only once a year. 

(xi) The decision of the Government of India in the matter of 
recognition shall be final. The Government of India may 
in their discretion refuse to recognise any firm without 
assigning any reason. 

(xii) The Government of India reserves the right to cancel or 
withdraw at any time the recognition already granted 
without assigning any reasons whatsoever therefor. 

(xiii) The recognitiOlIl to be granted by the Department of 
Tourism shall not automatically entitle the firm to be ap-
pointed agents for the sale of rail tickets by the Ministry 
of Railways (Railway Board). The agencies thus recog-
nised shall apply separately to the Railway Board. On 
receipt of the application on the prescribed form, Direc-
tor-Genera1 asks the Director of the Region a1 Tourist 
Office to inspect the applicant's office premises and sub-
mit his report. The Director-General then takes his 
decision in the matter of granting recognition to the ap-
plicant. 

8.4. It has been stated that there are 49 travel agencies with 52 
branch offices on the at:!proved list of Department of Tourism. Three 
travel agencies were recognised during 1971-72. It has been stated 
that in suitable cases the Department recommends the release of 
foreign exchange to approved travel agents to enable them to open 
offices or appoint representatives abroad so that they can supple-
ment the efforts of Department of Tourism. They are also helped 
to promote specialised tours for Buddhist Pilgrims, lovers of wild 
life etc. 

(iii) Mushroom Growth of Travel Agents 

8.5. In a memorandum submitted to the Committee, Travel 
Agents Association of India have stated:-

"It is very important to control and regulate the activities of 
mushroom/non-recognised travel agents in this country. 



r--.. 174 

'These non-recognised agents have done already a great 
deal of harm not only to the image of the honest Tra.vel 
Agent, but also have been responsible for misleadingl 
cheating the travelling public. Legislation could be one 

-of the means to control the activities of undesirable ele-
ments in the trade. However, it is a known fact tha.t 
sometimes legislation perpetrates the evils it seeks to re-
move and hence, the Travel Agents Association of India 
have recommended a system or "Joint Recognition of 
Travel Agents". The basic idea is that various authori-
ties like the Department of Tourism, Railways, Indian Air-
lines, Passport Authority, the Reserve Bank, etc. might 
accord recognition to a Travel Agency through a joint 
Committee compri~ing of these interests. This would 
ensure an all-round qualification of an agency and would 
encourage only those Agents who are well-established 
and are in a position to render honest, efficient and com-
plete services to the travelling public." 

Recognition of Travel Agents 

,8.6. "Touching upon the question of recognition of Travel Agents, 
the representative of the Association stated during evidence:-

''When we say recognised, we mean recognised by the De-
partment of Tourism. But actually a travel agent re-
quires recognition from various authorities like railways, 
Airlines both domestic a.nd international, hoteliers and 
the Department of Tourism. Out of 57 who are our 
members, 47 have been recognised by the Department of 
Tourism. Out of 57 who are our members 47 have been 
recognised as official sales outlets of international carriers, 
Indian airlines or Indian Railways. We are also auth-
rised to transact business in the Passport Office and the 
Reserve Bank. These are various facets of work connect-
ed with international or domestic travel. But there are 
certain agents who are not taking a direct interest in the 
promotion of tourism and they have not sought the re-
cognition of the Department of Tourism. But they are 
not non-recognised in the sense that they are unauthoris-
ed. They are also full-fledged travel agents, but they are 
not operating in the field of tourism." 

''What the Association recommends is, in order to give profes-
sional status to a travel agent and to protect the interests 
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of the travelling public, to save the travelling public from 
unrecognised agents, there should be one boatd constitut-
ed by the various governmental agencies, under the de-
partment of Tourism, like railways, Indian Airlines, Re-
serve Bank, Passports, State Tourist Bureau etc. which 
will grant recognition. If an applicant fulfins the re-
qUirements such as capital, trained staff and generation 
of traffic, he should be granted recognition. He should not 
be asked to go from one government office to another for 
getting recognition from various governmental bodies." 

8.7. Elucidating the point further, the witness stated:-

"We as travel agents represent various Principals which we 
have outlined here-Airlines, Railways, Hoteliers, Pass-
port authority, Reserve Bank etc. Each of these units 
have their own system and own basic qualifications and 
requirements for recognising & travel agency. There are 
specific terms and every agency seeking recognition has 
to apply to individual authority on their own. If the 
requirement space-wise, office-wise, accommodation-wise, 
financial stability-wise are according to the requirements 
of the authority concerned, then the Travel Agency con-
cerned will get recognition. In the absence of a joint 
recognising system our Association has no other basis or 
criteria for admitting members except to insist that it 
should be recognised by one of these important authorit-
ies and we felt that if not recognised by the International 
Airlines or Indian Airlines or Railways or Steamship com-
panies, one of the important ingredients of travel agency 
that is to say (unless he is officia.lly recognised agency by 
the members) he cannot call himself a travel agent. 'We 
would very much like that a joint recognition is intro-
duced. I am told that we have travel agents recognised 
by passport office. They are three or four hundreds at 
different centres. Department of Tourism have their own 
basis for recognition; Reserve Bank has also its own 
basis." 

8.8. Elaborating the concept of Joint Recognition of TraveL 
Agents, further the witness stated that such a scheme was presently 
opera.ting in Japan. There were two categories of licences, one for 
full-fledged travel agents anG! the other for a specific service. This 



176 

was, what they were advocating in fact i.e. the travel agent must 
operate under a jOint recognition. 

8.9. The Travel Agents Association of India, in their post-
evidence replies furnished to the Committee, have furnished the 
following note giving in brief the regulations for Travel Agency as 
prevalent in Japan:-

"Travel Agents handling overseas travel business in Japan a·re 
licensed by the Tourist Industry Divisions of the Minis-
try of Transport. These are usually travf:l agents who 
handle both out-bound and in-bound travel as well a5 

domestic travel within Japan. Even if one is an lATA 
passenger agent, he is not able to engage in his own 
business any overseas travel in Ja.pan without holding a 
licence. 

In Japan there is the Japan Association of Travel Agents 
known as the JATA. There are 149 firms which are 
registered with the Association and are a.ll licensed agents. 
Thus in order to carryon business in Japan it depends 
on whether one is a licensed agent or not and whether 
he is a member of JATA or not. In recent times we have 
noted in Japan the appearance of "Underground Agents". 
It may be said, however, that if the agent is a member of 
JATA, has business can be expected to r.e placed on a 
sound management basis. It must also he pointed out 
that the 62 firms in Japan which are lATA agents are 
without exception holders of licences issued by the 
Japanese Ministry of Transport. Today, there are 248 
JATA passenger agents scattered throughout the country. 

There are also sub-agents. The sub-agent is a party which 
is under a sales contract with a licensed agent, which 
permits him to handle overseas travel business. Sucha. 
sales contract must obtain the approval of the Tourist 
Bureau of the Ministry of Transport, and in this sense, 
trust may be placed in the business stability of the sub-
agent. As to the number of sub-a.gents, as on April 1, 
1972 they numbered 400 firms." 

8.10. In another note furnished to the Committee, Travel Agents 
Association of India have summed up their views on the question of 
'Joint Recognition of Travel Agents' as follows:-

"The system at present followed is that each Government 
Authority like the Reserve Bank, the Passport Office, the 
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Department of Tourism, Government of India, Railways. 
Indian Airlines, etc. grant their recognition to agents 
whomsoever they consider competent. The result is tha.t 
an agent, who is not authorised by the Department of 
Tourism, Government of India, because he is not con-
sidered sufficiently reliable and competent.. some times 
obtains a, licence from either the Reserve Bank or the 
Passport Office and carries on such business. Cases have 
been known where SUc!! agents call themselves. "Recog-
nised by the Government of India." These are the Agents 
who more often than not bring a bad name to the entire 
travel trade. To eliminate this deficiency, the Associa-
tion has been pressing the Department of Tourism, Gov-
ernment of India for "Joint Recognition" for a long time. 
An extract of the meeting with Dr. Karan Singh, Minis-
ter for Tourism and Civil Aviation, Government of India, 
held on 22nd August, 1969 is reproduced below: 

"On the question of centralising the recognition of agencies 
in the Ministry, it was explained to the Agents tha·t a 
move had already been made in this direction but as the 
Ministry of External Affairs did not favour tht: pro-
posal, it was proposed to ta~ up the matter at a higher 
level. In case, this attempt was also not successful, the 
matter would be ta,ken up at Minister's level since it 
was obvious and logical that recognition of the Mem-
bers of the travel trade should be centralised in the 
Ministry of Tourism and Civil Aviation." 

It is the considered view of the Association that a Joint 
Recognition Authority be formed under the Chairman-
ship of the Department of Tourism, Government of 
India, wherein all the other elements are adequately 
represented. This body should consider all applica-
tions for recognition and once recognition has been 
granted by such a body, the travel agent concerned 
should be authorised to carryon busine!:>"'S in all Depart-
ments of the Government of India. 

2 Categories of recognitions could be formulated. The first 
category could be for those agencies, who qualify them-
selves on a comprehensive service basis and can be call-
ed full-fledged travel agents. The second category 
could be for those units which are competent to under-
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take anyone or several of the services required by the 
passengerltourist. Under this category could fall vari-
OllS agencies who could be termed as "Passport Agent, 
Reserve Bank Agent, etc." However it is very essen-
tial to ensure that recognition under this category are 
given only to those agencies, who qualify themselves to 
be ethical and who are in a position to maintain high 
and ethical standards of business." 

8.11. Regarding the recognition of Travel Agents the Additional 
Director-General of Tourism explained the position thus during evi-
dence:-

"The practice of recognising travel agents was in various Gov-
ernment departments. Recently it has been decided by the 
Government that there shall be a Central Agency w~ich 
will eliminate multiplicity of procedures and a Committee 
will hear the recognition of travel agents. There is no 
doubt that we do not have a single piece of legislation but 
as you know travel a_gents come under the application of 
different laws. As for example, if they book passage 
abroad or if they handle foreign tourists they come under 
the discipline of the Reserve Bank and the enforcement Gf 
the foreign exchange regulation. That law is being tighten-
ed and the new procedure will certainly provide that 
they will come under very strict discipline. Our 
new procedure of having a Central Committee under the 
Ministry or the Reserve Bank will go a long way in stream-
lining the procedure." 

The Committee would consist of the representatives of Depart-
ment of Tourism, External Affairs and the Reserve Bank. 

8.12. On the concept of 'Joint recognition of Travel Agents' and 
as to how the situation could be improved in the absence of a legisla-
tion, Government in their post-evidence replies furnished to the 
Committee have stated:-

"It has recently been decided by the Government that recogni-
tion to Indian Travel Agencies will henceforth be granted 
by a Central Coordinating Committee which will eliminate 
multiplicity of procedures adopted by various Government 
Departments, each of whom has its own system of grant-
ing recognition to travel agencies. It is expected that the 
new system will simplify procedures and also act as a 
safeguard to the travelling public which utilises the services 
of travel agencies. There is no proposal for the present for 
legislative action to govern the operation of Indian Travel 
Agencies." 
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8.13. There is no denying the fact that Travel Agents play a 
vital role in the growth and development of tourism in a country. 
The Travel Agent is an organiser of travel and a key link in the 
promotion of tourism as a means of generating international goodwill, 
friendship and understanding. By providing package of services to 
the tourists viz .• transportation, accommodation, air/rail/sea reserva-
tions, hotel accommodation reservation, making sight seeing arrange-
ment etc., a Travel Agent has come to be recognised as an important 
arm for the promotion and development of tourism. Keeping in 
view the role expected of the Travel Agents as the creator and de-
veloper of new tours and new ideas coinciding with personal service, 
it is important that Travel Agents are afforded the necessary facilifies 
and incentives more liberally viz., adequate release of foreign ex-
change for opening offices abroad to supplement the efforts of Depart-
ment of Tourism; encouraging them to organise package tours for 
various interests i.e., wild life tours etc. so that the foreign tourists 
receive the much needed personalised service. 

8.14. The Committee feel concerned about the mushroom growth 
of travel agents' and consider it necessary to control and regulate the 
activities of non-recognised travel agents in the country. The Com-
mittee consider the constitution of Central Coordinating Committee 
to grant recognition to Indian Travel Agents, as a welcome step. 
The Committee hope that with the constitution of the Central Coor-
dinating Committee, multiplicity of procedures which were hitherto 
being adopted by various Government Departments viz., Airlines, 
Railways, Passport Authority, Reserve Bank, Department of Tourism 
etc., would be eliminated and the entire power of recognition would 
now vest with the Central Coordinating Committee. They hope that 
this body would consider all applications for recognition and once 
recognition has been granted by such a body, the travel Agents con-
cerned would be authorised to carryon business with all Depart-
ments, Organisations/Undertakings of the Government of India. They 
also hope that the new system will safeguard the travelling public 
which utilises the services of travelling agents, from the undesirable 
activities of non-recognised Travel Agents. The Committee would 
also suggest that in order to make Central Coordinating Committee 
more representative and broad-based the nominees of the Reserve 
Bank, Airlines, Railways etc. may also be assoeiated with that Com-
mittee. 

8.15. The Committee would also commend the Japanese method of 
recognition where no Travel Agent is allowed to handle travel busi-
ness in Japan without holding a licence issued by the Tourist Indus-
try Division of the Ministry of Transport in Japan. 



CHAPTER IX 

ENTERTAINMENT AND SHOPPING 

(i) Entertainment 

9.1. There is no denying the fa::t that as colourful and varied the 
programme may be for the foreign tourists, during the day, after 
dinner he or she is rather helplessly left on his own especially at 
places which are not near the big cities. It is, therefore, quite natural 
for the tourist to look for some sort of entertainment, though of course 
the forms of entertainment may vary according to personal taste, 
capacity to spend and other similar factors. In India, at present only 
leading large cities have night clubs, bars or discotheques and these 
establishments are generally found in combination with big hotels. 

9.2. In a Memorandum submitted to the Committee, the Travel 
Agents Asso:iation of India have stated: 

"Except for large cities, the evening entertainment for tourists 
is almost non-existent. Even in tourist centres like Agra, 
Banaras and Jaipur, there is nothing that the tourists can 
do in the evenings. The ITDC should play an important 
role in this respect and create entertainment facilities in 
collaboration with the Tourist Industry." 

9.3. Similarly the Federation of Hotel and Restaurant Associations 
of Inqia have in their Memorandum stated: 

"Arrangements for providing entertainment to tourists are 
considered inadequate. It is suggested that cultural per-
formers, both modern and ancient, from neighbouring coun-
tries like Phillipines, Malaysia, Indonesia and Ceylon should 
be exchanged freely with a similar performers from our 
country. This should provide a very welcome addition to 
the evening entertainment being provided at present for 
the tourists visiting our country." 

9.4. During evidence of the non-official witnesses, the Committee 
pointed out that some of the botels had performances of Indian classi-
cal dances and folk dances -and Indian instrumental music whereas 
in some other hotels in big Cities such as Delhi, Bombay and Calcutta 
a cheap imitation of Western Style cabaret had become a way of life. 
The Committee enquired about foreign tourists reactions to the above. 

180 
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9.5. The representatives of the Travel Agents Association of India, 
in their evidence before the Committee stated: 

"I will give you an interesting example of tourist preferences 
in this regard. Recently somebody has started a 'Bombay 
by night tour' which starts round about 8.30 P.M. and ends 
at 12.30. The organisers decided to drop the cheap cabaret 
of the western type in the conducted programme; it was 
confined mostly to cultural programmes. It is very popular. 
The tourists do not like the cheap type of entertainment, 
the floor show of tl},e western style. The westerners do not 
like the very cheap imitation of the western style of danc-
ing." He stated "We can have good cultural programmes 
from various parts of the country. There can be excellent 
dancing, even sex appeal without having lesser clothes 
or becoming cheap or vulgar. We can definitely present 
such dances. This tour has been successfully doing it. In 
fact, many more travel agents are also thinking of organis-
ing such tours. So, it is quite certain that as for as evening 
entertainment is concerned, We do not have to compromise 
on our prinCiples and ideals." 

9.6. The representatives 6f the Federation of Hotel and Restaurant 
Associations of India, in their evidence before the Committee stated: 

"Our performances of Indian dances are appreciated by the 
foreign tourists. But it is difficult to get good Indian artistes, 
the reason I imagine is their disinclination to work in a 
hotel or restaurant. Ashoka Hotel had taken the lead in 
this matter with having such performances once a week 
or fortnight in their large Convention Hall. They are ex-
tremely popular with foreign tourists. But if this kind of 
performance has to be shown to foreign tourists of modest 
means, it will have to be subsidised, I do not know by 
whom, sO that we can give this type of entertainment to 
the foreigners which, I am sure, they will certainly like. 
Indian music is also well appreciated. It is getting popular 
every day. I hear the hotels are taking steps to provide 
them. One hotel in Madurai is providing this kind of thing. 
Some hotels have folk dances which are also appreciated 
by foreigners. I would also suggest that cultural exchanges 
should take place between various countries so that our 
artists will go to other countries and we will allow people 
from other countries to come and have their performap.ces 
here. This would increase the popularity of our music and 
would give good entertainment to the foreigners. We 
certainly do not like the cheap western type of cabaret. 
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We in our Federation are trying to take steps not to ape 
foreign dances or nude shows. We are just getting a brepk-
through at the moment." 

9.7. The Department of Tourism while giving their views on the 
suggestion mooted by the Hoteliers Federation have stated: 

"(i) Performing artists from neighbouring and other foreign 
countries are invit~d by the Ministry of Education under 
their cultural exchange programmes. These troupes and 
ensembles are very much appreciated by Inaian audiences 
all over India. However, foreign visitors are interested in 
classical, folk music and dancing of India, of which we have 
a rich cultural heritage. 

(ii) The Department of Tourism has drawn up a scheme for 
organising theatre evenings in Delhi to begin with. It is 
proposed to have performances once a week. Based on the 
experience~ the frequencies of the performances would be 
extended to more than once a week in Delhi and similar 
programmes can then be organised at other suitable places 
of tourist interest in India. 

(iii) The I.T.D.C. has also drawn up a scheme for organisation 
of theatre evenings in Delhi. It is proposed to have per-
formances twice a week. Since the nature of this activity 
is considered to be promotional in character and involves 
deficits in operation, the I.T.D.C. has suggested that this 
activity may be entrusted to it on behalf of the Department 
of Tourism on payment of managerial remuneration. The 
proposals are under the consideration of the Department." 

9.8. In a Memorandum submitted to the Committee, the Haryana 
Government has stated that in order that entertainment facilities are 
provided to the tourists there should be well organised cultural 
troupes which should tour various tourist spots in the country on a 
fixed programme to give cultural shows/programmes to the tourists. 
Besides some documentary films showing our cultural heritage ana 
way of life, some important topics should also be shown at such 
places. It has further been stated that the Central Department of 
Tourism should have a separate 'Entertainment Cell' and also give 
cent per cent Central assistance to the States to organise such cells 
at the State level. Giving their reactions to the above suggestions, the 
Ministry of Tourism and Civil Aviation, in their post-evidence replies 
furnished to the Committee have stated as follows:-

"Presently, the Department of Tourism and the I.T.D.C. have 
no organisation set up to handle activity of this magnitude. 
The suggestion will be considered at an opportune time. 
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In the meanwhile the Department of Tourism and the ITDC 
have drawn up schemes for organisation of theatre even-
ings in Delhi. Also for subsidising some of the deserving 
private cultural o~ganisations in some of the major cities 
of India, the Department is in the process of finalization 
of a procedure which would help them in getting limited 
financial assistance from the Department as an incentive; 
The scheme would also cover the various State Govern-
ments in their efforts to promote fairs and festivals." 

9.9. In reply to a question as to what type of evening entertain-
ment was popular with the foreign tourists, Government have inform_ 
ed the Committee that from the experience of Ashoka Hotel, New 
Delhi it was observed that while foreign tourists prefer to witness 
entertainment programmes of Indian dances and music, highly classi-
cal Indian music and dances were not appreciated by them. There 
had been suggestions for introduction of pop music. There was also 
a fascination for instrumental music like Sitar, Sarod and percussion 
instruments like Tabla and Mirdangam etc., classical and folk dances 
amongst the foreign visitors. 

9.10. In the case of 4 and 5 star Hotels, Night Club was necessary 
from the point of view of foreign guests. Night clubs at Ashoka 
Hotel, New Delhi and Hotel Ashoka, Bangalore were quite popular. 
At the Supper Club in the Ashoka Hotel, New Delhi, besides 5 piece 
dance band and crooner (western) spot number of Indian dances 
such as Bhavi, Santhal, Naga, Ghoomar, Hikki, Dandia, Ras, etc., 
western floor shows such as Hungarian, Gypsy, Escapada, Voodoo, etc., 
were being presented. Cultural evening like dance/music recitals by 
eminent artists were arranged in Hotel Ashoka, Bangalore, on special 
occasions like Diwali, Mnual Day, Dussehera, etc. 

9.11. The Jha Committee (1963) in its report on 'Tourism' had 
commented thus on the entertainment aspect:-

(i) "Most tourists look for various forms of entertainment 
when they visit any country. The tourist is on a holiday 
and wishes to amuse himself, and even those visitors who 
come on business or to attend a confe!'ence want light en-
tertainment, particula:r:ly in the evenings. Tourists visiting 
other countries are accustomed to the idea of night clubs 
or the more sophisticated entertainment provided l'ly the 
theatres, opera and ballet. This is not only in the western 
world, but also in places'like Tokyo, Manila, Hongkong 



184 ,. 
and Bangkok_ which have s:ores of night clubs, even if 
they do not all have first-rate theatres or dance shows. 

" 
(ii) The tourist in India can look at monuments, temples, 

bazars and beautiful scenery during the day, but the lobbies 
of hotels in India are full of bored tourists in the evenings. 
Of course, night clubs run counter to our tradition and we 
are not advocating any attempt to set them up. But there 
is also a paucity of good cultural entertainment, particular-
ly entertainment in the light idiom. We have, no doubt, a 
rich tradition of classical dances, but very few good artistes 
would agree to dance in a hotel; nor would such dances 
quite fit in with the atmosphere of a hotel dining loom. 

(iii) The solution to this problem does not lie in importing 
foreign cabaret artistes of doubtful aristic merit and even 
more doubtful taste, but in developing entertainment in 
the Indian tradition. After all, tourists remember Tokyo 
not for its night clubs, but for the vastrange of indigenous 
entertainment it offers from the highly stylised Kabuki 
drama to the pretty dances offered so spontaneously in 
Japanese-style restaurants and clubs. A clever impressrio 
should find it possible to put across the rich variety of 
folk lore and dances available in India in a most entertain-
ing fashion and perhaps one day, someone would bring 
monkeys and bears to hotel as a cleverly improvised after-
dinner show. 

(vi) Hotel managements are not qualified to develop new forms 
of entertainment. It will have to be done by people capable 
of scouting talent and organising shows at various levels 
in existing theatre halls and auditoriums as well as in 
hotels. We would urge that the authorities dealing with 
cultural affairs should take an interest in this matter so 
that private cu1Jtural organisations are persuaded to plan 
their shows and festivals with an eye on the tourist traffic 
and in close collaboration with the Tourist Department to 
ensure advances and adequate pUblicity. We are convinced 
that such efforts will be worth making and in the course 
of a few years, reasonable success can be achieved. 

(v) There are possibilities of performances being staged in 
some of the historic sites which are visited by many 
tourists. A colourful dance drama in the Red Fort would 
have tremendous appeal to the tourists. In some countries, 
special programmes involving an inter-play of light and 
sound have now been evolved round their historic sites. 
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We feel there are possibilities of a similar development 
in this country, particularly in a place like Delhi. 

(vi) A number of cult\lral programmes are organised in the 
country. If they were publicised in the same manner as 
the Republic Day Parade and the dance festival which is 
held in that week or the Dussehra festivities in Mysore, 
they would attract more tourists and make them feel much 
more satisfied with the stay. 

~vii) We should not think of entertainment only in terms of 
performances which people can watch preferably after 
dark. These are many types of activities in which the tourist 
need not be a spectator but can be a participant. Excellent 
facilities for sports, such as golf and tennis exists in the 
major cities of India. These are usually in clubs which by 
their very nature, confine their facilities to members and 
do not open their doors to strangers. It should, in our 
opinion, be possible to come t.:> arrangements regarding 
temporary membership of clubs for tourists in order not 
only to let them participate in the sports, but also to 
meet more people . 

. (viii) The development of sports and athletic meets is an impor-
tant part of tourist promotion activities in many countries. 
A good stadium is now available in a number of cities in 
India and by organising sports of different types periodical-
ly. we cannot only encourage the inflow of tourists, but 
also help the development of sports in this country. For 
certain sports, such as polo, we are already well-known. 
India also has tremendous possibilities for developing win-
ter sports in the Himalayas and these too have a tourist 
potential, quite apart from their intrinsic value." 

9.12. The Estimates Committee (1968-69) in their 90th Report on 
-the Ministry of Tourism and Civil Aviation had observed thus in the 
-matter of providing entertainment to the tourists: 

"The Committee are distressed to note that no serious attention 
has so for been paid by the Government to evolve suitable 
and adequate forms of tourist entertainment even though 
this matter was ex~mined by the Jha Committee as back 
as 1963 which made valuable suggestions in this -regard. 
They are surprised that in a vital matter of this kind the 
initiative appears to have been left entirely to the non-
official agencies with the result that nothing much has 
been done in this matter since 1963_ 

.'258 L:S.-13. 
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The Committee realise that the bulk of the foreign tourists, 

visiting this country is from U.S.A., Europe and Australia, 
most of whom are from affluent sectors of society, with 
plenty of money and leisure at their disposal and accustom-
ed to some 'live' form of entertainment like cabarets jfloor 
shows etc. The Committee feel that the foreign tourists 
do not look forward to see cabaret etc. form of entertain-
ment in this country which at best can be a poor imitation· 
of what they are accustomed to see in their own country. 
What they are really interested to see is a form of enter-
tainment depicting the culture and tradition of our coun-
try and the manner in which our people entertain them-
selves. The Committee, therefore, feel that to go in for 
night clubs and cabaret etc. and importing foreign artistes, 
therefore, even for a limited period would be a waste of 
effort and resources and is not in keeping with our culture. 

In the opinion of the Committee there is vast scope for deve-
loping tourist entertainment according to the genius and' 
fabric of our own culture and tradition. It is well known 
that we have a rich tradition of music and dancing-not 
merely classic. The Committee, therefore, recommend that 
Government should make an intensive study of various: 
forms and formulate in consultation and' cooperation with 
State Governments and other official as well as non-official 
agencies, a comprehensive scheme for the development and 
promotion of Indian dance and music and other recreational 
programmes including sports and athletic activities, so 
as to provide a unique and interesting entertainment to the 
foreign tourists at various places of tourist interest. They 
have no doubt that adequate guidance and nece'ssary assis-
tance will be made available by the Government to the 
concerned agencies for this purpose. 

The Committee further suggest that the State Governments 
may also be persuaded to explore the possibilities of deve-
loping outdoor sports and recreational facilities in each 
region having potentiality of attracting tourists." 

9.13. Government in their action taken replies stated the position' 
thus vide H3th Report of the Estimates Committee (Fourth Lok 
Sabha):-

"The views of the Committee have been noted and the subject-
is receiving active consideration. However action to create' 
and supply adequate forms of entertainm~nt to hotels, res-
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taurants and other places frequented by tourists is a pro-
ject which, if undertaken by the Government, will require 
a full-fledged Entertainment Cell in the Department of 
Tourism with professionally qualified personnel at all 
levels. The main deterrent to the implementation of this 
suggestion has been the inadequate staffing pattern in the 
Department." 

" ..... The position is that in order to make the presentation of 
Indian entertainment in hotels and restaurants, a commer-
cially viable proposition, the establishment has also to 
take into account the preference of domestic tourists who 
form a large part of the audience. The domestic tourists 
and local citizens are able to see that best forms of classi-
cal Indian entertainment at theatres and concert halls and 
therefore, tend to prefer something different in the form 
of entertainment in the Western style. The foreign 
tourists, however, very often do not have the time or the 
appreciation required to sit through classical performances 
of Indian entertainment and therefore prefer to see that 
folk or light type of Indian entertainment capsuled for 
presentation as a cabaret. The requirement is to evolve an 
attractive form of entertainment which will be appreciated 
both by domestic and foreign tourists and it is in this area 
that efforts are being made to urge the establishments 
themselves choreograph and present such entertainment.'P 

"While the Government is aware of the need for developing 
tourist entertainment drawn from heritage and tradition 
of the country, the difficulty has been that in order that the 
Department of Tourism itself undertake the provision of 
such a programme, professionally qualified siaff for this 
purpose will be 'required at all levels, with a similar com-
plement of staff in the State Governments Tourist Depart-
ments, for effective coordination. However, the views of 
the Committee have been noted and every effort will be 
made to provide Government assistance in this direction 
subject to funds being available." 

"The State Governments have been urged to explore the pos-
sibilities of developing outdoor sports in their region, by 
means of a resolution passed by t~e Tourist Development 
Council at its meeting held in 1968. The All India Council 
of Sports and the State Governments Sports Councils are 
concerned with such development. The Department of 
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Tourism is also working on developing sports such as 
yatching, deep sea fishing and scuba diving and a project 
for Winter Sports at Gulmarg is being implemented." 

9.14. The question of entertainment for foreign tourists, was also 
dealt with by the United Nations Development Programme Team in 
its Report on Tourism. The Committee in their Report (1970) inter
alia made the following observations: 

"When visiting India, the tourists expect to become acquainted 
with Indian culture and folklore. Therefore, Indian dance 
and music shows should be specially promoted. The Indian 
restalit"ants and leading international hotels show already 
some promise in this respect. It could be easily realised in 
regional speciality restaurants where the tourist may en-
joy the food of certain areas together with local dance and 
music. 

Folkloristic ballets with their wonderful colours, variety and 
historical interpretation are certainly also a great tourist 
attraction. As they are just as popular with the native po-
pulation, this part of cultural entertafnment should have 
thorough attention in cooperation with competent dance 
and music institute. An example in the ballet show per-
forming the history of King Rama in J aipur and the 
puppet show in the Lake Palace in Udaipur. This kind of 
performance would be of greatest interest to tourists. 

There are still many unexhausted possibilities of making 
foreign tourists familiar with Indian art and folklore in 
the evening. However, western music and dance, mainly 
desired by holiday tourists, should also be given attention. 
In our opinion, the larger hotels in centres of tourism 
should consider a night club or at least a discotheque or a 
restaurant with dinner dancing. The operation of night 
clubs or discotheques depends on the same conditions as 
the operation of a restaurant; they need sufficient local 
clientele and quite a number of tourists who stay longer 
than one day. The development of such entertainment 
centres will play an important part in the development 
of future holiday (beach or hill) resorts." 

9.15. Delivering the inaugural address at the 21st Annual Conven-
tion of Travel Agents Association of India at Srinagar on the 23rd 
April, 1972, the Minister of Tourism and Civil Aviation expressed 
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the following views so far as the provision of entertainment to foreign 
tourists was' con.cerned:-

"There are various other segments of our infrastructure in 
which a good deal remains to be done. Entertainment is 
one of them. One of the major complaints that we have 
with regard to tourism in India is lack of entertainment 
facilities. We have increased these somewhat, but I still 
feel that with more ingenuity and intelligent utilisation 
of the very rich heritage of song, music, dance and culture 
that we have in this country, we should be able to present 
entertainment facilities to foreign tourists in a much more 
effective and impressive manner than has been possible 
so far." 

9.16. The Committee are perturbed to note that no serious attempt 
has been made to formulate a comprehensive scheme for the deve-
lopment and promotion of entertainment and recreational programmes 
to cater particularly to the taste of foreign tourists even after two 
decades of tourism planning. The Committee are surprised that in 
spite of the roccomendations of the Estimates Committee (f968-6D) 
in their 90th Report on the Ministry of Tourism and Civil Aviation 
and valuable suggestions made in the varioUs ·Reports--JIIA Com-
mittee Report (1963), Report .on Cultural Tourism in India (l96D). 

V.N.D.P. Team Report (1970)-the initiative has }Jeen left entirely 
to the non-official agencies, with the result that Bothing much has 
been done in this matter since 1963. The U.N.D.P. Team in its Report 
(1970) had correctly summed up what is required in the field of en-
tertainment needed for the foreign tourists. The Committee, would. 
therefore, stress that efforts should be made to implement the recom-
mendations on "Entertainment" contained in the various Reports 
mentioned above in letter and spirit urgently. 

9.17. The Committee feel with more ingenuity and intelligent 
utilisation of the rich heritage of song, music, dance and c~lture that 
We have in the country, it should not be difficult to present enter-
tainment .facilities in a much more effective mallRer than has been 
possiLIe hitherto. 

D.1S. The Committee wel~ome the initiative tnken by the Travel 
Corporation of India and Hotel Association of -India in 'introducing 
a programme "Bombay By Night". The Commituw would stress that 
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efforts in this direction should be made in all large cities, which 
attract a large number of foreign tourists. In view of the importance 
ef tourism. the Committee would stress that India Tourism Develop-
ment Corporation should assume a more active and positive role in 
the matter of providing entertainment facilities for tourists. In this 
connection the Committee would like to emphasise that the Depart-
ment of Tourism/ITDC. should make an intensive study of the whole 
aspect of entertainment and its various forms and formulate in 
consultation and cooperation with Hotel Industry, Travel Agents 
Association, Federation of Hotel and Restaurant Association, and the 
publicity media, State Governments etc., a comprehensive and well 
eoordinated 'Entertainment Programmes' for ltoth domestic and 
foreign tourists, and evolve guidelines to indicate the direc60n in 
which the work should be done. The Committee would also suggest 
that these 'Entertainment Programmes' should be critically reviewed 
after a stated interval with a view to effecting improvement in these 
programmes. 

'.19. Entertainment is an area calling for special attention, in 
particular in all tourist c.entres where there is no entertainment 
avm1able in the evenings. The Committee would, therefore, emphasise 
the need for providing entertainment facilities in important tourists 
and the important beach resorts by identifying and making local 
talents available at these places in the first instance. 

(ii) Son-et-Lumiere Shows 

9.20. India Tourism Development Corporation, a Public Sector 
Undertaking under the aegis of the Ministry of Tourism and Civil 
Aviation (Department of Tourism) have introduced a new programme 
of providing light entertainment to the foreign as well as home tour-
ists called the Son-et-Lumiere spectacle. These shows have presently 
been mounted at Red Fort, Delhi, Sabarmati Ashram, Ahmedabad 
and Shalimar Gardens, Srinagar. The cost involved in respect of 
each of these projects have been as follows:-

(i) Red Fort, Delhi 

('d) Sabarmati Ashram, Ahmedabad 

(iii) Shalimar Gardens, SriDagar 

lTDC purchased the assets from the 
Department of Tourism at. a cost of 
RI. 6' so lakhs. The show has now been 
revised at a further cost of Rs. 4' So 
Iakhs. 

RI. 19lakhs. 

RI. 27 lakhs. 
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'9.21. Collections from these -Shows are given below: 

Year Red Fort, nelhi Sabarmati 
Ashram, 
Ahmedabad 

(Rs. in lakhs) 

Shalimar Gardens, Remark!.. 
Srinagar 

1967-68 

1968-69 

"1969-70 

1970-71 

2'00 

1971-

1972-73 1'75 
.Inaugurated in 

April, 1973 . 

•• Inaugurated in 
September, 1972. 

9.22. In reply to a point whether a review of each of these projects 
-to assess their economic viability, had been taken, the Committee 
'have been informed that in view of the heavy initial investment 
necessary for the Son-et-Lumiere projects, such projects were not 
1ike1y to be economically viable in the commercial sense i.e. after 
;provision of all expenses including depreciation and interest. 

9.23. It has been represented to the Committee that Son-et-Lumiere 
:spectacle should be mounted at Konark, Jinjore and Kurukshetra on 
-the pattern of the shows being staged at Red Fort, Sabarmati Ashram 
and Shalimar Gardens, Srinagar. When asked as to what were the 
-places where the sound and light spectacles were proposed to be es-
:tabUshed, the Ministry of Tourism & Civil Aviation in their post 
~evidence replies furnished to the Committee have stated: 

"In the Fourth Plan period, sound and light spectacle at 
Mahabalipumm has been included. The estimated cost 
and other details are, being worked out by ITDC in con-
sultation with CPWD and Messrs. Philips India Limited. 
A tentative estimate submitted by ITDC in consultation 
with Messrs Philips India is to the tune of Rs. 27.45 lakhs. 
CPWD's tentative' estimates are likely to be of the order 
of Rs. 23 lakhs. 

-In the Fifth Plan .period, mounting of Sound and Light specta-
cle at 'Calcutta has'been decided. Two other projects have 
also..been included. ;However, location of the spectacle at 
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two other places have yet to be firmed up by the Depart-·· 
ment of Tourism." 

9.24. It has been stated that the question of considering economic 
feasibility reports would be taken up as saon as the locations had 
been decided. 

9.25. While the necessity to promote s'ound and li~ht programmes 
cannot be denied, the Committee would stress that the venues select-
ed for the mounting of Sound and Light Spectacle should be such 
where the audience is likely to be !5ufficient to pay the running cost. 
In view of the expense and the foreign exchange involved in tile 
installation of the S'on-et-Lumiere the Committee wouM like to' 
stress that this fadlity should be provided with the utmost discrimi-
nation and would urge that before any sound and light project is 
launched, a feasibility study should invariably be undertaken by 
GovernmeDt to assess its economic viability. 

9.26. They would also suggest that periodic evaluat:on of sound 
and light programmes should be underteken to assess their useful-
ness and economic viability and to find ways and means to make them 
more popular and remunerative. 

B. Shopping 

9.27. Whatever may be the main motivation behind the tourists 
visit, whether it is a pleasure trip for pilgrimage, busIness or for 
studi~s or some more serious objective, it is normal for him to spend' 
a little time and money on shopping. He may buy something which 
he fancies for himself Or for his family an.d friends at home. The 
money which he spends is f.areign exchange for the country where 
he spends it. In case of India the foreign exchange earned frOID, 
tourism during the years 1971 was of the order of Rs. 40.3 crores, and 
it is generally stated that 1/5th of the tourist spendings have been 
on shopping. Tourist spendings' can, therefore, considerably help 
the promotion and development of handicrafts besides yielding 
foreign exchange. 

9.28. Many more countries have tried to build up spednl shopping 
facilities for the tourists to' enable him to shop in leisure and confi-
dence. In India too a number of shoppi::g centres of tr.is kind have 
developed, particularly in respect of cottage industries and hahclloom 
pr1duds. ." " . , . 

'J. 
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Financial Assistance 

As a part of the programme of providing shopping facilities to 
foreign tourists, the India Tourism Development Corporation, a Pub-
lic Sector Undertaking have set up Duty Free Shops at each of the' 
International Airports, Palam (Delhi), Dum-Dum (Calcutta), Santa-
cruz (Bombay') and Meenambakkam (Madras). Some of the arti-
cles sold against foreign exchange at the Duty Free shops are liquors, 
cigarettes, perfumes, H.M.T. watches etc. In addition to the above 
goods, Indian handicrafts are also sold at these shops. 

9.29. It has been stated that according to the projections of tourist 
traffic made by the Department of Tourism about 8 lakh tourists per 
annum are expected by the end of the Fifth Five Year Plan. Based 
on existing costs of services and assuming an average period of stay 
per tourist at the present level, this projection would mean that about 
Rs. 100 crores of foreign exchange would be earned from tourists in 
1978. If shopping accounts for 28 per cent of the total expenditure, 
the turnover of business in retail goods may weIr amount to Rs. 30 
crores per annum or a total of Rs. 150 crores for the Fifth Plan period 
if the normal price rises are also taken into account. This would 
have its own multiplier effect on the economy. This order of busi-
ness would represent an impressive pe:formance in terms of export. 

9.30. According to the survey carried out by the Indian Institute 
of Public Opinion shopping accounts for Rs.388 per tourist or 28.2 
per cent of his total expenditure. The break down of.major elements 
in shopping 'expenditure suggests 48 per cent of silk and handlooms, 
25 per cent on handicrafts, 13 per cent on curios and 8 per cent on 
jewellery. The break down shows the general preference for pur-
chase of labour intensive goods largely manufactured in cottage in-
dustries. 

9.31. It has been stated that the Department of Tourism' started 
its Tourist Shopping Scheme about 16 years ago Under this Scheme. 
applications are invited from s};lops SEllling sou~enir, handicrafts.· 
jewellery ~d various other goods and these shops are inspected by 
a specially appointed local Committee. The Committee examined the 
suitability of the shop to deal with tourists, its site, display and stock· 
of goods, whether the se~:vice.·of the English or other foreign ·langu-· 
age ,speaking sal~en are provided and wh'\!ther, the goods are· PlD'P 
pe~ly tag~ed with price mar.k$. 
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9.32. The Shopping Scheme. has been extended to the following 

tourist centres: 

Bombay Bangalore 

Delhi Cochin 

Calcutta Jaipur 

Madras Mysore and 

Agra Varanasi 

9.33. The terms of grant of approval of shops are as follows: 

(a) Prices of merchandise should be fair and displayed in at-
tached labels. 

(b) High business standards should be obtained and unfair 
practices to canvass business etc. should be avoided. 

(c) In case of any dispute, the decision of the Direr:tor-General 
(Tourism) is final. 

(d) The Director-General (Tourism) has right to delete any 
shop from the list without assigning any reasons. 

9.34. The following facilities are given to approved shops by tlle 
Department of Tourism:-

(a) Applications for money-changers licences are recommend-
ed. 

(b) Assistance is given in obtaining export penrits from the 
Department of Archaeology after checking antiquity of 
articles. 

(c) The names of approved shops are published in pamphlets 
distributed by the Department of Tourism. 

9.35. It has been stated that of all the complaints received in the 
Department of Tourism, the maximum number of complaints relate 
to shops. These complaints are taken up with the shops concerned 
and efforts are made to secure redressal. However, for want of legis-
lative powers, no punitive action can be taken against the shops by 
the Department of Tourism. Only moral pressure can be used toge-
ther with the threat of removal from the list of approved shops. It 
has generally been found effective in the majority of cases when 
complaints are received. It is felt that in the absence of any 19isla-
tion, organisa.tions, such as the Reserve Bank of' India, Handicrafts 
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Board, Export Corporation etc. should consider executive measures 
to -check mal-practices by withdrawing any special facility granted 
.or licences granted by them to the shops. 

-9.36. It has been stated that Souvenirs bought by tourists are 
something characteristic of the country which continue tc publicise 
India in their new location. For increasing tourist expenditure on 
souvenirs, it is recommended that:-

(i) The Indian Handicrafts Organisation should maintain closer 
contact with the Department of Tourism which should be 
associated in the advisory and policy formulating bodies 
for marketing, designs. quality control etc. 

(ii) Designs of handicrafts should be improved in line with 
changing fashions and attention should be paid to pack-
aging to make the product more saleable as gift material. 

(iii) Facilities for making purchases should be available where 
tourists are likely to make maximum use of them. 

(iv) In all tour itineraries, opportunities should be provided for 
making purchases. 

(v) Opportunities should be provided to enable a visitor to 
observe the skill and workmanship that it takes to create 
a product at every handicrafts emporia as there is no better 
way to arouse a desire to make purchases. 

(vi) Attractive picture post cards of the standards available in 
Japan and Europe should be on sale at all handicrafts 
emporia and other places frequented by tourists. If faci-
lities for printing these picture post cards of the required 
standard are not available in India. they shOUld be printed 
in Japan where printing costs are relatively low. The 
foreign exchange on such printing would be more than 
offset by the earnings from sale of picture post cards as 
well as postage stamps to foreign tou$ts, not to speak of 
the publicity value gained by sending them out throughout 
the world. 

I(vii) The various handicrafts and export organisations, Reserve 
Bank of India etc. should consider executive measures to 
cfaeck malpractices reported against shops. 
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(viii) Money changers' licences should be granted to State con-
trolled handicrafts emporia without any stipulation of 
minimum volume of transactions. The absence of such 
licences does not in any way prevent leakage of foreign 
exchange but rather enC01uages leakage since there is no 
dearth of touts available who offer to change the tourists' 
currency in caSe the emporia are not able to do so. 

9.37. In a Memorandum submitted to the Committee, the Travel 
Agents Association of India have stated: 

"India is a shoppers' paradise. But unfortunately a good num-
ber of tourists are either misled or cheated or enter into 
black market transactions and thus India not only loses 
foreign exchange earnings but also gains a bad reputation. 
A good number of shops also employ touts to introduce 
foreign tourists to their shops who are either charged ex-
orbitant rates 01' are cheated and the shop keepers indulge 
in illegal foreign currency transactions. 

A large number of complaints are received from the tourists 
for lack of proper packing and shipping arrangements for 
their purchases made in this country. There are also com-
plaints regarding different supplies being made by the 
shop k.eepers. The State Governments should exercise 
greater control over such matters. 

Shopping facilities at tourist monuments and other tourist 
centres are almost non-existent. Souvenir shops selling 
post cards, curios and souvenirs should be created at such 
centres as this would enable the tourists to buy on the 
spot such interesting items and at the same time create 
additional employment opportunities in this area. 

9.38. Dealing with the question of providing shopping. facilities to 
the tourists, the India Tourism Development Corporation, in a Memo-
randum submitted to the Committee have stated:- . 

~'The ITDC pr0vides duty-free 'shopping facilities and the Cor-
poration. is working toward the development of special 
tourist shops which will meet the requirp.nlents ~f over-
seas visitors travelling within the country while simultan-
eously increasing foreigneJ{Crl;lange earnings considerably. 
Tourists are also in need of siII;l.ploc procedures IQf encash-
merit of foreign exc~ange, shipment of purchase" through • 
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customs, protection against unscrupulous traders etc. The 
Department of Tourism has brought these matters to the 
attention of the proper authorities." 

9.39. In a note entitled 'The Role of ITDC in the promotion of 
tourism' it has been stated that tourist generally spends 1/5th of his 
expenditure while on tour on shopping. It was, therefore, essential 
that adequate shopping facilities are provided to the tourists. At-
tempts should be made to popularise Indian handicrafts so that more 
money in terms of foreign exchange could be earned. In lieu of a 
duty free shop, the Corporation should have some sort of airport 
bazar having about 8 to 10 stalls. The Corporation should have 
complete monopoly of arranging the management of these stalls to 
the exclusion of privately owned shops where exclusively selected 
Indian handicrafts could be sold in large numben; in addition to im-
ported duty free articles. This was because among the things which 
a tourist would like to go in for were souvenirs which rightly estab-
lish a link with the places visited. F~·om that angle handicrafts were 
likely to be more in demand than the imported articles. which can 
interest intransit foreigner. A large number of tourists might like~to 
go in the airport bazar where they could witness the manufacturing 
of some handicrafts which they want to carry with them. They 
might also like to visit a stall where they could purchase costly 
Banaras silk sarees and brocades provided somebody was there to 
demonstrate to them how to wear a sari. 

9.40. The Committee note that the tourist generally spends l/5th 
of his expenditure while on tour on shopping. It was, therefore, 
essential that adequate shopping facilities are provided to the tourists. 
While the Committee consider the establishment of cottage indus-
tries, handicrafts, handloom products emporia in different State 
Capitals and the duty free shops set up by the ITDC as a welcome 
step, they feel that more involvement of a few standard shops like 
Government emporia or prestigious ones like that of the 
Cent"l Cottage Industries EmporiUm would case the 
shopping problems of tourists. In the Committee's view thf're has 
to be a deeper involvementt of different agencies in the field vliz., 
Indian Handicraft Organisations, Design Centres etc., if tourists shop-
ping needs are to be really met. They would, therefore, recommend 
that (i) Indian Handicraft Organisations should maintain closer con-
tact with the Department of Tourism; (ii) Designs of Handicrafts 
should be improved in line with the changing fashions; (iii) Atten-
tion should be paid to packaging to make the products ntore saleable 
as gift material; (iv) facilities for making purchases should be avail-
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able where tourists are likely to make maximum use of them; (v) 
opportunities should be provided to enable tourists to observe the 
skill and workmanship that it takes to create a product at handicrafts 
emporia etc.; (vi) Attractive picture post cards of Indian arts of the 
standard available in advanced countries should be on sale at places 
frequented by tourists; (vii) various handicrafts and export organi-
sations, Reserve Bank of India etc. should consider executive mea-
sures to check malpractices reported against shops; (viii) lUoney 
changers' licences should be granted to State controlled handicrafts 
emporia; (ix) steps should be taken to eliminate the menace of touts 
hovering near various shops; (x) Arrangements be made for proper 
packing and shipping of purchases made by tourists in the cOlmtry. 

9.41. The Committee further note that India offers an extensive 
variety ot" souvenirs and handicrafts both expensive and inexpensive· 
produced throughout the country by skilled and dedicated craftsmen 
and artists. The unending variety of handicrafts and art objects 
include shawls, brocades, jewellery. ivory carvings, brass and copper 
articles, stone sculptures etc. The Committee would, therefore re-
commend that besides broad basing the shopping Ust attempts should 
be made to popularise Indian handicrafts and souvenirs which could 
not only be a sOiIrce of foreign exchange but also a lasting publicity, 
medium for India. 



CHAPTER X 

PUBLICITY 

1. (i) Tourist Promotion activities undertaken overseas 

10.1. India's potential for tourism is virtually unlimited and it is 
India's task today to convert this potential into actual terms by a 
two-pronged strategy of strengthening the infra-structure at home 
and improving our 'tourist image' abroad. Oar success in attracting 
foreign tourists depends largely upon the image We are able to 
project in potential tourist markets of the world. It has been stated 
that the promotional efforts made by the Department of Tourism 
so far have paid dividends as reflected in the 30 per cent record 
increase registered in tourist arrivals in 1969. Another 15 per cent 
increase. was registered in 1970. A further increase 7.2 per cent 
was registered in the tourist arrivals in 1971. The Department was 
quite confident of achieving a target of 4 lakh tourists in 1973. 

10.2. Tourist promotion oversea's was channelised through field 
offices located in New York, San FranCiSCO, Chicago, London, 
Geneva, Paris, Frankfurt, Brussels, stockholm, Milan, Tokyo, 
~ydney, Toronto, Mexico and Singapore. 

10.3. A provision of Rs. 15.20 lakhs had been made in the current 
financial year for overseas advertising and allied publicity for the 
Government of India Tourist offices located in Tokyo, Sydney, 
Singapore and South East Asia. Separate allocations had been 
made for Operation Europe, Operation U.K. and Operation America 
where the Department of Tourism was working in collaboration 
with Air India. The ratio of expenditure between the Department 
of Tourism and Air India was that of 80: 20. The Department's 
share for the current financial year was as follows:-

Operation Europe 

Operation U.K. 

Operation America 

Rs. 30,00,000 

Rs. 9,00,000 

Rs. 40,17,000 

It has been stated that one of the significant developments in the 
filed of promotional work abroad during the last three years had 
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been a marked change in emphasis towards a more dynamic market 
.oriented strategy. It was claimed that this had paid rich dividends 
and the Department proposed to ,carry his policy furher and make 
their efforts fully sales-oriented. Efforts were now increasingly 

,diverted towards tapping the market through travel agents, tour 
operators and airlines. 

10.4. With the success of 'Operation Europe' launched in 1968 
for joint promotion of tourism by Air India and the tourist offices, 
the scheme was extended to the United Kingdom from the 1st April, 
1970. This scheme was extended to America with effect from 1st 
July, 1971 and it covered touri'st offices at New York, Chicago, San 
Francisco, Mexico and Toronto. It has been stated that the inter-
linking of the experience of Air India and the Tourism Organisa-

-tion resulted in far more effective promotional efforts abroad. This 
had provided a sustained and diversified effort in broadening India's 
promotional activities abroad. The market operations of the over-
seas offices were supported by extensive advertising campaigns in 
newspapers., magazine~ and travel trade publications. 

10.5. The Publicity wing at Headquarters of the Department of 
Tourism is also concerned with (a) furnishing the basic material to 
project an image of India as a historical and cultural tourist attr3c-

-tion; and (b) issuing of policy directives and giving general guide-
lines for the approach to various aspects covered in the a:ivertising 
and allied publicity. 

10.6, One of th~ pre-requisites for a successful marketing opera-
tion abroad was the support extended from Headquarters. A 
sustained and well co-ordinated effort was, therefore, made in this 
direction. All the basic tools of promotion were provided from 
India to aid the overseas offices in their operations. These include 
a set of new and freshly designed tourist publicity literature pro-
,duced by some of the best creative talent available in the country. 
Films, which are another excellent media of the publicity were also 
made available. Other aids made available were Indian handicrafts 

:and display material, photographs/transparencies, slide presentation 
and direct mail literature. 

(ii) Publicity within India 

10.7. The Department of Tourism has stated that no tourism 
industry could sustain itself completely on international tourism 
alone without support from home tourism. Internal tourism had 
also been one of the greatest forces of national integration. Tourist 
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'promotion in India was channelised through field offices located in 
'Bombay, Calcutta, Madras, Delhi, J8ipur, Agra, Varanasi, Auranga-
'bad, Cochin, Jammu and Khajuraho. The various media of publi-
city like advertising, films, photographs and, transparencies and 
"'Windc;>w displays were used for promotion of tOlirlsm within the 
"Country. 

(8) Advertising in India 

As a part of its publicity in India, the Department of ToUrism 
had been mounting concentrated advertISing campaigns 
through the National Press highlighting the role of 
tourisni in the economy of the couritry, nation~ integra-
tion and for spreading tourism consciousness. The adver-
tising campaigns launched by the Department so far had 
been wiaely commended. -

The advcrti8ing campaigns were prepared by the Department 
of- Tourism in constiltation with the India TOUrism Deve-
lopment Corporation and the advertising agency. 

(b) Tourist Publicity Literature 

Tourist publicity literature played an important part in the 
promotional work. It had been stated that the Depart-
ment had reoriented its policy regarding publicity litera-
ture to makE: it far more attractive and markeUible in the 
highly competitive international tourist market. An 
increased emphasis was now laid, on fa~tual information 
to make th~ literatu~ teaRy ris'dtil. The Ind¥a Tourism 
Development Corporation which produces tourist litera-
ture for the Depariment of Tourism has prepared a 
~oduction pr'ogramme of the order of Rs. 1.50 crores 
spread over two years. This had been approved by 
the Department of Tourism. The programme incl~ded 
33 folders, 24' iriserts and 15 different designs of posters. 
The publicity literature was being - produced in French, 
German, Italian and Spanish in addition to English. 

(c) Films 

TUms played an important part in audio-viWal publicity, and 
it had been stated tb!It the Department of Tourism, aware 
of this importance, was eXploiting thi~- m~a fully. 
Most of the ftlriisol tourism interest were purchased from 
the Films Division fOr .distribution t6 tollrtst offices in 

~L.B.-I4. 
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India and abroad. During 1971 the Department" 0:1 
Tourism purchased two films, produced in Japan. These' 
films had been supplied to tourist offices in' India anet 
abroad. The Department also purchased the colour 
prints of film 'Taj Mahal' from the Films Division anet 
distributed it to the tourist offices. Coloured prints of 
film 'Poovanam' had also been distributed to tourist 
offices in India. The black and white prints of this film 
were distributed earlier to tourist offices in India and 
abroad. 

The Department of Tourism had requested the Films Division 
to produce two films on "Preservation of Monuments'" 
and "Wild Life" during the current financial year. Some 
well-known film producers had also been contacted to-
make a tourist documentary film. Besides this, the-
Department had assisted one dozen foreign films/TV 
producers who came to India to make tourist documen-
taries. The Department had commissioned, during 1971, 
British Movietone/20 Century Fox to produce two docu-
mentary film~ on Indian Tourism. Both the documentary 
films were under preparation in LondoD; The Depart~ 
ment was also processing a proposal to purchase about 
nine films from the Films Division during the current 
financial year. 

As the black and white prints had lost much of their publicity 
value these days, the Films Division liad' been requested' 
to supply coloured prints of the documentary films which 
they intended to purchase from them. 'The' Films Divi-
sion had agreed to have the coloured prints'made for the 
Department of Tourism in U.K. 

A provision of Rs. 3 lakhs had been made during the current' 
financial year for the purchase and production of films. 

(d) Display Material and Hundicrajt~ 

Display material and handicrafts were essential marketing: 
aids without which an effective promotion campaign 
abroad would not be possible. A provision of Rs. 3 lakhs-
was made in the Budget Estimates of the last year and i 

out of this, an amount of Rs. 2.50 lakhs was utilised. All' 
the four Regional Offices in India, t.e:,. Bombay, Calcuttar 
Madras and Delhi were -given funds for window displays.., 
The Tourist offices overseas were asked' ~o send' their 
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requirements for display material and handicrafts, so that 
the mateTial could be purchased from the Central Cottage 
Industries Emporium, New Delhi aner supplied to the 
tourist offices overseas. 

(e) Fairs and Exhibitions 

It has been stated that the Department of To~ism actively 
participated in some of the most important world fairs 
and exhibitioll'S held overseas and in India where millions 
of visitors could be exposed to our publicity. This year 
the Department participated in the Asian Trade Fair held 
in Delhi in November, 1972 and a pavilion in collabora-
tion with the Departments of Culture, Agriculture, 
Archaeological Survey of India and the India Tourism 
Development Corporation was set up with a view to pro-
jecting a comprehensive image of the India heritage at 
the Asian Fair. 

(f) Photographs and Transparencies 

Photographs and transparencies played an important role in 
pubUc1ty these days. During 1971 some well-known 
photographers were commissioned through the India 
Tourism Development Corporation for obtaining black 
and white photographs as well as building up photo 
library which was being maintained by the .India Tourism 
Development Corporation. There was a considerable 
demand from the touri'St offices in -India and abroad for 
good quality photographs and transparencies for the pur-
pose of publicity in their respective regions. 

10.8. The following suggestions have been made by non-official 
organisations in their memorandum submitted to the Committee:--. ,... .. " .. 

"(a) To be really effective and to give full value for money 
extended a tourism promotion programme should be 
balanced between (1) sales promotion techniques; and 
(2) publicity and press advertising. It is most important 
that all aspects of a tourism promotion programme are 
closely coordinated with the carriers throughout the area. 
The amount of money spent by caiTiers in advertising. 
in running sales Travel offices, and in publicity and pro-
motion, for outweigh that spent by individual countries. 
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Of late there has been a tendency in the Tourist Department 

to cooperate with Air India for' the exclusion of all other 
foreign airlines for the sale and developmerit of tourism. 
This is a mistake. In the first plaee, it should be remem-
bered that there are 17 to 18 international airlines that fiy 
to India and Air India is only orie of the many. More than 
80 per cent of foreign tourists enter India on Airlines other 
than Air India. To ignore the contribution that these for-
eign airlines can make to the growth of Indian tourism is 
to act in a very narrow, short-sighted arid purely chauvi-
nistic way. This can only damage the interest of tourism. 
It should also be remembered that the funds that some of 
the Airlines like PANAM, TWA, BOAC, AIR FRANCE, 
KLM have for publicity and promotion are much large~ 
than what Air India or the Tourist Department has. It 
noes not make sense to unnecessarily alienate all those Air-
lines especially when they are anxious to make their con-
tribution to the promotion of Indian tourism albeit in their 
own interest. The vital thing is that the interests of these 
Airlines and those of Indian tourism are identical and it 
is not correct not to recognise the identity of interest and 
fashion our tourism policies accordingly. 

Also, to obtain maximum effect':fci~ th~ 'mortey'spe'rit, it is im-
portant that we should, if possible, get together with our 
neighbouring countries and work out, with the assistance 
and cooperation of the carriers, a joint programme for pro-
moting the region of India, Nepal, Ceylon, Afghanistan and 
Iran. 

By and large, India's problem has not been a lack of publi-
city but has largely been the lack of a proper infra-struc-
ture. We would be wasting money abroad in promoting 
India, if we do not provide the facilities required for tour-
ists. By this I do not mean that promotion should stop 
but if we are to get the benefit of the~oney we are 8pend-
ing abroad, we have got to gear up the infra-structure in 
the country." 

(ti) "International tourism has become a very competitive field. 
As such the importance of overseas publicity has increased 
greatly. It is suggested that among- oth~r tliinlts, hoteliers 
and travel agents should be given adequate opportunities 
for publicising and canvassing business overse'as through 
personal visits, through the opening of sales o1tices and/or 
the appoiritment of sales representatives abroad, and 
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through advertising in foreign publications. The fmeign 
exchange being made available at present for this purpose 
is inadequate, and its liberali~tion is strongly recom-
mended. 

In collaboration with Air-India joint promotion of tourism. is 
being launched by the Department of Tourism. This had 
met with some success in E,¥,ope and was extended to 

U.K. in April 1970. We feelihat the interlinking of t'iforts 
with Air India has resulted in effective promotional effort 
abroad and should, therefore. be extended to other tourist 
generating countries." 

(iii) "Tourism publicity requires a central point of coordination 
of both internal and external publicity. It is important 
that the publicity be recognised as a commercial func-
. tion which must be handed over in its entirely to a single 
authority possessing sufficient professional expertise and 
organisational set ~p and this authority should be vested 
with the utilisation of lunds allocated for this purpose." 

10.9. In a Memorandum submitted to the Committee, the Gov-
ernment of Tamil Nadu have stated:-

"There was no poster on 'Tamil Nadu' in any of the Tourist 
Centres in foreign countries as the Government of India 
have not produced any posters on 'Tamil Nadu' in .the 
recent years. It was suggested that posters regarding 
South India should be displayed in foreign countries by 
Air India and Government of India Offices." 

10.10. When asked as to what steps had been taken by Gov-
ernment to display such posters in foreign countries, the Depart-
ment of Tourism have clarified the position thus:-

"The Department of Tourism brou~ht out 15 posters during 
the 1971-72. Out of these two posters 'Two South Indian 
Girls' and 'Gurmet's Paradise' ~elate to Tamil Nadu and 

. South Indian subjects. Necessary steps are being taken 
to despatch these posters to Govj!I'I!IDent of. India Tourist 
Offices overseas for display by them. 

It has been the policy of the Department to produce 
about 15 to 20 posters every year and cover almost all the 
regions of the country. In the 1967 programme we had 
produced posters on Bharat Natyam and Meenakshi Tem-
ple. These posters were distributed to Tourist Offices 
overseas and they were displayed by them. Therefore, it 
would not be correct to say that there was 'no poster on 
Tamil Nadu in any of the tourist centres in foreign 
countries as the Government of India have not produced 
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any posters on Tamil Nadu in the recent years.' During 
1973-74, the Department proposes to bring out posters on 
"Shore-Temple-Mahabalipuram, Vivekanand Rock Memo-
rial and Tanjore Plate" which relate to South Indian 
subjects." 

10.11. In a Memorandum submitted to the Committee, the Gov-
ernment of Pondicherry have stated:-

"The resources of Pondicherry Administration being very 
much limited, it is not normally possible to bring out 
standard Publicity material. Moreover, neither the Gov-
ernment of India, Tourism Department nor the India 
Tourist Development Corporation have so far brought out 

any tourist literature on Pondicherry. Even in those pub-
licity materials which are brought out by the India 
Tourist Development Corporation or Department of 
Tourism, practically there is no mention about Pondi-
cherry or its tourist attractions .... similarly Pondicherry 
rarely figures in the publicity campaign of our foreign 
countries." 

10.12. The Department of Tourism in their post evidence replies 
futnished to the Committee, have stated:-

"The Department of Tourism produces publicity literature on 
major tourist centres of the country after taking into 
account the number of foreign and Indian tourists visiting 
a particular tourist centre and also the availability of 
infra-structure and communications. As Pondicherry was 
not a tourist attraction till recently, the Department has 
not produced any tourist literature on it. Since it is gain-
ing some importance now due to the establishment of 
Auroville, the Department will consider producing some 
tourist publicity literature on Pondicherry for the benefit 
of tourists and also include it in our pUblicity campaign 
abroad." 

10.13. The Secretary, Ministry of Tourism and Civil Aviation, 
during his evidence before the Committee gave the following views 
in so far as the publicity for Tourism was concerned: 

"The present position is that the production and sale of pub-
licity material is being done by the India Tourism Deve-
lopment Corporation. The Director General of Tourism 



.is the controlling authority. Once the programme for 
publicity has been approved by the Director General of 
Tourism, then it becomes the responsibility of the India 
Tourism Development Corporation to produce it. 

:Regarding the production and sale of publicity material pro-
duced in India and abroad, obviously the ITDC is not gear-
ed for local publicity abroad. That publicity is done on 
material, no doubt, supplied by the ITDC by way of fold-
ers, transparencies, pamphlets, etc. which are sent from 
here. The ITDC despatches this material to tourism 
offices abroad. The foreign offices do local publicity 
through their own contacts and advertisers abroad." 

10.14. Regarding the handling and utilisation funds allocated for 
publicity by a single authority, the Secretary, Ministry of Tourism 

.and Civil Aviation explained the position thus: 

"Budget is controlled by the Director General of Tourism. 
This budget includes a number of things. It includes allo-
cations for the production of publicity material etc. A 
programme is drawn up which is approved by the Direc-
tor General. That portion of it is done by the ITDC in 
.India. It saves foreign exchange which we would other-
'wise be spending abroad. The ITDC has built up a com-
petent department to deal with this aspect. I am talking 
of pamphlets which are despatched to various tourism 

'offices abroad, embassies, etc. The number of pamphlets 
of a particular type that have to be sent to the country 
are determined in advance depending on requirements 
from that country. This by itself would not be enough. 
·It is now enough merely to say to our embassy abroad in 
Paris that here is a material, now go ahead. There has to 
be a certain local programme which goes all over France, 
that is local pUblicity. Our tourist offices have certain 
allocations given by the department. Coordination Of this 
work is done by the Director General of Tourism. There 
is ho difficulty about coordination. It would not be cor-
rect to burde'u the Department of Tourism with day-to-
day publicity in Europe." 

10.15. Regarding the evaluation made of the effects of advertise-
ments, the representative of the Ministry stated:-

4'Ttle first fundamental approach was everything must fall 
into our promotional activity abroad. For this purpose 
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'we used to embark upon the production of literature-
4 'Years ago which used to be of the order of 15 or 16 lakhs. 
of rupees worth every year. This was revised to 37 lakhs 
2 yearS ago but we made an evaluation in terms of the 
number of tourists that we were likely to invite and in, 
terins of the literature that was required, we went back, 
to the Planning Commission on the basis of which Plan-
ning Commission gave to us for .the last 2 years of Plan-
150 lakhs of rupees for more production of literature· 
alo~e and we have s~ggested that if this is not sufficient 
we will go up ~ them once again. We have gone on two, 
years production ,basis and we are now thinking in terms 
of longer period because each year you cannot devise the· 
programme. It must be covered over a longer period. So· 
this evaluation was done and' the necessary' response irom 
the Ministry of Finance and the Planning Commission. 
was secured." 

10.16. The JHA Committee (1963) in its Report on Tourism 
absetved tbus: 

"The publicity material sent out shou.ld be of t9P quality and 
the best artists, designers, writers, printers; photographers 
and 'field producers available in the country should be-
engaged to ensure that India's publicity material does not 
suffer in comparison with that put out by other countries. 
The proposed' Tourist Corporation could well be entrusted 
with' the task of pub~icity for the promotion of tourism 
and the Government should make suitable ,grants to that 
Co:rporation to finance the campaign." 

10.17. Du.ring the Prime Minister's Round Table Co~erence on 
Tourism held in bctob~r, 1966 the following decisions were taken 
touching the publicity aspect of Tourism: 

f -,.-
\ 

"Publicity should be concentrated in areas abroad 'jrom where 
we can hope to draw the largest number towards fulfilling 
the target of doubling the tourist traffic. Foreign pro-
queers should be encouraged to produce films in India~ 
travelogues. Within the country, restrictions on photo-
graphy should be relaxed considerably. Post-cards and' 
slides of high quality should be produced and made' avail-
able freely. Tourist maps, guide-books, information about 
entertainments in a city, and similar material are either 
not adequate or not available at alI. SUch deficiencies 
should be made up.'" 
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10.18. The U.N.D,P. Team in its ,Report (1970) on Tourism com--
men ted thus on the publicity aspect:-

"!fhe number and quality of the many brochures distributed· 
by the Indian Government toudst office should be com-
pletely reviewed and number condensed t;hereby elimi-
nating many of their so-called promotional pieces. It is 
necessary that all promotional pi~ces be brief, concise and 
of good quality. Tbe location of the area being promoted 
in India should he so identifiedo.n a map. Distances and 
travelling time as well as tem.perature, accommodations' 
and accessibility are important on each piece of literature. 
When a prospective visitor to India requests general infor-
mation and literature and in turn receives the multitud:-
nous brochures, it tends to confuse and possibly results in 
a traveller lost to another destination. 

During our travels throughout India, we received literally 
hundreds of brochures at a certain area Most of these' 
brochures were designed to create a desire to visit that 
area They do np good for anyone to pre~ent them after 
arrival We realise a few wiIl be carried home but due to 
weight allowances on international airlines, they are' 
mostly destroyed. If local and regional brochures are to 
be given to the arriving tourists, tbey should be so design-
ed to provide a detailed map of the area, showing names 
of the various stores and attractions as well as emergency 
phone numbers, approved travel agencies and tpuris,1 
taiis. 

Many countries such as Canada, the Scandinavians, Australia 
and Great Britain provide excellent manuals on their 
cotlntry. These provi~e travel agents as wen as the Gov-
ernment Tourists ; Offices with facilities in their country. 

The Tourist Commission should consider issuing an up-to-date 
all India traffic, covering tours, transfers, sightseeing, etc., 

in a loose leaf binder form to ~mable revisions to be made 
by page only instead of a complete reprinting. 

A temperature andrainfaU map should be de1initely included: 
ARTeat deal of the cost of producing this tariff could be' 
under-written by factual advertism.g support thereby mak-
ing. the tari1f. that much more valuable. Samples of the' 
kind of tariff publication we refer. to have been given to 

r the Department of Tourism. 
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We discovered a few examples of international airlines being 
unduly restricted and taxed when desiring to produce a 
TV or cinema film for use in promoting travel to India. 
All efforts, cooperation and courtesies should be extended 
to anyone desiring to create a film or story on India which 
ultimately will be used to increase tourism to the country. 

Considerations should be given to producing 4-colour tour shells 
for purchase by travel agents, tour operators or organisa-
tions with ample room for imprint of their programme 
Consideration should also be given for allowing space for 
imprint or personalisation of posters and window displays 
created and designed for the tourist trade." 

10.19. Giving the reactions of the United States Tour operators 
the U.N.D.P. Team has observed that "the majority of them feel that 
a lesser quantity of better descriptive literature would be an assist-

. .ance to them .......... " 

10.20. The Committee note that tourism today presents an un-
.'}larallelled challenge to the economics of the developing world. The 
rewards to be gained both financial and sociological are immense. 
The Committee further note that large sums of money are being 
spent by ditlerent countries to attract more and more tourists. A 
good. proportion of this expenditure is on publicity' 'abroad from 
which there is the maximum possibility of attracting tourists. In 
the case of India too, realising the importance of tourism, and the 
'benefits which accrue to the country, the Department of Tourism 
has stepped up its tourism promotion etlorts through its offices 
-located in New York, San Francisco, Chicago, Landon, Geneva, Paris, 
Frankfurt, Brussels, Stockholm, Milan, Tokyo, Sydney, Toronto, 
,Mexico and Singapore. These offices were generally responsible for 
,the dissemination of information of interest to the tourists, answering 
their queries, and the distribution of literature produced in India ... 

10.21. The Committee agree with the view that to be really effec-
tive and to give full value for money expended, a tourism promotion 
programme should be balanced between (i) Sales promotion techni-
ques and (ii) publicity and press advertising. While the Committee 
welcomes the 'Joint Promotion of Tourism' by Air-India and the 
Department of Tourism viz., Operation Europe, Oper~iQn, U.K. and 
Operation America, they would stress that the results of these joint 
operation programmes be reviewed at regular intervals with a ,iew 
to effecting improvements. 
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10.22. The Committee further note that India's potential for tour-
ism was virtually unlimited and it was in In.dia's interest to convert 
this potential into actual terms by a two prolonged strategy of 
'Strengthening the infrastructure at home' and improving India's 
'Tourist image abroad'. The Committee would, therefore, suggest 
that besides publicising India's image abroad the infrastructure in 
the country should be properly geared to meet the growing needs 
of the increased flow of tourist traffic. 

10.23. The Committee note that Jha Committee in its Report on 
Tourism had observed that <.... the publicity material sent out 
should be of top-quality and the best artists, designers, writers, 
printers, photographers, and field producers- available in the country 
should be engaged to ensure that India's publicity material does Dot 
sufter in comparison with that put out by other countries .... ' with 
a view, therefore, to obtain imaginative and informative quality 
design, photograph, print etc., the Committee would commend that 
services of best artists, designers, writers, printers available in the 
country might be utilised. The Committee woula also suggest that 
open competition may be organised and successful entries suitably 
rewarded. 

10.24. The Committee also note that during the Prime Minister 
Round Table Conference on Tourism it had been decided that " .... 
Publicity should be concentrated in areas abroad from where we C811 
hope to draw the largest number towards fulfilling the target of 
-doubling the tourist traffic. Foreign producers shodld be encouraged 
to produce films in India, Travelogues. Within the country, restric-
tions on photography should be relaxed considerably. Post cards 
and slides of high quality should be produced and made available 
freely. Tourists maps, guide-books, information about entertain-
ments in a city, and similar material are either not adequate or not 
available at all. Such deficiencies should be made up." 

10.25. Similarly the UNDP Team on Tourism while commenting 
on tourists literature had inter alia served that' .... Variety might 
be reduced in favour of quality, distinction needs to be drawn between 
material to attract tourists and to inform them on arrival; compre-
hensive manual for travel agents with contents indicated should be 
prepared; U.S. tour operators desire for lesseJ' quantity of better 
descriptive literature .... ' The Committee would commend imple-
mentation of the ideas speIt out by these bodies in formulating 
future tourists publicity programmes and policies. 
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lO.2G.;Jn the end the COnmUtt~e w9~d recq~end dud. th.e results 
of our Jl».bJidb' prop8,JD.lDceS bo~ int~,,~~a.nd~xt~maI sho~ld be 
evalw.ted ~t regul,~ inter~als :So~s to' ~ve gui.deJj~les for forDJula-
tlon of .0 .... future publicity pro~~~~eS' an,d policies on to~rism. 

10.27. It has been stated that the most cOnl;;tructive way of ensur-
ing that agencies involved in developing tourist traffic to India know 
something of the richness and variety that the country offered, was 
to bring them to India as departmental guests. Simultaneously, the 
experience of the Department of Tourism was that the most effective 
publicity came from unsolicited newspaper stories written by 
specialist travel writers. Hospitality programmes had, therefore, 
been planned to obtain maximum benefits from this. Travel agents, 
travel writers, photographers and film producers both general and 
T.V. had come to India as departmental guests. In order to involve 
all other agencies concerned with selling travel, co-operative ven-
tures liad been aevelciped with as many private agencies as possible 
on the basis tliat they covered the major part of the expenditure, 

. thus again- obtaining the maximum benefit at minimum cost. 

10.28. Some prominent guests who visited India under this scheme 
were: 

:r 

,". , 

(a) Photographers/Film Producers: 

(1) Italian TV Team led by Dr. Luice 

(2) Eastman Kodak Team, U.S.A. 

:(3) Toyo Cross Company Team, Japan 
,(4) Mr. David Montgomery, Photographer, U.s.A. 
(5) Mr. & Mrs. R.Van Den Eynde, Photographer, Geneva. 
(6) Mr. Robert Descharnes, Photographer, Geneva 
(7) Fashion Team of six members from Paris. 
(8) TV Team of 4 members from Japan, led by Mr. Okyyama. 

(h) WriterslJ ournalists: 

(1) Miss Page Palmer of News TV Cleveland, U.S.A. 
(2) Mr. Hazel Evans, Travel Writer From U.K. 
(3) Mr. Martin Harley of "Good Food" Guide, U.K. 
(4) Prof. Wagret of Nagel Publishers from Switzerland. 
(5) Mr. E. Attia and Mrs. Lilianne Toriel from Tribune de 

Geneva, Switzedand 
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(6) Dr. Taabar, Foreign Editor, Die Tat, Zurich. 
(7)' Mr. Mark Day, EWtor, Sunday Mail, Adelaide Australia. 
(8) Mt~ Arnul fo U~uta and Mr. Thomas Rodriguez Travel 

Wtiters froIIi MeXico. 
Mrs. Sue Wendt Travel Writer, Fitji. 

(~) Travel Agents/Airlines Staff: 

(1) Six Travel Agents Groups from Japan. 
(2) One Travel Agents Group from Switzerland. 
(3) Five Travel Agent Groups from Australia. 
(4) One Travel Agents Group from U.S.A 
(5) Two Travel Agent Groups from Belgium. 
(6) One Travel Agents Group from Italy. 
(7) Two Travel Agent Groups from Scandinavia. 
(8) Two Travel Agent Groups from France. 
(9) Two Travel Agent Groups from Holland. 

(10) Mr. & Mrs. Keesling, President ASTA. 

10.29. It has been stated that the evaluation of the editorial puhli-
dty received from these guests had been computed only on the basis 
<If what it would have cost to purchase equivalent advertisement 
'space, though the real value of editorial publicity was more than 
straight advertisements covering equivalent space: 

Name of the Party 

'Queen Magazine Team for U.K. 

Young Lady Magazine Team from Japan 

Dr. Charlette Peter and Miss Doris Fulleman 

Mr. J.P. Audert and 5 others from Adam Magazine, France 

Mr. A. Uzueta and Mr. T. Rodriques from Mexico. 

Journalist Group (6 persons) from Japan representing different 
newspapers . . . 

Mr. Honri Blaise, Journalist from Luxumburg Wart 

"Travel Writers' Group from Canada 

Investment 
on 

hospitality 

Rs. 

15,000 

1,600 

1,976 

22,475 

5,525 

9,400 

4,198 

30,100 

Publicity 
returns 

Rs. 

4,21,200 

64,000 

43,956 

4,04,700 

1,00,000 

2,57,666 

36,000 

1,88,400 
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10.30. The Committee realise the need of a vigorous promotional 
apfroach abroad, it we are not to lag ltehind others in the race for 
attracting overseas tourists to India. The Committee, therefore, consi-
der the hospitality programmes drawn out by the Department of 
Tourism whereby travel agents, travel writers, photographers and 
film producers both general and T.V. are invited to India as depart-
mental guests, as a welcome step and would like this to be extended 
in a selective manner so as to get most significant writers, photo-
graphers etc. to visit India and stimulate interest for visit to this 
country. 

10.31. Review should, however, be made from time to time to see 
that the expenditure incurred is commensurate with results achieved. 



CHAPTER XI 

TRAINING OF PERSONNEL IN THE HOTEL AND CATERING 
INDUSTRY IN THE FIELD OF TOURISM 

11.1. No amount of merchandising of tourist attractions, publicity 
promotion and investment for increasing tourist facilities would be' 
effective, if the personnel in the tourist industry of a country are not 
trained and efficient. Tourism training is, therefore, of utmost signi-
ficance. In India the problem of finding employment and particularly 
skilled employment for her people is accepted as a national priority. 
Tourism provides employment possibilities in many activities and the 
better the trained people are the better the tourism job will be done. 

11.2. Easily the most important of them are the hotels. To make-
a stranger feel at home in a strange country is not easy. It is not 
enough to provide accommodation and food. Some thing more is es-
sential which can only come from trained personnel. 

11.3. There are several institutions imparting training in hotel 
management in United Kingdom, West Germany, Switzerland, U.S.A.,-
Australia and Japan. The training in the hotel management covers-
different branches of hotelierings, reception, dinning room services, 
waiting and room services, cooking, dietetics, bakery, book-keeping 
and accounts. In other words, it is fairly comprehensive technical 
training of the same type as technical training in other fields. 

In the case of India, training for the hotel and catering industry 
takes place in two types of institutions:-

(i) in the institutes for Catering, Technology and Applied' 
Nutrition in Bombay, Delhi, Calcutta and Madras under 
the Ministry of Food and Agriculture; and 

(ii) in the Food Craft Centres in cities such as Bangalore, 
Cochin, Goa, Nagpur and Hyderabad (under the same Mi-
nistry). 

11.4. The catering institutes have a training programme ranging 
from a 3 year diploma course, which can be supplemented by a one 
year advanced training course for higher level management, through 
craft courses for the training of bakers, cooks, etc. In the latter ca. 
pable housewives are trained in the modern way of cooking, baking,_ 
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,general house work as well as catering and hygiene. The food craft 
,centres have a training programme mainly covering the practical re-
.quirements of the catering industry e.g. bakers, cooks etc. 

11.5. No qualified institutes exists for the training of personnel 
:in the general field of tourism. The Department of Tourism organises 
some Refresher courses/guide training courses for Guides, Informa-
tion Assistants. Language courses in French, German and Japanese 

,are organised by the Department for all segments of tourist personnel. 
A six months course in Ja:panese was organised at the Indian Institute 

,of Mass Communications, New Delhi. The trainees of the Ski Instruc-
tors Training School completed a two months course in German at 
the Max Muller Bhavan, Poona. 

11.6, Besides, this the Department of Tourism deputed some of its 
-officers at the Tata Training Centre, Poona and the Administrative 
-Staff College of India, Hyderabad. Correspondence courses offered 
'by the International Centre of Tourist Studies (CIEST) Turin (Italy) 
~ general tourism and marketing were also availed of by the officers 
of the Central and State Tourist Departments and by Travel Agents. 
It has been sta:ted that training opportunities in various fields were 
secured through the ihternational organisations and under the Indo-
,GeTman Te~hnical As~stan,:,e Programme for Central and State 
tourism officers, the I.T.D.C. and the Institutes of Hotel management 

, and catering at Deihi and Bombay. In 1971, the Department obta:ined 
two fellowships under the UNDP IFAO-TA programme for study in 
the U.S.A., Canada and Japan, in trout culture and the development 

,of trout fishtng areas. Six fellowships were obtained in game farming 
-under the U.N.D.P.lTA programme. The Department is availing of 
five of the ten scholarships offered by the Australian Government in 

. SKI irtstruetion. An O1Rcer eal!h from the Department of Tourism 
and the Government of Gujarat went on a study tour to 3:>me East 
African countries on UNDP IF AO fellowships in wild life tourism 
facilities. Two Officers, one from the State Government of Kerala 
and the other from the I.T.D.C., attended a course in physica] planning 
and development orgariised by the International Union of Official 

-Tourist Organisations in Turin, Italy. 

Institute of Toumm 

11.7: It has been stated that with a view to providing suitable 
-trainin:g facilities to persobnel setviilg the tourist industry, and 
-ensuring the availability of trained personnel at all levels, the De-



partment is planning to set up an Institute of Tourism, where train-
ing in all aspects of the industry will be organised on a regular basis. 
The Institute will cover the needs of various segments of the travel 
trade e.g., hotels, travel agents, airlines, transport operators, guides, 
Government tourist organisations and other bodies. It will undertake 
research in the tourism field and also serve as a consulting institute 
and documentation centre. The International Labour Organisation 
has offered assistance for the purpose, and the services of an expert 
are being obtained under the U.N. Technical Assistance Programme 
for preparing a project proposal. Based on this, the Department will 
approach the U.N.D.P./N.L.O. for the requisite assistance for estab-

·lishing the Jnstitute It has been stated that the objective in setting 
up the Institute of Tourism was to develop expertise and inculcate 
professionalism in the travel industry a fuller appreciation and under-
standing of the concept of tourism, proper planning, efficient services 
and better management. The Institute will provide a two year course 
in management training at post graduate level to Junior /middle level 
executive. Besides this the institute will organise courses and seminars 
of short duration un various facets of travel industry for in-service 
training. 

11.8. It has been stated that a provision of one crore rupees was 
being made in the Fifth Plan for the Tourism Institute, besides an 
input of US $270,000 already included in the U.N.D.P. country pro-
gramme. The Institute was likely to be located at Bangalore. 

11.9. The. Department of Tourism has also stated that besides the 
proposal for setting up a Tourism Institute, tourism has been intro-
duced as one of the vocation-oriented courses in the College of Pro-
fessional studies by the Delhi University for the three year B.A. 
(Pass course). The subject of Tourism had been introduced from 
the academic session 1972-73. The course of studies in tourism con-
sisted of three papers comprising six courses. The first paper cover-
ed the outline of the general theory of tourism and tourist under-
takings, the second dealt with Indian cultural heri.tage as the tourist 
product and tourist activities; and the third with tourist policy and 
tourist resorts. 

11.10. The United Nations Development Pmgramme Team in its 
report on Tourism observed that between 1968 and 1973, a total of 
45 hotels with about 5,000 rooms were either already completed or 
were still in construction or planning. There was still a demand for 

'258 LS-15 
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30 to 40 more hotels in large and medium cities. This: meant over 
the 5 years a requirement of approximately:-

(i) Hotel Managers 100 

(ii) Assistant Managers 100 

(iii) Chief Receptionists 100 

(iv) Chief Porters 100 

(v) Chief Cooks 100 

(vi) Head Waiters 100 

(vii) Bar Cheps 100 

(viii) Chief Housekeepers 100 

Cix) Engineers 100 

11.11. In addition to that the U.N.D.P. Team stated that thousands 
of cooks, waiters etc. would be required. No perspective planning, 
however, seems to have been done to meet these future require-
ments. 

11.12. The Committee enquired whether there were any arrange-
ments in the country to impart professional training to the people 
who were already in the. industry and if not, whether any organiFed 
attempt had been made to send our people in the industry to private' 
or public hotel training schools or colleges in foreign countries such 
as Switzerland, France, Germany or a Special University like Cornell 
in the United States. In a written note furnished to the Committee' 
Government have explained the position as follows:-

"Although there is no Institute in the country at the moment 
to impart professional training to p€rsons already work-
ing in the hotel industry, some of the leading hotel cbains, 
both in the public and private sectors, give inservice train-· 
ing to their staff. 

This Department has been helping the hotel industry in a' 
number of 'ways in getting its working personnel further 
trained. A private hotel company was helped in 1971 in' 
organising a training Seminar at Poona for middle level 
hotel managers and this Seminar was well attended by 
hotel managers from all over the country. In selecting 
students for release of foreign exchange for studies in 
Hotel Management overseas, including at the institute in 
Switzerland, France, Germany and U.S.A., preference is 

, given to those candidates who have worked in approved; 
l.. 



219 

hotels/restaurants for at least one year. This Department 
also recommends/releases foreign exchange to hotel exe-
cutives to attend specialisation courses, such as Short 
Summer Courses at the Cornell University, and for the 
technical seminars on Sales, Promotion, Engineering, Ac-
counting etc. etc. organised by such leading hotel chains, 
as the Inter-continental Hotels Corporation of U.S.A." 

11.13. Commenting on the achievements of the Catering Institutes 
and Food Craft Centre, a German Company, Steigenberger Consult-
ing in its Report on Tourism Training problems in India had observ-
ed that:-

"The achievements of these Institutes to meet the require-
ments of hotels and catering institutions have been recog-
nised hut it is pointed out thac the standard of training can-
not be compared to those of Hotel Schools in the. United 
Kingdom or Europe. A great deal of Improvement is 
necessary to raise the standard of the schools with the help 
and advice from abroad. In general the Institutes, and 
Centres, are considered to be very badly equipped, both 
with regard to the quantity and the quality. The 
Institutes need to be supplied with books, periodicals, il-
lustrated material and new equipment. AB regards the 
organisational set-up of the Catering Institutes, the survey 
brings out that the existing arrangement of hiring the 
faculty on a limited time b.asis is very unsatisfactory and 
has a very detrimental influence on the standards of the 
institutes as the teachers leave them to take jobs in the 
industry. With a view to intensify coordination in the 
activities of Catering Institutes, it is considered advisable 
to create a controlling office within the Department of 
Tourism which would be. charged to work closely with the 
different Institutes and make reports and suggestions re-
garding possible improvements." 

11.14. In a Memorandum submitted to the Committee, the India 
Tourism Development Corporation, have summed up their views 
about tourism training programmes as follows:-

"The I.T.D.C. recognises the need for improved and expanded 
training facilitIes to all aspects of tourism. The Corpora-

. tion has commenced training programmes at all levels of 
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hotel management. In fact a full fledged Training Cen 
has been set up recently for this purpose; other aspects of 
tourism training are being looked after by the Department 
of Tourism" 

11.15. The Federation of Hotel and Restaurant Associations of 
India gave their views to the Committee thus:-

"There is a great shortage of trained staff for the hotel and res-
taurant industry. There are four catering institutes which 
have been set up at Bombay, Delhi, Calcutta and Madras. 
Whereas they have helped in training staff for hotels and 
restaurants, there is considerable scope for improvements 
in both the quality and quantum of the instruction being 
imparted by the Institutes. 

A sub-Committee appointed by the Federation of Hotel and 
Restaurant Associations of India has gone into the above 
problems thoroughly and made the following recommcnda-
tions:-

(a) The Catering Institutes in India have a syllabus which 
is not fully capable of providing the management mate-
rial for the fast expanding hotel industry. The sub-
Committee has made detailed suggestions for improve-
ment in the existing curriculam. 

(b) The management courses being run by the Institutes 
may be affiliated to the University of Delhi and 
Bombay, and raised to B.A. and B.Sc. level. 

(c) Craft training and management training in the insti-
tute should be separated. 

(d) Majority of the present teachers in the institutes have 
very little knowledge/experience of the industry l...-hich 
is so essential for effective instruction. The institutes 
should be encouraged to import for the next five years 
competent teachers so as to set up more effective sys-
tem of teaching which can be carried on and Unproved 
by their Indian counter-parts. During this period of 
five years, the existing teachers should be encouraged 
to ge.t sufficient industrial experience . 

. {e) Tourist Department sould coordinate with the Ministry 
of Food for the running of the Institutes and bifurcate 
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the existing courses into specialisation into craft and 
management. These should be separate establish-
ments very similar to those of Europe and U.K. for 
craft and to Cornell in the U.s.A. for specialised man-
agement studies. 

(f) The institutes should be prOvided supplementary 
funds so as to bring up the level of instruction on the' 
aforesaid lines. 

(g) A research cell should be started in the proposed 
tourism institute and its findings should be utilised 
for improvi,ng the standard of instruction in the cater-
ing institutes." -11.16. A leading hotelier in a memorandum submitted to the Com-

mittee have stated:-

"Very little has been done in the matter of tourism training. 
There are craft training institutes for catering in the major 
cities in the country but this is not adequate. There is a 
complete lack of development in the training of Managers. 
Some time back my Company requested Government's 
permission to set up a Management Training Institute for 
Hotel Managers but the proposal was not welcome as it 
was stated that this would be done in the public sector. 
This was three years ago and up to now nothing has been 
done by the public sector. It is my view that there is room 
for more than one such centre and there is no reason why 
both the public and the private sector should not do it." 

11.17. During evidence the Committee were informed that Gov-
ernment were very much aware that there was a shortage of train-
ed personnel in the country, so far as the Hotel Management and 
Catering techniques were concerned. Their problem was that there 
were practically no teachers to teach the subjects. The represen-
tative of the Ministry of Tourism and Civil Aviation :--dded that un-
less they train up a cadre of faculty in the country, mere setting up 
of institutions was not going to help them, because it would be ex-
tremely difficult to obtain so many teachers or faculty members. 
Then there was the shortage of text books and reference books in 
the country. They felt that the setting up of the Tourism Institute 
would help not only in training people to serve in the travel indus-
try, but also, people who could la.ter on teach at various institutions, 
as aDd when they come up. 
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11.18. Regarding the steps taken by the Department of Tourism 
for giving training and for having a cadre of teachers, the Secretary, 
Ministry of Tourism and Civil Aviation, amplified the position thus:-

"It is no doubt correct that hoteliering now is quite a technical 
field, and with the advance that is being made elsewhere, 
this field is also developing very rapidly. It is just a 
question of making food and serving it. A series of neW 
techniques go into this matter. There is shortage of train-
ed personnel. We have got 4 institutes in various parts of 
the country, that is in the metropolitan cities, which have 
some training programmes. They are not adequate to meet 
the requirements of the growing/industry. For this reason 
we are very actively considering the setting up of a train-
ing institute. We are including it in the country's pro-
gramme for U.N.D.P. assistance. An expert will come to 
India in March, 1973 for this purpose. The trade has been 
taken into confidence and we hope to set up a· training ins-
titute, which will provide us Managers and other person-
nel for the entire tourist industry. 

We hope to set up the institute in about a year. Thereafter, it 
will take at least 2 or 3 years training depending upon the 
course and the type of expertise required." 

11.19. As to the offer ofa private party, for opening a Tourism 
Training Institute, the Secretary, Ministry of Tourism and Civil 
Aviation, stated Government's position thus:-

" .... We thought that an institute of this type where a large 
number of faculties have to be imported from abroad. 
should be the responsibility of the Government, rather 
than a private party. It might have been different if a 
sort of local college were to be set up, with Indian per-
sonnel." 

11.20. The Committee note that India, training for hotel and 
catering industry takes place in two types of institutions viz., (i) 
Institutes for Catering Technology and Applied Nutrition and (ii) 
Food Craft Centres.. The Committee further note that no institute 
of standing exists for ~he training of personnel in the general field 
of tourism. The Department of Tourism, however, arranges some 
refresher courses for Guides etc., and language courses in French, 
German and Japanese for different segment of tourist personnel. 
Some training opportunities in various fields are also stated to have 
been secured by the Department of Tourism through the interna-
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:tional organisations ·BRd under the Indo-German Technical Assis-
tance programme for Central and State Tourism officers, the I.T.D.C. 
and the Institutes of Hotel Management and Catering at Delhi and 
Bombay. 

11.21. The Committee note that a Germany Company Steigenber-
ger Consulting in its Report on Tourism Training had observed " .... 
the achievements of these institutes (Catering Institutes and Food 
Craft Centres) to meet the requirements of hotels and catering insti-
tutions have been recognised but it is pointed out that the standard 
of training cannot be compared to those of Hotel Schools in the Unit-
ed Kingdom or Europe. A great deal of improvement is necessary to 
raise the standard of the schools with the help and advice from ab-
road. In general, the institutes and centres are considered to be very 
badly equipped both with regard to quantity and quality ... ". The 
Committee also note that the Federation of Hotel and Restaurant 
Associations of India have also made a number of useful suggestions 
for the improvements in both the quality and quantum of instruc-
tions being imparted by these institutes. The Committee would in 
this connection like to recapitulate some of them for urgent attention 
and implementation viz., (i) Need for revision of the Syllabus of 
Catering institutes to provide for the management material for the 
fast expanding hotel industry; (ii) affiliation of management courses 
run by the institutes to the University of Delhi and Bombay and rais-
ing it to B.A. and B.Sc. level; (iii) need for import of competent 
teachers from abroad as the majority of the present teachers in the 
institutes had little knowledge/experience of the industry so essen-
tial for effective instructions; (!iv) need for bifurcation of courses 
into craft and management courses; (v) need for separate establish-
ments fol' specialised management studies. 

11.22. In this connection the representative of the Ministry of 
Tourism had also admitted during evidence that "unless they train 
up· a cadre of faculty in the country, mere set'ting up of institutions 
was not going to help much because it would be extremely difficult 
to obtain so many teachers or faculty members. Then there was the 
shortage of text books and reference books in the country." The 
Committee would urge that suitable measures should be taken as 
expeditiously as posible to overcome these shortcomings. 

11.23. The hoteliering industry and the tra,·el trade are also equal-
',y worried about the inadequacy of training facilities for training 
personnel in the field of Hotel and catering industry and in the field 

. of tourism. The Committee, therefore, feel that there is a national 
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need for training of instructors fOl .he Catering Institute and Food-
Craft centres and a management institutes for the education of top-
level managers in the hotel industry. 

11.24. The Committee note that if the hotel, travel trade and tour-
ism industry is to flourish in India, and we are 'to keep abre~t of 
tourism development it would not be sufficient to simply provide the 
physical facilities. The problem of training the present personnel as 
well as the recruitment of future skilled personnel has also to be 
solved. Further, intended increase in tourist traffic and the planned 
development of accommodation and restaurant capacities to meet the 
requirements of projected arrival of one million tourists by 198], will 
aggravate the problems considerably. The Committee feel perturbed 
that not much had been done so far in the matter of training of per-
sonnel in the hotel and catering industry and in the field of tourism. 
The Committee consider the development of training facilities for 
the successful execution of Master Plan for tourism development as 
of paramount importance. In the Committee's view there is urgent 
need for formulating a full scale training prGgramme in consultation 
with hotel and tourist industry both in public and private sectors, to 
meet all the trained human resources requirements of tourism indus-
try in India which should include manpower projections and training 
at all levels. 

11.25. The Committee comider the proposed setting up of the Nfl-
tional Institute for Tourism as a step in the right direction. They 
hope that the Institute would cover all aspects and would ensure the 
availability of trained personnel at all levels and would be able to 
meet the needs of hotels, travel agencies, airlines transport operators, 
Government Tourist Organisations etc. Till such time the Institute 
of Tourism gets going, the Committee would like the Department of 
Tourism to work out some ad hoc arrangements to draw up some 
training programmes/refresher courses by providing in service train-
ing in the leading hotels of the country. 

11.26. The Committee considers the inclusion of tourism in voca-
tional courses for B.A. in the Delhi University as a welcome step. 
The Committee would also emphasise the need for training of Mana-
gers and also for training and improving the skills of cooks, bakers 
etc. With a view to intensify coordination 'in the activities of Cater-
ing institutes, the Committee consider it desirable to create a contwl-
ling office within the Department of Tourism to work closely with 
the different institutes and make reports and suggestions regarding 
possible improvements. 



CHAPTER XII 

WILD LIFE TOURISM 

12.1. Wild Life fulfils an aesthetic purpose and also stimulates 
tourist trade. It is a national asset, an inheritance which it is the 
duty of t~e present generation to pass on unimpaired to posterity. 
Life would become indeed very dull and colourless if man did not 
have these magnificent animals and birds to look at and to play 
with. Modern biological sciences would be poorer if some species 
of wild life disappeared. 

12.2. Nature has endowed this country with a very rich wild life 
which in its variety and beauty co~pares favourably with that of 
any country of the world. The existing wild life is an admixture of 
elements of Indian, Indo-Chinese, Ethiopian and European elements, 
each predominating in those parts of the country which are most 
suited to their requirements. The Indo-Chinese forms such as the 
Pandas, Thamin, Hog Badgers, Crestless Porcupine, Goat Antelopes 
etc., are found in the wet and moist forests of eastern Indian adjoin-
ing Burma. The fauna of Kashmir and the Western Himalayas is 
characterised by a predominance of types such as the Kashmir stag, 
the Ibex and Markhor which are similar to those of the Central Asia 
and Eastern Europe, while the fauna of the Indian Desert resembJes 
that of the Middle-East countries. The true Indian species such as 
the Black Buck, Nilgai, Cheetal and the fourhorned Antelope are 
found chiefly in the Indian Peninsula. The faunal forms which are 
typical of their respective regions have, however, spread and ex-
tended their range gradually, resulting in a consider~ble intermixing 
of species and the range of the fauna typical of one region overlaps 
that of another. 

12.3. It is estimated that there are over five hundred different 
species of mammals, 2000 species of birds and more than 30,000 forms 
of insects apart from many varieties of fish, amphibia and reptiles. 
Of the mammals, the conspicuous ones are elephant in the forests 
of Mysore, Kerala, Orissa, Assam and parts of the Uttar Pradesh; 
rhinoceros in Assam and Bengal; the wild .. buffalo in Assam and 
forests of Bastar in Madhya Pradesh; bison in the Southern and 
Central Indian Forests; lion in the Gir forests of Gujarat; tiger 
almost throughout India except in Jammu and Kashmir and parts 
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of Punjab and Rajasthan; penther in almost all forests with several, 
.sub-species; wild-ass in the Rana of Kutch; stag in Kashmir; bara-
singha in Uttar Pradesh, Assam and parts of the Madhya Pradesh, 
Sambhar" Cheetal, Nilgai, Chinkara and black .. buck in the deciduous 
forests; bear in almost all forests; the musk deer in the higher 
Himalayas and so on. As for bird life, India possesses one of the 
richest avifauna. Out of the total number of different kinds of birds 
known to inahabit the earth, about one-tenth occur in this country. 
Many birds are of economic importance, some are excellent song-
sters; others have beautiful plumage, or are game birds. The peacock 
with its resplendent feathers is India's national bird. The existence 
of varied wild life in India has, therefore, been a great source of 
tourist attraction. 

12.4. In view of the precarious conditions of wild life in the coun-
try, the Government of India constituted an Expert Committee on 
26th October, 1969 for drawing up a National Wild Life Policy for 
India and to suggest improvements in the administration of existing 
National Parks and Sanctuaries and laying down guidelines for 
-creation of new one. 

12.5. The Expert Committee in its report on Wild Life qonserva-
tion, submitted in August, 1970, besides enunciating national policy 
for wild life conservation, has inter-alia recognised the significance 
(Jf Wild Life tourism and the need to have proper accommodation, 
transportation and related tourism facilities with-out impairing park 
features. The Report also specially selected Kaziranga, Corbett, 
Hazaribagh, Bharatpur, Sariska, Gir, Kanha, Bandipur, Madumalai, 
Periyear and Taroba Sanctuaries for development. To a question as 
-to what concrete steps had been taken to develop the high priority 
areas selected by the Expert Committee on 'Wild Life Conservation', 
for developments, Government have stated:-

"(i) Realising the importance of Wild Life Tourism the De-
partments of Tourism had set up a separate cell for pro-
motional work in this field. A provision of Rs. 50 lakhs 
was made in the Fourth Five Year Plan for augmentation 
of transport and accommodation facilities in selected game 
sanctuaries. This provision was enhanced to Rs. 60.251akhs 
last year. It has been decided to put up rest houses sui-
table for foreign tourists in the following wild life sanc-
tuariesinational parks; 

1. Kanziranga Wild Life Sanctuary (Assam) 
:2. Gir Wild Life Sanctuary (Gujarat) 
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.3. Bharatpur Bird Sanctuary (Rajaslfialll 
4. Kanha National Park (M.P.) 
5. Corbett National Park (U.P.) 
6. Bandipur Wild Life Sanctuary (Mysore) 
7. Dandeli Wild Life Sanctuary (Mysore) 
8. Jaldapara Wild Life Sanctuary (West Bengal) 
9. Nal Sarovar Bird Sanctuary (Gujarat) 

10. Kalesar Forests (Haryana) 

The pattern followed for construction of these rest houses is 
that the State Government makes land available free of 
cost and also undertakes supporting construction of staff 
quarters, garages and dormitories for drivers, while the 
Department of Tourism meets the entire cost of construc-
tion,. furniture, furnishings and kitchen eqUipment etc. 
Management of these rest houses is proposed to be entrust-
ed to the Indian Tourism Development Corporation. Finan-
cial sanctions for the rest houses at Kaziranga, Sasangir, 
Bharatpur, Dandeli and Jaldapara have already been 
issued and work taken up on the rest houses at Kaziranga, 
Sasangir and Bharatpur. Work on the rest houses at 
J aldapara, Bandipur and Dandeli is expected to be taken 
up by the beginning of February, 1973. Cases relating to 
issue of administrative approval and expenditure sanc-
tion in respect of the rest houses at Corbett National 
Park, Kanha National Park, Nal Sarovar and Kaleswllr 
Forests are with the Ministry of Finance and their con-
currence is awaited. 

(ii) To provide uniform transport facilities in wild life sanc-
tuaries,. the Department of Tourism acquired 12 mini-buses 
last year for use by tourists within the sanctuaries, TheSE! 
mini-buses are fitted with public address system and have 
been specially designed for use in sar.ctuaries. The distri-
bution of these mini-buses is given below:-

1. Bharatpur Bird Sanctuary 
2. Sariska Game Sanctuary 
3. Gir Forest 
4. Corbett National Park 
5. Kaziranga Wild Life Sanctuary 
6. Kanha National Park 

1 
1 
2 
2 
2 
1 



7. Bandipur Game Sanctuary 
8. Bandeli Wild Life Sanctuary 
9. Madumalai Sanctuary 

Ten more such mini-buses are being acquired this year. 

1 

1 
1 

(iii) An amount of Rs. 3.18 lakhs has been released for electri--
fication of Sariska Game Sanctuary. An amount of Rs. 2_51 
lakhs has been sanctioned for internal electrification of 
Kanha National Park, besides Rs. 11- lakh for meeting-
partial expenditure on water supply for Kanha KislL Work 
on an these projects is in progress. 

(iv) Two Safari Parks, one at Hyderabad and the other at 
Borivali National Park (near Bombay) are being set up 
at an estimated cost of Rs. 6 lakhs and Rs_ 6.89 lakhs res-
pectively. 

(v) Earlier during 1968-69, an amount _of Rs_ 4,19,500 were 
spent on improvement of facilities at Corbett National 
Park including improvement of Dhikala and Brijrani 
Road, provision of additional accommodation and the im-
provement of the existing accommodation at Bhikala, 
Gairal and Brijrani rest house. An amount of Rs. 1,1l,50D 
was also spent for provision of Anicuts and Barasingha 
Breeding Projects at Kanha National Park during 1969-70, 
besides Rs_ 5,0001- at Sariska Wild Life Sanctuary for land-
scaping during the same financial year_ 

(vi) An amount of Rs_ 4,10,591 has been allocated so far to 
Periyar Wild Life Sanctuary. This was utilised for im-
provement of accommodation, purchase of motor-launches 
for wild life viewing and construction of a slopping Jetty_ 
It has been stated that Hazaribag and Taroba Wild Life 
sanctuaries have not received so far any assistance from 
the Department of Tourism and this will be kept in view 
while considering future development schemes_" 

12_6. In a note submitted to the Estimates Committee, the Assam 
Government has urged the early development of Manas as a full-
fledged National Park with the requisite facilities_ It has been 
stated that Manasa Wild Life Sanctuary was a lovely forest reserve 
of exquisite scenic beauty situated at a distance of 176 km_ from 
Gauhati to the North West_ Against the rich setting of the foot hills 
01 Bhutan it was a sanctuary for wide spectrum of Wild Life, viz. 
Buffalo, Bison, Rhino, Swamp Deer, Sambar and varieties of birds. 
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It was also singularly famous for the rare species of monkeys called 
Golden Langur. 

12.7. Considering that Wild Life Safari traffic could prove an 
.,excellent inducement to attract tourist traffic to the country, the 
Estimates Committee in its 90th Report (Fourth Lok Sabha) had 
made the following recommendations:-

"The Committee consider that wild life photo safari traffic can 
prove an execellent inducement to attract tourist traffic to 
the country. It is unfortunate that this is not being fully 
exploited at present. The capacity to provide proper 
facilities for wild life photography in the Sanctuaries and 
National Parks so as to present a vai-iety of wild animals 
including tigers and lions in their natural habit and 
organised tours of foreign tourists to these places, has not 
yet developed in our country. The Committee suggest 
that besides providing these facilities and strengthening 
measures against poaching in existing wild life sanctuaries 
and National Parks, certain specified areas should also be 
developed for wild life photography and for this purpose 
construction of accommodation with boarding and lodging 
facilities should be taken up in the game sanctuaries." 

It has, however, been seen that no concrete action has been taken 
··to implement this recommendation. 

12.8. Regarding the development of Wild Life Tourism the Addi-
tional Director-General (Tourism) explained the position thus dur-
ing evidence:-

"With regard to wild life tourism, We commenced with sub-
stituting in our campaign the preserva.tion of wild life in 
place of shooting of wild life. This is the first publicity 
campaign which we have embarked upon and we have had 
tremendous response, not only from newspapers,. but eve. 
from various organisations in different countries. Now. 
with regard to what the Department of Tourism does, we 
started with trying to put up accommodation and arrang-
ing transport for viewing, in selected wild life sanctuaries, 
in five of them and extended it to 8. The State Govern-
ments are acutely aware of this, and they have had all 
these game reserves and national parks etc., identified and 
brought them under their control. The exercise that haa 
gone on so far is that a small group was set up with the 
official of the Ministry of Agriculture, one officer of the 
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Department of Tourism, who is himself a wild-life man 
coming from a forest department and another adviser re-
presenting the Inspector-General of Forests, to make a 
quick survey of what can be taken up for development 
during the next Plan period. They were to go to various 
wild life spots. They rendered a report to the 
Departments of Tourism and Agriculture. Based on 
this, the Fifth Plan scheme is being drafted. These 
schemes will fall into two broad areas, viz.; Wild 
Life protection itself-the content of the park 
development of the habitat, improvement of the wild 
life in the jungle itself and then the conservation of nature 
etc." which is the function of the various Departments of 
States. The second is the Tourism Department taking care 
of viewing aspect and development of communication, ac-
commodation and transport arrangements in those areas. 
We have commented on these in group discussions. This 
is to be implemented by two different agencies. The co-
ordination is achieved because it is part of a common plan. 
Unless wild life and its nature are conserved and develop-
ed, the following action of improving tourism therefore, 
would not arise. These various reports have been render-
ed to the various agencies concerned and would be dis-
cussed at the appropriate stage." 

12.9. The Committee enquired what exactly was the position of" 
Department of Tourism vis-a-vis Wild Life Conservation in general 
and wild life tourism in particular. In a written note furnished to 
the Committee, Government have stated the position thus:-

"By the term 'Wild Life' we really mean wild nature i.e., the 
natural flora and fauna of the country and the environ-
ment of which it occurs. The fascinating diversity of 
India's wild life with temperate affiliations in the north 

.and the tropical character in rest of the country, has 
enormous potential for the purpose of tourism, both on its 
own as well as in combination with our cultural and his-
torical assets. By developing wild life tourism in the 
country, the Department of Tourism hopes to make avail-
able to the tourism a new and glorious experience. 

In India forests and wild life are today a State subject and the 
responsibility for wild life conservation is that of State 
forest authorities. The main responsibility of Department 
of Tourism is to develop tourism related to wild life in 
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cooperation with concernd State and Centra! authorities. 
However, since wild life is the basis of wild life tourism-
and the fact that without wild life there can be no wild 
life tourism, the Department of Tourism is keeping close 
liaison with State and Central authorities involved in wild 
life conservation and extends when possible a help also e.g., 
Financial assistance for Bara Singha breeding project and 
construction of anicuts for improving water supply to wild 
life during summer months in Kanha National Park. Look-
ing at the reduced numbers of our wild life and the des-
parate situation that it finds itself in today, the department 
feels such assistance to the forest authorities is necessary. 
The Department's interest in wild life conservation is thus 
supplementary to the main effort being made by the forest. 
authorities. 

12.10. To a question, as to how the(~oordination was being achiev-
ed between different agencies connected with wild life, Government 
have stated:-

"The Minister for Tourism and Civil Aviation in his personal 
capacity is the Chairman of the Indian Board for Wild 
Life which is the Advisory body to Government of India 
on matters relating to wild life. He -is also Chairman of 
Project Tiger-which has been constituted to ensure pro-
per protection of the Tiger. 

(ii) The Director General of Tourism is member of the Indian 
Board for wild life. 

(iii) The Department coordinates closely with Inspectorate 
General of Forests, Ministry of Food and Agriculture, Gov-
ernment of India, and State authorities on matters relat-
ing to wild life e.g., ban un shooting tiger, wild life protec-
tion (Act) Development of National Parks/sanctuaries 
etc. 

(iv) Liaison with natural History Societies is also maintained, 
on wild life matters. 

It was with the assistance of Department of Tourism that the 
wild life preservation society of India, Debra Dun was 
able to convert its journal 'Cheetal' from half yearly pub-
lication to a quarterly." 

12.11. Some studies have been conducted in the U.S.A. which 
show tJlat people visiting the Glazier National Park (1951) spent 
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four million dollars in and around the part, and nearly eight million 
dollars in the State of Montana. In 1956, 23 million dollars were 
spent within 30 miles of the Smoky Mountains National Park. These 

-earnings provide the backbone of the economy of the States where 
the National Parks are situated. It has been estimated that in 1960, 
visitors to National Parks spent two billion dollars in their 
neighbourhood. Out of this 570 million dollars were spent in 
Or near the parks, 739 million dollars en-route, and 746 million 
dollars at home in preparation of such visits. It is now estimated 
that expenditure by visitors in National Parks might be over three 
billion dollars. In the year 1969, 44 million visitors to the National 
Parks of America contributed as much as 16 per cent to the gross 
national product of the U.S. national economy. Direct revenue by 
the National Parks of East-Africa does not match the expenditure, 
but Kenya earned £ 46 million and Tanzania £ 12 million from their 
tourist industry. 80 per cent of this revenue is indirectly because of 
their National Parks. During the year 1969 Kenya earned £50 
million from Wild Life Tourism. 

12.12. Indian Wild Life is a fascinating assemblage of species and 
this rich floristic and faunistic group if developed properly could 
turn out to be an extremely valuable tourist asset, particularly in 
combination with other places of historical and cultural intere.;t. 
Wild Life Tourism can become a major source of foreign exchange 

-earnings for India besides internal tourism boosting economic activi-
ties in the various regions. Presently in India Wild Life Touri~m is 
in its infancy and was basically confined to "Shikar" outfitters and 
their foreign clients and foreign tourists visiting some of the N a-
tional Parks and Wild Life Sanctuaries. 

12.13. The Committee are glad to note that realising the impor-
tance of Wild Life Tourism, Government have made a provision of 

-Rs. 60 lakhs for augmentation of transport and accommodation 
facili'ties in selected games sanctuaries and efforts are being made to 
provide these facilities at a quicker pace. The Committee, would, 
however, stress that in order to achieve maximum results it is 
necessary to clearly define the position of DepartmeDt of Tourism 
vis-a-vis wild life conservation in general and wild life tourism in 
particular and there should be complete understanding between the 
Department of Tourism, Inspector-General of Forests at the Centre, 
State Governments and the State ForeSt Department. 

12.14. The Committee further note that although many of the 
'National Parks and Sanctuaries in India have a va.qety of Wild Life 
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-it is not always accessible to visitors. The Committee would, thl're-
fore, stress that the Department of Tourism should actively associate 
itself with measures to make wild life more accessible by providing 
good approach roads, lodges to accommodate group tourists and otber 
visitors 8.!ld facilities like camping, rapid communications system and 
local transport inside the park, for those who go by public transport . 

. The Department of Tourism can also look after organised interpreta-
tion programmes at site supported by well-produced literature to 
attract tourists to the National ParkslGames Sanctuaries. 

12.15. In this connection, the Committee would also take tbis 
opportunity of reiterating its earlier recommendation made in para 
10.33 of the 90th Report (Fourth Lok Sabha) regarding provision of 
proper facilities for "photo safari" traffic. The Committee 'would 
urge an early implementation of this recommendation both in letter 
and spirit. 

12.16. The Committee further rote that Manas Wild Life Sanc-
tuary in Assam, was equally famous for a wide spectrum of Wild 
Life viz., Buffalo, Bison Rhino, Swamp Deer, Sambar, Golden Langur 
and varieties of :birds. They would, therefore, urge Government to 
examine easily the question of development of Manas as a fun-
fledged National Park with the requisite facilities. 

::258 LS-16 



CHAPTER XUI 

ORGANISATIONAL SET UP 

A. (i) Existing Organisational structure and FunctioB 

13.1. The Central Department of Tourism is an attached non-parti-
cipating office of the Ministry of Tourism and Civil Aviation and is-
headed by the Director General of Tourism, who has been of an 
ex-officio sta·tus of Additional Secretary to the Government of India. 
It has been stated that although an Attached Office, the Department 
is both a policy making and an executive organisation and corres-
ponds directly with other Ministries and Departments of the Cen-
tral Government and State Governments. 

13.2. The Department has 7 main Divisions viz., (1) Accommoda--
tion (2) Travel Trade and Hospitality (3) Publicity and Conferences 
(4) Planning, Programming and Training (5) Market Research ('6) 
Tourist Recreation and Entertainment (including Wild Life) (7) 
Administration, Finance and Co-ordination. The detailed functions 
of each Division are listed below:-

(i) Market Research Division 
Studies into tourist preferences and habits, opinion surveys of 

tourists as well as of these offering seTVices, surveys for 
computing income, foreign exchange earnings, multiplier 
value, expenditure pattern among tourists, statistics of 
nationality, sex, age and other particulars of tourists, 
publication of statistics, visitor surveys, transit surveys 
and surveys and statistical studies for the purpose of 
determining existing pattern trends, projections, (furnish-
ing of all statistical material and data required by other 
Divisions), appointment of and supervision over the 
working of agencies for ccllection of statistical informa-
tion, preparation of reports, critical evaluation of reports 
etc. 

(ii) Planning Programming and Training Division 
Residuary work connected with major projects in the Fourth-

Five Year Plan, drafting and finalisation of schemes 
listed but not yet taken up for finalisation, assigning at 
appropriate stages schemes to different divisions for im-
plementation initiating studies, preparing preliminary 
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data and preparing the 5th Five Year Plan for tourism, 
studies for preparation of perspective plan, economic 
studies, recommendations of priorities, recommendation 
of physical and monetary targets, estimation of possible 
local and overall benefits, liaison with 5tate Govern-
ments in preparation of plans which will maximise bene-
fits from expenditure: at Central and State levels, assis-
tance to working groups of the Planning Commission for 
Central as well as State. sector. 

Training and Foreign Assistance 

All matters connected with training within India and abroad 
of departmental personnel as well as personnel from 

! :.,. the trade and Tourism Departments of State Govern-
ments including sponsoring/deputation of Central and 
State Government officers and employees of the trade 

,.' for training courses, organisation and conducting train-
ing seminars and courses in the country and assistance 
to other sponsoring them, organisation of special trainjng 
in foreign languages, history, archaeology, culture etc. to 

L officials and guides, liaison with training institutions. Im-
plementation of foreign assistance programmes. securing 
assistance for training purposes, exploring foreign assis-
tance for other schemes evolved in the Planning Division. 
Organisation and establishment of an all India Tourism 
Institute for imparting training to personnel sponsored 
by Government and the trade and all other matters 
leading to the successful establishment of the institute 
within the current financial year. 

(ill) Accommodation Division 

(a.) Regulatory 

Approval of hotels, processing of collaboration projects evolved 
through agreements between Indian and foreign parties. 
sponsoring and processing applications for import licen-
ces and applications for procurement of scarce commo-
dities, matters relating to employment of foreigners, re.-
lease of foreign exchange for publicity and promotional 
tours, compilation of the India Hotel Guide, money 
changer licences in hotels, liaison with the Federation of 

. Hotel and Restaurants Association of India, statutorY. 
work connected with issue of certificates for securing tax 
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concessions to hotels, recommending priorities for supply 
of services and provision of facilities to hotels like tele-
phone, electricity, water supply, provision of land on 
concessional basis. 

(b) Inspection 

Constitution of Committees for classification of hotels and 
restaurants, inspections, prescription of standards, classi-
fication of hotels and restaurants. 

(c) Subsidiary Accommodation 

All schemes of the Department relating to construction, mana-
gement and maintenance of travellers lodges, reception 
centres, motels, restaurants and cafeteria, youth hostels, 
camping sites, log huts, beach cottages, lodges and hotels 
in sanctuaries etc. 

(iv) Travel Trade and Hospitality Division 

(a) Regulatory 

Grant of approval to travel agents, grant of recognition to car 
hire operators, liaison with the Ministry of Transport and 
State Governments for facilitation of inter-State move-
ments of tourist vehicles, release of foreign exchange and 
sponsoring import licence applicatio:c.s for spare parts 
for tourist vehicles, allotment of imported cars resold by 
the STC, publicity hy travel agents, promotional tours of 
travel agen~3 abro'ld, import of vehicles, organisation of 
transport in 01.:t of tne way place, liaison with ITDC and 
provision of vehicles to ITDC for such purposes, liaison 
with railw2Ys in matters relating to fairs, special trains, 
provision of amenities, liaison with airlines and Air 
India and other International Air Lines, matters connec-
ted with charter flights, facilities at the air port for 
tourists, frcnt:er formalities, matters connected with the 
facilitation Committee, liaison with Travel Agents Asso-

'ciation, membership in travel associations and clubs by 
overseas officers, implementation of regulatory provisions 
adopted by the international organisation as applicable 
to and accepted by Government of India, work relating 
to Committee on Air Taxis. 

(b) Complaints 

Complaints by tourists alleging fraud, ill treatment. high 
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f ' . handedness by officials, shopkeepers, hoteliers etc. 

(c) Hospitality 

Hospitality to departments, guests includi::g travel agent 
groups, tour promoters, editors, travel writers, photo-
graphers, TV Film teams, models etc., including travel, 
accommodation and organising schedules of business, se-
curing custom clearances for special equipment required 
by Or brought by departmental guests, obtaining mnnda-
tory Or rebated passages on flights, liaison with the lAC 
and Air India for special arrangements for carriage of 
films, material etc., assig~jng proper guides and conduc-
tors for tours, certifying bills relating to hospitality, re-
view of hospitality programmes, assessment of benefits. 

(v) Publicity and Conference Division 

(a) Publicity 

Advertising and allied publicity in foreign countr:ie5, public 
relations work, overseas, joint publicity with Airlines, 
joint publicity with other countries, budgeting and pro-
gramming of publicity literature, liaison wiih tourist 
officers abroad and with Air India for determining quality 
and quantity of publicity material, production or pur-
chase of picture post cards, diaries, greeting cards etc., 
publicity within the country, production of publicity 
material in foreign languages, production of maps and 
guides, procurement of material for visual publicity, pub-
licity through radio, television and newspapers within 
the country and abroad, preparation of background 
material for use. of film producers, authors and writers, 
maintenance of technical library of books, tapes, films, 
slides and other material useful for publicity, appoint-
ment and commissioning of Indian and foreign experts 
for production of material, productio::: and purchase of 
films, distribution, instructions for despatch of rublicity 

!'- material, supply of literature and material to overseas 
officers, supply of requirements by lAC, Air India and 

, ... travel trade for use in countries not covered by overseas 
.'" officers of the Department, all matters connected with 

despatch of materials through railways, ships and _m-
1 ;!;.) L lines, appointment of shipping and carrying contractors, 
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operation of franking machine and all matters connected 
with packaging and forwarding, receipt of stocks of 
material, verification of balances, accounting fot losses 
and excesses, disposal of absolute literature. 

(b) Research and Documentation 

Documentation pertaining to results achieved by hospitality 
programmes, critical appraisal of the results, recommen-
dations as to future. programme or hospitality. 

(c) Conferences 

Organisation and conducting of meetings of the Tourism 
Development Council, participation in meetings and con-
ferences pertaining to tourism within the country, parti-
cipation in international conferencesimeetings other than 
training programmes, development of programmes for 
conducting conferences within the country, matters per-
taining to development of conference facilities and ser-
vices, liaison with organisations within the country and 
outside to encourage conferences being held in India, 
drawing up programmes for maximum utilisation of ex-
isting facilities and new facilities, regulating programmes 
of conferences to suit different parts of the country and 
different parts of the year. 

(vi) Tourist, Recreations and Entertainment Division 

Development of wild life tourism, assistance to national parks 
and game sanctuaries in procurement of equipment etc., assistance 
to accommodation and travel trade Visions in putting up accom-
modation and establishing transport services for wild life view-
ing and photography, liaison with State Government for preserva-
tion of wild life, game framing, generation of training schemes for 
implementation through Director of Training, Development of 
fishing sport and other special sports like mQj.lDtaineering, trekking 
a.'1d hiking, sailing, golf, assistance to sports c1ubs to enable them 
to make available facilities to tourists, assistance to sports clubs 
for organising international sportse.vents like International golf 
championships, polo championships, flying competitions etc., liaison 
with specialised clubs abroad etc. 

Entertainment: 

Organisation of Indian entertainment in hotels, clubs and other 
areas for enjoyment of tourists, Son et Lumiere. 
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(vii) Administration, Finance and Coordination Division 

.(a.) Administration 

House-keeping, O&M, vigilance, central registry, administration 
.and establishment matters, personnel matters. 

(b) Finance and Budget 

Annual budget and revision thereof, distribution of budget, cash 
.and accounts, maintenance of accounts for each division and assist-
.ance in release of funds, disbursements etc., budget of tourist offices 
in India and abroad, headquarters expenditure. 

(c) Coordination 

Progress of plan expenditure, servicing of the task force, coordi-
~nation in Parliament work, introduction of Hindi, internal staff 
-meetings. 

(ii) Overseas Tourist Offices 

13.3. The Overseas Tourist Offices form a direct link between the 
Department and the Travel Trade. Their functions include handl-
ing of enquiries, dissemination of accurate information, advertising, 
'publicity, public relations with the Press and the travel trade~ and 
supply of information to the Department about current trends in 
·.tourism in the areas of their jurisdiction. 

13.4. There are now, in all, 15 overseas offices covering the fol-
lowing areas: 

I. New York I 
2. San Francisco 
3· Chicago sub-office t Covers USA, Latin America, Canad a aad 
4· Mexico Carribean Islands. 
5· Toronto J 
6. London Covers U.K. & Eire. 

7· Geneva 1 
8. Paris 

[lcovers continental Europe. 9· Frankfun 
10. Brussels 
II. Stockholm J 12. Milan 

13· Sydney } Covers AL'Stralia, New Zealand and Fiji 
Islands. 

14· Tokyo I Cover& Japan, Philippines, Hong 
~ Kong. 

IS· Singapore Under the guidance of Tokyo Office-J covers Singapore, Malaysia and . 
Thailand. 
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13.5. The total number of enquiries handled by tourist offices at 
home and abroad during 1969 to 1971 were: 

Enquiries India Abroad 

1970 1971 197° 1971 

Postal . 10,421 9,599 63,946 77,227 88,497 1,16,284 

Personal 3,74,604 5,23,261 7,88,700 70,281 51,661 60,264 

----------.----------------.---------
13.6. It has been stated that out of the 15 Overseas Offices. 12 in 

Europe, America and Canada are functioning under the arrange-
ment of closer co-ordination between the Department of Tourism 
and Air India called the 'Operation Europe', 'Operation U.K.' and. 
'Operation America'. The remaining three offices at Tokyo, Singa-
pore and Sydney are also proposed to be brought under the Opera-
tion Scheme, namely 'Operation East Asia' and 'Operation Austral-
asia'. 

13.7. The Committee enquired as to what was the basis on which 
the overseas offices had been established and how was the perform-
ance of these offices watched and assessed and whether there were 
any proposals of opening overseas offices at other centres and in 
other countries. In reply, Government have explained the position 
thus: 

(i) The overseas tourist offices have been established' tc carry 
effective tourist promotional and publicity campaigns in 
the potentially rich countries to promote tourist traffic to 
India. The economic conditions of the country and the 
Government restrictions on the spending of foreign ex-
change by the public of that country on tours abroad are 
also the important considerations, taken into account for 
this purpose. Besides, the tourist arrivals from the coun-
tries concerned also indicate us the potential of increas-
ing traffic from there. The Tourist Offices established 
abroad from a direct link between the Department of 
Tourism and the Travel Trade. The function include 
handling of enquiries, dissemination of information, ad-
vertising, publicity, public relations, relations with the' 
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press and the Travel Trade, and supply of information to" 
the Department about current trends in tourism in the-
areas of their jurisdictions. 

(ii) The Overseas Tourist Offices furnish periodical reports-
of their promotional activities to the Department. The -
performance of the Overseas Offices is, therefore, watched 
and assessed by the promotional activities carried on by 
them from time to _ time. They publicise India by adver-
tising in the Press, through T.V. programmes, scree:1ing-
of films on India, participation in important fairs of the 
world. They also sponsor familiarisation tours of groups 
WritersiJournalists, PhotographerslFilrn Producers and 
Travel Agents who on return to their countries publicise 
India through their media, ultimately resulting in increase 
in the tourist arrivals and foreign exchange earnings. 
The Tourist Arrivals during the years 1960 and last five-
years upto 1971 are given below: 

---. 
Region 1960 1967 1968 1969 197("> 1971 

V.SA. 27,174 43,041 41,721 52,836 58,793 54,982 

Canada [ 1,504 3,001 3,575 : 4,846 l7,026 7,045 

Central and South 
America 1,159 1,870 .' 2040 5 3,989 5,099 -30441. 

Western Europe 33,008 57,540 64,812 88,352 10 ,426 [104,081 . 

Eastern Europe' 4,099 4,162 40424 6,822 ! 6,501 7,912 -

Mrica 14,389 II,778 8,602 12,574 14,739 24,716 

West Asia 6,771 8,261 6,948 190457 12,170 12,648 

East Asia 23,551 42,433 46,600 53,194 56,813 70,846 -

Australasia 2>440 70479 9,733 12,546 14,08 9 13,931 

Stateless 108 155 1,393 

TOTAL i 123,095 179,565 188,820 244,-24 280,821 300,995 

---- ---
The decline in the ,Tourist Arrivals from U.S.A, Central & 

South America, Western Europe and Australasia during 
1971 was due to the abnormal co~ditions in the Indian. 
Sub-continent and the Indo-Pakistan conflict. 
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. (iii) (a) A Tourist Office has been opened at Vienna under 
arrangement of 'Operation Europe' . 

. (b) With a view to strengthening our existing Tourist Orga-
nisation in the U.S.A., Tourist Promotion officers have 
been posted at Boston, Washington, Detroit, Miami and 
Seattle to sell tourism by personal contacts with travel 
agents, tour operators and other agencies engaged in the 
promotion of tourism. They have not to establish any 
separate Office. 

(c) On the basis of an on-the-spot-survey made by our Regio-
nal Director at New York, there is a proposal to close 

. down the existing office at Mexico and post a Tourist Pro-
motion Officer at Dallas (Texas) to work in the adjoining 
areas which have tourist potential. It was also proposed 
to appoint a Director (Tourism) for South America to 
carryon the Tourist Promotional work in the South 
America. Both the above proposals are under considera-
tion." 

13.8. The Committee note that tourism today is the world's 
-largest industry. )It involves movement of millions of people from 
one end of the world. to another. It has a business worth u.s . 
. $2200 millions. Considering the vastness of this business and its 

.. potential it is necessary that India should endeavour to have a res-
pectable place on the 'tourism map of the world. The Committee, 

. therefore, consider the establishment of 15 overseas tourist offices 
located in New York, San Fransisco, Chicago, London, Geneva, 
Paris, Frankfurt, Brussels, Stockholm, Milan, Tokyo, Sydney, 

-Toronto, Mexico city and Singapore as a step in the right dh·ection. 
The Committee note that the functions of the overseas tourist offices 
include handling of enquiries, dissemination of accurate information, 
advertising, publicity, public relations with the press and the travel 
trade and supply of information to the Department of Tourism at 

-the Headquarters, about current trends in tourism in the areas of 
their jurisdiction. The Committee further note that overseas Tour-
ist Offices also publicise India by advertising in the Press, through 
T.V. programmes, screening of films on India. These Offices also 
sponsor familiarisation tours of group writersi journalist~, Photo-
graphersiFilm Producers and Travel Agents who on return to their 
countries publicise India through their media, ultimately resulting 
in increase in the tourist arrivals and foreign exchange earnings. 
The Committee would stress that the performance of each of the 

-offices should be reviewed and assessed at stated intervals to make 
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sure that these are subserving eflectively the objective with which 
they have been set up and in the lighI of experience evolved, criteria 
and guidelines for setting up new offices as per a perspective plan 
to be drawn up in that behalf. 

(iii) Tourist Offices in India 

13.9. The Central Department of Tourism has 11 Tourist Offices 
in India, 4 of which are at major ports of entry in Delhi, Bombay, 
Calcutta and Madras and the remaining 7 sub-offices are function-
ing at focal points of tourist interest in Agra, Aurangabad. Vara-
nasi, Cochin, Khajuraho, Jaipur and Jammu. It has already been 
decided to open a Tourist Office in Srinagar which is expected to 
start functioning shortly. The Tourist Offices in India furnish in-
formation to the tourists regarding travel and tourist attractions 
in India and render assistance of non-financial nature to them. 
These offices help the Department in exercising some measure of 
control over various segments of travel trade and try to ensure 
that the foreign tourists get various services at reasonable cost and 
are not inconvenient in any way during their period of stay in 
India. 

(iv) Tourist Offices in various States 

13.10. The following States have set up separate Tourist De-
partments:-

1. Andhra Prooesh 
2. Assam 
3. Bihar 
4. Goa, Daman & Diu 
5. Haryana 
6. Jammu & Kashmir 
7. Kerala 
8. Madhya Pradesh 
9. Maharashtra 

10. Mysore 
11. Meghalaya 
12. Orissa 
13. Punjab 
14. Raj asthan 
15. Tamil Nadu 



16. Uttar Pradesh 
'17. West Bengal. 
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13.11. The Department of Tourism have stated that all the State-
Governments have been advised to set up full-fledged separate 
Tourist Departments ana a resolution to that effect has been adopt-
ed at the 15th Meeting of the Tourist Department Council held at 
Panaji, Goa during October, 1972. 

13.12. It is noticed that State Governments have their own 
Tourist Offices at various places in the respective States. Similarly, 
Government of India, Departmerif of Tourism have also set up 11 
fullfledged Tourists' Offices at Delhi, Bombay, Calcutta, Madras, 
Agra, Aurangabad, Varanasi, Cochin, Khajuraho, Jaipur, and Jammu. 
Central Tou:r'!~t Office at Srinagar is also proposed to be set up 
shortly. Some of the Central Tourist Offices at places like Dar-
jeeling, Ootacummund, Bhopal, Bangalore, Bhubaneshwar, Simla 
had been closed down. The Committee enquired as to what exactly 
was the criteria for opening these Central Tourist Offices at various 
places and what exactly was the demarcation of functions between 
these two sets of tourist offices. In reply, Government have ex-
lllained the position as follows:-

(i) "A spectacular attraction, comparative assessibility, 
existing tourist' traffic and potential for attractine: such 
traffic are the basic criteria for opening the Central Gov-
ernment Tourist Offices at various places. Our tourist 
offices are primarily information and reception offices 
and the amount of traffic at any place is an important 
factor in determining the starting of the tourist office. 
The tourist offices at places like Darjeeling, Ooty, Simla 
etc. were closed down because the traffic there was identi-
fied at primarily indigenous traffic i.e. within the country." 

(ii) "While the Central Government Tourist Offices cater 
mainly to the needs of foreign tourists, the State Govern-
ment Tourist Offices cater to the needs of the home 
tourists. The State Government Tourist Offices also look 
after the tourist bungalows, which function at the various 
tourist centres under the control of the respective State 
Governments. Both the offices of the State and Central 
Government, wheresoever they exist, in the same cities 
as at Agra, Banaras Or Jaj.pur, function as complementary 
to each other rather than in conflict. Since these offices 
are only information and reception offices for rendering 
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assistance, help, guidance to tourists, there are hardly any 
occasions of duplication, conflict Or even overlapping." 

The AdditIonal Director General of Tourism informed the Com-
.mittee thus during evidence: 

"We have had some time this criticism where the Central 
Department has office there is the office of the State. 
There is possibility of overlap. But our approach to this 
problem has been this wa~. While the State Department 
maintains its offices to promote tourism within the State 
from the Department of Tourist" we afford services which 
are meant for the whole country. Our publi:::ations are 
in different European languages. Therefore, there is no 
question of duplication of our efforts. We have since 
closed many offices like in Simla etc. where the State 
Government organised its own departments." 

13.13. The Committee note that the Department of Tourism have 
'set up 11 full-fledged Tourist Offices at Delhi, Bombay, Calcutta, 
Madras, Agra, Aurangabad, Varanasi, Co chin, Khajurah9, Jaipur and 
Jammu. A Central Tourist Office was also proposed to be SE't np 
shortly at Srinagar. Some of the Central Tourist Offices at places 
like Darjeeling, Ootacummand, Bhopal, Bangalore, Bhubaneshwar, 
Simla had been closed down. The Committee also note that 17 
State Governments had also set up Tourists Departments in their 
States besides setting up Tourist Bureaus, Information Offices at 
important places of tourist interests in their States. The Com-
mittee note that while the Central Tourist Offices cater mainly to 
the needs of foreign tourists, the State Government Tourist Offiees 
cater to the needs of home tourists and function under the control 
of the respective State Governments. Since the promotion of 
tourism was a joint venture in which a number of agencies were in-
volved. the Committee would stress that offices of the State and 
Central Governments wherever they exist in the same cities should 
function as complementary to each other. The Committee feel that 
much more co-ordination and cohesion was needed in the function-
ing of these two sets of offices. 

13.14. In a note submitted to the Estimates Committee (1f169) i.n 
regard to the organisational structure, the Department of Tourism 
had stated:-

"It is the considered view of the Department that the present 
organisational set-up has in the past decade proved that 
it is not properly equipped to handle an area as potentially 
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vital to the national economy as tourism. The question 
o<f reorganising the structure has been discussed in many 
aspects without finding a really satisfactory formula. 
However, as the commercial aspects seem to have predo-
minant priority, the India Tourism Department Corpora-
tion has been completely reoriented and so organised as 
to ensure that progressively the overall purely commer-
cial aspects show a profit. 

The promotional side has benefitted from this reorganisation 
but as the operations are not directly profit-giving, the' 
Department finds itself as a subordinate office, sandwiched 
between the Secretariat aspect in the Ministry and the 
Finance side through the Financial Adviser. Various as-
pects are being considered to give the whole operation 
greater independence and bring to it the type of com-
mercial orientation it should have in terms of commercial 
development and selling of India as a tourist centre and 
a tourist destination. Simultaneously, it is desired to in-
volve, to a greater measure, the commercial elements who 
benefit most directly from tourism such as hotels, travel 
agents, transport operators, etc.; with this in mind, some· 
sort of a cess on their turnover provides potential addi-
tional funds to the sadly inadequate resources now at the 
disposal of the department." 

13.15. The Estimates Committee (1969) while exammmg ihis 
problem came to the conclusion that the present organisational set-
up of the Department was not attuned to developing tourism. It 
felt that "an effective and efficient Central Organisation has to be 
set up to create a strong tourism consciousness at all levels of ad-
ministration and to formulate well-thought-out proposals and poliCies 
for the development of tourism in the country with proper co-
ordination and liaison between the central tourist organisation, the 
State tourist organisation and the business community involved." 

13.16. The Institute of Public Administration in its report on the 
Organisation and Management Survey of the Department of Tourism 
(July 1970) has stated that as a result of their study of the present 
structure, methods and procedures, they are in full agreement with 
the conclusions of the Estimates Committee. What is needed is:-

(i) "A single organisation, a national tourist authority pri-
marily designed for ma:rketing and sales approach which 
will ooth· sell its 'product' in tKe world market, and pro-
vide competition through vigorous incentives 'Such! as 
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tax rebates, loans and grants etc., to travel trade andi 
travel agencies. It should ensure proper servicing of the 
tourist industry by locating field offices strategically 
where there is maximum tourist traffic and by co-ordinat-
ing activities with State Governments." 

(ii) "The present departmental set-up with all its bureaucra-
tic rules, procedures, and financial constraints clearly 
does not permit initiative in undertaking the dynamic 
promotional activities .... , and putting IOOia tourism on 
the world map. The organsational structure should com-
bine the flexibility of a commercial organisation with the 
legal authority of Government for regulating the tourist 
industry and ensuring co-operation of other central de-
partments, State Governments, and local administration."· 

13.17. In this connection, the Indian Institute of Public Adminis-
tration examined the various types of organisations such as the 
Corporation, the Commission and the Board which could adequately 
answer to the organisational needs. The Study Team also reviewed 
the structure of tourism organisations in other countries and con-
sulted the Director General, Irish Tourist Board on this problem. 
The Team also examined the existing Government of India organi-
sations that might be adapted to the needs of tourism. In their re-
port, the Indian Institute of Public Administration has presented· 
two quite different models for a reorganised tourism organisation. 
The first is an organisation which would be set up in the public 
sector. The second was a proposed reorganisation of the Depart-
ment to enable it to perform more aggressively its functions. The 
I.I.P.A. has termed the first "A Public Sector Model" and the se-
cond "A Model for Reorganisation!' The salient features of both, 
the Models are stated below:-

I. A Public Sector Model 

"A StUdy Team brought to India Mr. T.J.O.'Driscoll, Director 
General of the Irish Tourist Board. After examining the present' 
organisation, he recommended the creation of a new public sector 
u'1dertaking the non-commercial functions of which would be fund-
ed through Government appropriations. His proposal is summariz-
00 here: 

(i) The Minister of Tourism and Civil Aviation would have 
control of the new tourism body through his power to 
nominate the members of its Board of Directors and the' 
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review of its budgets. The -Minister would also review 
tourism activities for conformity with general govern-
ment policy, making representations to other Departments 
on tourism matters, review annua1 reports on tourism and 
appraise the effectiveness or tourism programmes. A 
small cell would assist the Minister in these matters but 
it would not in any way be a supervising unit. 

'(ii) The functions of the present Department of Tourism and 
the India Tourist Department Corporation would be trans-
ferred to a new India Tourism Board, he-acied by a full-
time Chairman-cum-Chief Executive. The Board would 
have 5 part-time members who would weigh, assess and 
discuss the. matters brought before them and fomulate 
policy. The Chairman-cum-Chief Executive would keep 
the MinisteF informed about the Board's policies and cb-
jectives so as to assure him of their conformity with 
overall government policy. 

(iii) Full executive responsibility for the operation of the staff 
and programmes of the India Tourism Board would be 
placed in the Chairman/Chief Executive. Non-commer-
cia1 programmes related to the promotion of tourism 
would be: phced under one General Manager and com-
mercial aspects under a second General Manager: both 
reporting to the Chief Executive." 

II. A Model for Reorganisation 

13.18. "Considering that the concept of an India Tourism Board 
·-as a public sector undertaking had considerable merit, the Study 
'"Team also looked into the feasibility of establishing such an IJrgani-
sation within the Government. The Team closely examined two 
-Government organisations which have been given statutory powers 
viz., the Railway Board and the Atomic Energy Commission set up 
under th~ Indian Railway Board Act, 1905 and the Atomic Energy 
Act, 1948 respectively, A brief overview of their structure, func-
tions and powers is given below, 

~I. Railway Board 

(i) The Railway Board functions as a Ministry of the Govern-
·-ment of India and exercises all the powers of the Central Govern-
-ment in respect of regulation, construction, maintenance, and opera-
""tion of Railways. The Railway Board also exercises full powers of 
tthe Government of India in regard to railway expenditure. In addi. 
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-.tion, the Railway Board lias Ii wide range of pOwers in establish-
ment and other"matters as provfded for in the'various Indian Rail-
way Codes. In its organisation; therefore, the Railway Board is self-
-contained in all matters, iilclud,ing fin~ncial,' and does'its own re-
,cruitment, but its pay structure lacks flexibility. 

(a) Chairman, Railway Board 

The Chairman, Railway Board is responsible under the Railway 
Minister for arriving at decisions on technical questions andadvis-
ing the Government of India on matters of Railway policy. All 
,policy and other ,~mportan.t J;Il.atters are put up to ·the Minister 
through him. He has the status of a Principal Secretary to the Gov-
,ernment of India and has, the power to over-rule the other mem-
bers of the Board except the Financial Commissioner in matters of 
finance. The latter has the right to ask a disputed financial matter 
be referred to the Railway Minister, and if necessary, to draw the 
attention of the Finance Minister to it. 

(b) Members of the Railway Board 

The Members of the Railway Boa,rd function as ex-officio Secre-
taries to the Government of India and are responsible for dealing 
with all aspects of the technical functions, under their charges. 
Where a question impinges on the functions of another Member. his 
concurrence is necessary before orders are issued. 

II. Atomic Energy Commission 

(i) "The Atomic Energy Commission functions through the 
Department of Atomic Energy which was created with effect from 
August 3, 1954 and was charged solely with the development of 
Atomic Energy. The Atomic Energy Commission was reconstructed 
in March, 1958 with full authority to plan and implement its pro-
grammes on sound technical and economic principles. It was freed 
from essential restrictions and rules and given full powers of the 
Government of India both administrative and financial within the 
limits of the budget t:lrovisions allocated 'by the Parliament. In view 
of the fact tnat the Commission requi'res--highly, skilled and profes-
sional s_taff for its special nature of work, it is freed from the usual 
governmental rules and procedures for, recruitment of its personnel 
through the U.P.S.C., and has great flexibillty in fixing pay scales 
and promotions." 

(ii) "TIle o~ers for' reconStitutiOn' of tlie:,Atom1~. En.ergy ~om
-mission provi8~d that '(a) The Commissi'oil s11811 coilttsf of' boih' fulI-

'258 LS-17~: I':: 



250 

time and part-time members, the total number of whom shall not-. 
be less than three and not more than seven; (b) The Secretary to 
the Govermnent of India in the Department of Atomic Energy shalt 
be the ex-officio Chairman of the Commission; (c) another full-
time member of the Commission shall be the Member for Finance· 
and Administration, who shall also be ex-officio Secretary to the 
Government of India in the Department of Atomic Energy in finan-
cial matters; and (d) The Director of the Atomic En~rgy Establish-
ment, Trombay, shall be third ex-officio full-time member in-charge 
of research and development.' The Atomic Energy Commission now' 
formulates policy of the Departmetfi of Atomic Energy but all 
recommendations are put up to the Prime Minister through the· 
Chairman who has the power to override the other members of the 
Commission. The Commission is responsible for preparing the· 
Budget of the Department ana forthe implementation of Govern-
ment's atomic energy policy. However, the Chairman of the Atomic" 
Energy Commission in his capacity as Secretary to the Govern-
ment of India in the Department of Atomic Energy, is responSible 
for arriving at decisions on tecbnical questions." 

Pros and Cons 

13.19. (i) The Railway Board and the Atomic Energy Commis-
sion as Government enterprises establish importa,nt precedents. To 
both, full powers of Government are delegated for programmes and 
financial matters. In both, Parliamentary control is exercised 
through a Minister. Thus considerable freedom for quick decisions 
and rapid implementation is provided, to these organisations with, 
however, full accountability to Government and Parliament. On 
the other hand, a public sector undertaking is one step further re-
moved from positive, direct control. It has the same freedoms but 
in addition is in theory at least more indeper:dent in day-to-day 
operations and in planning pricing policies, staffing, ar:d the like. 

(ii) Constitutionally, a perusal of the Union, State and Concur-
rent List clearly indicated that while foreign tourist is subjected to 
the jurisdiction of the Union Government, facilities and services 
are largely ~ubject to regulations ana taxes of the State. Thus the 
Central Tourism Organisation faces problems peculiar to itself, 
those not found in public sector corporations. Its operation"s speciai-
ly those relating to development and control must be achieved with 
help and co-operation of other Ministries and departments at the" 
centre and in the States. For example, foreign tourists must be 
dealt with as special guests by customs officers, immigration officials~ 
airlines employees, railways employees and many others. Tourists 



2SI 

win Use a variety of facilities operated or built by such diverse 
organisations as State Governments, Archaeological Survey of India, 
P.W.D. and private companies. Their viSas will be issued by the 
DeDartment of External Affairs and their movements in lhdia will 
be governed by the Ministry of Home Affairs and States. In short, 
the objectives of tourism require immediate and-frequent relation-
ships with State Governments and other Central Ministries and 
Departments that are far more extensive than =would be found in a 
public sector corporation. The Study Team- - concludes that the 
national Tourism Agency must remain withcGovernment. 

Commission or Board 

13.20. In the light of recommendations of the Estimates Com-
mittee that tourism be operated with the freedom of a commercial 
organisation and the Study Team's recommendation that the func-
tions remain with Government, the question arises as to whether 
new organisation needs a board or commission, whether the mem-
bers should be Government officers -or-not, and- wna1-melr--functions 
shou1d be. The Railway Board's members are full-time Govern-
ment officers and those of the Atomic Energy Comtnis~1on are both 
part-ti~e and full-time. Each is concerned with both policy develop-
ment and dav-to-d:=lY operations. Therefore, in drawing up its 
recommendations on the proposed restructuring of the Department 
of Tourism, the Study Team has drawn lessons from the working of 
these two governmental organisations in the context of the working 
of autonomous touris~ organisations in other countries allowing 
for the special exigencies of India's federal structure and the ,mamo-
lous constitutional position of Tourism which is under central 
jurisdiction but in which local operational authority also vests in 
the States. 

Recommended Organisation 

13.21. "If Government wishes to base its final decisions on the 
existing medel, the Study Team would favour the continuance c 
India's Tourist Organisation as part of Government, and not become 
a public sector body because of the duality of the organisations role. 
It is predominantly highly competitive in its promotional and sales 
role but simultaneously substantially dependent on Government 
authority in its task of developing the infra-structure and providing 
facilities for tourist. However, tourism \VOuld appear to provide 
the Government with such a challenging task that it should be possi-
ble to apply broadly the structure of the two largely independent 
organisations, the Railway Board and the Atomic Energy Commis-
sion, to the reCommendation of the Estimates Committee that 
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Tourism be operated with the freedom of a commercial organisa-
tion. This can be done by creating an independent tourism organi-
sation and providing that while it has the autonomy ot operation, 
its Chief Executive would retain the rank of Secretary in the Minis-
try of Tourism and Civil Aviation to handle co-ordination; with 
Ministries of the Government of India and with State Governments, 
ensuring thereby that the incumbent has both sufficient flexibility, 
and the authority vested in him by virtue of his having ex-officio 
status of Secretary to Government. 

The Study Team recommends that the National Tourist Organi-
sation be named India Tourist Authority headed by one man-The 
Chairman-cum-Chief Executive (Ex-officio SecretaJ'y of Tourism). 
This measure will permit quick decisions; fIx responsibility for action 
and approximate the flexibility of commercial organisation. If 
necessary the India Tourism Authority may be clothed with 
statutory powers. 

(i) Chairman-cum-Chief Executive 

For the post of the Chairman-cum-Chief Executive the Govern-
ment should obtain the services of a person with top professional 
-competence and should pay what is required to get such a person 
<>n competitive commercial salary. We recommend that Govern-
ment-select for the post an officer who is known to be dynamic, 
innovative, creative and imaginative. He should have had success-
ful experience in supervising professional and technical staff and 
have demonstrated capacity to stimulate high quality performance. 
He should have the willingness to delegate responsibility to his sub-
ordinates. Preferably, he should have at some time travelled-
?hroad and lived in a developed country. We recommend that the 
'\hairm~m report to the Minister of Tourism and Civil Aviation and 
advise him on important tourism policies. 

We recommend that the India Tourism Authority must develop 
and be run on modern commercial lines with full responsibility 
placed on the Chairman for supervision, direction and performance 
'Of the Staff of the Tourism Authority. He should be the responsi-
bility for immediate and long range planning, for organising the 
programmes and work, for staffing, for coordination within and 
without, for preparing budgets, for drafting reports, for maintaining 
'Controls, subject to Ministerial direction and Government policies. 
The Chairman as the Chief Executive would head an executive team 
of 3 or 4 top professionals of proven conweten-ce in tourism and 
allied fields, pl:oviding collective wisdom to the organisation. 



(ii) FiDanee 

We recommend that the post of Financial Controller/General 
Manager, Finance, Personnel and General Services be created in 
the new India Tourism Authority and that he report directly 
to the Chairman. In the present stage of the development. of 
tourism, the role of the Financial Adviser assume3 great importance. 
Like the Atomic Energy Commis~i.on, it would be desirable to es-
tablish the system of internal Financial Adviser who as a financial 
expert would be directly accountable to the Chief Executive with 
no direct access to any external governmental body. The General 
Manager, Finance, Personnel and General Service3 should be a man 
committed to the organisation and its programmes and not function 
as an agent of some other organisation performing the role of a fault-
finder. The present system dilutes the authority of the Chief Exe
cutive and lead'3 to unnecessary irritations, delay in the execution of 
programme, hesitation in taking decisions and getting bogged down 
in the various financial rules and procedures, which is not conducive 
to obtaining the desired results, in fulfilment of the programme. 

We further recommend that the General Manager, Finance~ 

Personnel and General Services develop and! seek approvals as 
necessary of delegations to the Chairman of the authority to autho-
rise and make expenditure as budgeted, to change funds from one 
account to another within the total amount budgeted, to enter into 
contracts etc. for the fulfilment of all marketing promotional and 
development operations of Indian Tourism Authority." 

H. Tourism Advisory Council 

13.22. "The Chief Executive would succeed to the extent that he-
can get co-operation from many different groups in India, groups 
with which he can best work in a free partnership aimed at increa-
sing tourism rather than a regulatory or licenSing relationship. The 
Chief Executive would benefit therefore if he could develop a close 
relationsh:p with experfs from a wide variety of fields who could 
advise him on how tourism can be increased and advise the tourism 
trade on how they can best cooperate with Gcvernment to achieve 
common goals. 

The 5tudy Team recommends, therefore, that an advisory group 
called the India Tourism Council be established with the Chief Exe-
cutive (ex-officio Secretary) as its Chairman. The Council would 
advise him on such matters as: relationR with the travel trade, 
foreign airline3, advertising agenc.ies, hot~liers, foreign governments, 
and writers and publishers who reach.poteptial vis~tors. They would 
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advise on how best to create Imaginative tourism programmes and 
how to select these to Government and prlvate organisations in and 
outside India. The members of the India TO\lrism Council wOllld 
bring to the Council special knowledge from different fields and carry 
back to these fields information about tourism programmes old and 
new to be of greatest value in promoting tourism. 

The Study Team, therefore, recommends that the members of 
the India Tourism Council be chosen from a variety of fields, such 
as: 

the hotel industry. 

the travel trade. 

communication media (advertising, etc.) 

transportation companies (airlines, etc.). 

traders (curios, handicrafts, etc.) 

Each should be selected for his knowledge of a field related to 
tourism and his reputation among others in his field. No member 
should, however, be a representative of an organisation or a field. 
To be a representative would limit the advice they could give. 
To serve as individuals will permit them to give promptly their 
opinions and suggestions without obtaining concurrence from others. 

The Study Team recommends that members be appointed for 
three years overlapping terms, the duration of the terms of the 
first members to be determined by lot. Members would be appoint-
ed by Government on advice of the Chairman of the Authority. 
We would expect a convention to be established that the Chairman 
would propose to the Minister a panel of names of several persons 
for each vacancy to be filled. In preparing his proposals he would 
draw upon his knowledge of tourist industry and when necessary 
consult with office bearers of Hotel, Travel Trade and other organi-
sations and knowledgeable persoIl$ to identify the persons capable 
of giving the advice needed. 

We recommend that the Chairman be responsible for calling 
meetings of the India Tourism Council but that a convention be 
established that it will meet at least three or four times annually. 
The Chairman should be responsible for preparing the agenda for 
the meeting and may consult with his Members as to items of agenda 
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-they would like to have included. The Chairman may bring to the 
.~ttention of the Council such things as: 

.. estimates of earned foreign exchange. 

major promotions. 

public relations programmes. 

special problems on which advice is needed. 

annual budgets. 

The Council in advising the Chairman of these matters should 
·comment on the adequacy of the proposals, their probable effects on 
tourism, the public relations problems that may arise and the 
strategies likely to be most successful etc. 

'The Commission and the ITDC 

13.23. "The Indian Tourism Development Corporation, established 
·on the first of October, 1966, undertakes to operate commercial tourist 
facilities such as the running of tourist bungalows, hotels, motels, 
.and restaurants, luxury sight seeing coaches, Son-et-Lumlere, and 
-other entertainment. 

The Study Team has not gone into the detailed working and opera-
-tions of the ITDC. However, it took the opportunity of discussing 
the broad working of the Corporation with its Managing Director. 
We feel that the separation of commercial aspects of Tourism in pub-
lic sector corporation from the promotional aspects is logical and 
,desirable. We recommend that this be continued and that from time 
to time the proposed India Tourism Authority be asked to advise on 
which Government ventures have profit-making possibilities and may, 
therefore, be transferred to the Corporation. 

In view of the fact that India is still in the process of building an 
.adequate infrastructuxP for tourist facilities in the coming years, it 
i~ desirable that ~nitially some of the seemingly un-economic ven-
tures having the potentiai of bringing in increased return in the later 
years, may not be looked at from a restricted profit-making point of 
. view. 

Although the Corporation should retain its separate status, there 
'should be a close relationship constantly maintained between it and 
the India Tourism Authority. At present in matters like production 
--6f pubUcity material etc. there seems to be a split responsibility as 
:pointed out by Dr. O'DriscoP i~ his report. In order to do away 



256 
with such anam,!li~~ 7.nd to. P,r.ing i~ gr~ater qoordinatioll · between. 
the. ITD« an~ the indIa Touri~m Authorlt! ,we ;recommencl t4at the-
ChIef ExecutIve of the AuthorIty (Ex-officIO Secretary to the Govern-
~ent) be appointed as a :paJ:t.,time Chairmatl to ITDC. In this capa-
oty, he would be responsible for such Corporation-related activities· 
a:o parliamentary questions, reviews of requests for additional capltal~ 
long range plans, annual report~, advice OOi GoveTmnent polic'Y, 
issuance of directives; and coordin~tion of Corporation activities 
witJ'lin the Ministry and with other parts of Government." 

13.24. The United Nations Development Programme Report 
(1970) has observed thus on the organisation problem facing the 
Department of Tourism;-

"(i) Our finding is in summary that the institutional arrange-
ments for the future of Indian tourism do require a 
change providing flexibility of procedures and staff re-
cruitment, . acceleration of decision and action., acceptance· 
of selectivitr and of riskitaking, technical comp~tence." 

(ii) "Tourism permeates so many activities in the public and 
private sectors that it would be impossible to have a 
single Department or either body concerned with' every-
thing with which tourism is involved. This situation does' 
make it all the more necessary that the Tourism Organi-
sation should have a strong .Position in the middle of 
affa.irs and undertake the task not only of catalyst but of 
coordinating agency. Coordination we ~ould visualise as 
the drawing up plans and targets far the 'various segments 
in consultation 'with the particular segffient concerned, 
a corhmunicaHon to all the interests involved of the 
results and pressure then to be sustain~d to encourage 
conformity with the planning amended.' as may be neces-
sary later. The over-riding;, problem of any national 
tourism organ~sation of wide powers is. to keep in proper 
relationship ~tween the development side and the market-
ing ,side. Inipdia at the mq!Dent, d,evelapment lags behind 
marketing. The ideal of corporate planning is easily 
stated but not so easily carried out yet it must be em-
phasised that every effort should be made to follow this 
method of organisation. Market strategy and develop-
ment ~trategy go- together to make up total or corporate 
st~at~gy, which has -been defined as -'Coordinated courses 
of action. designed to optimise future benefits by advanta-

J geously deplying limited resources in the- I ever-changing-
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environment against competition in pursuit of manage... 
ment goalS and targets.' The advi,ce of one of the 
Mana:~~ment Institutes in India or of a suitable indepen. 
den~ fum might be envisaged fa help on this approach 
whlch would cover the drawing up the national master· 
plqn." 

(iii) " .... The Authority a'!ld the resources of the National 
TO'l,lI"ism Organisation in India depends on the Govern-
ment view of the importance of tourism to the national 
economy and particularly of tourism potential. The 
move froIl). a tourism unit in the Ministry of Transport 
to a Ministry of Tourism with cabinet status is confirma-
tion of the serious government interest in tourism. The· 
real problem in Indian tourism at this stage we repeat is 
one of implementation and for this it is vital that there 

be an appropriate organisation.. Apart from the organi-
sation structure and constitutional status, the wide range· 
of functions developing and prestige of the senior mana-
gement of the national tourism organisation can be im-
portant factors in the effectiveness with which India puts 
through its tourism policy. There is no standard inter-
national form for a national tourism organisation and 
according to needs, emphasis may be on one or niore acti-
vities-much depends on the state of a country's public 
and social organisations and on whatever activities are· 
alr~ady the concern of central or local Government or 
other- public or private bodies. To produce order and 
progress each national organisation must with insight and· 
clarity identify its own job and must not merely copy the· 
operation of others, This is why we read with deep 
interest the report on 'The Organisation and Management 
Survey of the Department of 'Tourism'. This was carried 
out by the Indian Institute of Public Administration. One 
of the members of the team did· participate earlier as 
adviser on the broader aspects of the Survey. The Parlia-
mentarv Estimates Committee examining the problem 
came t~ the conclusion that the present organisational set 
up of' the Department was hot attuned to developing 
tourism. The study carried out by the Institute confirm-
ed this view. The standard government department 
manned by the admirable civil service is attuned to ad-
ministration and regulation and less so to }Xlsitive and 
dynamic management with programming i,nvolvin.g ri~k 
taking. The world tourism market is growmg rapIdly In· 
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competitiveness and a tourism organisation to be a success-
ful one has got to have established among its staff an 
acceptance of certain elements which are not required nor 
perhaps desirable in a Government Department." 

(iv) "Tourism by nature is somewhat different from other sec-
tors of the economic since it IS an' industry based on move-
ment of people rather than of goods. For this reason it is . 
particularly susceptible to subJective considerations quite 
apart from the play of economic forces. It is essential, 
therefore, that the tourism industry should be as flexi-
ble as possible to be able to adapt to changing conditions 
and requirements. Tourism because of its particular 
structure with a large number of small units covering a 
wide variety of different service trades js an industry that 
puts an unusual strain on the administrative machine of 
any Government seeking to promote and guide its deve-
lopments." 

(v) "A government department in essence may not be discri-
minatory. In tourist promotion, it is necessary to be selec-
tive, to build a strength rather than on weakness. In this 
position, a Government Department is handicapped by the 
political and local pressures that may be brought to bear 
on it. In withstanding such pressure it is consolatory to 
state that areas which are relatively undeveloped in the 
broad national sense economically are areas which are 
most likely to benefit from the promotion of tourism." 

(vi) "Tourism is becoming increasingly a matter for profes-
sionals and employment of professions in the Government 
service can give rise to difficultieR. There are many 
procedures which are probably required in Government 
service by the very reason of its nature but these are time 
cons<m1ing and are opposed to the concept of an effective 
tourist organisation disposing of its decisions quickly." 

(vii) "Relativity of salaries is a general requirement but it iP 
unavoidable for the efficiency of an activity like tourism 
that there be departures from this principle in the emp-
loyment certainly of key personnel. Such departures are 
not tolerable in the civil service as they set up widespread 
repercussions." 

(viii) "Tourism is a cooperative business. Success depends on 
the close working relationship of the centrai organisation 
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with carriers, shippers, travel agents, tour promoters, 
hoteliers, recreational enterprises and 10 on. Experience 
~ows that the building up of representative bodies in the 
various sectors of tourism can in the long term be a consi-
derable aid to the proper development and promotion of 
tourism. Such bodies should be aided by the National 
Tourist Organisation with finance and other help at t:ne 
beginning or to enable them to undertake a reorganisation. 
SUch representative organisations can act as a well-mean-

t , ing discipline on the National Tourist Organisation which 
itself will reach a higher degree of competence and achieve-
ment by involving the representative bodies and its acti-
vities and decisions rather than by operating by edict. This 
working relationship of cooperation would have of course 
to be spread through the States and other levels in the 
field and cf course we realise that this is much easier said 
than done. It does need to be done. We came across 
various examples of the non-existence of this cooperation. 
The central organisation must be able to move at the same 
speed as the prIvate sectlJL" vrganisation. Risks have got 
to be taken in this kind of activity and the test of success 
of the organisation must be on its overall performance. 
Isolated case where mistakes have been made should not 
be allowed to take an undue share of attention." 

(ix) "Our emphasis ~n the need for India. to make its organi-
sation relevant to the Indian context led us to be pre-
disposed towards the ultimate findings of the Institute of 
Public Administration. We agree with the summing up 
)f the survey that 'the organisational structure should 
combine the flexiblity of a commercial organisation with 
the legal authority of Government for regulating the 
tourist industry and ensuring cooperation and local admi-
nistration'." 

(x) "In seeking a new tourism body we considered the merits 
of a public sector undertaking, the strengthening of the 
Department of Tourism, a purely regulatory Department 
with other activity transferred or a new independent 
institution but remaining within Government." 

Establishment of Indian Tourist Commissio" su.ggested 

(xi) "Our recommendation is that there be established an 
Indian Tourist Commission absorbing the present 
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Department of .Tourism and the Indian Tourist Develop-
ment CorporatIOn. We lean to the Commission rather-
than a statutory authority because the former can be-
quickly set up by the Government. A statute may be 
drawn up after some years should the Government so 

desire. The experience of the workings of the Commis-
sion would be of benefit in drafting the legislation later." 

'xii) "We feel that since the objectives of tourism require' 
with State Governments and with otl'-er central ministries 
and departments immediate and frequent relationships far 
more extensive than could exist in a public sector opera-
tion the national tourist agency should remain with Gov-
ernment. We favour a distinctively Indian solution in 
tne creation of an independent tourism organisation with 
its Chief Executive holding the ex-officio status of Sec-
retary to Government. We interpret that as meaning 
that a business man appointed to the Chief Executive post 
would have no right to become a Secretary in the Civil' 
Service and that a Civil Servant appointed would sever 
his connection with the ciVil service apart from the rank. 
The status would be Secretary of a Ministry but without 
his being actually in charge of a Ministry." 

(xiii) ''We note that the lIP A Survey Team favoured for the 
appointment of a full time executive Chairman or the 
organisation they recommended rather than of a part 
time Chairman and a whole time Managing Director as 
Chief Executlive. There are arguments for either pro-
cedure and we would be guided by the superior know-
ledge and experience of the Survey Team of India condi-
tions." 

(xiv) "As regards the number of full time members of the 
Commission there could be just one-the Chairman; 
certainly we feel there should not be more than three. 
There should also be part-time members. The whole 
group of say five or seven would equate with a Board of 
Directors. Their function would be to deliberate, to 
weigh, assess and discuss the facts of the situation ax:d to 
formulate policy. The combined wisdotQ a~d expenen,ce 
of a broadly based Board can be of conSIderable aSSIS-
tance to the Chief Executive in his task. The members 
of the Board should be selected from thE' various fields 
covering the wide spectrum of tourism in an individual 
and not in a representativE! capacity. This could be done-
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by the appropriate associations each nominating say a 
panel of three people in a personal capacity from whom 
t~e minister would select one for the Board. The selec-
tIon ?f Chairman I Chief Executive with qualities as de-
fined m the lIP A Report would lie with the Government. 
~he Com.missionmembers would require to be given such 
mformatIOn by the Executives as would (1) enable it to 
act correctly in those matters the performance of which 
it has reserved to itself or which had been specifically 
reserved to it by the governing Resolution or Act; (2) 
enable it to evaluate performance by the Executive and 
to advise or instruct the Executive as to further action 
which it requires them to take; (3) appraise it of emer-
ging situations and circumstances to afford it early oppor-
tunity for appraisal and revision of policies in the light of 
new developments." . 

(xv) "The absorption of the Department of Tourism into the 
Indian Tourism Commission would require in the Minis-
try only a low level secretariat cell which would serve 
the Minister a~d Secretary in dealing with such matters 
as the appointment of the Commission members, securing 
of budget, responsibility for the conformity of the tourist 
operation with general government policy, intervention 
where desirable in representations to other Departments, 
the receipt of an Annual Report and appraisal of the 
Commission's performance on the basis of this Report. 
'People should be judged by results after they were given 
clearcut objectives to follow.' (Nehru)." 

(xvi) "A vital factor in the new Commission is that finan-
cial control should lie internally and not be held by an 
external governmental body. The officer responsible 
should be accountable to the Chief Executive ... .". 

(xvii) "The India Tourist Development Corporation was es-
tablished in 1964. The question might well be asked if 
it was not now in existence would be created now against 
the background of considerable progress since that date 
in the private sector particularly on the accommodation 
and travel agency fields. We have earlier adverted to the 
relationship of public sector and private sector and the 
need for a more clear definition. We are infiuenced very 
much of course by our understanding of national policy 
in this regard. There is no question that there is need for 
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frequent and informal as well as formal contacts between. 
the public and private sectors to ensure harmonious col-
laboration on the practical problems involved in making 
a tourism programme into a profitable business. With 
the emergence of the concept of an Indian Tourism 
Commission, remaining with Government, we would. 
prefer to see the Tourist Development Corporation 
absorbed into that new institution, as an operational 
arm." 

(xviii) "The ITDC is an i~strument of national tourism 
policy. Since the new Commission is to be the overall 
instrument of national (central) tourism policy, the ITDC 
should be part of it. This is logical and practical and 
secures convergence rather than divergence. We would 
recommend that th,e Commission with its operational arm 
should follow three basic policy lines; (1) to complete as 
rapidly as possible the programme of activity the ITDC 
has announced up to this point; (2) to undertake in future 
the provision of amenities and facilities of a developmen-
tal or pioneering character which private enterprise is not 
appropriate or not willing to provide even with the grant 
of certain incentives by the Government; (3) to set a 
deadline for the whole of the industry by achieving the 
highest and most efficient standards of operation. In 
measuring the effectiveness c: the operation arm, the 
yardstick should be return not in direct profit alone but 
should include the indirect and ~;der regional or 
national benefits." 

(xix) "It was po;nted out to us that another public sector under-
taking Air Indi3 had entered into the hotel field. This is 
of course a developing characteristic among most interna-
tional airlines and is directly related to the urge of the 
airline management to 'ensure facilities for the expansion 
of t.heir airline t.raffic. We would not regard it as being 
contrary or opposed to the recommendations we have just 
made. Around the world in the next five years the num-
ber of new hotel rooms initiated and wholly or partly 
financed by airlines will at least be doubled. Their efforts 
may add up to 100,000 new 'beds'." 

(xx) "We were impressed by the recommendation in the Public 
Administration Institute's Survey for the setting up of 
the post of Financial Controller as' part of top manage-
ment. This unit should play an equal part at least with 
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the production and marketing sides in integrating pro-
grammes for action. Its particular responsibility would be 
providing .authoritative independent advice on the propo-
sals emerging from the production and marketing units. 
A control function in this sense is in the case of national' 
tourist organisations found essential when size and com-
plexity of the operations show up the need for it. It is a 
far-sighted and praiseworthy reCOlnmendation that it 
should be introduced at this stage in the Commission. 
With terms of reference developed along these lines the 
.activity of the Financial Controller would be distinctively 
positive and not confined to safeguarding financial accoun-
tability. The recommendations of the Public Administra-
tion Institute survey otherwise are in general endorsed by 
the Team. They include a great deal of detail into which 
we have not ben able to go." 

(xxi) "The position of staffs in the Department of Tourism and 
the ITDC is something which we regard ~s 3U outstand-
ingly important factor to be taken into account in the 
establishment of the ITDC. We believe it essential that for 
the future the tourism service should provide a fully satis-
fying and equitably remunerated career. The time avail-
able to us has meant that we can state only principles and 
suggest subject to Indian decision the use if considered 
desirable of the advisory service. The principles other 
than those we stated earlier in this paragraph. to be favour-
ably considered are the recognitio~ of the national im-
portance of tourism by constituting an all India service but 
with a due proporti'On of recruitment from outside to set 
and maintain the highest standards of general management 
and of specialisation. Promotion normally should be from 
within the service. Remuneration should be set at new 
levels respecting the qualificati-ons required and the job 
responsibilities; allowances should be realistic in relation 
to demands made on individuals." 

13.25. From what has been narrated above, it is seen that the 
United Nations Development Programme (U.N.D.P.) in its report 
on 'India Tourism' recommended the establishment of Indian Tou-
rist Commission absorbing the present Department of Tourism and" 
the Indian Tourist Development Corporation. Similarly, the Report 
of the Indian Institute of Public Administration on "the Organisation! 
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; and Management Survey of the Department of Tourism" recommend-
. ed that the National Tourist Organisation be named 'India Tourism 
-Authority'. The Committee enquired as to what thought had been 
bestowed by the G.Jvernment on the r.ecommendation of the UNDP 

. Team and that of the Indian Institute of Public Administration. In 

.rp..~ly, the Government have explained the position thus: 

"The question of setting up a single Tourist Authority was 
considered by the Government on the recommendations of 
the Indian Institute of Public Administration and the 
U.N.D.P. study team. On careful consider.ation, the Gov-
ernment did not accept the necessity of the creation of a 
Tourism Authority. However, the Government did set up 
a National Tourism Board under the Chairmanship of the 
Minister of Tourism and Civil Aviation. The main func-
tions of the Board are to advise the Minister of Tourism 
and Civil A viati'on on matters relating to the improvement 
of Tourism infra-structure in all its aspects and to suggest 
ways to co-ordinate the Tourism Schemes and activities in 
the Public and Private Sectors." 

13.26. Regarding the establishment of single authority for Tou-
'l"ism, the Secretary, Ministry of T-O'urism and Civil Aviation explain-
·ed the position, during evidence, thus:-

"On the constitution of a single authcrity to tackle all matters 
of tourism, there were some recommendations made. One 
of the studies taken was by the Indian Institute of Public 
Administration. Similarly, there was another recommen-
dation from a team. When this matter was taken by the 
Government it was felt that constitution of a single autho-
rity of this nature outside the ranks of Government may 
not result in any good, while the Central Government in 
its various agencies will be able to co-ordinate activities 
with the Planning Commission and with the State Gov-
ernments. An indepeTldent authority, however, geared up 
to take up implementation of certain things may not be 
able to take up with that degree of persuasion as co-ordi-
nated activity with all the agencies of the State Govern-
ments as' well as the Central Government and that autho-
rity neceSSarIly WQuld have to vest in a D~artment of 
the Central Govermrlent and thBt no change was really 
called' f6r. This rnatt-er was givE!ri ctlnSid&able thought 
ana. 1h~n given up'." 
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.13.27. Touching upon the point as to' how far the present organi-
:sabonal set up of the Department of Tourism was attuned to deve-
.loping tourism in the country, the Secretary, Ministry of Tourism 
.:and Civil Aviation stated during evidence: 

"The present set-up of the Department is satisfactory and 
there is no reason to believe that under this, the Deparf-
ment cannot function smoothly and adequately. Tourism 
requires an organisation which can take qUick action in 
policy-making and execution and our Department has both 
the functions. Since the Director-General is .also an ex-
officio Additional Secretary and the Additional Director 
General, an ex-officio Joint Secretary, there is not much 
need for proposals to go to the Ministry proper unless they 
feel the cases requires policy decisions at higher levels. 
This helps the departments functioning and we do not 
believe that the set-up is not adequate. The present status 
of the Department has not hampered its independent 
functioning in any way." 

13.28. As regards the changes that they would like to have in the 
"present structure of Department of Tourism, the Secretary stated 
1hat they felt that no real change was required. He added that the 
Department needed strengthening at various levels, perhaps on the 
planning side, some economists were required to be added. There 
w.as, however, no reason to believe that the Department should not 

"continue as an attached office. 

13.29. The Committee enquired what changes had been introduced 
in the organisational structure of the Department of Tourism to 
meet the requirements of the Fourth Five Year Plan and the Fifth 
Tive Year Plan. In reply, the Government have explained the posi-
:tion thus:-

"(i) In 1971 certain structural changes were made in the orga-
nisation of the Department for the rationalisation of the 
work and with a view to speedy implementation of the 
Plan schemes. Under this structural changes, various 
Divisions were formed and each Division was entrusted 
with the work particularly suited to it, e.g. Accommoda-
tion Division w.as given not only the work' pertaining to 
hotel accommodation but ,also :fo'r the implementation of 
the Plan schemes connected with the provision of accom-
modatio.n. Similarly Travel Trade Dlvision was given 
work connected with the Travel Trade as well as that of 

"258'LS-18 
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implementation of schemes concerning transportation. An-
other useful aspect of this distribution of work was that 
the processes involving planning & execution were sepa-
rated and while ()n one hand officers in the Planning Divi-
sion were left to deal with planning aspect of the work, 
on the other it ensured the participation of the personnel 
working in other Divisions in work connected with Plan-
ning. As in this case, officers normally dealing with the 
subject were entrusted with the job of execution, it brought 
in a sort of specialisation and thus resulted in greater 
efficiency. 

(ii) Side by side with this internal reorganisation certain 
policy decisions were also taken in the matter of imple-
mentation of Plan schemes which had far-reaching effects. 
As Central PWD showed its inability to take up all the 
projects of the Department on immediate basis, I.T.D.C. 
and State P.W.Ds. were ,also involved in the matter of 
implementation of tourism schemes in the Central Sector. 
For schemes like youth hostels, rest houses in game sanc-
turies, tourist bungalows at important centres and camp 
sites for tourist travelling by road, standard designs were 
got prepared by a firm of Private Architects and these 
were sent to the State Governments to put them in exe-
cution through their respective Public Works Dep.artments; 
This on the one hand resulted in the expeditious execu-
tion of the project, on the other, because of the engage-
ment of a reputed firm of architects, made available to' 
the Department of Tourism excellent designs of the build-
ings. Government also took a decision to' entrust some 
of the projects for execution to the Indian Tourism Deve-
lopment Corporation and this made possible the develop-
ment of a major resort area like Kov,alam, a joint venture 
of the Department where ITDC is the co-ordinating and 
executing agency, and certain other projects in a short 
perio'd of time. 

(iii) As a result of these measures, the Department in the' 
last two years of the Fourth Plan hopes to have a much 
better record of achievement than in the earlier three' 
years. 

(iv) In 1969, a Director (Market Research) was appointed for 
the pur-pose of '0rganising market surveys to help in the' 
work of planning. In 1970 a SpeCial Officer (Wild Life' 



267 

Tourism) was appointed for the development of Wild Life 
Tourism. An additional D.G. was also appointed in the 
same year to take over a part of the work of the D.G. to 
allow him to concentrate on matters effecting policy mat-
ters and planning. These appointments have contribu-
ted to a considerable extent in adding new dimensions to 
the work of the Department <1f TOUrism. 

(v) The need for further re-organisation and strengthening 
of the Department is kept under constant review in the 
light of the targets set and both study teams have recently 
completed inspection of the offices to' assess work loaas 
and requirements of staff." 

13.30. The Committee note that tourism as a factor of inter-
national trade has reached such dimensions that in 1968 it earned 
$14 billion, roughly twice that of the world's oil industry. A coun-
try like Italy with a long tourist tradition now earns roughly $ 1.6 
billion annually. In recent years, dramatic increases in tourist tra-
fic have taken place in Spain, which now annually earns about 
$ 1.3 billion. U.S.A. receives the largest earning from tourists, 
$ 1.82 billion in 1967, with tourism as the second largest foreign ex-
change earner coming only after the export of cars at $ 2.2 billion. 
Eire (population about 3 million) earned roughly £ 100 million sterl-
ing in 1969. In India, as has been demonstrated in other countries, 
tourism can also become a major source of foreign exchange. In 
1969, arrival of 245,000 tourists, representing a 30 per cent increase 
over 1968, earned Rs. 33.11 crores. Based on the estimates calculated 
by the Indian Institute of Public Opinion with an average tourist 
now spending about Rs. 1360 here, India would earn Rs. 55 crores in 
foreign currency in 1973. The Committee, however, feel that India 
has not done as well as some other countries, to attract foreign visi-
tors. While World tourist expenditure increased 24 per cent from 
1958 to 1967, India's share in this fell from 0.67 per cent in 1958 to 
0.24 per cent in 1967. On the other hand, countries like Yugoslavia 
and Greece between 1952-62 increased their ",hare by about 900 per 
per cent. The Committee feel that a more pragmatic approach and 
a dynamic programme can win India its rightful place in the highly 
competitive World tourist market, a programme based on tourist 
satisfaction identified through market research, development of ser-
vices and facilities to meet tourist wants, and sound marketing pro-
cedures. In this connection, the Committee note that in countries 
like Mexico and Spain tourism represents between 45 and 50 per cent 
of the total export earnings and even in the U.S.A. and U.K. earnings 
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from tourism stand second and fourth respectively in order of ex-
port earnings. The Committee, therefore, feel that in order that 
India occupies its rightful place in the world of tourism, the first 
premise for increased tourist traffic must necessarily be the creation 
of adequate tourist infra-structure in the country. In addition, the 
required targets can only be reached if the national tourist organi-
sation has all the necessary resources, competent staff, adequate 
funds and the necessary freedom in operation. 

13.31. In this connection, the Committee note that the estimates 
of the increase in tourism over the next decade are staggering. Air 
travel the world over has been growing on an average 13.5 per cent 
a year since 1961, according to lATA and the volume is expected to 
double by 1970, triple by 1975. In the coming decade with the in-
troduction of Jumbo Jets, traffic to India would also increase. Given 
the proper proportional selling efforts and matching action to pro-
vide what is called the tourist infra-structure, it should be possible 
to reach a target of one million tourists by 1980. In view of the 
potential growth of tourism in coming years, the national tourist or-
ganisation should be one which is capable of tackling and coping 
with a multitude of problems, keeping in view the broad objectives 
and the goals of tourism development of this country. 

13.32. The Committee gathered the impression during their tours 
and discussion with non-official organisations that for a field orga-
nisation, it is absolutely essential that decisions should be taken in 
time and should reach all formations in clear and unambiguous 
terms. It is, therefore, essential that the set-up for tourism, both 
for policy-making and implementation, should be fully responsive 
to the challenges of the task and be willing to have an open mind 
to assimilate the best ideas, anticipation and analyze the trends in 
tourism and take quick executive action to prepare the ground for 
provision of the requisite facilities. In this connection, the Com-
mittee would like to draw attention to the following recommenda-
tions made by the UP A on the set-up for tourist organisation:-

(i) " ... .India should give top priority to the development 
of tourist facilities in the country and the promotion of 
foreign tourism. Only a forward looking, research based 
and result oriented modern organisation with best avail-
able professional staff can do the job. To attract the best 
personnel in the field, pay and facilities at commercial 
rates have to be offered." 

Oil '''nuit the major problem is whether the DepariJilent of 
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Tourism's present organisational structure is suited to 
operate quality programme for attracting tourists in the 
world's most competitive market. The emergence in 1967 
of the new Ministry of Tourism and Civil Aviation brought 
about greater understanding and cooperation between al-
most all the organisations involved in dealing with the 
tourists; the two national airline corporations and the 
Tourist and Civil Aviation Departments. But the govern-
mental framework in which the Tourist Department ope-
rated has not shown the necessary flexibility to meet the 
kaleidoscopically changing tourism market. What was im-
aginative organisational set-up in the initial stages before 
the tourism became a major world industry, have become 
a virtual stagna'tion for Indian tourism. There are too 
many bottlenecks--organisational and procedural and the 
position of the tourism department as an attached office has 
hampered its capacity to handle the desired accelerated 
growth of tourism and to fulfil plan targets. The short-
falls in expenditure during the 2nd, 3rd and 4th Plans are 
an indication that the present structure and procedures 
were not adequate to cope with the increasing number of 
foreign visitors, and to provide them with necessary faci-
lities." 

(iii) "In some instances the Director-General of the Depart-
ment has been handicapped because of Associate Finance. 
This leads to curtailment of his freedom of action, and 
prevents him from being an effective Head of the organi-
sation in pushing through his plans and proposals. Im-
portant policy matters of the Department have to be pro-
cessed in the Ministry. A very vital question is whether 
on such matters the Director General as the Head of the 
Organisation has direct access to the Minister to advise 

. him. It seems that the Secretary of the Ministry at pre-
sent acts as an intermediary. This poses the problem of 
authority and responsibility .. The Director General is res-
ponsible for the activities of the Department, but it is 
doubtful whether he possesses all or even adequate final 
authority." 

(iv) SummiBg up the Indian Institute of Public Administration 
Report stated that "in view of the magnitude and dimen-
sions of the global tourists explosion now and anticipated 
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in the coming decades, we feel that the problem of 
evolving an organisational structure suited to modern pro-
motion and marketing methods requires a fundamentally 
different approach. India needs a tourist organisation 
which will take vigorous and effective measures to sell a 
competitive 'product' throughout the markets of the 
world." 

It is also pertinent to recall that for a number of years, the key 
post of Director-General of Tourism was not filled up and the work 
was carried on by an officer of the rank of Additional Director-
General of Tourism. It is only recently that an officer has been ap-
pointed as Director-General of Tourism with an ex-officio status of 
an Additional Secretary. The Committee need hardly emphasize 
that the key executive portfolio in tourism should be mannel for a 
length of time, so as to ensure stability and continuity in the imple-
mentation of 'tourist development programme. The Committee 
would also like Government to examine in depth the recommenda-
tions made by IIPA and take suitable action to see that the set-up 
for tourism has the requisite flexibility of approach and power for 
action. 

(B) Coordination among various Organisations concerned with 
Tourism 

13.33. There are a number of organisations concerned with the 
growth and development of the tourism in the country. Some of 
the important organisations are (i) the Central Department of Tour-
ism; (ii) Departments of Tourism in different States; (iii) the Tourist 
Development Council at the national level; (iv) Four regional 
Tourists Committees; (v) National Tourism Board; and (vi) the 
Department of Archaeology. 

13.34. The U.N.D.P. Team in the Report (1970) on Tourism in 
India recommended that "an llpportant step is the definition by 
agreement of functions of the Central and State Government Tourist 
Departments so that there is no duplication of effort and money and 
that all fields of tourism are covered." 

13.35. The Committee enquired whether an attempt had been 
made to demarcate the functions and responsibilities of the State 
Government Tourist Departments and the Central Department of 
Tourism and whether any machinery had been evolved for achieving 
effective communication and liaison at the various levels to avoid 
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.duplication and inactivity which was reported to persist at present. 
1n reply, Government have stated:-

"(i) No formal demarcation has been made between the func-
tions and responsibilities of the State and Centre Tourist 
Departments. However, there is a general understanding 
that by and large State Governments will be responsible 
for home tourism and Centre for international tourism. 

,(ii) For achieving effective communication and liaison at the 
various levels and to avoid duplication and inactivity, the 
Central departments has set up a Tourism Development 
Council consisting of members from the public and pri-
vate sectors and State and Central Governments and also 
4 Regional Committees for effective implementation of the 
decisions made at the T.D.C. Yet, another body-National 
Tourism Board has been set up from May, 1972 to deal 
with specific programmes and plans and specifically to 
prepare the national plan for tourism covering the public 
and private sectors." 

13.36. Regarding the functions of Central Departments of Tour-
ism and the State Tourism Departments, the Secretary, Ministry of 
-Tourism and Civil Aviation stated during evidence that the pattern 
had been established over the years and it was that in so far as 
foreign tourists were concerned the Centre provided the infra-struc-
ture. The State Governments were largely concerned with domestic 
tourism. In addition to that major development projects for over-
seas tourists were budgeted for by the Central Government, but or 
course assistance of the State Governments was required in so far 
as the acquisition of land etc. was concerned. The witness addeC! 
that there was no conflict. Every State Government was anxiotts 
that the Central Government should develop more and more tourism 
infra-structure in their States. 

13;37. -Regarding the question of clear cut policy defining the 
financial and technical assistance for States by the Central Govern-
ment to encourage the development of Tourism, the Secretary, 
Ministry of Tourism and Civil Aviation explained, it was a question 
of availability of funds and it was not possible for the Central Gov-
ernment to become solely responsible. He added that unless the 
'States were involved in the financial expenditure to some extent, 
their interest would not be of the same order. Some of the States 

'had set apart large sums for tourism development. For instance 
.J ammu and Kashmir had set apart almost Rs. 3.75 crores in the 



272 

Fourth Plan for Tourism development. Ln the case of other States.. 
allocation for tourism was only a few lakhs. In his view the States 
themselves would set aside larger sums of money for touri'sm, if 
there was a greater appreciation of benefit tourism. He adde"d that 
it would not be possible at present for the Central Government to 
go out to assist in the State Plans. 

13.38. In a memorandum submitted to the Committee it has been 
represented to the Committee ihat "the existing facility for achiev-
ing coordination among various organisations concerned with tour-
ism are mainly the periodical meetings of the Tourist Development 
Council at the national level. Representatives of the various or-
granisations concerned with tourism sit in these meetings, delibe-
rate, highlight problems and suggest solution. The resolutions pass-
ed by such bodies are necessarily recommendatory and they serve 
little purpose unless they are implemented. What would, ther,efore, 
appear necessary is to devise high-powered smaller machineries at 
appropriate levels which could ensure that nothing stood in the way 
of giving shape to these resolutions. In reply, Government have 
stated thus:-

"There appears to be no necessity for setting up high-powered 
small machineries to ensure the effective implementation 
of the resolutions passed by Tourist Development Coun-
cil, since the National Tourism Board has been constitut-
ed for this very purpose. Moreover, the different Divi-
sions of this Department are taking necessary follow-up 
action for the expeditious implementation of the T.D.C_ 
Resolutions." 

13.39. In a memorandum submitted to the Committee, the Travel 
Agents Association of India have stated:-

"Certain amount of coordination between the activities of the' 
Centre and State Organisations is being achieved througb 
the Tourist Development Council meetings and the Con-
ventions of the Travel Agents Association of India. It is, 
however, felt that the Directors of Tourism and the State 
Governments and the Central Government should meet 
more often and have a free and frank exchange of views-
A coordinated campaign for generating the tourism con-
sciousness amongst the people, proper allocation of funds 
and functions for the promotional publicity etc. could 
be achieved. At present, it is felt that the various State> 

(" Officials are isolated and sometimes the Central and the-
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State Organisations do not act hand in hand. Various. 
Resolutions on the Central/State subjects passed at the 
Touri~t Development Council meetings and at the Con-
ventions of the Travel Agents Association of India have. 
still not been implemented by many Government Autho-
rities." 

13.40. To a question as to how far coordination was being achiev-
ed between various organisations connected with tourism, the Secre-
tary, Ministry of Tourism and Civil Aviation explained the position. 
thus during evidence:-

"As far as the Tourist Development Council is concerned it 
is an advisory body which makes recommendations for the 
development and promotion of tourism all over the coun-
try. The implementation of these recommendations in turn 
has to be done by various agencies of the Central Govern-
ment and the State Government both in the public and' 
private sectors. The membership of these councils has, 
therefore, been SO constituted as to involve all these var-
ious agencies in the decision making process of the Council. 
The various divisions and sections of the Department of 
Tourism are also involved in the follow-up action to en-
sure that these recommendations are implemented to the 
extent that they are acceptable. 

As far as coordination is concerned the Council itself coordi-
nates on matters relating to tourism. There are perio-
dical meetings by the Minister-in-Charge by which co-
ordination is achieved. The National Tourism Board 
discuss matters which have an inter-Ministry effect so 
that quick action can be taken on matters which impinge 
on the jurisdiction of other Ministries. In so far as inter-
national airport authority is concerned the coordination is 
done in the Ministry itself where both the Tourism 
Department and aU the public sector undertaki.ngs under 
the Ministry are involved. 

As far as coordination in the Central Government is con-
cerned, I think, the experience of every Ministry will' 
be where more than one Ministry is concerned it takes 
time. The fact· remains that through inter-departmentar 
meetings and discussions coordination is . achieved. Some-
times a particular Ministry may have different view on a' 
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subject to ours. It is our job to convince them that what 
we are recommending will benefit tourism. So far as the 
two Airlines are concerned there is really no great diffi-
culty in the coordination because they are under the same 
Ministry and if necessary directions can be given, over-
ruling the particular view of a Corporation." 

13.41. To a query whether the measures they had taken were 
.adequate and any further action was necessary, the witness stated 
.that from their side they would like to have more effective coordi-
_nation. He added that inter-Department meetings were at· present 
held once or twice a month. 

13.42. Tourism requires a considerable degree of coordination 
-between Central and State Governments. The Committee, however, 
-note that no formal demarcation has been made between the func-
tions and responsibiHties of the State and the Central Tourist De-
partments. By and large State Governments were responsible for 
home tourism and Centre for international tourism. The Commit-
tee further note that the degree of interest shown by the various 
'States in tourism varies a great deal. The Committee consider that 
for achieving effective communication and liaison at the various 
levels an important step was the definition by agreement of func-
tions of Central and State Government Tourist Departments so that 
there is no duplication or wastage of effort and money and all fields 
of tourism are covered. In this connection the Committee note that 
some of the functions that might be the responsibility of each State 
Government Tourist Department are (i) "compilation and publica-
tion of tourist information on tourist centres important to home 
tourism on the lines of the proformae of the Central Tourist Depart-
ment. At present enquiries on such centres do not elicit much in-
formation. Places covered by the Central Tourist Department pub-
1ications should not be covered in such publications which is ofie1l 
the case at present Tesulting in duplication"; (ii) ''The State Tourist 
"Bureaux should deal with sl,bjects such as Holiday Camps, sight-
~eeing tours by State Transport buses, improvement of local trans-
portation, implementation of plan projects, health and sanitary im-
N"ovements, beggar problem, publicity and arrangements for local 
testivals. special counters at pilgrim resorts during festivals etc. The 
last-mentioned is most important, as at present tourists are greatly 
handicapped by lack of adequate information on local festivals"; 
(iii) "In addition just as the Central Tourist Department has coun-

-ters at international airports. the State Governments should set up 
-~ounters at Railway Stations at important tourist centres where at 
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present the home tourist and the middle-income foreign tourist go 
unattended with nowhere to get information or guidance from. 

.State Tourist Offices sometimes duplicate the Central Tourist De-
partment functions at major centres. This could be avoided and 
State Government staff diverted for other functions which are 
important for the development of home tourism. The objective to 
which all will undoubtedly subscribe is pro~ess in tourism which 
will benefit the individual States and the nation simultaneously and 
substantially." 

·C. Committees/Councils constituted for the development of Tourism 

(i) Tourist Development Council 

13.43. The Tourist Development Council was set up in Feb-
ruary, 1958. It was reconstituted in November. 1971. The com-
position of the Tourist Development Council is given at Appendix 
-II. 
Function 

13.44. The main function of the Council is to recommend mea-
sures necessary for the promotion of tourist traffic to India from 
other countries and from one part of the country to the other. While 
the recommendations of the Council are generally in respect of mat-
ters concerning the country as a whole, it is not debarred from mak-
ing recommendations in respect of measures for the development of 
tourist traffic to a particular place. The recommendations of the 
Council are advisory in character but in view of the high-level re-
presentation on the Council, its recommendations assist in unifor-
mity of approach at the levels of both at the Centre and States. 

Meetings 

13.45. The Council has held 15 meetings since its inception in 
1958. 40 Members attended the last meeting of the Council held 
in Goa in October, 1972, and 6 members sent their representatives. 
The attendance at previous meetings had ranged around 60 to 75 
per cent of total membership. 

13.46. It has been stated that no review or assessment of the 
Council's achievements had been made since the Council was pure-
ly an advisory body and had no executive functions. Its achieve-
ments, however, could be noted in terms of the recommendations it 
made and the resolutions it adopted when it met once a year. For 
example, at its meeting in Madurai in October, 1970, the Council 
made' various recommendations and adopted 25 resolutions covering 
such wide range as (1) Incentive to Hotel Industry; (2) Main-
tenance of Standards by hotels; (3) Consultancy Cell for Hotels; 



276 

(4) Subsidiary Accommodation; (5) Assistance to Motels; (6) 
Road Side Amenities; (7) Confirmation of seats on Indian Airline!>;. 
(8) Purchase of Air Craft by Indian Airlines; (9) Catering facilities. 
at Terminal Buildings in flight; (10) Inter State movement of vehi-
cles; (12) Relaxations in the Rules for Recognition of Tourist Car 
Operators; (13) Tourist Taxis; (14) Facilities for tourists on Indian 
Railways; (15) Overland Tourist Traffic; (16) Promotion of Wild 
Life Tourism; (17) Relaxation of Excise (NEWS FOR FOREIGN 
TOURISTS); (18) Implementation of recommendations contained 
in the Report of Dr. F. R. Allchin, UNESCO Expert on Cultural 
Tourism; (19) Concessions to Travel Industry; (20) Preparing a 
perspective plan for Tourism; (21) Setting up of Complaint-cum.· 
suggestion Cells by the State Governments; (22) Improvement in 
the status and scales of pay in Government Organisations; (23) 
Inter-State Publicity; (24) Observance of To1lrist Festivals in 
States; (25) Publication of All India Tourist Guide and Provision 
of Trained Guides at Important Tourist Centres. 

13.47. Similarly at the 15th Tourist Development Council meet-
ing held in Goa in October, 1972, 32 resolutions were passed cover-
ing such aspects as (i) Inter-State movement of tourist vehicles on 
"single point" taxation basis; (ii) Development of roads and pro-
vision of way-side amenities, camping facilities etc.; (iii) Inland 
water transport and organisation of regular cruisQs including ocean 
trips; (iv) Railways and their role in the growth of tourism; (v) 
Indian Airlines role in tourism; (vi) Airport development; (vii) 
Control over tourist taxis; (viii) Encouragement for the construc-
tion of new hotels and motels-Hotel Development Loan Scheme; 
(ix) Trained personnel -for hotels; (x) Financial assistance to the 
hotel industry by State Finance Corporations and grant of sub-
sidy on interest of loans by State Governments; (xi) Restaurants 
and the development of Indian Cuisine and entertainment; (xii) 
Government control over unclassified hotels; (xiii) Proper manage-
ment of National Parks and Wild Life Sanctuaries; (xiv) Pro-
motion of Wild Life Tourism; (xv) Cultural Tourism; (xvi) Pil-
grim Tourism; (xvii) Cultural pmgrammes for tourists; (xviii) 
Development of Sports as tourist attractions, specially swimming and' 
golfing and import of motor boats and water skiing equipment; 
(xix) Fifth Five Year Plan: Central, State and Private Sectors; 
(xx) Organisation of State Tourist Departments and Training of 
tourist personnel; (xxi) Role of local bodies; (xxii) Abolition of 
permits for restricted/prohibited areas; (xxiii) Convention ana 
Fair Tourism; (xxiv) Role of Travel Agents; (xxv) Films for 
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tourism publicity; (xxvi) Tourist Literature; (xxvii) Tourist 
literature in Indian I ( ... ) Int anguages; xxvw ormation regarding 
t?urist ~u.blications; (xxiv) Motivational publicity; (xxx) Thema-
tIC pubhcIty; (xxxi) Regional publicity; and (xxxii) Tourist Edu-
cation. 

13.48. I,t has been stated that these resolutions had been for-
warded to the concerned authorities for implementation. 

13.49. Regarding the question whether the Tourist Development 
Council as it was presently constituted was an effective instrument 
of promotion of tourism, the Additional Director General of 
'Tourist stated during evidence:-

"The practice in recent years has been to break up into Sub-
ject Committee. The Subject Committee are presided 
over by some Ministers of the State Governments based 
on their interests in their particular fields. There are 
Officers of the Centre and the States and other Minis-
ters and Members of public as well as Members of Par-
liament. They deliberate on matters for one or two days 
depending upon the quantum of work and make recom-
mendations. Then resolutions are also passed. There-
fore, with tne membership of even 70 or so, we do not 
consider that it presents any problem of being too large. 
The recommendations and resolutions themselves consti-
tute a very magnificent record of the achievements of the 
Council. In fact, quite a number of resolutions which 
were passed have given rise to an administrative action 
both at the Centre and in the States' levels. In fact, 
much of the credit for achievements must go to this par-
ticular Council. The recommendations made by the 
Council as a result of 15 meetings held so far have added 
substantially to the growth of tourism and tourism con-
sciousness at various levels." 

13.50. The witness added that council reviewed its own achieve-
ments. Clarifying the point further he stated: 

''Please take a matter like hotel development. While every-
body had been talking of what is to be done. One .of the 
resolutions passed at Tourist Development Council was 
that a climate should be created for investment in hotel 
project! and the State Government~, who own land 
must make it available at reasonable prIces to the person 
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concerned so that hotels may start coming up. This re-
commendation was followed up and it has resulted in most 
of the States to take a similar action. In some way, re-
commendations were made with regard to inter-State 
transport. This certainly has resulted in the Ministry 
of Transport to undertake a review on matters of inter-
State transport." 

13.51. To a question whether the Council had thought of creating 
medium tariff rates hotels the witness added that there was a meet-
ing of the Tourist Development Council in which this point was 
raised. They had taken a positive decision that they shall encour-
age more loans for the medium priced hotels. In fact, they expect-
ed that two thirds of the new hotels capacity which would be built 
up during the 5th Five Year Plan would be built in the neighbour-
hood of three star category hotel. 

13.52. 'rhe Committee having been informed that the existing 
facility for achieving coordination among various organisations con-
cerned with tourism were mainly the periodical meetings of the 
Tourist Development Council at the National level and the resolu-
tions passed by this body were necessarily recommendatory and 
that they served little purpose unless they were implemented. The 
Committee enquired whether any high powered machinery which 
could ensure that noting stood in the way of giving shape to these 
resolutions had been devised. The Secretary, Ministry of Tourism, 
during evidence explained the position as follows: 

"As far as TDC is concerned, it is a very large body with 64 
members. Obviously, that cannot be an implementing 
agency or machmery. It makes recommendation on broad 
policy basis. Many of these recommendations are extreme-
ly valuable and have to be followed up. We do have 
small organisations, like Secretaries Committee, Depart-
mental Committees etc. which go into all these things. 
There is need for coordination with the State Govern-
ments. Then again we set up the National Tourism 
Board largely with a view to see that we implement those 
policy matters which require the cooperation of many 
agencies. For instance on the National Tourism Board, 
we provitde representation at the high official level to the 
Railway, Finance etc. This small body does the 
coordination. It depends on the various schemes of the 
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Central Government or State Governments. For instance,. 
there may be recommendation to build a road to improve' 
tourist traffic to a particular area, or that a particular 
monument should be 'land-scaped or improved, in all these 
matters, we have to consult a number of agencies, e.g., .. 
Archaeological Survey of India etc., which means the-
Ministry of Education, or Transport Ministry for roads; it 
may be the State Government etc. The Department is 
not in a position in many cases to implement recommen-
dations completely by itself. It has to rely on a number 
of other departments/Ministries concerned/' 

13.53. The Committee note that the Tourist Development' 
Council was constituted in February, 1958 and comprises 64 mem-
bers representing various interests viz. 24 Ministries/Departments 
of Tourism from different States, 9 M.Ps., Distinguished Members 
of Public, 13 representatives of Central Ministries/Undertakings, 5, 
representatives of trade and industry etc. The Minister of Tourism 
and Civil Aviation is the Chairman and Minister of State 
for Tourism and Civil Aviation is the Vice-Chairman. The Com-
mittee further note that the Tourist Development Council at its 
meeting held at Madurai in October, 1970 passed a num'ber -of re-
solutions covering a wide range of subjects. The Committee also 
llote that at 15 Tourist Development Council meeting held at Goa 
in October, 1972, the Council passed an impressive list of 32 resolu--
tions at the meeting. From the progress report furnished to the 
Committee on the action taken by the Department of Tourism to 
implement the various resolutions passed by the Tourist Develop-
meat Council at its session held at Madurai in October, 1970, the-
Committee note that not much headway has been made to imple-
ment the various resolutions passed by the T.D.C. even after a 
lapse of period of about 3 years. The Committee would, therefor~ 
stress that after a two decade of tourism planning a point has been-
reached when there should be concentration of attention on the ex-
peditious implementation of the well-founded policies and' pro-
grammes for the promotion of tourism in the country. 

(ii) Regional Tourist Committees 

13.54. Four Regional Tourist Committees, one each for the-
Northern, Southern, Eastern and Western Regions, were set up ill' 



iso 
""February 1970. The States represented on each Regional Committee 
·are as follows:-

Ci) Northern I<.egion 

Cii) Western Rfgicn 

(iii) Southern Region 

(iv) Eastern Region 

Jammu and Kaslunir, Punjab, Haryana, Rajasthan' 
Uttar Pradesh, Himachal Pradesh, Delhi and Chandi-
g2rh. 

Mah2r2shtra, Guj2rat, Madhya Pradesh and Goa. 

Tamil Nadu, Kerala, Mysore, Andhra Pradesh ami, 
Pondicherry. 

West Bengal, Assam, Bihn, Orissa, Nagaland, Tripura, 
Manipur, And~man and Nicobar Islands. 

13.55. The composition of the Committees is as follows: 

(i) Regional Director, Government of Tourist Office, Secretary-
Convener. 

(ii) Officers from each State in the Region, Secretary, Director 
of Tourism and any other concerned officers deputed by 
the State. 

(iii) Regional representative of Customs, Indian Airlines, Rail-
ways, Travel Agents, Hotels and Restaurants. 

, Functions: 

13.56. The primary function of the Regional Committees is coordi-
l.alion between Central and State Governments as well as the essen-
tial segments of the tourist industry. The Committees were set up 
for implementing the Tourist Development Council's recommendation 

· on regular regional consultation and better coordination between the 
· Centre and States. 

13.57. It had been statecftbat no review or assessment of the work-
ing of these committees has so far been made in the Department. 
However, these committees have been meeting regularly since they 

· were set up in February, 19'70 and have led to more effective coordi-
:ilation between Central and the State Governments. 
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13.58. The Committee note that primary function of the Regional 
Committees was to achieve coordination between Central-and State 
Governments as well as the essential segments of the tourist industry. 
Another object for setting up these Committees was to achieve im-
plementation of Tourism Development Council's recommendations by 
'regular regional consultation and better coordination 1ietween the 
Centre and States. In order to assess the utility and enhance its 
usefulness, the Committee would urge a periodical review of the 

working of the Regional Tourist Committees. 

(iii) National Tourism Board 

13.59. The formation of the National Tourism Board was announc-
ed by the Minister of Tourism and Civil Aviation on the 11th May. 
1972. The main objects and functions of the National Tourism Board 
are: 

"The Board has been set up in the background of the expected 
massive investment in the Central, State and private sec-
tors in the Fifth Plan and to have a single body with a 
distinct function of drawing tourist development plans and 
the implementation in coordinated manner. The Board 
will have the task of preparing an overall plan for tourism 
covering both the public and private sectors. The ?lan 
will take into consideration the fiscal targets and tourism 
development, the infra-structure to be built by various. 

" agencies and promotion of tourism abroad. The Board will 
discuss and examine the plans of the Central and State 
Governments and critically review their progress and see 
to their implementation. It will also see if the Plans are 
adequate and are in tune with toe changed requirements 
of the tourists. 

The main functions of the Board wUl be to advise the Minister 
of Tourism and Civil Aviation on matters relating to the 
improvement of tourism infra-structure in all its aspects 
and to suggest ways to coordinate tourism schemes and 
activities in the public and priv-ate sectors." 



Composition of the Board 

1a.liO. The composition of the National Tourism Board is u 
follows:-

1. Minister of Tourism and Civil Aviation-Chairman 

2. Minister of State for Tourism and Civil Aviation-Vice 
Chairman. 

()fficial Members 

3. Secretary, Ministry of Tourism and Civil Aviation. 

4. Financial Adviser (Tourism), Ministry of Finance. 

5. Chairman-cum-Managing Director India Tourism Develop-
ment Corporation. 

6. Member, Traffic, Railway Board. 

7. Managing Director, Indian Airlines. 

8. Managing Director, Air-India. 

9. Director-General, Archaeological Survey of India. 

10. Chairman, Inter-State Transport Commission. 

11. Director-General, Department of Tourism Member-Secretary. 

Non-Official Members 

12. Shri Ajit Kerkar, Managing Director, Indian Hotels Com
pany Limited. 

13. Shri Romesh Thapar Editor, Seminar. 

14. Shri Inder Sharma, Ma~ging Director, Sita World Travel 
(IP) Pvt. Ltd. 

15. Shri Som Benegal, C-65, Hazarat Nizamuddin East, 
New Delhi-13. 

1 16. Shri Patwant Singh, Editor, Design. 



Meetings of the Board 

13.61. The Board is required to meet once in three months. Since 
its establishment, the Board had its first meeting on the 26th June, 
1972 and met again on 20th July and 30th August, 1972 in New Delhi 
under the Chairmanship of Dr. Karan Singh, Minister of Tourism 
and Civil Aviation. Tlie members of the Board were also invited to 
the Tourist Development Council meeting held in Goa from 23rd to 
2lith October, 1972. 

Problems discussed at the meetings of the Board 

13.62. The following issues were discussed inter-alia at the meet-
ings of the Board:-

"Among various issues, some of the main issues so far dis-
cussed have been matters relating to national tourism plan 
for the Fifth Plan period, identification of unfavourable 
factors affecting tourism to India, simplification of frontier 
formalities regulations, development of beach resorts in 
India like Goa, Kovalam and Mahabalipuram, integrated 
projects, development of sea cruises along the Indian Coast, 
prevention of leakage of foreign exchange, need for a 
single agency for recognition of travel agents, etc. Action 
required on these matters will be processed by the concer-
ned authorities for implementation.f> 

13.63. To a point as to how far the functioning of the National 
Tourism Board differed from the Tourist Development Council, it 
has been stated that the Board would be a Standing Board and would 
deal with specific programmes and plans. Its functions would, there-
fore, be distinct from the Tourist Development Council which was a 
deliberative body on matters elf policy and overall problems. 

13.64. In reply to a point as to how far the National Tourism Board 
would be able to play any useful role in view of the fact that it 
had not been delegated with any executive or financial powers it 
has been stated that the Board would be serviced by the Department 
of Tourism and the India Tourism Development Corporation and 
its suggestions would be acted upon by the respective institutions. 
It was not considered necessary to have any executive Or financial 
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delegation to this Board as implementation would still be with the 
respective bodies, viz., Department of Tourism and I.T.D.C. who will 
~o:r:k out administrative procedures best suited to iInplement sche-
Illes expeditiously. It would also enable Government to take a view 
later, on the need to strengthen the Department on the personnel 
. side and. secure adequate delegation of powers. 

13.65. When asked whether the multiplicity of Tourist Organisa-
tions viz., Tourist Development Council, Regional Tourist Committee, 
National Tourism Board was causing confusion in the growth and 
development of Tourism in the country, it has been stated that 
Tourist Development Council and Regional Tourist Committees were 
deliberative bodies on matters of policy and overall problems. The 
Board would be a smaller body with distinct function in relation to 
plans and fiscal targets. 

The representatives of the Travel Agent Association of India in 
their evidence before the Committee stated the National Tourism 
Boaro which was the highest body in the country was the coordinat-
ling agency in the field of Tourism. The representatives of the De-
partment of Tourism, India Tourism Development Corporation, 

. Ministry of Transport, Travel Agents Association, Hoteliers, were all 
,members of the National Tourism Board. The witness added that the 
National Plan for Tourism was also to be formulated by the National 
Tourism Board. He expressed the hope that the Board would not only 
be able to decide upon the policy, but would also be able to imple-
ment the various decisions already taken. 

The Committee pointed out that the National Tourism Board was 
charged with the responsibility of making the ovez:all plan for tourist 
development in the country both in the public and private sector, 
but unfortunately it had not been given or delegated any executive 
or financial powers. The Commitiee, therefore, solicited the views 
of the witnesses whether these bodies could be brought under a com-
. prehenSive legislation so as to give these bodies effective power and 
responsibility so that they were answerable to Parliament. The 
witness in reply stated the position thu's:-

"We fully agree with the idea; when our organisations sought 
a high-powered organisation Or a body to be formed with 
all constituents of the Government and the private sector, 
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we were under the impression that the National Touris~, 
Board1would have some-powers. From the 4 or 5 JDeeting~ 
that we have had so far, it came out this Board has onlf 
advisElry, PQwers _ and it is like an adviS()ry body to the 
hon. Minister for Tourism and Civil Aviation. Lt has no 
re~ powers. It has no financial pOwers. It c~nnot inter-
fewe. It cannot do anything. Your observation is hundred 
per cent correct." 

The ,witness added that just like Railway Board was a statutory 
Board, the, National Tourism Board sh01l1<l also be made statutory. 
He added that if the National Tourism Board was given more powers 
and sanctity, its utility would be far greater than it was today, 

13.66. Dealing with the utility and role of Natibnal Tourism Board, 
the Additional Director General of Tourism; expla'med the' position 
thus during evidence:-

"The Board has been set up in the background of the massive 
investment in tourism-the investment which w~- expect 
from the Central Sector during the Fifth Five Year Plan 
period. And it was decided to have a single body for II 

distinct function of drawing tourist development plans 
and overseeing the implementation in a very coordin~.ted 
manner. The Board will have a task of preparing a single 
plan for tourism covering both the public and private sec-
tors. The Plan will take into consideration the physical 
targets and the aspects of development of Tourism, and 
the infrastructure to be built by various agencies for pro-
motion of tourism. The Board will discuss the question 
of grants of the Central and State Governments and criti-
cally review their progress from time to time and watch 
their implementation. It will also see if the plans are 
adequate and in tune with the changed requirements of 
tourists from time to time. The main functions of the 
Board will also be to advise the Minister of Tourism and 
Civil Aviation on matters relating to the improvement of 
tOUr15m infrastructure in all its aspects and to suggest 
ways to coordinate tourism schemes and activities in both 
public and private sectors." 

13.67 .. The Committee note ·that there· already existed~ the Tourist 
Development eouncil entmsted with the function of recommending 
measures .necessary for the prnmotioft of tourist traftic to India from 
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o'ther countries and from one part of the country to the other coun-
try. Added to this, are the four Regional Tourist Committees one 
each for the Northern, Southern, Eastern and Western Regions set 
up for implementing the Tourist Development Council recommenda-
tions by regular regional consultation and better coordination bet-
ween the Centre and States. The Committee further Dote that the 
Department of Tourism has created another apex body National 
Tourism Board to advise the Minister of Tourism, relating to the im-
provement of tourism inha-structure in all its aspects, and to suggest 
ways to coordinate tourism schemes and activities in the public and 
private sector. The Committee note that the National Tourism Board 
has not been delegated with any executive or financial powers. In 
the absence of any such powers, the Committee are not able to com-
prehend how far such a body can prove to be effective instrument 
for successful execution of tourism, plans and policies. The Com-
mittee has, therefore, spelt out in greater detail their views about the 
reorganisation of the Department of Tourism at paras of this Report. 

D. International Tourist Associations 

13.68 The Department of Tourism is a member of-

(1) International Union of Official Travel Organisation 
(IUOTO); 

(2) South Asia Travel Commission (SATC), a Regional Com-
mission of IUOTO; and 

(3) Pacific Area Travel Association (PATA). 

13.69 Details in respect of each of these associations are given 
below:-

(1) In·ternational Union of Official Travel Organisation 

IUOTO is at present a non-governmental body set up for the deve-
lopment of Tourism ~hroughout the world. However, it is difficult 
to quantify the effect of its recommendations and activities on the 
flow of tourist traffic from international markets to India. IUOTO 
does not undertake any activities for directly promoting tr.affic to its 
member-countries. IUOTO plays an essentially developmental role. 

Set up in 1946 IUOTO was accorded C{)nsultative status by the 
Economic and Social Council of the United Nations in 1948. At 
present 109 National Tourist Organisations, including the Govern-
ment of India's Department of Tourism, are represented on IUOTO. 
Its object is to develop and promote tourism throughout the world 
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by undertaking research, disseminating technical information and 
providing vocational training. During 1970-71 IUOTO undertook 15 
studies covering topics such as long-term forecasts, tourist planning, 
international supply of tourism resources, economic review of worlEi 
tourism, development trends in respect of national parks, and game 
sanctuaries,. development of accommodation, role of tourism as a 
source of employment, impact of air fares on tourism development, 
study and analysis of long-term effectiveness of promotional cam-
paigns and motivation and behaviour of tourist demands etc. IUOTO 
also provides to its member-countries technical information such as 
guidelines on travel statistics, tourist expenditures, preparing fore-
casts, survey of marketing methods and methodology for assessing 
results of marketing studies. IUOTO also conducts regular voca-
tional training courses at its training institute in Turin, Italy. Some 
fellowships are available for the Turin courses and the Department 
of Tourism has been able to get one or two fellowships every year. 

However IUOTO's role in developing and promoting international 
tourism is restricted by its being a non-governmental body lacking 
authority or sanction behind its decisions. In September, 1970, the 
IUOTO in an Extraordinary General Assembly in Mexic(). decided to 
transform itself into an inter-governmental organisation to be called 
the World Tourism Organisation (WTO). WTO will come into exis-
tence 120 days after 51 member-States have ratified the Statutes of 
the new organisation and signified acceptance of the obligations of 
membership. India has ratified the obligati..on of memberships. India 

When it comes into existence, WTO is expected to have greater sanc-
tion and authority behind it as an inter-governmental organisation. 
It will have a close working relationship with Specialised UN agencies 
like UNCT AD and UNIDO and will seek to becomE' a Participating 
and Executing agency of UNDP. Thus the WTO wouJd be in a posi-
tion to utilise UN Development Funds for technical assistance and 
pre-investment projects in developing countries. 

(ii) South Asia Travel Commission 

SATC is one of the Regional Commisions of IUOTO. The other 
members of the SATC are Afghanistan, Ceylon, Iran, Mongolia, 
Nepal and Pakistan. At the Ministerial Conference held under the 
Chairmanship of India's Minister of Tourism and Civil Aviation in 
New Delhi in March 1969, the SATC adopted various resolutions for 
regional promotion of tourism. However, since then the SATC had 
been lying dormant. With the setting up of a Regional Office of 
IUOTO in Colombo shortly, SATC is expected to be reactiviated and 
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the scheme for regional promotion implemented. Until now the 
sArc has riot coritJ,"ibuted towards the flow of touristtfaffic to India 
fr<;>m. international markets. 

(iii) Pacific Area Travel Association 

PATA is a non-profit marketing Corporation set up to develop, 
promote and facilitate, travel to and within the Pacific Area and the 
South East Asia region, including India. It primarily operates in 
the United States market, which is the worlds' biggest travel mar-
ket. Since the Government of India has its own offices in the USA 
which also undertake publicity and promotion campaigns, it would 
be difficult to delirieate the credit between PATA's efforts and 
those of our own offices for the increased flow of traffic from the 
USA. 

The figures of tourist arrivals from North America (USA and 
Canada) for 1969, 1970 and 1971 are as follows:-

Year 

Number of tourists 

Increase over previous year 

Percent il)crease over previous year 

Proportion to total tourist arrivals (%) 

1970 1971 

57,682 65,819 62,027 

12,386 8,137 (-)3792 

27·3 14·2 (-)5.8 

23·6 23·4 20·6 

The decline registered in 1971 was for obvious reasons namely, 
the uncertain conditions in the sub-Continent. 

PATA however has focussed attention on travel opportunities in 
member-countries and has built up great awareness and specific 
contact among the travel trade in countries from where tourists 
originate. Several countries other than USA have PATA Chapters 
which organise promotional meets. PATA and its Chapters are uni-
que bodies in that they as compared to other international bodies 
in the field of tourism are the only bodies in which Governments, 
airlines, and other segments of the travel trade find memberships 
and have a common forum for discussing common problems and 
undertaking appropriate promotional programmes. 

PATA (India) Chapter 

There is a Pata Chapter in India with representation from the 
De~artment of Tourism. bdia Tourism Development Corporation. 



Indian Airlines, Air-India, and other international carriers, leading 
travel agencies in India, hotels, tour operators, advertising agencies 
etc. The Chapter undertakes promotional work specifically for pro-
moting India. in 1971 the Chapter sent a high-level team, led by 
Maharashtr~'s Minister of Tourism, to the US and Canadian mar-
kets. A series of travel workships were held by the team in a ma-
jor'US and Canadia::. cities, with the assistance of the Government 
of India Tourist Offices and Air-India, New York. The Chapter is 
proposing to undertake another such promotion this year. 

Indian delegates to the PATA Annual Conference held in Malay-
sia earlier this year also organised a joint promotional platform 
through the PAT A (India) Chapter. 

P A;I' A Surveys 

PATA also has a programme of statistical and research work re-
lating to travel trade and tourism development for the benefit of the 
members. One of the major surveys which was carried out in re-
cent years was the Pacific visitors survey which included detailed 
research on visitors reactions to India, their requirements and pre-
ferences, motivation behind destination selection etc. In 1970 PATA 
deputed its Research Director to India to present the results of the 
survey conducted among US travel agencies to study the market 
trends and another survey conducted by the Boeing Company on 
travel forecasts upto 1980. 

Training Seminars 

PATA also holds regular training seminars for its members. The 
last International Training Seminar of PATA was held in Singapore 
in November 1971. When the. Departm~nt deputed one of its senior 
officers to· qttend the seminar. The Singapore seminar was also at-
tended by four or five senior management personnel from the trade 
in India. PATA also gives assistance to member-countries in or-
ganising seminars. One such PATA assisted seminar was held in 
Bangalore in August 1971. The entire faculty was made available 
by PATA free of cost. 

13.70. The Committee are glad to note that the Department of 
Teuriim is a member of various International Tourist Associations 
such as (i) International Union of Official Travel Organisation 
(IUOTO); (ii) South Asia Travel Comm!!sien ~SAT:::); ,tl.j} Pacifk 
Area Travel Association (PATA). The Committee would like the 
Department to make full use of thes~ international forums and 
gain ideas which could be effectively implemented in the field to 
win the. confidence of foreign tourists. 
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E. Role of Department of Archaeology in promoting tourism 

13.71. The Department of Tourism works in close collaboration 
with the Archaeological Survey of India and the State Govern-
ments. The Department of Tourism secured the services of Dr. 
F. R. Allchin, a UNESCO expert, to draw up a report on the possi-
bility of cultural Tourism in India Dr. Allchin in his report on 
Cultural Tourism gives a list of 66 'top priority' monuments or 
groups of monuments. These, broadly constitute seven major 
groups or regions in which cultural tourism can be planned and de-
veloped, viz., (1) Delhi-Agra (2) Ganges Valley (3) Bombay and 
Western Caves (4) Tamil Nadu (5) Hyderabad and vicinity (6) 
Calcutta and Orissa (7) Mysore region. The report states that 
other areas" particularly Western and Central Rajasthan and Goa 
would become important when adequate facilities have been made 
available. 

13.72. All other monuments are defined as 'second priority'. This 
category, which lists 22 sites are those which merely reduplicate, 
with less excellence or clarity, features already exemplified in sites 
considered 'top-priority'. 

13.73. The Report mainly deals with monuments and the prob-
lems connected with them and most of the recommendations con-
tained in it relate to the Archaeological Survey6f India. However, 
th<:se have an important bearing on the development of cultural 
tourism for which suggestions!recommendations have been made in 
so far as the Department of Tourism is also concerned. The main 
recommendations in the report are broadly as follows:-

"(i) Minimum standardised facilities should be available at 
all 'top priority' monuments. These include well-construct-
ed approach roads and foot paths and their maintenance, 
visual aids such as sign posts and notice boards; outline 
plans, block diagrams and route plans for groups of monu-
ments; adequate guide services; book stalls stocking guide 
books, picture postcards, good quality transparencies and 
ancillary literature; standardisation of hours of opening 
of monuments; levy of a reasonable admissible fee, etc; at 
selected places, site 'museums, water supply, snack bars or 
restaurants, toilet facilities and lavatories; at certain places 
accommodation of the Class-I Tourist Bungalow type. The 
monuments should be free from all factors like beggars. 
touts etc. 

(ii) All the monuments of the 'first and second priority' which 
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are not controller by ASI, should be scheduled because 
of their importance as part of national heritage and Gov-
ernment, through ASI, should accept responsibility for 
their preservation. Foreigners. non-Hindus and non-Mus-
lims should not be excluded from visiting privately-owned 
monuments. 

(iii) For the maintenance of areas surrounding monuments 
and to avoid encroachment, 'National Parks' should be 
created around them and their future development should 
be controlled by a Committee representing wide interests. 
Steps shoUld also be taken for the preservation and main-
tenance of the large number of unscheduled and unpro-
tected monuments. 

(iv) The Tourist Department should be responsible for popular 
folders, tourist postcards, popular city guide books and 
regional liandbooks while the ASI should bring out more 
scholarly monuments guide books, picture postcards of 
specialised character and their own monument folder. 
There should be closer-coordination between the ASI and 
the Department of Tourism in the recruitment and train-
ing of guides. 

(v) With a view to exploit the enormous potential of India's 
natural heritage, improved facilities should be proviaed 
at selected game sanctuaries and 'photo safari' instead of 
shikar should be encouraged. 

(vi) Tours should be built around some specific theme or as-
pects of India's culture, based either upon a selection of 
monuments or upon some aspect of craft or upon some 
aspect of natural history. Less mobile tours should be 
organised by travel agents, basing them on one or more 
city centres. Such tours are recommended because these 
would cause much less strain to the tourist. permit him 
to imbibe the distinctive character of the region and 
acquire a meaningful view of one part of Indian History." 

13.74. When asked as to what follow-up action had been taken to 
implement the various recommendations contained in the Report on 
'Cultural Tourisms' the Department of Tourism in a written reply 
furnished to the Committee have ~tated:-

"A high level Central Coordinating Committee with represen-
tatives of the Department of Tourism, Ministry of Educa-
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tion and Social Welfare, ASI as members and headed by 
the Minister of Tourism and Civil Aviation has been set up 
with a view to undertake necessary measures for the 
development and promotion of cultural tourism in India. 
On the basis of the reports of the Sub-Committees set up 
for the various regions, the Committee has recommended 
that the ASI and the Department of Tourism should draw 
up a coordination Plan for schemes for providing .facilities 
at selected monuments of tourist importance. Other re-
commendations include the preparational of a model legis-
lation to be recommended to State Governments for pre-
serving the natural setting and environment of archaeo-
logi:al monuments, pUblication of suitable tourist litera-
ture and licensing of gUides at monuments." 

13 .• 75. The, Committee. are glad to note that a high level Central 
Coordinating. Committee with representatives of the Department of 
Tourism, Ministry of Education and Social Welfare, headed by the 
Minister. of Tourism .and Civil Aviation has been set up with a view 
to ,undertake necessary meas1Ules for the development and promotion 
of cultural tourism. in India. The Committee hope that drawing up 
of the coordinated plan for providing facilities at selected monu-
ments of tourist importance, by the Department of Tourism and the 
Archeological Survey of India, would go a long way in attracting 
tourist traffic to the country. 



CHAPTER XIV 

CONCLUSION 

I. Cost Benefit Study of Tourism 

14.1. Besides earning foreign exchange, tourism has It marked 
"Multiplier EtIect'. The full implications of multiplier system lIad, 
however, not yet been studied in 'detail, because there had been 
inadequate research, The overall analysis has, however, clearly esta-
blished the basic premises that the total economic IJeneftts from 
tourism are very much greater than the foreign exchange earnings: 
that the combination of the turn over through the application of the 
Tourism Multiplier effect and the local taxes result in substantially 
greater revenue than the total plan expenditure. It is, therefore, 
recommended that the cost benefit study on various aspects of tour-
ism may be taken up immediately to high-light the role of tourism 
in the economic growth of the country. 

II. Tourism Planning 

14.2. It is distressing that after two decades of planning,the De-
llartment of Tourism has not been able to gear -fully its organiSa-
tional set up for planning and implementation of the various -sehemes 
included in the successive five year plans. The position regarding 
utilisation of funds so far even during the -Fourth Plan period seems 
'far from satisfactory. As against an allocation of ns. 18~3.57 lakhs 
during the first three years of the Fourth Five Year Plan, actual 
expenditure both for the 'Department of Tourism and ].T:D~C. was 
of the order of Rs.1083.17 lakhs. Instead of identifying the faetors 
'which :impeded the utilisation of funds during the Secontl and rhird 
:Plan period and 'taking remedial measures to ensure afuiler utilisa-
tion of funds, the same olii reasons for the shortfall 'in the plan 
outlay when the Fourth Plan perioo is tomingto a Close are still 
'being advanced viz., (i) non-formulation df the d~tilils of ~chemes 
'before the commencement of the 'Fourth Thin; (ti) delay in 'the 
appointment of executing agencies; (iii) inadequacy of 'the organi-
sational set up of the 'Department of Tourism; I(iv) df!lay incomple-
ting codal formalities; and (v) d~lay on the part 'of fthe execiiting 
agencies Wherever appointeil.There is no use df mlikbtga plan 
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which cannot be executed and successfully implemented. Even for 
the execution of the sC!hemes in the Fifth Five Year Plan period no 
serious thought is being bestowed for laying greater emphasis on 
the fundamental significance of structuring and manning properly 
the tourist organisation. The approach to the whole problem of 
growth and development of tourism in the country by the Depart-
ment of Tourism is. therefore, a matter of great concern. It is urged 
that expeditious measures should be taken to finalise the tourism 
development schemes to be taken up during the Fifth Plan period so 
that the work on the schemes could be started without loss of time. 
It is also recommended that corrective measures to streamline the 
procedures and the working of the Department of Tourism"be taken 
so that the factors which hampered the progress of schemes during 
the earlier plans are eliminated and that the financial provision made 
in the Fifth Plan are fully utilised on judiciously selected schemes. 

III. Trends in Tourist Trafic 

14.3. India nas many things to offer for tourism. It has scenic 
beauty in its mountains, sea-side places and its forests. It has an 
unlimited number of historical monuments of great interest. It has 
places of architectural beauty and above all, it has an extraordinary 
diversity of people who are warm and friendly, a point of special 
attraction from the point of view of foreign tourists. The slow pro-
gress made in the development of tourism in the country was a 
matter of deep concern. 

14.4. The Department of Tourism .had originally fixed an ambitious 
target of 600,000 tourists by 1973 with a view to stimulate the various 
sectors of the industry to much greater efforts in developing and 
promoting tourism in the country. These targets were, however, 
revised and fixed at 400,000 tourists by 1973, consequent on the prun-
ing down of the allocations for tourism in the Fourth Five Year Plan. 
A total of 342,950 tourists had visited India during 1972. On the 
basis of these arrivals, the Ministry expects that targets of 400,000 
tourists by 1973 would be realised. In order to attain a target of 
1 million tourists arrivals by 1980, India would require a compound 
growth rate of 14 per cent over the 1973 targets of 400,000 tourists 
arrivals, and to achieve a target of 800,000 tourist arrivals by 1978 
and one million arrivals by the end of the decade (1980), an annual 
growth rate of 15 per cent upto 1978 and 12 per cent thereafter would 
have to be attained. India had already attained the growth rate of 
13.6 per cent during 1965-70. The optimism of the Minister of 
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Tourism and Civil Aviation expressed at the 21st Annual Convention 
of Travel Agents held at Srinagar on the 23rd April, 1972 that the 
target of reaching 800,000 tourists arrivals in India hy 1978 and one 
million mark by 1980 would be achieved is shared. In order to 
achieve the stipulated target it need hardly be stressed that the 
basic requirements for promotion of tourism viz. (i) provision of 
hotel accommodation of international standards; (ii) adequate air 
transport (both international and domestic); (iii) vastly improved 
rail and road transport facilities; (iv) provision of neces~ary off-
site improvements for development of tourist resorts; adequate en-
tertainment facilities etc. are provided at a much quicker and speedi-
er pace than was hitherto being taken. There is need for sustained 
and vigorous effort on the part of Department of Tourism and other 
connected agencies to build up the requisite infra-structure to make 
comfortable the stay of one million tourist in India by 1980. 

14.5. In 1971, an increase of 7.2 per cent was recorded in tourist 
arrivals in India over 1970. Though U.S.A. and u.K. continued to 
occupy the first and second positions as the countries of origin of 
tourists to India Ceylon which ranked third in 1970 moved down 
to the sixth position and West Germany moved up to the third posi-
tion. The major increase in tourist arrivals during 1971 was from 
Malaysia (6,925) followed by Tanzania (3,324), Kenya (3,043) and 
Singapore (2,705). Tourist arrivals from Tanzania more than doubled 
in 1971 as compared to 1970. Tourist arrivals from Japan registered 
ahout three-fold increase between 1961 and 1971 and exceeded those 
from Australia for the first time in 1971. Great promotional efforts 
be made in the countries from where the flow of t01IrjSt~ to India 
is not at present appreciable. Government should also takc careful 
note of the trends in tourist traffic with reference to areas of origin 
so as to reinforce efforts in such promising areas. 

14.6. As per the statistics furnished by the Department of Tour-
ism, it is noted that country like Thailand was receiving more than 
double the number of tourists than India. Similarly, Iran had also 
made significant progress in recent years and was now well ahead 
of India. Of late Afghanistan had also achieycd a considerable rate 
of growth in tourist arrivals. It was, therefore, imperative that India 
should make sustained and concerted efforts to keep pace with the 
countries in the region so far as the flow of tourist traffic was con-
cerned. One way of doing this wa~ by achieving greater coopera-
tion amongst the countries in the region. There are many examples 
of regional cooperation for example the Alpine countries, CanMexUs 
(Canalia, Mexico, United States), Great Britain and Ireland, where 
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'besides having combined centres for st~ff tr~uiing; provhion of tonI'S 
covering'the countries in~olved; c'ollective area promotion, there is 
i!ontinuing exchange of experience and information ,between the 
constituent countries on their domestic traffic and inter-regional 
i)riginating traffic. On this analogy, the concept of regional coope-
ration between countries like India. Nepal, Ceylon, Afghanistan and 
Iran for organising joint programmes for promoting the region. is 
i!ommended. 

14.7. It is noted 'that there is perhaps no other single country in 
the world which contains the wealth and diversity of tourist at-
tractions that India offers to visitors. While good deal of efforts are , 
being made to develop places of tourist interests to attract foreign 
tourists, much remains to be done to develop. places which attract 
home tourism. Both the foreign tourism as well as domestic tou-
rism are important. While foreign tourism brings foreign exchange 
and promotes international understanding, domestic tourism fosters 
national integration and instils amongst the people the conscious-
ness of a single nationhood. It is, therefore, considered that while 
sustained and concerted efforts should continue to be ml\d~ to de-
velop places to attract foreign tourists, a strong tourism conscious-
ness should also be created in the country among the Central and 
State Governments, the local bodies, the tourist, travel trade and 
hoteliering industry to create infra-structure fOr home tourism at 
much more rapid pace than hitherto. It is, therefore, stressed that 
comprehensive surveys be undertaken to identity and develop places 
of tourist interest in the country as a whole, with a view to 
identify places for immediate development which are likely to at-
tract foreign tourists and those which would attract home tourists. 

IV. Formulation of Master 'Plan for Development of Tourism 

14.8. The progress of devtHopment of Tourism in various States 
varies considerably. While some 'of the States have made consider-
able 'headway in the development of areas of' tourists importance in 
their respective States, there are other States, where the provision 
of basic infra-structure to attract tourism has not kept pace with 
the growth of tourist traffic in the country. Numerous efforts have 
been made to prepare various schemes/programmes for th~ develop-
ment of tourism in India. Foreign experts and the United Nations 
-Development Programme Team have alsO applied their mind and 
have suggested various measures in their reports submitted to the 
DepaTtment of Tourism. While all concerned are a,!~re of ~he 
problems faced by the tourist industry and their solutions aJle -also 
outlined, what is perhaps lacking is implementation. This is pri-
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~_ari1y due to the absence of a master plan integrating all these pro-
jects into a whole fabric for a coordinated growth and development. 
It is, therefore, recommended that the Government should draw up 
a perspective master plan for tourism on all India basis, so as to 
provide a framework for the next and subsequent Five Year Plans 
and to determine priorities. 

14.9. A number of non-official organisations who appeared before 
the Comniittee urged that Government should formulate a tourist 
promotion policy and bring it forward as a Resolution, so that the 
policy in this behalf is put on a stable and assured basis. The Com-
mittee would like Government to examine this matter ill all its 

· aspects. It would certainly be helpful if the national policy COIl-

cerning tourism could be laid down in some depth and firmness, sO 
· as to provide a clear frame-work for implementation at all levels. 

V. Development of Sea Beach Resorts 

14.10. Man has a great fascination for sea. In the Western coun-
tries, such as, France, Italy and Spain, beach resorts have been de-
veloped by providing accommodation and varied recreation. The 
sea water has been fully used for water sports like seabathing, 
skiing, fishing, boating and yachting. Thus, the sea side resorts 
have become very popular with the tourists all the world over. It 
was gratifying to note 'that the Department of Tourism have launch-
ed the Kovalam Beach Resort Project. It is hoped that the comple-
tion of the Kovalam Beach Resort Project will give a big boost to 
the flow of tourist 'traffic to India. The UNDP Beach Resort Deve-
lopment Survey Team undertook a field survey of the bE-aches at 
Kovalam. Goa and Mahabalipuram in November-December, 1972 and 
their report was expected by July, 1973. It is hoped that further 
development of Kovalam Project would be determined in the light 

· of the Report of the UNDP Survey Team. 

14.11. Goa is one of the most interesting areas which wuld be 
developed to become a centre of tourism, Government had made a 
provision of Rs. 20.00 la~s in the Fourth Plan period for the deve-
lopment of beaches at Goa and a beach resort development survey 
was expected to be completed shortly. It is recommended that to 
exploit the tourist potential of Goa, a compact and integrated plan 
with long term objectives should be formulated. The aim of such 
a plan should be comprehensive development of tourist beach re-

· sorts, r.oads. hotels and other ancillary facilities and amenities like 
development of handicrafts, folk dances and folk music. There is 

:no doubt that Government would keep in view, the necessity for 
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preserving the pristine beauty of Goa and its incomparable beaches,.. 
while deciding the location of new industrial ventures. 

VI. DevelopmeD't of Selected Buddhist Centres 

14.12. The proposed development of Bodhgaya-Rajgir-Nalanda 
complex is welcomed. It is hoped it would help the flow of tourist 
traffic from countries like Japan, Thailand, Burma and Ceylon, who 
have sizable Buddhist population. As is well-known, international 
interest is being increasingly evinced in the religions of India, Gov-
ernment should, therefore, keep this potentiality in view while con-
sidering schemes for established pilgrim centres. 

VII. Development of Andaman and Nicobar Islands for development 
of Tourism 

14.13. There was at present no Tourist Department in Andaman 
and Nicobar Islands with the result that no specific measures had 
been taken to encourage the flow of tourists to the territory. It is 
further noted that the tourist infra-structure in the territory viz., 
hotels, road transport etc. were also lacking. A proper survey for 
assessing tourist facilities in the territory was, therefore, of para-
mount importance to evolve suitable development programmes. It 
is recommended that survey of the tourist spots in the territory 
might be attempted and also a well-coordinated perspective plan 
formulated for the growth and development of tourism in A ndaman 
and Nicobar Islands. 

14.14. The Andaman and Nicobar Islands have a great p(ltentiaI 
for tourism. The islands are located away from the maintained and 
this, in i'tself, shou\rl offer an exciting trip, particularly for the 
younger generation. I't is regretted that no concrete steps have so 
far been taken to carry out detailed survey of these islands, nor 
develop on centres of tourist interest. It is felt that as Government 
have now the expertise and experience of developing such sea side 
tourists centres by ITDC, a survey of the islands should be urgently 
carried out, with a view to locate beaches and other centres whic'l 
would be of tourist attraction. As regards foreign tourists, there 
is no doubt that Government would examine the matter in al) its 
aspects, keeping in view the fact that there is a growing trend the 
world over, for spending vacations at places which have sun and 
surf facilities and these abound in Andaman and Nicobar Islands. 
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VIn. Development, Upkeep and Maintenance of Tourist Centres 

14.15. It is regrettable that after, two decades of tcurism plan-
ning, it has not been possible so far to evolve a proper overall 
development plan for areas around places of tourist interest. It is 
noted that the biggest tourist attraction in India is the Taj Malial, 
yet the town of Agra and the suburban areas present a very dis-
tressing pic'ture, when it could have been developed as one of the 
world's most attractive tourist spots. It is stressed thalt it should be 
possible for the Central Department of Tourism to persuade the 
State Governments/local bodies in each of these towns to adhere 
and conform to ~ 1\faster Plan drawn up for development ef l)laces 
of tourist import:~!~e. L is further considered that if we have to 
attract tourists in sufficient numbers, it was of paramount import-
ance that tourist centres and more particularly places which are 
more frequented by foreign tourists, must have the basic amenities 
such as cafeteria, clean toilet facilities, suitable resting area and 
clean environment. It is, therefore, recommended that necessary 
steps may be taken in this regard. 

IX. Development of Backward Areas of Tourist PotcnEal 

14.16. At present Government gives certain incentives to indus-
tries to set up in specified backward regions. On the same analogy 
Government should examine whether the Hotel Industry too should 
be made eligible for this subsidy for setting up hotels in the back-
ward areas which are iD1!1ori:ant p!aces of tourist interest. 

x. Begg&r Nuisance 

14.17. Scientific sur~ys conducted by the Standfortl Research 
Institute (California) and other reputable research institutions in 
the country, establisbed that poverty and beggar nuisance were the 
most deterrent factors in the promotion of 10urism in India. The 
nuisance created by profesdonal beggars, touts etc., was also brought 
to the notice of Prime Minister by a party of American tourists who 
in turn addressed a circular leHer to the Chief Minist~rs of UP., 
Bihar, Madhya Pradesh, Rajasthan, Tamil Nadu, Kerala, Andhra 
Pradesh, Goa, Daman and Diu, Maharashtra and Orissa and also 
to Governors of Mysore, Gujarat and Lt. Governor of Delhi. In spite 
of the fact that the problems of beggar and touts nuisance has been 
so often highlighted in the various surveys etc. and in the circular 
letter of the Prime Minister to the State Chief Ministers of various 
States, nothing concrete appears to have been done so far to put 
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an end to the nuisance created by beggars and touts in vicinity of 
places of tourists interest and harassing the foreign tourists. It is, 
therefore, felt that if tourism is to flourish in India, it is high time 
that immediate action should be taken 'to ensure that places fre-
quented by. tourists are kept clean and free of beggars, touts and 
peddlars. Similar action need also be taken to keep clear the." tour-
ist offices of the Central and State Governments, museums, import-
ant shopping centres, the vicinities of hotels, restaurants, railways, 
and airlines terminals, of beggars and touts. 

XI. Accommodation 

14.18. There are at present 175 hotels in the country which are 
on the approved list of the Department of Tourism and their total 
capacity is 1C7,15 rooms. According to the assessment made by the 
Hotel Review and Survey Committee, the shortages of good hotel 
accommodation at 35 important tourists centres in the country, work-
ed out to about 30,000 rooms by 1979. Survey oil tourist traffic 
undertaken of each of the 35 important tourist centres reveals that 
at Bombay, Delhi, Srinagar, Calcutta, Madras, Ahmedabad, Cochin, 
Agra and Goa etc. the accommodation shortage is most acute. It 
is further noted that 83 new hotel projects at the various centres ap-
proved in the private sectors would add abou't 2400 rooms by 1973. 
The hotels being built by the India Tourism Development Corpora-
tion and Air India at Kovalam, Dum Dum, Aurangabad, Bangalore, 
Santacruz Airport and Juhu Beach would add another 890 rooms 
in the existing hotel room capacity in the country. It would thl.ts 
be seen that even after creating an additional bed capacity of 32aO 
rooms by 1973·74 the country would still be very far from realising 
its target of 30000 rooms to meet the requirements of one million 
tourists by 1980. It is, therefore, felt that in order to achie,"c tar-
gets of one million tourists by 1980. it would be necessary to build 
a large number of hotels to make up the shortage of accommodation 
as speedily as possible. It is felt that as soon as the targets of one 
million touris'ts by 1980 had been worked out, a perspp-ctive plan for 
the provision of hotel accommcdation should have been stmultan-
eously prepared. Now since the requirement of hotel rooms are 
known, it is recommended that no time should be lost in formulat-
ing a massive programme 'of hotel construction during the Fifth 
Plan period, so that sufficient room capacity is created in the coun· 
try to meet the tourist needs. The construction of sufficient number 
of hotels in the 3 star category and youth hostels, motels, tourist 
lodges at a much speedier pace, to meet the requirement of middle 
and low b.c(.me group tourists, is also recommended. 
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14.19. In this connection it is noted that UNDP Team, in its re-
port had made a number of valuable suggestions for the augmenta-
tion and improvement of hotel accommodation in the country. It 
is urged that Government should lay greater emphasis to the im-
plementation of at least some of the important recommendations! 
suggestions of the UNDP Team. 

14.20. rt is felt that apart frnm making available necessary fin-
ance, what is even more important is grant of essential facilities 
such as land, making available in time essential construction mate-
rials like cement, steel, provision of power, water, telephone con-
nection, etc. It is only if all these essential services and materials 
are available in time and without difficulty, that it would be possi-
ble to complete in time the hotels and press them into service with-
out delay. It is recommended that Government should constitute 
a high powered working group or body consisting of representatives 
of Ministries and other interests concerned who should review at 
least once in three months the physical progress made in the im-
plementation of the schemes, and solve the problems faced by the 
hoteliers in completion of their scheme and spell out other measures 
or assistance which should be given by Government to accelerate 
the growth of hotel industry. As most of the money would be com-
ing from the public sources, it is imperative to ensure that the money 
is put to effective use in providing the desired facilities and that it 
generates further resources for development. It is suggested that 
Government who have now adequate experience in l"unning of hotel 
industry through ITDC, Air India, etc. should in consultation with 
the hotel industry lay down broad guidelines about the essential 
facilities which are to be provided in hotels of Three Star category 
and above so that they do not fall short 'of the desired standard. In 
particular, it is stressed that utmost care should be given to the pro-
vision of hygienic cooking conditions and service facilities so as to 
win and sustain the confidence of foreign tourists. It is further 
stressed that two basic pre-requisites namely availability of ade-
quately trained management personnel to run the industry as well 
as well trained professional cooks and other ancillary services for 
providing hygienic and clean food, be also assured. 

XII. Prohibition 

14.21. A number of expert bodies as well as tourist specialists 
who have visited this country have pointed out the difficulties which 
are being experienced at present by foreign tourists in the matter 
of availability of alcoholic drinks. It is felt that the matter of avail-
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ability of alcoholic drinks to foreign tourists should be investigated 
in depth by G'overnment and they should take suitahlc measures 
to see that the foreign visitors who are used to have a drink are not 
denied these facilities in the place where they stay and that there 
should be no SCOPe for any impression that the availability and ser-
vice of alcohol drink to these foreign tourists in any way is vexati-
ous or source of harassment. 

XIII. Grant of Incentives to Hotel Industry 

14.22. A number of representative associations of hoteliers have 
represented that the recent growth in hotel industry has been great-
ly helped by the development rebate and other concessions which 
Government had made available to them in recent years. They 
have voiced the apprehension that at a time when there is need for a 
greater effort to put up thirty thousand additional rooms to meet 
the projected requirement of one million tourists expeded to visit 
this country by 1980, a number of these concessions, particularly the 
development rebate, is being withdrawn. Government are, no doubt, 
greatly concerned with the provision of adequate financial facilities 
and other assistance to the hotel industry so that it is able to deve-
lop and expand to meet the projected requirements. It is, there-
fore, recommended that Government should constitute a :epresenta-
tive high-powered working group·/body to examine in depth the 
existing concessions and facilities which are available to the hotel 
industry and the need of their being continued and extended, in the 
light of experience gathered in this country and the practice obtain-
ing in other countries particularly those which have made marked 
progress in attracting tourists. 

XIV. Hotel Development Loan Fund 

14.23. The Hotel Development Loan Fund was instituted in Apl'H. 
1968, with t~e object of assisting the Hotel Industry with adequate 
financial assistance in the shape of loans for the constr11ction o( 
hotels of requisite standards and for the renovation, expansion and 
improvement of existing hotels 'on the approved list of Departmpnt 
of Tourism. It is noted that out of 68 hotel projects :12 projects lNv~ 
been approved for loans to the tune of Rs. 12.99 crores to provide 
2875 rooms. So far a sum of Rs. 4.92 crores had been disbursad to 
13 hotel projects. It is appreciated that the special loan fund scheme 
for development of hotel industry has made some progress, they 
consider that it would have to greatly expand its scope if the target 
of development of 30,000 additional rooms by 1980 is to be achieved. 
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It is suggested that the facilities available WIder the hotel loan 
.:scheme should be widely publicised so as to generate larger inter-
est amongst the public and prospective hoteliers. The fund should 
be managed on sound business and economic lines froIn the begin. 
ning so as to build up a healthy relationship with the 10anec as also 
take adequate measures to see that public money was &afeguarded 
and the instalments were recovered in time. Apart from the hotel 
development fund, the Government should see that the Industrial 
Finance Corporation as well as nationalised banks continue to ex-
tend loan facilities both long term and short term to genuine hotel 
·-entrepreneur so as to encourage their development. 

XV. Tourist Finance Corporation 

14.24. The proposed setting up of the Tourist Finance Corpora-
tion to render financial assistance to the various segments of the 
tourist industry such as hotel, motels, tourist car operators, shikar 
outfitters, travel agencies etc. is welcomed. It is hoped that the 
setting up of the Corp'oration would considerably facilitate the build-
ing up of requisite tourism infra-structucture in the country. 

XVI. Transport Facilities 

14.25. It is noted that according to the published statistics for 
1971, 81.8 per cent of the foreign tourists came to India by air in 
1971, 10.8 per cent by sea and 7.4 per cent by land. Of those arriv-
-ing by air 38.6 per cent disembarked at Delhi, 35.5 pel· cent ~t 

Bombay, 9.2 per cent at Calcu'tta and 6.4 per cent at Madras. It is 
further noted that about 92 per cent of tourists from U.S.A., 84 per 
cent of tourists from Western Europe, 94 per cent from Japan and 
87 per cent from Australia which represent India's aftIuent markets, 
preferred air travel for their international transportation to India. 
,From the above data, it will have, therefore: to be admitted that 
international air transportation was a vital factor in tourism pro-
'll1otion. It is further noted that India was situated at a consider-
able distance from the major tourist generating areas of the world, 
·and that the initial cost of travelling to India represented a dispro-
portionately high element in the overall cost of the tour. The fare 
structure was thus an important factor in determining the share 
which India could secure of future world tourist trade. The non-
availability of reduced/concessional fares from any points to India 
was a disincentive for the promotion of larger volume of tourist 
traffic to India. It is further noted that though fare structure on 
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scheduled airlines were regulated by lATA in respect uf member" 
Airlines effurts shuuld be made to. ubtain reduced fares for travel 
to. India frum the major tuurist markets in additiun to. thuse already 
in existence. Facilities as obtainable in c'uuntries like Thailan.d, 
Japan, Hawaai, Fiji, etc. cuuld be taken as parallel examples. It 
is recommended that an independent assessment uf the fare strue-
tures applicable to. India to. pruvide a rational basiS iur recummend-
ing reasunable fare revisiuns wlHch could result in uptimising tuur-
ist gruwth withuut reducing the percentage uf returns by our natio-
nal carrier Air-India may also. be attempted. 

14.26. As regards the dumestic air transportatiun, it is noted that 
there was an acute shurtage uf capacity until abuut a year ago., but 
with the acquisition uf Boeing 737, the situatiun had improved as 
was evident frum the reactions of the uverseas tuur operaturs.. Con-
firmatiuns from Indian Airlines were being ubtained more speedily 
than befure. It is, huwever, stressed that 'there is need for more' 
cunscious and planned efforts on the part of Indian AirIin('s to mar-
ket tuurism by uffering concessional round trip fares and pruviding 
additional services fur large gruup movement. At present the den-
sity of un-line stations in India was very luw. In U.K. there '\vas 
one airport for scheduled uperatiuns for every 5,000 Sq. Kms. and 
in Japan there was one for every 8,000 sq. kms. In India, however~ 
Indian Airlines had only une station for every 50,000 sq. killS. This 
presented an unsatisfactury position, keeping in view the relative" 
inadequacy uf road and rail transpurt facilities in India as compareti 
with more affiuent centres. It is hoped that druing the Fifth Five 
Year Plan periud more new statiuns wuuld be openell linking the 
places 'of tuurists interest in the country. 

XVII. Road Transport 

14.27. It is nuted that the tutal number uf vehicles suitable for 
tuurists available in the cuuntry are 4801 in numbers out uf whi~ 
3446 are indigenuus cars, 615 impurted cars, 682 coaches and 58 Mis-
cellaneuus cars.. According to the estimiites worked uut by the 
Department uf Tuurism a tutal number of 10500 additiunal vehicles, 
(1800 imported cars, 6000 indigenous cars, cuaches etc. 2700) wouW. 
be required fur tourist traffic during the Fifth Five Year Plan period 
to. meet the needs of tourist traffic. 

14.28. It is noted that accurding to. the prujectiuns uf tuurist u-
rivals in India tuuris'ts traffic will increase from about 4 lakhs in 
1973 to. 8 lakhs in 1978 and 10 lakhs by 1980. It is not clear as te-
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how far the existing fleet of large size cars would be replaced and' 
augmented to cater to the target figures of tourist arrivals. . In ihis 
connection it is noted that in pursuance of the directive issued by the 
Prime Minister in 1964 followed by a Government Order in 1968, the 
tourist trade has been acc'orded top-most-priority in the matter of 
allotment of ex-STC vehicles at reserve prices. In actual practice, 
however, it has been stated that the number of vehicle;.; made avail-
able was inadequate to meet even the needs for replacing existing 
vehicles, let alone augmenting the fleet. It is noted that during the 
last 17 years, tourist traffic had increased by fifteen times, but the 
number of tourist vehicles in the country had hardly increased 
by seven or eight times. 

14.29. It is further noted that at present Tourist Transport Opera-
tors and I.T.D.C. hold a total of 427 second hand imported cars ex-STC 
allotted by the Department of Tourism. The number of vehicles made 
available by the STC during the year 1971-72 were about 6 cars per 
month on an average as compared to 9 cars per month last year. At 
this rate it is felt that the tourist taxi fleet might show a net reduc-
tion by the end of the Fifth Five Year Plan period because the num-
ber of vehicles added to the fleet would fall short of the nrunber of 
old vehicles being condemned and put out of commission. Further 
to quote the U.N.D.P. Report "although through S.T.C. st'coml hand 
imported cars are made available to the tourist operators, these cars 
are roughly used, badly maintained and very costly in maintenance, 
spare parts are also not normally available." 

14.30. According to the rough estimates worked out by the De-
partment of Tourism, the needs for Fifth Five Year Plan could be 
met in full only if a minimum number of 25 cars of suitable makes 
and models were made available by the S.T.C. per month. This 
would mean 300 cars per annum Or 1500 cars being made available 
by the STC in 'the Fifth Plan period. 

14.31. According to the present indications the gap in availability 
of cars would be of the order of altout 800 cars by the end of Fifth 
Five Year Plan period. It is felt that if tourism is to develop in India, 
it was of vital importance that air-conditioned coaches and air-con-
ditioned cars are made available to the tourist industry at reasonable 
prices. It is hoped that the charges levied from the tourists are 
effectively regulated so that the objectives underlying in the sale o{ 
imported vehicles at fixed prices, are served. 
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XVIII. Inter-State Movement of Tourist Vehicles 

14.32. Tourist vehicles can move freely through different countries 
in Europe on a single permit. In the case of India, however, at pre-
.sent individual permits are required to be obtained from different 
State Governments fOr a tourist vehicle to move from one State to 
~lDother. Although the Government have made consistent endeavours 
to solicit the cooperation of the different States for the introduction 
of single permit system for inter-State movement of tourist vehicles 
across State boundaries, it has defied solution SO far. It is, therefore, 
recommended that in order to overcome these difficulties, tbe Gov-
ernment might examine the question at the highest level with a 
"iew to solve the problem. 

XIX. Rail Transport 

14.33. India is a vast country stretching 3220 kms. from North to 
South and almost the same distance from West to East. Rail travel 
will have to be in the main depended upon for reaching various parts 
of the country for a considerable time to come. It is essential that 
the Railw9Ys adopt a more tourist oriented . approach. It is 
further hoped that tourists in the younger age groups are at present 
visiting India in large numbers. Since the young tourists generally 
travel on a limited budget, it is considered that the current youth 
influx does justify greater atten;tion bleing paid to rail facillities. 
Railways should examine tl1e difficulties of the foreign tourists in 
depth, in consultation with all concerned and evolve a satisfactory 
and efficient procedure, for making reservation facilities available to 
the tourists on an assured basis. 

xx. Travel Trade 

14.34. There is no denying the fact that Travel Agents playa vital 
role in the growth and development of tourism in a country. Keeping 
in view the role expected of the Travel Agents as the creator and 
developer of new tours and new ideas coinciding with personal ser-
vice, it is important that Travel Agents are afforded the necessary 
facilities and incentives more liberally viz., adequate release of 
foreign exchange for opening offices abroad to supplement the efforts 
of Department of Tourism; encouraging them to organise package 
tours for various interests i.e., wild life tours etc. so that the foreign 
tourists receive the much needed personalised service. 

14.35. In view of the mushroom growth of travel agents, it is 
~onsidered necessary to control and regulate the activities of non-re-
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·cognised travel agents in the country. The constitution of Central 
,Coordinating Committee to grant recognition to Indian Travel Agents, 
is a welcome step. It is hoped that with the constitution of the Cen-
tral Coordinating Committee, multipilicity of procedures which were 
hitherto being adopted by various Government Departments, viz., 
Airlines, Railways, Passport Authority, Reserve Bank, Department 
.of Tourism etc., would be eliminated and the entire power of recogni-
tion would now vest with the Central Coordinating Committee. It 
is hoped that this body would consider all applications for recognition 
and once recognition has been granted by such a ltody, the travel 
Agents concerned would be authorised to carryon business with all 
DepartmentslOrganisationslUndertakings of the Government of 
Indla. The new system it is felt will safeguard the travelling public 
which utilises the services of travelling agents, from the undesirable 
activities of non-recognised Travel Agents. It is also suggested that 
in order to make Central Coordinating Committee more representa-
tive and broad-based the nominees of the Reserve Bank, Airlines, 
Railways etc. may also be associated with that Committee. In this 
connection the Japanese method of recognition where no Travel Agent 
is allowed to handle travel business in Japan without holding a 
licence issued by the Tourist Industry Division of the Ministry of 
Transport in Japan is commended. 

xxr. Entertainment 

14.36. No serious attempt has lteen made to formulate a compre-
hensive scheme for the development and promotion of entertainment 
and recreational programmes 'to cater particularly to the taste of 
foreign tourists even after two decades of tourism planning. In spite 
of the recommendations of the Estimates Committee (1968-69) in 
their 90th Report on the Ministry of Tourism and Civil Aviation and 
valuable suggestions made in the various Reports-J"HA Committee 
Report (1963), Report on Cultural Tourism in India (1969). U.N. D.P. 
Team Report (1970)-the initiative has been left entirely to the non-
official agencies, with the result that nothing much has been done 
in this matter since 1963. It is, therefore, stre5sed that efforts should 
be made to impltmlent the recommendations on "Entertainment" 
contained in the various Reports mentioned above in letter and 
spirit urgently. It is felt with more ingenuity and intelligent utilisa-
tion of the rich heritage of song, music, dance and culture that we 
have in the country, it should not be difficult to present entertainment 
facilities in a much more effective manner than has been possible 
JUtheri ... 
-.u ___ . 
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XXII. Training of Personnel 

14.37. It is noted that in India, training for hotel and catering 
industry takes place in two types of institutions viz., (i) Institutes 
for Catering Technology and Applied Nutrition and (ii) Food Craft 
Centres. It is further noted that no institute of standing exists for 
the training of personnel in the general field of tGurism. The De-
partment Gf TGurism, hGwever, arranges SGme refresher courses fGr 
Guides etc., and language CGurses in French, German and Japanese 
fGr different segment of tGurist personnel. Some training opportuni-
ties in variGus fields are also stated to. have been secured by the 
Department of TGurism through the internatiGnal GrganisatiGns and 
under the Indo-German Technical Assistance PrGgramme fGr Central 
and State TGurism Gfficers, the I.T.D.C. and the Institutes Gf Hotel 
Management and Catering at Delhi and BGmbay. 

14.38. It is noted that a German CGmpany Steigenbel·gel' CGn-
sulting in its RepGrt Gn TGurism Training had observed that" .... the 
achievements Gf these institutes (Catering Institutes and FGGd Craft 
Centres) to. meet the requirements Gf hGtels and catering institutions 
have been recGgnised but it is pointed Gut that the standard o.f train-
ing cannGt be cGmpared to. thGse of HGtel SchGGls in the United 
KingdGm Gr EurGpe. A great deal Gf imprGvement is necessary to 
raise the standard Gf the schools with the help and advice frGm 
abrGad. In general, the institutes and centres are cGnsidered to. be 
very badly equipped both with regard to. quantity and quality .... " 
It is also nGted that the FederatiGn of HGtel and Restaurant AssGcia-
tiGns of India have also. made a number Gf useful suggestions fur the 
improvements in bGth the quality and quantum of instructiGns being 

. imparted by these institutes. Urgent attention and implementation 
is required in respect Gf some Gf these suggestiGns viz., (i) Need fGr 
revisiGn Gf the SyllabulS Gf Catering institutes to. provide for the 
management material fGr the fast expanding hotel industry; (ii) 
affiliatiGn of management courses run by the institutes to. the Uni-
versity of Delhi and BGmbay and raising it to. B.A. and B.Sc. level; 
(iii) need fGr impGrt Gf cGmpetent teachers from abrGad as the majo-
rity Gf the present teachers in the institutes had liilde knGwledge/ 
experience of the industry so. essential fGr effective instructiGns; (iv) 
Need for bifurcation of cOUrses into. craft and management CGurses; 
and (v) Need fGr separate establishments for specialised management 
studies. 

14.39. The hGteliering industry and the travel trade are also 
equally worried about the inadequacy of training facilities fGr train-
ing personnel in the field of HGtel and Catering Industry and in the 
~"'~'. 
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iield of Tourism. It is, thtlrefore, felt that there is a national need for 
training of instructors for the Catering Institute and Food Craft 
Centres and a management institute for the education of top-level 
managers in the hotel industry. 

14.40. It is noted that if the hotel, travel trade and tourism indus-
try is to flourish in India, and we are to keep abreast of tourism de-
velopment it would not be sufficient to simply provide the physical 
facilities. The problem of training the present personnel as well as 
the recruitment of future skilled personnel has also to be solved. 
Further, intended increase in tourist traffic and the planned develop-
ment of accommodation and restaurant capacities to meet the require-
ments of projected arrival of one million tourists by 1981, will aggra-
vate the problems considerably. It is felt that ·not much had been done 
So far in 'the matter of training of personnel in the hotel and catering 
industry and in the field of tourism. It is considered that the develop-
ment of training facilities for the successful execution of Master Plan 
for touri!lDl development as of paI1aw.ount importance. There is 
thus an urgent need for formulating a full scale training programme 
in consultation with hotel and tourist industry both in public and 
private sectors. to meet all the trained human resources requirements 
of tourism industry in India which should include manpower pro-
jections and training at all levels. 

14.41. The proposed setting up of the National Institute for Tour-
ism was a step in the right direction. It is hoped that the Institute 
would cover all aspects and would ensure the availability of trained 
personnel at all levels and would be able to meet the needs of 
hotels, travel agencies, airlines transport operators. Government 
Tourist Organisations etc. Till such time the Institute of Tourism gets 
going it is felt that the Department of Tourism to work out some 
ad hoc arrangements to draw up some training programmes/refresher 
courses by providing in-service training in the leading hotels of the 
country. The inclusion of tourism in vocational courses for B.A. in 
the Delhi University was a welcome step. They would also emphasise 
the need for training of Managers anrl also for trllining and improv-
ing the skills of cooks, bakers etc. 

XXIII. Wild Life Tourism 

14.42. Indian Wild Life is a fascinating assemblage of species and 
this rich floristic and faunistic group if developed properly could turn 
out to be an extremely valuable tourist asset, partculary in combina-
tion with other places of historical and cultural interest. Wild Life 
Tourism can become a major source of foreign exchnge earnings for 
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India besides internal tourism boosting economic activties in fhtJ 
various regions. Presently in India Wild Life Tourism is in its infancy 
and was basically confined to "Shikar" outfitters and their foreign 
clients and foreign tourists visiting some of the National Parks and 
Wild Life Sanctuaries. 

It is noted that realising the importance of Wild Life Tourism~ 
Government have made a provision of Rs. 60 lakhs for augmentation 
of transport and accommodation facilities in selected games sanctuar-
ies and efforts are being made to provide these facilities at a quicker 
pace. In order to achieve maximum results, it is, however, necessary 
to clearly define the position of Department of Tourism vis-a-vis wild 
life conservation in general and wild life tourism in particular and 
there should be complete understanding between the Department of 
Tourism, Inspector-General of Forests at the Centre, State Govern-
ments and the State Forest Department. It is noted that although 
many of the National Parks and Sanctuaries in India have a variety 
of Wild Life it is not always accessible to visitors. The Department 
of Tourism should actively assodate itself with measures to make 
wild life more accessible by providing good approach roads, lodges 
to accommodate group tourists and other visitors and facilities like 
camping, rapid communications system and local transport insioe 
the park, for those who go by public transport. The Department of 
Tourism can also look after organised interpretation programmes at 
site supported by will-pruduced literature to attract tourists to the 
National Parks/Games S:mctuar~es. 

XXIV. Organisational Set-up 

14.43. Tourism as a factor of international trade has reached such 
dimensions that in 1968 it parned S 14 billion, roughly twice that of 
the world's oil industry. A country like Italy with a long tourisf 
tradition now earns roughly $ 1.6 billion annually. In recent years, 
dramatic increases in tourist traffic have taken place in Spain, which 
now annually earns about $ 1.3 billion. U.S.A. receives the largest 
earning from tourists, $ 1.82 billion in 1967, with tourism as the second 
largest foreign exchange earner coming only after the export of cars 
at !ii 2.2 billion Eire (population about 3 million) earned roughly 
£ 100 million sterling in 1969. In India, as has been demonstrated in 
other countries, tourism can also become a major suurce of foreign 
exchange. In 1009, arrival of 2,45,000 tourists, representing a au per 
cent increase over 1968, earned Rs. 33.11 crores. Based on the esti· 
mates calculated hy the Indian Institute of Public Opinion with an 
averae;e tourist now "'lendi"O' about R,,,. 1.160 }>?YP, India would earn 
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Ks. 55 crores in foreign currency in 1973. It is, however, felt that 
India has not done as well as some other countries, to attract foreign 
visitors. While Wold tourist expenditure increased 24 per cent from 
1958 to 1967, India's share in this fell from 0.67 per cent in 1958 to 
8.24 per cent in 1967. On the other hand, countries like Yugoslavia 
and France between 1952--62 increased their share by about 900 per 
cent. It is felt that a more pragmatic approach and a dynamic pro-
gramme can win India its rightful place in the highly competitive 
World tourist market, a programme based on tourist satisfaction 
identified through market research, development of services and 
facilities to meet tourist wants, and sound marketing procedures. 
In this connection, it is noted that in countries like Mexico and Spain 
tourism represents between 45 and 50 per cent of the total export 
earnings and even in the U.S.A. and U.K. earnings from tourism stand 
second and fourth respectively in order of export earnings. It is feIt 
that in order that India occupies its rightful place in the world of 
tourism, the first premise for increased tourist traffic must necessarily 
be the creation of adequate tourist infra-structure in the country. In 
addition, the required tragets can only be reached if the national 
tourist organisation has all the necessary resources, competent staff, 
adequate funds and the necessary freedom in operation. 

In this connection, it is noted that the estimates of the increase 
in tourism over the next decade are staggering. Air travel the world 
over has been growing on an average 13.5 per cent a year since 1961, 
according to lATA and the volume is expected to double by 1970, 
triple hy 1975. In the coming decade with the introduction of Jumbo 
Jets, traffic to India would also increase. Given the proper proportion-
al selling efforts and matching action to provide what is called the 
tourist infra-structure, it should be possible to reach a target of one 
mi1lion tourists by 1980. In view of the potential growth of tourism 
in coming years, the national tourist organisaHon should be one which 
is capable of tackling and coping with a multitUde of problems, keep-
ing in view the broad objectives aud the goals of tourism development 
of this country. 

14.44. For a field organisation, it is absolutely essential that de-
cisions should be taken in time and should reach all formations in 
clear and unembiguous terms. It is. therefore, essential that the set-
up for tourism, hoth for policy-making and implementation, should 
be fully responsive to the challenges of the task and be willing to 
have an open mind to assimilate the best ideas, anticipate and analyse 
the trends in tourism and take quick executive action to prepare the 
ground for provision of the requisite facilities. In this connection, 
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-attention is drawn to the recommenc}ations made by the lIP A on the 
. set-up for tourist organisation. 

14.45. It is also pertinent to recall that for a number of years, the 
key post of Director-General of Tourism was not filled up and the 
work was carried on by an officer of the rank of Additional Director-
General of Tourism. It is only recently that an officer has been ap-
pointed as Director-General of Tourism with an ex-officio status of 
an Additional Secretary. It need hardly be emphasized that the key 
executive portfolio in tourism should be manned for a length of 
time, so as 'to ensure stability and continuity in the implementation 
of tourist development programme. Government should examine in 
depth the recommendations made by llP A and take suitahle action 
to see that the set-up for tourism has the requisite flexibility of ap-
proach and power for action. 

14.46. Tourism requires a considerable degree of coordination bet-
ween Central and State. Governments. It is, however, noted that no 
formal demarcation has been made between the functions and res-
ponsibilities of the State and the Central Tourist Departments. By 
and large State Governments were responsible for home tourism. 
and Centre for international tourism. It is further noted that the 
degree of interest shown by the various States in tourism varies a 
great deal. It is considered that for achieveing effective communica-
tion and liaison at the various level an important step was the de-
finition by agreement of functions of Central and State Governments 
Tourist Department so that there is no d"plicatioll or wastage of 
effort and money and all fields of tourism are covered. 

XXV. National Tourism Boa:-d 

14.47. It is noted that there already exists, the Tourist Develop-
ment Council entrusted with the function of recommending measures 
necessary for the promotion of tourist traffic to India from other 
countries and from one part of the country to the other. Added to 
this, are the four Regional Tourist Committees one each fN the 
Northern, Southern, Eastern and Western Regions set up for imple-
menting the Tourist Developmen't Council recommendations by 
regular regional consultation and better coordination between the 
Centre and States. It is further noted that the Department of Tourism 
has created another apex body National Tourism Board to advise the 
Minister of Tourism; relating to the improvement of tourism infra-
structure in all its aspects, and to suggest ways to coordinate touriSltl 
schem('~ and activities in the public and private sector. It is noted 
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·that the National Tourism Board has not been delegated with any 
,executive or linancial powers. In the absence of any such powers, they 
: are not alHe to -comprehend how-far such a 'body can prove to be 
effective 'instrument 'for successful execution of tourism plans and 

, p<.Aicies. 

14.48. To sum up, it may be stated that as a tourist attraction India 
possesses the basic raw material; all 'it needs is the proper develop-

'ment and promotion.- Tourism memorandum on the Fourth Five Year 
'Plan says succinctly, "Our primary need is more hotel lJeds, better 
'and more adequate transport, proper accommodation at places of 
tourist interest, creation of new resorts which would attract destina-
tion traffic, proper approach roads to and adequate maintenance of 
monuments. It is also necessary that the tourists have been clean 
wholesome food not only in the hotels where they stay but also ali 
various places where they go. It is equally necessary that the tour-

, ists are able' to secure timely confirmation Of their seats on airlines and 
railways, that the 'facilitation services at entry and exist points are 
courteous and helpful, that the nuisance of beggars is eliminated, that 
the rigours or red tape soo bitterly complained against are softened 
to the maximum. Lzstly, it is necessary to crea'te an all round at-
mosphere of warmth and friendliness for tourists. No substantial 
efforts in the areas mentioned above 'can -be achieved without streng-
thening the organisation at headquarters. We have also to create a 
new dimension in our publicity an'dpromotional programmes and a 
more effective' coordinations with State Governments and with other 
Departments of the Central Government concerned with tourism. Of 
equal importance' is the enlistment and support from local bodies and 
private sectors ineluding travel agents, transport operators etc." This 

'statemenfis'acomplete-programme'for the growth and development 
of tourism in India. The need of the hour is concerted and sustained 
efforts by all the segmen'ts of the tourist 'industry to implement the 
above policities with utmost speedJand· etJqlectation. 

NEW DELHI; 

April 18, 1972, 
-Vaisakha 4, '1895 {Sakq) 

'XAMAL NATH TEWARI, 
Chairman, 

. Estimates Committee. 
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Statewise'distriBu.tion of TOl1!Kist' Cent'1rS in: rndi«> 

Name of the State 

Andhra Pradesh 

Assam 

Bihar 

Delhi 

Gulamt 

Jammu & Kashmir 

Kerala 

Madras 

Madhya Pradesh 

Maharashtra . 

Mysore 

Orissa • 

Haryana 

RajllSthan 

--------------------" 
Name of the Centre 

• Nagarjunasagar & Konda, Warangal, Hyderabad, Amravati,. 
Tirupathi, Visakhapatnam_ 

~ Shillong-Gauhati, <::herapunJee, Kaziranga &: Manas. 

Nalanda, Rajgir, Bodh Gaya, Gaya, PaIlImau, Netarhat,. 
Patna, Barhi; Ra,.-chi, Hitl>:aribagh, DVC'Area, Top-
etiancni, Plundrufal1s. 

Delhi. 

I.othal~ Porliandar, Verawal, AHmedabad' complex, 
Sassangir complex, Chandola, Lothal; Nalsarovar . 
Modhera, Sabarmati Ashram, Adalaj, Sarkhej. 

~ Martand, Srinagar, Gulinarg, Pahalgam, Nagiil Lake area,. 
6anderbal, Mansbal area, Mughal Gardens. 

TIivandtum, Kovalam; COchin, Periyar Wild life 
sanctuary, Churuthurthy, Cilnnanore, Kuttanad, 
Thekkaddy, Viakram, Komiyam, Alwye. 

Kanya Kumllri, Mahatalijmram, Kancliipuram, Tri-, 
churapaIIi, Madurai, NilgiriS, Tanjore, Ootacamaund, 
TricHundur, Kodaikanal, Rameshwaram: 

6walior, Kha)uraho, San chi; Nimdu, Bhopal, JabbaJ-
pur, KanHaK Kisli, Uhain, Shilipuri: 

Ajanta, Ellera, Aurangabad, Erangal, PiiliaIkhor Caves 
Aurangabad, Kihim sea side resort, Juhu, Wardha,. 
Tadoda Game sanatuary, Vaireswari Hot Spring, 
:Elephanta Caves, Mahabe\eshwar, Bombay. 

Bijapur, Helur, Badam, Aibholi; Somnathpur, Hassan,. 
Holebid area, Mangalpore, BangaJore, Mysore" 
Bandapuri area, Jogfalls, Nehru Lok, Sravan-belgoia, .. 
<!:oorg, Tirngabadham, Meocara area. 

Puri, Konarait, BHubaneshwar" r.aIitgiri, Chilka Lake,. 
Ratnagiri; Udaipuri, Ramblia, Gopalpur on Sea. 

Surajkund" Badkhal, Pinjore, Sohna .. 

Jsipur, Chittorgarll, Jsisalinand, Ajmer, Mr. Abu,. 
Jaiseimer, UJdaipur, Siliserh, Jodhpur, Bharatpur,. 
Saruklr. 

31:.4i 



Uttar Pradesh 

West Bengal • 

Goa, Daman & Diu 

Himachal Pradesh . 

Punjab 

3U. 

Agra, Varanasi, Allahabad, Lucknow, Hardwar. Kumaon 
and Garhwal, Hills, Shahtradhara, Naugarh. 

Calcutta, Shantiniketan, Naida, Darjeeling, Jaldapara, 
Durgapur. 

Goa-region. 

Gobindsagar, Simla, Naldhera, Mashobra Chharabra, 
Kufri, Mandi, Kangra, Manali, Dalhousie, Chanba, 
Narkanda, Dharamshala. 

Nangal, Amritsar. 
=' 



APPENDIX n 

(See Para 13.43) 

List of Members of the Tou'riSt Development Council (1972) 

1. Dr. Karan Singh Minister of Tourism and Civil Aviation, 
New Delhi-Chairman. 

2. Dr. (Smt.) Sarojini Mahishi, Minister of State for Tourism 
and Civll Aviation, New Delhi-Vice-Chairman. 

3. Member (Industries) Planning Commission,New De1hi. 
4. Minister for Tourism, Government of Andhra Pradesh, 

Hyderabad. 

5. Minister for Tourism, Government of Assam, Shillong. 
O. Minister for Tourism, Government of Bihar, Patna .. 
7. Minister for Tourism, Government of Gujarat, Ahmedabad. 
8. Minister for Tourism, Government of Haryana, Chandigarh. 
9. Minister for Tourism, Government of Himachal Pradesh, 

Simla. 
10. Minister for Tourism, Government of Jammu and Kashmir, 

Srinagar. 
11. Minister for Tourism, Government of Kerala, Trivandrum. 

12. Minister for Tourism, Government of Madhya Pradesh, 
Bhopal. 

13. Minif;ter for Tourism, Government of Maharashtra, Bombay. 
14. Minister for Tourism, Government of Manipur, Imphal. 
15. Minister for Tourism, Government of Meghalaya, ShiIlong. 
16. Minister for Tourism, Government of Mysore, Bangalore. 
17. Minister for Tourism, Government of Nagaland, Kohima. 
18. Minister for Tourism, Government of Orissa, Bhubaneshwar. 
19. Minister for Tourism, Government of Punjab, Chandigarh. 
20. Minister for Tourism, Government of Rajasthan, Jaipur. 
21. Minister for Tourism, Government of Tamil Nadu, Madras. 
22. Minister for Tourism, Government of Tripura. Agartala. 
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23. Miriister for Tourism, Government of Uttar Pradesh, 

Lucknow. 
24. Minister for Tourism, Government of West Bengal, Calcutta. 
25. Chief Executive Councillor, Delhi Administration, Delhi. 
26. Minister for Tourism, Government of Goa, Daman and Diu, 

Panaji. 
27. Minister for Tourism/Chief Secretary of a Union Territory 

(not permanently represented). 
28. Secretary, Ministry of Tourism and Civil Aviation, New 

Delhi. 
29. Director-General, Department of TOUrism, New Delhi. 
30. Director-General, Department of Civil Aviation, New Delhi. 
31. Director-General, Archaeological Survey of India, New 

Delhi. 
32. Inspector-General of Forests, Ministry of Food and Agri;. 

culture, New Delhi. 
33. Representative of Ministry of Works, Housing and Supply, 

New Delhi. 
34. Representative of Ministry of Finance, New Delhi. 
35. Representative of Ministry of Railways, New Delhi. 
36. Representative of Ministry of Transport and Shipping, New 

Delhi. 

Nine Members of Parliament (37-45) 

37. Shri D. S. Mzalpurkar, M.P. 
38. Shri S. A. Shamim, M.P. 
39. Shri Shambhu Na.th, M.P. 
40. Shri Purshottam Kakodkar, Goa, Daman and Diu, Pradesh 

Congress Committee Central Office, Panaji. 
41. Shri G. Vishvanathan, M.P. 
42. Shri P. Venka.tasubbaiah, M.P. 
43. Shri Loka Nath Misra, M.P. 
44. Shri N. K. Bhatt, M.P. 
45. Shri Malhupra Vero, M.P. 

Nine Distinguished Members of Public (46-54) 

46. Shri Zafar Futehally, Juhu Lane, Andheri, Bombay. 
47. Shri C. Ramakrishna, 22, Taylors Road, Kilpak, Madras. 
48. Shri Anna Rao, Sriniketan, Deervani Nagar, Bangalore-16. 
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49. Shri Dharam Prakash, N-14, North Avenue, New Delhi. 
50. Shri Gulam Ahmad, C/o Gulam Mehidin and Sons, Resi-

dency Road, Srinagar. 
51. Shri H. S. Rama Rao, C/o Modern Motors, Hubli (Mysore). 
52. Kutnari Swarupa Das, C/o James Warren & Co. India Ltd., 

31, Chowringhee Road, Calcutta-16. 
53. Shri S. D. Ubhayakar, 21, Spencer Road, Bangalore-5. 
54. Begun Ali Yavar Jung, Raj Bhava.n, Bombay. 
55. President, Federation of Hotel and Restaurant Associations 

of India, Taj Mahal Hotel. Bombay. 
56. President, Travel Agents Association of India, C/o Ashok 

Travel Pvt. Ltd., P.O. Box 1484, India House, Trichy Road, 
Coimbatore-18. 

57. President, Shikar Outfitters Association of India, Jumna 
Bhavan, 3/14, Asaf Ali Road, New Delhi. 

5~. Shri K. G. Subramanian, Hony. Secy., Federation of Indian 
Automobile Association, P.O. Box 211, Bombay . 

. 59. Federation of Indian Chambers of Commerce and Industry, 
Federation House, Bazar Marg, New Delhi-l. 

60. Managing Director, India Tourism Development Corpora-
tion, New Delhi. 

61. Indian Airlines, New Delhi. 
62. Air-India, Air-India Building, Mahatma Gandhi Road, 

Bombay. 



..APPEN'r>IX ill 

.statement :..Showing Summary of .Recommendaticms 

SeiialReference to Summary of Recommandations 
No. Rara:No. 

.1 

of the Report 

The Committee note that besides the a.spect 
,,,iii Jiru:eign exchange earnings, tourism has also 
..a marked ~ultiplier Effect'. The Committee 
..also note that "the full implicatiCllnsof multiplier 
system hav.e not yet been studied in detail, be-
\'Cause there has been inadequate r.esearch. The 
·Committee further ,note that " .... the overall 
analysis clearly established the basic premises 
that the 'tdtal economicbene'fits from tourism 
'are very much 'greater than 'the foreign exchange 
-earnings; that the 'combination of the turn ove!' 
-through the application of the 'Tourism Multi-
-plier effect and 'the local taxes result in sub-
'sta.ntially 'greater revenue than the total plan 
-expenditure .... ". The Committee would, 
therefore, recommend that the cost benefit study 
'On 'various -aspects of 'tourism may be taken up 
immediately to bigh-light the role of tourism in 
the economic growth of the country. 

'2.18 It is distressing that after two decades of 
-planning, the Department of 'Tourism has not 
been able to gear fully its organisational set up 
for p1anning and implementation of the various 
schemes included in the successive five year 
plans. 'The position regarding utilisation of 
funds so far even during the Fourth Plan period 
seems 'far 'from satisfactory. As against a allo-
cation 'of Rs. 1833.5'7 lakhs during the first three 
years of Fourth Five Year Plan, actual expendi-
ture both for the Departmen'tof Tourism and 
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(1) (2) 
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------------.----
(3), 

l.T.D.C. was of. the: order of. Rs. 1033.17 lakhs.-
Instead of identifying the factors. which imp.ed-· 
ed the utilisation of funds during the Second and. 
Third Plan period and. taking remedial measures, 
to ensure a fuller utilisation of funds,. the same· 
old reasons for the shortfall in the plan outlay 
when the Fourth Plan period' is coming to a 
close are still being advanced viz., (i) non-
formulation of the details of schemes before the 
commencements- of the' Fourth Plan; (ii) delay 
in the appointment of executing agencies; (iii) 
inadequacy of the organisational set up of the, 
Department of Tourism; (iv) delay in complet-
ing codal formalities and (\7) delay on the part~ 
of the executing agencies wherever a.ppointed. 
In the Committee's view there is no use of mak-
ing a plan which cannot be executed and suc-
cessfully implemented. The Committee-are' 
constrained to note that even for the execution 
of the schemes in the Fifth Five Year Plan' 
period no serious thought is being bestowed for 
laying greater emphasis on the fundamental' 
significance of structuring and manning proper-
ly the tourist organisation. The Committee, 
therefore, feel concerned about the approach to' 
the whole problem of growth and development 
of tourism in the country by the Department of-
Tourism. They have, therefore, spelt out their 
suggestions for the reorganisation of the Depart-
ment of Tourism in their chapter on "Organisa-
tional set up" at the end. The Committee-
would very much like that the mistakes com-
mitted during the earlier Plans are not repeated' 
during the Fifth Plan period. They would urge 
that expeditious measures should be taken to 
fina.Iise the tourism development schemes to be' 
taken up during the Fifth Plan period so that 
the work on the schemes could be started with-
out lOSS t() tlme. 

----------------------------------------
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2.19 The Committee would further recommend 

3.12 

that corrective measures to streamline the pro-
cedures and the working of the Department of 
Tourism be taken so that the factors which ham-
pered the progress of schemes during the earlier 
plans are eliminated. The Committee would 
also like Government to ensure that the finan-
cial provision made in the Fifth Plan are fully 
utilised on judiciously selected schemes. 

The Committee note that India has many 
things to offer for tourism. It has scenic beauty 
in its mountains, sea-side places and its forests. 
It has an unlimited number of historical monu-
ments of great interest. It has places of archi-
tectural beauty and above all, it has an extra-
ordinary diversity of people who are warm and' 
friendly, a point of special attraction from the 
point of view of foreign tourists. The Commit-
tee are, unhappy to note the slow progress in 
the development of tourism in the country as is 
borne out by the fact that the total tourist 
arrivals in India constituted 0.12 per cent only 
of the world tourist traffic in 1966 and per cent 
only in the year 1972. In terms of percentage 
it means th3t whereas the total world turn-
over increased by 359 per cent during 1960 to 
1971, India's turn over increased only by 104.6 
per cent with the result that India's share of 
the World turn over decreased from 0.67 per 
cent in 1960 to 0.27 per cent in 1971. 

3.13 The Committee note that the Department of 
Tourism had originally fixed an ambitious target 
of 600,000 tourists by 1973 with a view to 
stimulate the various sectors of the industry to 
much greater efforts in developing and promot-
ing tourism in the country. These targets were, 
however, revised and fixed at 400,000 tourists by 
1973, consequent on the prunning down of the 
allocations for tourism in the Fourth Five Year 
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Plan. The Committee note that a. total of 
342,950 tourists had visited India during 1972. 
On the basis of these arrivals, the Ministry 
expects that targets of 400,000 tourists by 1973 
would be realised. The Committee further note 
that in order to attain a target of 1 million 
tourist arrivals by 1980, India would require 
a compound growth rate of 14 per cent over the 
1973 targets of 400,000 tourist arrivals. The 
Committee further note that to achieve a target 
of 800,000 tourist arrivals by 1978 and one mil-
lion arrivals by the end of the decade (1980), 
an annual growth rate of 15 per cent upto 1978 
and 12 per cent thereafter would have to be 
attained. The Committee observe that India 
had already attained the growth rate of 13.6 per 
cent during 1965-70. The Committee, there-
fore, share the hope of the Minister of Tourism 
and Civil Avia·tion expressed at the 21st Annual 
Convention of Travel Agents held at Sri nagar 
on the 23rd April, 1972 that the target of reach-
ing 800,000 tourist arrivals in India by 1978 and 
one million mark by 1980 would be achieved. 
In order to achieve the stipula.ted target the 
Committee need hardly stress that the basic re-
quirements for promotion of tourism viz., (i) 
prOVISIOn of hotel accommodation of inter-
national standards; (ii) adequate air tra.nsport 
(both international and domestic); . (iii) vastly 
improved rail and road transport facilities; (iv) 
provision of necessary off-site improvements for 
development of tourist resorts; adequate enter-
tainment facilities etc. are provided at a much 
quicker and speedier pace than was hitherto 
being taken. There is need for sustained and 
vigorous effort on the .part of Department of 
Tourism and other connected agencies to build 
up the requisite infra-structure to make con-
fortable the stay of one million tourist in India 
by 1980. 

- ---.. - .. ---------------._----
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The Committee note thClt in 1971, an increase 
of 7.2 per cent was recorded in tourist arrivals 
in India over 1970. Though U.S.A. and U.K. 
continued to occupy the first and second posi-
tions as the countries of origin of tourists to 
India Ceylon which ranked third in 1970 moved 
down to the sixth position and West Germtiny 
moved up to the third position. The major in-
crease in tourist arrivals during 1971 was from 
Malaysia (6,925) followed by Tanzania (3,324), 
Kenya, (3,043) and Singapore (2,705). Tourist 
arrivals from Tanzania more than doubled in 
1971 as compared to 1970. Tourist arrivals from 
Japan registered about three-fold increase bet-
ween 1961 and 1971 and exceeded those from 
Australia for the first time in 1971. The Com-
mittee would like to stress that greater promo-
tional efforts be made in the countries from 
where the flow of tourists to India is not at pre-
sent appreciable. Government should also take 
ca·reful note of the trends in tourist traffic with 
reference to areas of origin so as to reinforce 
efforts in such promising areas. 

As per the statistics furnished by the Depart-
ment of Tourism the Committee note that 
country like Thailand was receiving more than 
double the number of tourists than India. 
Similarly Iran had also made significant pro-
gress in recent years and was now well ahead 
of India. Of late Afghanistan had also achiev-
ed '3, considerable rate of growth in tourist 
arrivals. It was, therefore, imperative that 
India should make sustained and concerted 
efforts to keep pace with the countries in the 
region so far as the flow of tourist traffic was 
concerned. In the Committee's view one way 
of doing this was by achieving greater co-opera-
tion amongst tile countries in the region. The 
Committee would like to point out that there 
-are many example of regional co-operation for 
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example the' Alpine countries, CanMexUs. 
(Canada, Mexico, United States), Great Britain. 
and Ireland, where besides having combined 
centres for staff training; provision of tours 
covering the countries involved; collective area 
promotion, there is continuing exchange of ex-
perience and information between the constitu-
ent countries on their domestic traffic and on 
inter-regional originating traffic. On this ana-
logy, the Committee would commend the con-
cept of regional cooperation between countries. 
like India, Nepal, Ceylon, Afghanistan and Iran 
for organising joint programmes for promoting 
the region. 

The Committee note that the average stay of 
tourists in India from different regions worked 
out to 25.3 days during the year 1971. They 
hope that with the various steps being taken by 
Government to attract the flow of tourists to 
India the average stay of tourists in the country 
would be for a longer period than 25.3 days as 
recorded during the year 1971 and there would 
be increased earnings of foreign exchange from 
the tourists. 

The Committee note that there is perhaps no 
other single country in the world which contains 
the wealth and diversity of tourist a.ttractions 
that India offers to visitors. Whether it is the 
magnificient Himalayas or the three mighty 
oceans that meet at Cape Comorin, the incom-
parable Taj Mahal or the great temple cities of 
South India with their breath-taking a.rchitec-
ture and sculpture, the wild life sanctuaries 
where the Indian tiger still roams in maj esty or 
the glittering beaches of Goa, Kerala and Maha-
balipura, the frescoed caves of Ajanta or the 
rock-cut splendour of Elephanta, the erotic sculp-
ural ecstasies of Khajuraho or Halebid and 
Belur; the fabled vale of Kashmir; the modern 
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attractions of our four great metropolitan cities 
of Delhi, Bombay, Calcutta and Madra.s, fact re-
mains that the India abou!lds with numerous 
places of tourist attractions. While the Com-
mittee note that good deal of efforts 3l"e being 
made to develop places of tOl<rist interests to 
attract foreign tourists, much remains to be done 
to develop places which attract home tourism. 
In the Committee's view both the foreign tour-
ism as well as domestic t0urism are important. 
While foreign tourism brings foreign excha.nge 
and promotes international understanding, 
domestic tourism fosters national integration and 
instills amongst the people the consciousness of 
a single nationhood. The Committee, therefore, 
considers that while sustained and concerted 
efforts should continue to b~ ma.de to develop 
places to attract foreign tourists, a strong tour-
ism consciousness should alsc be created in the 
country among the Central and State Govern-
ments, the local bodies, the tourist, travel trade 
and hoteliering industry to create infra-structure 
for home tourism at much more rapid pace than 
hitherto. 

4.7 The Committee would, therefore, stress that 

4.18 

comprehensive surveys be undertaken to identify 
and develop places of touri3t interest in the 
country as a whole, with:1 view to identify 
places for immediate development which are 
likely to a·ttract foreign tourists and those which 
would attract home tourists. 

The Committee note that the progress of 
development of Tourism in various States varies 
considerably. While some of the States have 
made considerable headway in the develop-
ment of areas of tourists ir.'1pcrtance in their 
respective Sta.tes, there are other States, where 
the provision of basic inf::a-structure to attract 
tourism has not kept pace with the growth of 
tourist traffic in the country. 
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4.19 The Committee further note that numerous 

4.22 

4.30 

efforts have been made to prepare various 
schemes/programmes for the development of 
tourism in India. The Committee also note that 
foreign experts and the United Nations Deve-
lopment Programme Team have also applied 
their mind and have suggeated various measures 
in their reports submitted to the Department of 
Tourism. In the Committee's view, while all 
concerned are aware of tl-e problems faced by 
the tourist industry and their solutions are 3lso' 
outlined, what is perhaps lacking is implemen-
tation. This is primarily due to the absence of 
a master plan integrating all these projects into 
a whole fabric for a coordinated growth and 
development. The Committee would, therefore, 
recommend that the Government should draw 
up a pers!JectiYc master plan for tourism on all 
India basis, so as to provide a frame-work for 
the next and subsequent Five Year Plans and tao 
determine priorities. 

A number of non-official organisations whO' 
appeared before the Committee urged that Gov-
ernment should formulate a tourist promotion 
policy and bring it forward as a Resolution, so 
that the policy in thl.l> behalf is put on a stable-
and assured basis. The Committee would like 
Government to examine this matter in all its 
aspects. The Committee feel that it would cer-
tainly be helpful if the national policy concern-
ing tourisn~ could be laid down in some depth 
and firmness, so as to provide a clear frame-· 
work for implementation at all levels. 

The Committee note that the Gulmarg Winter' 
Sports Project with an estimated outlay of 
Rs. 111.30 }akhs was cleared by the Expenditure 
Finance Committee ill 19tiR The hotel com-
ponent of tht' project €5tiTMt.t!d at Rs. 32.00 lakhs 
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for a three star hotel was transferl'ed to the -
India Tourism Development Corporation, there-
by reduchg the ()ut1~y of the project of the De-
partment of Tourism tIJ Rs. 79.30 lakhs. The 
Committee note that out of this amount Rs. 39.78 
lakhs constituting 50 per cent of the outlay had 
been spent upio the period ending 31st March, 
1971. Dup. to escalation in costs and subsequent 
enlargement in the scope of the project it was 
recast wHh an outlay of Rs. 25000 lakhs (~nclu

sive of the expenditure aIr-cady incurred). The' 
Committee not.e that a further expenditure of 
Rs. 9.76 htkhs wa~ incurred upto 31st March, 
1972 bri!"'bjng the total so f3r spent on the pro-
ject to RF. 49;54 lakh6. The salient features of 
the scheme are:-

(i) A road from Tangmarg to Culmarg (al--
re,dy comp:eted exeept for black-top-
ping and other miner works). 

(ii) Erectictn of an aerial pasEenger ropeway 
chair-lift ard ski-lift. 

(iii) E~tElblishrneJlt of & Ski Schoo1. 

(iv) A ski-hire Sfl'lP, 

(v) Snow-clearing operatic.l1s. 

(vi) PUi'l'hase of lOki··mountaineering and' 
snow-clearing equipment. 

(vii) Construction of restaurant/cafeteria at 
Gulmarg and Khilanmarg. 

(viii) Preparation of a Master Plan of Gul-
margo 

(ix) A SO-room centrally-heated hotel will 
be coristructed by the India Tourism 
Development Cdrporation at an esti-
mated cost ctf Its. 110.00 lakhs. 
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4.31 The Committee hope that the completion of 

4.36 

the Gulmarg winter sports Project will augment 
tourist traffic to India . 

Man has a great fascination for sea. In the 
Western countries, such as, France, Italy and 
Spain, beach resorts have been developed by 
providing accommodation and varied recreation. 
The sea water has been fully used for water 
sports like sea bathing, skiing, fishing, boating 
and yachting. Thus, the sea side resorts have 
become very popular with the tourists all the 
world over. The Committee are glad to note 
that the Department of Tourism have launched 
the Kovalam Beach Resort Project. The main 
components of the project are: (i) A beach ser-
vice centre comprising administrative office, in-
formation office, shops and restaurant; (ii) A 
yoga-cum-massage centres; (iii) A jetty with 
boat house and recreational facilities; (iv) an 
open-air theatre; (v) A lOO-room hotel; and (vi) 
40 cottages. The Committee hope the comple-
tion of the Kovalam Beach Resort Project will 
give a big boost to the flow of tourist traffic to 
India. 

4.37 The Committee note that the UNDP Beach 
Resort Development Survey Team undertook a 
field survey of the beaches at Kovalarp, Goa flnd 
Mahabalipura in November-December, 1972 
and their report was expected by JuTy, 1973. 
The Commi.ttee hope that further development 
of Kovalam Project would be determined in the 
light of the Report of the UNDP Survey Team. 

4.40 The Committee note that Goa is one of the 
most interesting areas which could be develop-
ed to "become a centre of tourism. It has lovely 
beaches of Kolva, Calangute and Dona Paula, 
-gentle coasts, palm woods and very charming 
~cenery in the back country. Apart from the 
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scenic beauty, Goa abounds in historical land-
m~ks and monuments, churches, temples, ports. 
Combined with the natural attractions of th~ 
land, location of Goa on the West Coast of India 
not far from Bombay, offers a vast scope for 
drawing tourists both international and 
domestic. 

The Committee note that Government had 
made a provision of Rs. 20.00 lakhs in the Fourth 
Plan period for the development of beaches at 
Goa and a beach resort development survey was 
expected to be completed shortly. The Com-
mittee would recommend that to exploit the 
tourist potential of Goa, a compact and integrat-
ed plan with long term objeotives should be for-
mulated. The aim of such a plan should be 
comprehensive development of tourist beach 
resorts, roads, hotels and other ancilliary facilit-
ies and amenities like development of handi-
crafts, folk dances and folk music. 

4.42 The Committee have no doubt tha.t Govern-

4.44 

ment would keep in view, the necessity for pre-
serving the pristine beauty of Goa and its in-
comparable beaches, while deciding the location 
of new industrial ventures. 

The Committee welcome the proposed deve-
lopment of Bodhgaya-Rajgir-Nalanda complex. 
The Committee hope it would help the flow of 
tourist traffic from countries like Japan, Thai-
land, Burma and Ceylon, who have sizeable 
Buddhist population. 

·4.45 As is well-known, international interest is 
being increasingly evinced in the religions of 
India. The Committee would, therefore, like 
Government to keep this potentiality in view 
while considering schemes for established pilgrim 
centres. 

~58LS-22. 
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. The Committee note that there was at 
present· no ToUrist Department in Andaman and 

. Nicobar IsiandS with the result that no specific 
measures had· been taken to encourage the flow 
of tourists to the territory. The Committee fur-
ther note that the tourist infrastructure in the 
territory viz., hotels, road transport etc. were 
also lacking.. TheCommittee would, therefore, 
stress that a proper survey for assessing tourist 
facilities in the territory was of paramount im-
portance to evolve suitable development prog-
ra~mes. The Committee would, therefore, re-
commend that survey of the tourist spots in the 
territory might be attempted and also a w~n
.coordinated perspective plan formulated for the 
growth and development of tourism in Andaman 
and Nicobar Islands. 

The Committee are convinced, after a visit 
to the Andaman and Nicobar Islands, that these 
have great potential for tourism. The islands are 
located away from the mainland and this, in 
itself, should offer an exciting trip, particularly 
for the younger generation. The Committee 
regret that no concrete steps have so far been 
taken to carry out detailed survey of these 
islands, nor develop centres of tourist interest. 
The Committee feel that as Government have 
now the expertise and experience o~ developing 
such sea tourist centres by ITDC, a survey of the 
islands should be urgently carried out, with a 
view to locate beaches and other centres which 
would be of tourist attraction. 

As regards foreign tourists, the Committee 
have. no doubt that Government would examine 
the matter in all its aspects, keeping in view the-
fact that there is a growing trend the world over, 
for spending vacations at places which have sun 
and surf facilities; and these abound in Andaman-
and Nicobar Islands. 
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The Committee consider it regrettable that 
after two decades 'of tOuri~m planning, it has not 

, : .. ' been poftlble so fat tbevolve a proper overall 
, :tieveloptnelllt Plan :..yor areas around places of 

tourist interest.lh this connection, the Commit-
tee note that the biggest tourist attraction in 

• India is the Taj Mahal, yet the town of Agra and 
the suburban ,areas present a very distressing 

,picture, 'When it could have been developed as 
one ,of the world's most attractive tourist spot. 
The Committee would stress that it should be 
possible for the Central Department of Tourism 
to persuade the State Governments!local bodies 
in each of these towns to adhere and conform to 
a Master Plan drawn up for development of 
places of tourist importance. 

4.60 :The Committee further consider that if we 

4.66 

4.79 

have to attract tourists in sufficient numbers, it 
was of paramount importan.ce that tourist centres 
and more particularly places which are more 
frequented by foreign tourists, must have the 
basic amenities such as cafeteria, clean toilet 
facilities, suitable resting area and clean en-
vironment. The Committee would, therefore, re-
commend that necessary steps may be taken in 
this regard. 

The Committee note that at present Govern-
ment gives certain incentives to industries set up 
in specified backward regions. On the same 
analogy the Committee would like Governmen' 
to examine whether the Hotel Industry too 
should be made eligible for this subsidy for 
setting up hotels in the backward areas which 
are important places of tourist interest. 

The' Committee note that as far back as 
1963, the scientific surveys conducted by the 
Standford Research Institute (California) and 
other reputable research institutions in the 
country, established that poverty and beggar 
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nuisance were the most deterrent factors in the 
promotion of tourism in India. Similarly the 
PATA Survey Report of 1968 also highlightened 
the fact that among all the specific area destina-
tions India was one of the few destinations that 
elicited more unfavourable than favourable asso-
ciations. The Committee further note that the 
Indian Institute of Public Opinion also conducted 
a survey of foreign tourists in India. According 
to their report 6.7 per cent of the respandents 
complained about the beggar nuisance, 5.20 per 
cent about insanitary conditions and 6.7 per cent 
about dishonesty and unfriendliness. The Com-
mittee further note that the nuisance created by 
professional beggars, touts etc., was also brought 
to the notice of Prime Minister by a party of 
American tourists who in turn addressed a cir-
cular letter to the Chief Ministers of UP, Bihar, 
Madhya Pradesh, Rajasthan, Tamil Nadu, 
Kerala, Andhra Pradesh, Goa, Daman & Diu, 
Maharashtra and Orissa and also to Governors of 
Mysore, Gujarat and Lt. Governor of Delhi. The 
Committee are, however, perturbed to note that 
in spite of the fact that the problems of beggar 
and touts nuisance has been so often highlighted 
in the various surveys etc., and in the circular 
letter of the Prime Minister to the State Chief 
Ministers of various States, nothing concrete 
appeC'.rs to have been done so far .to put an end 
to the vicinity of places of tourists interest and 
harassing the foreign tourists. The Committee, 
therefore feel that if tourism is to flourish in 
India, it'is high time that immediate action 
shou1d be taken to ensure that places frequented 
bv tourists are kept clean and free of beggars, 
touts and ueddlars. Similar action need also be 
taken to keep clear the tourist offices of the 
Central and State Governments, museums, im-
portant shopping centres, the vicinities of hotels, 
restaurants, railways, and airlines terminals, of 
beggar and touts. The Committee would like to 
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be informed of the concrete measures taken to 
bring about the necessary improvement. 

The Committee note that there are at present 
175 hotels in the country which are on the 
approved list of the Department of Tourism and 
their total capacity is 107,15 rooms. According 
to the assessment made by the Hotel Review and 
Survey Committee, the shortages of good Hotel 
accommodation at 35 important tourists centres. 
in the country, worked out to about 30,0(Fj 
rooms by 1979. Survey of tourist traffic under-
taken of each of the 35 important tourist centres. 
reveals that at Bombay, Delhi, Srinagar, Cal-
cutta, Madras, Ahmedabad, Cochin, Agra and 
Goa etc. the accommodation shortagp is most 
acute. The Committee note that 83 new hotel 
proJects at the various centres approved in the 
private sectors would add about 24{)\} rooms. The 
hotels being built by the Indian Tourism Deve-
lopment Corporation and Air-India at Kovalam, 
Dum Dum. Gulmarg. Aurangabad, Bangalore. 
Santacruz Airport and J uhu Beach would add 
another 890 rooms to the existing hotel room 
capacity in the co.untry. It would thus be seen 
that even after creating an additional bed capa-
city of 3290 rooms by 1973; 1974 the country 
would still be very far from realising its target 
of 30000 rooms to meet the requirements of one 
million tourists by 1980. The Committee, there-
fore, feel that in order to achieve targets of one 
million tourists by 1980, it would be necessary to 
build a large number of hotels to make up th~ 
shortage of accommodation as speedily as possi-
ble. The Committee feel that as soon as the 
targets of one million tourists by 1980 had been 
worked out, a perspective plan for the provision 
of hotel accommodation should have been simul-
taneously prepared. N ow since the requirement 
of hotel rooms are known, the Committee would 
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recommend that no time should be lost in formu-
lating a massive programme of hotel constructiQIl 
during the Fifth Plan period, so that sufficient 
room capacity is created in the country to meet 
the tourist needs. The Committee would also 
commend the construction of sufficient number 
of hotels in the 3 star category and youth hO"Stels, 
hotels, tourist lodges at a much speedier 
pace, to meet the requirement of middle and low 
income group tourists. 

In this connection the Committee note that 
UNDP Team, in its report had made a number 
of valuable suggestions for the augmentation 
and improvement of hotel accommodation in the 
country. The Committee would urge Govern-
ment to lay greater emphasis t" the implementa-
tion of some of the important recommendations 1 
suggestions of the UNDP Team, listed below viz.; 
substantial increase of accommodation (ii) Bulk 
of tourists being from the :;.o-called affluent 
countries, requirements and expectations of this 
category must be set as standards for the future 
development of hotel and restaurant industry in 
India without neglecting to cultivate a special 
Indian style (iii) lack of professionally trained 
management; (iv) procedural delays; (v) equip-
ment import licence restrictions; (vi) lack of 
incentives and infrastructure in areas deserving 
development; (vii) absence of regional or local 
building development plans; (viii) extension of 
Government support for getting sites, financial 
aid, import licences~ specific tariffs for water and 
electricity; (ix) classification machinery should 
encourage improvements in hotels and supple-
mentary accommodation; (x) diversion of funds 
from new construction in areas of relative low 
significance to improvement of existing accom-
modation. 
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The Con1mittee feel that apart from making 
available necessary finance, what is even more 
important is grant of essential facilities such as 
land, making available in time essential construc-
tion materials like cement, steel, provision of 
power, water, telephone connection, etc. It is 
'only if all these essential services and materials 
are available in time and without difficulty, that 
it would be possible to complete in time the 
hotels and press them into service without delay. 
The Committee would recommend to Govern-
ment the constituti.on of a high powered working 
group or body consisting of representatives of 
Ministries and o~her interests concerned who 
should review at least once in three months the 
physical progress made in the implementation of 
the schemes, and solve the problems faced by the 
hoteliers in completion of their scheme and spell 
out other measures or assistance which should be 
given by Government to accelerate the growth of 
hotel industry. As most of the money would be 
coming from the public sources it is imperative 
to ensure that the money is put to effective use 
in providing the desired facilities 9nd that it 
generates further resources for development. The 
Committee would suggest that Government who 
have now adequate experience in the running of 
hoteJ industry through ITDC, Air India, etc., 
should in consultation with the hotel industry 
lay down broad guide lines about the essential 
facilities which are to be provided in .hotels of 
Three Star category and above so that they do 
not fall short of the desired standard. In parti~ 
cular the Committee would like to stress that 
utmo~t care should be given to the provision of 
hygienic cooking conditions and serviceJaciliti&s 
so as to win and sustain the confidence of. foreign 
tourists. The Committee have elsewhere dealt 
with the other pre-requisites for development of 
hotel industry on sound lines, but would like to 
recall here two basic prerequisites namely 

-_ .. _ ..... ----
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availability of adequately trained management; 
personnel to run the industry as well as well: 
trained professional cooks and _ other ancillary 
services for providing hygienic and clean food. 

18 5.20-21. The Committee note that a number of 

-

expert bodies as well as tourist specialists who-
have visited this country have pointed out the-
difficulties which are being experienced at pre-
sent by foreign tourists in the matter of avail-
ability of alcoholic drinks. The Committee feel 
that the matter should be investigated in depth 

;-, by Government and they should take suitable-
measures to see that the foreign visitors who 
are used to have a drink are not denied these-
facilities in the place where they 'stay and that 
there should be no scope for any impression 
that the availability and service of alcohol drink 
to these foreign tourists in any way is vexatious 
or source of harassment. 

19 5.30-31. It has been represented to the Committee 

r< 

by a number of representative associations of 
hoteliers both in memoranda and in evidence 
that the recent growth in hotel industry has 
been greatly helped by the development rebate 
and other concessions which Government had 
made available to them in recent years. They 
have voiced the apprehension that at a time-
when there is need for a greater effort to put up 
thirty thousand additional rooms to meet the 
projeded requirement of one million tourists 
expected to visit this country by 1980, a number 
of these concessions, particularly the develop~ 

ment rebate, is being withdrawn. The Com-
mittee are aware that Government are greatly 
concerned with the provision of adequate finan-
cial facilities and other assistance to the hotel-
industry so that it is able to develop and' 
expanded to meet the projected requirements. 
The Committee wO\lld, therefore, recommend' 
that Government should constitute a represen--
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tative high-powered working group I body to,. 
examine in _depth the existing concessions and 
facilities which are available to the hotel indus- . 
try and the need of their being continued and 
extended, in the light of experience gathered in 
thi!' country and the practice obtaining in other 
countries particularly those which have made 
marked progress in attracting tourists. 

The Committee note that the Hotel Deve-
lopment Loan Fund was instituted in April, 
1968, with the object of asSisting the Hotel 
industry with adequate financial assistance in 
the shape of loans for the construction of hotels 
of requisite standards and for the renovation, 
expansion and improvement of existing hotels 
on the approved list of Department of Touris.m. 
The Committee note that ever since the incep-
tion of the 'Scheme 68 hotel projects at various 
tourist centres for construction of 6102 number 
of rooms involving a total investment of Rs. 
56.31 crores were examined, while processing 
the applications of loan amounting to Rs. 31.42 
crores. Out of these 68 projects, 36 projects 
had been approved at 14 centres for financial 
assistance in the form of loan to the tune 0f 
Rs. 15.03 crores. The Committee further note 
that out of these 36 projets since 4 projects were 
not being executed with due diligence and 
speed, loans to the tune of Rs. 2.04 crores relat-
ing to these projects had been revoked. Thus 
the net approvals will be for 32 projects for 
loans to the tune of Rs. 12.99 crores to provide 
2875 rooms. So far a sum of Us. 4.92 cores had 
been disbursed to 13 hotel projects. 

While the Committee appreciate that 
the special loan fund scheme for development of 
hotel industry has made some progress, they 
consider that it would have to greatly expand 
its scope if the target of development of 30,000 'l 

--- ------------------
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additional rooms by 1980 is to be .achieved. The 
Committee would suggest that the facilities 
available under the hotel loan scheme should be 
widely publicised so as t.o generate larger 
interest amongst the public and prospective 
hoteliers. The Committee would like the fund 
to be managed on sound business and economic 
lines from the beginning so as to build up a 
healthy relationship with the loanee as also take 
adequate measures to see that public money 
was safeguarded and the instalments were re-
covered in time. Apart from the hotel deve-
lopment fund, the Committee would like Gov-
ernment to see that the Industrial Finance Cor-
poration a'S well as nationalised banks continue 
to extend loan facilities both long term and 
short term to genuine hotel entrepreneur so as 
to encourage their development. 

The Committee welcomes the proposed 
setting up the Tourist Finance Corporation to 
render financial assistance to the v~rious seg-
ments of the tourist industry such as hotels, 
motels, tourist car operators, shikar outfitters, 
travel agencies etc. The Committee hope that 
the setting up of the Corporation would con-
siderably facilitate the building up of reqUisite 
tourism infrastructure in the country. 

The Committee welcome the initiative 
taken by Government to set up a chain of youth 
hostels at selected centres in the country. 
While the Committee appreciate that there are 
bound to be difficulties in the initial stage 
in the acquisition of land, completion of con-
struction through State agencies and commis-
sioning the youth hostels, they feel that this 
matter should be proceeded with greater sense 
of urgency and dedication for the youth hostels 
would serve a greater national purpose of 
encouraging our younger generation to travel 
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and see their country for themselves and this 
more than anything else would promote under-
standing and strengthen the force of integra-
tion. The Committee need hardly point out 
that youth hostels should be located with great 
imagination so as to be convenient in every 
respect. The charges to be levied at the hostel 
should be such that young men and women ~m
ing from the common people are able to enjoy 
their stay without feeling undue burden. 

The Committee would like Government to 
make greater provision for Youth Hostels in the 
Fifth Plan in the ligh t of the experience gather-
ed in providing these facilities during the cur-
rent Plan period. The Committee would stress 
that they attach the greatest importance to the 
use to which these youth hostels are put in the 
interest of integration of the country and this 
objective should be promently kept in view 
while running these institutions. 

The Committee consider the proposals for 
the construction of Tourist Reception Centres at 
selected places in India viz., Jaipur, Varanasi, 
Agra, Simla and Patna as a welcome step. The 
Committee hope that the Tourist Reception 
Centres, will form the nucleus of all tourist 
activities in the region and would provide under 
one roof, ·all the usual facilities expected by the 
tourists viz. (oi) counters for air, rail and road 
bookings, (ii) souvenir I curio shops, (iii) handi-
crafts. show rooms and shops, (iv) faCilities for 
left luggage and money changing facilities, a 
post office, a restaurant/cafeteria, besides toilets 
and telephone facilities. The Committee would 
urge expeditious completion of the various 
Tourist Reception Centres under construction 
at present. 

While the Committee appreciate the idea of 
the Reception Centres, they would like to stress 
that the quality of service to be rendered is of ---_. --------_.-
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utmost importance. The tourist should be given 
a feeling that all these facilities exist in their' 
interest and that all genuine difficulties would~ 
be redressed without d~lay. The Committee 
would, therefore, suggest that Government 
should review the working of these centres in 
consultation with State Governments and other· 
interests concerned so as to effect necessary 
improvements. The Committee would also sug-
gest that these Reception Centres should be· 
provided at other important places of tourist 
interest in a phased manner. 

The Committee note that with the reduction 
of travel costs and promotion of group travel, 
a new class of foreign as well as home tourist 
have emerged. This class of tourists prefer to-
spend less and stay longer and even though they 
might have come by air, they prefer to travel 
by road within the country, because this mode 
of travel was cheaper and enabled them to see 
the country better. The Committee consider 
the plans for the setting up of the 14 camping 
sites in the country to be followed by a similar 
number of camping sites in the second phase of 
the scheme as a step in the right direction. The 
Cornm,ittee hope the provision of these facilities 
in the country would give a big encouragement 
to the flow of tourists traffic to the India, espe-
cially tourists belonging to the low and middle 
income brackets. The Committee would recom-
mend that Government should critically review 
the facilities at camping sites in the light of ex-
perience gathered and the reaction of tourists 
and effect improvements. 

'!'he Committee need hardly point out that 
there has been a phenomenal growth of road 
transportation facilities in the country and that 
larger number of persons are taking a holiday in 
their own vehicles or by availing of State road 
transport facilities. The Committee would~. 
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therefore, like Government to take note of these 
trends and from now onwards set out suitable 
camp sites to encourage tourism. The Com-
mittee note that Government through lTDC have 
taken the initiative to set up motels on impor-
tant national highways. They would like this 
matter to be gone into in depth in consultation 
with ITDC and IOC so as to encourage the 
setting up of motels along important routes 
which are used by the tourists. 

The Committee note that the United Nations 
Development Programme in its Report had made 
a number of valuable suggestions for the im· 
provement and development of restaurants, food 
and beverages. The Committee are, however, 
perturbed to note -that nothing concrete and 
positive has been done so far to implement the 
various suggestions/recommendations contained 
in the report. The Committee would, therefore, 
stress that urgent follow-up action be taken by 
Government to implement the various recom-
mendations of the UNDP Team in letter and 
spirit and the Committee informed of the action 
taken in due course. In this connection the 
Committee would like to recapitulate -some of 
the important recommendations of UNDP Team, 
for immediate implementation viz., (i) paying 
of special attention to standard, quality of ser-
vice and Kitchen equipment in restaurants (li) 
Experienced hoteliers to open or manage higner 
class city restaurants with appropriate incentive6. 
(iii) opening of open air restaurants (iv) open-
ing of restaurants or at least well-run cafetaria 
near important monuments and on sight seeing 
routes (v) Bestowing special attention to "'ile 
International Airport restaurants (vi) givmg 
information of India dishes on Menu Cards and 
in particular high-lighting local specialities 
(vii) paying special attention to Airplane and 
Railway Catering service (viii) paying special 
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. attention to 'find' proper solution of the problem 

. of drinki'hg water. ' Bottled drinking water, pro-
vided with hygienic certificate be made available 
for tourists' and . domestic production of high 
quality table water to b'e organised, (ix) Feasi-
bility of providiirg bottled mineral water to be 
eXplored. . 

The Committee note that according to the 
published statistics for 1971, 81.8 per cent of the 
foreign tourists carne to India by air in 1971, 
10.8 per cent by sea and 7.4 per cent by land. 
Of those arriving by air 38~6 per cent disembark-
ed at Delhi, 35.5 per cent at Bomb8Y, 9.2 per 

. cent at Calcutta and 6.4 per cent at Madras. The 
Committee further note that about 92 per cent 
of tourists from U.S.A, 84 per cent of tourists 
from Western Europe, 94 per cent from Japan 
and 87 per cent from Australia which represent 
India's affluent markets, preferred air travel for 
their international transportation to India. In 
the Committee's view, it will have, therefore, to 
be admitted that international air transportation 
was a vital factor in tourism promotion. 

7.24 The Committee further note that India was 
situated at a considerable distance from the 
major tourist generating areas of the world, and 
that the initial cost of travelling to India repre-
sented a disproportionately high element in the 
overall cost of the tour. The fare structure was 
thus an important factor in determining the· 
share which India could secure of future world 
tourist trade. The non-availability of reduced! 
concessional fares from many points to India 
was a disincentive for the promotion of larger 
volume of tourist traffic to India. The C!om-
mittee further/note that though fare structure-
on scheduled airlines were regulated by IATA in 
respect of member Airlines, efforts should be 
made to obtain reduced fares lor travel to India' 
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from the major tourists markets in addition to-
those already in existence. Facilities as obtain-
able in countries like Thailand,· Japan, Hawaai, 
Fiji, etc. could be taken as parallel examples. 
The Committee would also recommend that an 
independent assessment· of the fare structure 
applicable to India to provide a rational basis for· 
recommending reasonable fare revisions which 
could result in optimising tourist growth without 
reducing the percentage of returns by our na-
tional carrier ~ir-India may also be attempted. 

As regards the domestic air transportation 
the Committee note that there was an acute 
shortage of capacity until about a year ago, but 
with the acquisition of Boeing 737, the situation 
had improved as was evident from the reactions 

, of the overseas tour operators. The Committee 
note that confirmations from Indian Airlines 
were being obtained more speedily than before. 
The Committee would, however, stress the need 
for more conscious and planned efforts on the 
part of Indian Airlines to market tourism bv - " 
offering concessional round trip fares and pro-
viding additional services for large group move-
ment. 

The Committee n::)'te that at present the 
density of on-line stations in India was very 
low. In U.K. there was one airport for scheduled 
operations for every 5,000 Sq. Kms. and in Japan 
there was one for every 8,000 sq. kms. In India. 
however, Indian Airlines had only one station 
for every 50,000 sq. kms. This, in the Com-
mittee's view presented an unsatisfactory posi-
tion, keeping in view the relative inadequacy of 
road and rail transport facilities in India, as com-
pared with more affluent centres. The Com-
mittee hope that during the Fifth Five Year-
Plan period more new stations would be opened 
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linking the places of tourists interest in tlie 
country. 

The Committee note that international air-
ports are the first point of contact with India for 
many tourists. It is, therefore of utmost im-
portance that every endeavour should be made 
to provide first class and modem facilities by 
drawing on the experience elsewhere and on the 
specialised consultant services available in air-
port and services planning. In this connection 
the Committee would commend the implementa-
tion of the· various recommendations made by 
the UNDP Team viz., (i) airports of tourists 
destinations be equipped with the necessary 
technical facilities to allow landing and depar-
ture in the dark, e.g. Khajuraho, Bhubaneshwar, 
Madurai, Bagdogra etc.; (ii) itineraries of air 
connections for the most frequented tourists 
centres should be set up in cooperation between 
Indian Airlines and the Department of Tourism; 
(iii) priority in planning and execution should 
be given to those areas which are and will be the 
main tourist destinations in India. 

"""",; ['he Cbmmittee would like to point out that 

7.51 

the Department of Tourism, as well as of Civil 
Aviation and the International Airport Authority 
are under the same Ministry. The Committee, 
therefore, expect that all matters concerning 
tourist facilit.ies at airports would be attended 
to without delay and the requisite facilities pro-
vided. In fact, there should be integrated plan-
ning in this behalf, so that the facilities developed 
at a tourist centre at considerable expense, 
do not come to suffer for want of matching air-
port facilities, as has happened in the case of 
Kovalam beach and Trivandrum airport. 

The Commit.tee note there are at present 119 
approved private cars operators in the country. 
Besides this India Tourism Development Cor-
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poration fleet of 152 cars also operates tourist 
vehicles at Delhi. Bombay, Madras, Agra, Sri-
nagar, Patna, Bodhgaya, Jaipur, Khajuraho, 
Aurangabad, Hyderabad, Bangalore, Udaipur 
and Hassan. The Committee further note that 
the total number of vehicles suitable for tourists 
available in the country are 4801 in numbers out 
of which 3446 are indigenous cars. 615 imported 
cars, 682 coaches and 58 Miscellaneous cars. 
According to the estimates worked out by the 
Department of Tourism a total number of 10500 
additional vehicles, (1800 imported cars, 6000 
indigenous cars, coaches etc. 2700) would be re-
quired for tourist traffic during the Fifth Five 
Year Plan period to meet the needs of tourist 
traffic. 

The Committee note that according to the 
projections of tourist arrivals in India tourists 
traffic will increase from about 4 lakhs in 1973 to 
8 lakhs in 1978 and 10 lakhs by 1980. The Cbm-
mittee are not clear as to how far the existing 
fleet of large size cars would be replaced and 
augmented to cater to the target figures of 
tourist arrivals. In this connection the Com-
mittee note that in pursuance of the directive 
issued by the Prime Minister in 1964 followed 
by a Government order in 1968, the tourist trade 
has been accorded top-most-priority in the 
matter of allotment of ex-STC vehicles at re-
serve prices. In actual practice, however, it has 
been stated that the number of vehicles made 
avaIlable was inadequate to meet even the needs 
for replacing existing vehicles, let alone aug-
menting the fleet. The Committee note that 
during the last 17 years. tourist traffic had in-
creased. by fifteen times, but the number of 
tourist vehicles in the country had hardly in-
creased by seven or eight times. 

The Committee further note that at present 
Tourist "Transport Operators and the I.T.D.C. 
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hold a total of 427 second hand imported carS"· 
ex-STC allotted by the Department of Tourism. 
The number of vehicles made available by the 
STC during the year 1971-72 were about 6 cars 
per month on an average as compared to 9 cars 
per month last year. At this rate of the Com-
mittee feel that the tourist taxi fleet might show 
a net reduction by the end of the Fifth Five 
Year Plan period because the number of vehicles 
added to the fleet would fall short of the num-
ber of old vehicles being condemned and put out 
of commission. Further to quote the V.N.D.P. 
Report "although t.hrough STC, second hand im-
ported cars are made available to the tourist 
operators, these cars are roughly used, badly 
maintained and very costly in maintenance, 
spare parts are also not normally available." 

According to the rough estimates worked out 
by the Department of Tourism the needs for 
Fifth Five Year Plan could be met in full only 
if a minimum number of 25 cars or-suitable 
makes and models were made available by the 
S.T.C. per month. This would mean 300 cars 
per annum or 1500 cars being made available 
by the STC in the Fifth Plan period. 

According to the present indications the gap 
in availability of cars would be of the order of 
about 800 cars by the end of Fifth Five Year 
Plan period. The Committee feel that if tour-
ism is to develop in India, it was of vital impor-:-
tance that air-conditioned coaches and air-
conditioned cars are made available to the tourist 
industry at reasonable prices. The Committee 
hope that the charges levied from the tourists are 
effectively regulated so that the objective under-
lying in the sale of imported vehicles at fixed 
prices, are served. 

The Committee note that tourist vehicles can 
move freely through different countries iIY 
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Europe on a single permit. In the case of India, 
however" at present individual permits are re-
quired to be obtained from different State Gov-
ernments for a tourist vehicles to move from one 
State to another. The Committee note that 
although the Government have made consistent 
endeavours to solicit the cooperation of the 
different States for the introduction of single 
permit system for inter-State movement of 
tourist vehicles across State boundaries, it has 
defied solution so far. The Committee would, 
therefore, recommend that in order to overcome 
these difficulties, the Government might examine 
the question at the highest level with a view to 
solve the problem. 

The Committee note that India is a vast 
country stretching 3220 kms. from North to 
South and almost the same distance from West 
to East. Rail travel will have to be in the main 
depended upon for reaching various parts of the 
country for a considerable time to come. It is 
essential that the Railways adopt a more tourist 
oriented approach. The Committee note that 
tourists in the younger age groups are at present 
visiting India in large numbers. Since the young 
tourists generally travel on a limited budget, the 
Committee consider that the current youth in-
flux does justify greater attention being paid to 
rail facilities. 

The Committee note that at present the 
foreign tourists have the facility to make reser-
vations 180 days in advance in Air conditioned 
coaches and 1st class only. The Committee feel 
that these facilities should be extended to the 
remaining classes of rail travel by tourists for 
example in airconditioned chair car, second class 
a-pd third class which were greatly in demand 
with the tourists in t...~e younger age group. 
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The Committee would also suggest that pro-
vision of bed rolls to foreign tourists travelling 
not only in upper classes, but also in the second 
and third classes. The Committee further feel 
that there is considerable scope for improve-
ment of short notice reservations facilities for 
the foreign tourists. The tourists are generally 
not aware of the facility of assistance for reser-
vations from special quotas available to them 
through the Chief Reservations Supervisors. 

The Committee would, therefore, suggest that 
the special quota of reservations available to 
foreign tourists should be publicized and made 
known to all those organisations handling tours 
of foreign tourists. It has been brought to the 
notice of the Com.rrmtee that foreign tourists 
experience considerable difficulty in making for-
ward reservations from one destinatiOlll point to 
another. The Committee would like the Rail-
ways to examine the difficulties of the foreign 
tourists in depth, in consultation with all con-
cerned and evolve a satisfactory and efficient 
procedure, for making reservation facilities 
available to the tourists on an assured basis. 

The Committee note that there is a proposal 
for setting up a Railway Cell in the Department 
of Tourism which would have powers to deal 
with all the Zones of the Railways and ensure· 
that rail facilities for tourists are provided in a 
satisfactory manner. The Committee also wel-
come the proposal to operate special trains over 
a fixed route to connect important places of 
tourist interest. The Committee stress the need 
for early implementation of the above and other 
related suggestions in the interest of providing 
better facilities to foreign tourists. 

The Committee agree with the view that 
with the introduction of cheap fares in airlines 
and a variety of concessional fares available for 
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group travel, excursions, exclusive tours etc., 
sea travel had lost must of its importance so 
far as India was concerned. There was of 
course scope for development of inland water 
cruises and coastal cruises to attract tourists. 
In this connection the Committee would com-
mend the urgent implementation of schemes 
for transport cruises recommended by the 
Inland Water Transport Committee viz., (i) 
Deepening and widening of the canal from 
Adyar lake near Kovalam to the Boat club in 
Trivandrum; (ii) widening and deepening of 
back waters between the boat club at Trivan-
drum to Quilon and Alleppey, wherever neces-
sary; (iii) Resumption of Ferry Services from 
Calcutta to Gauhati and other areas in Assam 
so that attractive pleasure cruises could be 
offered to interested tourists; (iv) Development 
of water ways from Srinagar to Wular Lake 
and Baramulah, so that launches could be offer-
ed to the tourists visiting Srinagar. The Com-
mittee also commend the efforts of Department 
of Tourism to provide motor launches at Nagar-
juna Sagar and Govind Sagar lake and at Bom-
bay for transporting tourists from Bombay to 
Elephanta Caves. 

There is no denying the fact that Travel 
Agents play a vital role in the growth and deve-
lopment of tourism in a country. The Travel 
Agent is an organiser of travel and a key link 
in the promotion of tourism as a means of gene-
rating international goodwill, friendship and 
understanding. By providing package of ser-
vices to the tourists viz., transportation, ". 
mociation, airlraillsea r2servations, hotel aCCJill-

modation reservation, making sight seeing 
arrangement etc., a Travel Agent has come to 
be recognised as an important arm for the pro-
motion and development of tourism. Keeping 
in view the role expected of the Travel Agents 
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as the creator and developer of new tours and 
new ideas coinciding with personal service, it is 
important that Travel Agents are afforded the 
necessary facilities and incentives more liberally 
viz., adequate release of foreign exchange for 
opening offices abroad to supplement the efforts 
of Department of Tourism; encouraging them 
to organise package tours for various interests 
i.e., wild life tours etc. so that the foreign tourists 
receive the much needed personalised service. 

The Committee feel concerned about 
the mushroom growth of travel agents, and con-
sider it necessary to control and regulate the 
activities of non-recognised travel agents in the 

. country. The Committee consider the constitu-
tion of Central Coordinating Committee to grant 
recognition to Indian Travel Agents, as a wel-
come step. The Committee hope that with the 
constitution of the Central Coordinating Com-
mittee, multiplioity of procedures which were 
hitherto being adopted by various Government 
Departments viz., Airlines, Railways, Passport 
AuthOrity, Reserve Bank, Department of 
Tourism etc., would be eliminated and the entire 
power of recognition would now vest with the 
Central Coordinating Committee. They hope 
that this body would consider all applications 
for recognition and once recognition has been 
granted by such a body, the travel Agents con-
cerned would be authorised to carry on business 
with all Departments I Organisations IUndertak-
ings of the Government of India. They also 
hope that the new system will safeguard the 
travelling public which utilises the services of 
travelling agents, from the undesirable activities 
of non-recognised Travel Agents. The Commit-
tee would also suggest that in order to make 
Central Coordinating Committee more repre-
sentative and broad-based the nominees of the 
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Reserve Bank, Airlines, Railways etc. may alBo 
be associated with that Committee. 

8.15 The Committee would also commend 

9.16 

the Japanese method of recognition where no 
Travel Agent is allowed to handle travel busi-
ness in Japan without holdi.n.g a licence issued 
by the Tourist Industry Division of the Ministry 
of Transport in Japan. 

The Committee are perturbed to note that 
no serious attempt has been made to formulate 
a comprehensive scheme for the development 
and promotion of entertainment and recreational 
programmes to cater particularly to the taste 
of foreign tourists even after two decades of 
tourism planning. The Committee are surpris-
ed that inspite of the recomniendations of the 
Estimates Committee (1968-69) in their 90th 
Report on the Minrstry of Tourism and Civil 
Aviation and valuable suggestions made in the 
various Reports-JHA Committee Report 
(1963), Report on Cultural Tourism in India 
(1969). 

U.N.D.P. Team Report (1970)-the initiative 
has been left entirely to the non-official agen-
cies, with the result that nothing much has been 
done in this matter since 1963. The U.N.D.P. 
Team in its Report (1970) had correctly summed 
up what is required. in the field of entertainment 
needed for the foreign tourists. The Committee, 
would, therefore, stress that efforts should be 
made to implement the recommendations on 
"Entertainment" conta.med in the various 
Reports mentioned above in letter and spirit 
urgently. 

9.17. The Committee feel with more ingen-
uity and intelligent utilisation of the rich heri-
tage of song, music, dance and culture that we 
have in the country, it should not be difficult to 

---------------------------------
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present entertainment facilities in a much more 
effective manner than has been possible 
hitherto. 

The Committee welcome the initiative 
taken by the Travel Corporation of India and 
Hotel Association of India in introdUCing a pro-
gramme "Bombay By Night". The Committee 
would stress that efforts in this direction should 
be made in all large cities, which attract a large 
number of foreign tourists. In view of the 
importance of tourism, the Committee would 
stress that India Tourism Development Corpo-
ration should assume a more active and positive 
role in the matter of providing entertainment 
facilities for tourists. In this connection the 
Committee would like to emphasise that the De-
partment of Tourism!ITDC should make an in-
tensive study of the whole aspect ot entertain-
ment and its various forms and formulate in 
consultation and cooperation with Hotel Industry, 
Travel Agents Association, Federation of Hotel 
and Restaurant Association, and the publicity 
media, State Governments etc., a comprehensive 
and well coordinated 'Entertainment Program-
mes' for both domestic and foreign tourists, and 
evolve gUidelines to indicate the direction in 
which the work should be done. The Commit-
tee would also suggest that these 'Entertainment 
Programmes' should be critically reviewed 
after a stated interval with a view to affecting 
improvement in these programmes. 

9.19 Entertainment is an area calling for 
special attention, in particular in all tourist 
centres where there is no entertainment avail-
able in the envenings. The Committee would, 
therefore, emphasise the need for providing 
entertainment facilities in important tourists 
and the important beach resorts by identifying 
and making local talents available at these 
places in the first instance. 

------.-- ----------------
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While the necessity to promote sound and-
light programmes cannot be denied, the Com-
mittee would stre'Ss that the venues selected for 
the mounting of Sound and Light Spectacles 
should be such where the audience is likely to 
be sufficient to pay the running cost- In view 
of the expense and the foreign exchange involv-
ed in the installation of the Son-et-Lumie the 
Committee would like to stress that this facility 
should be provided with the utmost discrimina-
tion and would urge that before any sound and 
light project is launched, a feasibility study 
should invariably be undertaken by Govern-
ment to assess its economic viability. 

9.26 They would also suggest that periodic 
evaluation of sound and light programmes 
should be undertaken to assess their usefulness 
and economic viability and to find ways and 
means to make them more popular and remu-
nerative. 

35. 9.40-9.41 The Committee note that the tourists gene-
rally spends 115th of his expenditure while on 
tour on shopping. It was, therefore, essential 
that adequate shopping facilities are provided 
to the tourrsts. While the Committee consider 
the establishment of cottage indust!'ies, handi-
crafts, handloom products emporia in different 
State Capitals and the duty free shops set up by 
the ITDC as a welcome step, they feel that more 
mvolvement of a few standard shops lik~ Gov-
ernment emporia or prestigious ones like that 
of the Central Cottage Industries Emporium 
would ease the shopping problems of tourists. 
In the Committee's view there has to be a deep-
er involvement of different agencies in the field 
viz., Indian Handicraft Organisations, Design 
Centres etc., if tourists shopping needs are to 
be really met. They would, therefore, recom-
mend that (i) Indian Handicraft Organisations 
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should maintain closer contact with the Depart-
ment of Tourism; (ii) Designs of Handicrafts 
should be improved in line with the changing 
fashions; (iii) Attention should be paid to pac-
kaging to make the products more saleable as 
gift material; (iv) facilities for making purcha-
ses should be available where tourists are likely 
to make maximum use of them; (v) opportuni-
ties should be provided to enable tourists to 
observe the skill and workmanship that it takes 
to create a product at handicrafts emporia etc.; 
(vi) Attractive picture post cards of Indian arts 
of the standard available in advanced countries 
should be on sale at places frequented by 
tourists; (vii) various handicrafts and export 
organisations, Reserve Bank of India etc. should 
consider executive measures to check malprac-
tices reported against shops; (viii) Money 
changers' licences should be granted t.o State 
controlled handicrafts emporia; (ix) steps 
should be taken to eliminate the menace of 
touts hovering near various shops; (x) Arrange-
ments be mad~ for proper packing and shipping 
of purchases made by turists in the country. 

9.41 The Committee further note that India 

10.20 

offers an extensive variety of souvenirs and 
handicrafts both expensive and inexpensive pro-
duced throughout the country by skilled and 
dedicated craftsman and artists. The unending 

,variety of handicrafts and art objects include 
shawls, brocades, jewellery, ivory carvings, brass 
and copper articles, stone sculptures etc. The 
Committee would, therefore, recommend that 
besides broad basing the shopping list, attempts 
should be made to popularise Indian handicrafts 
and souvenirs which could not only be a source 
of foreign exchange but also a la'sting publicity 
medium for India. 

The Committee note that tourism today 
presents an unparallelled challenge to the eco-
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nomics of the developing world. The rewards 
to be gained both financial and sociological are 
imn\ense. The Committee further note that 
large sums of money are being spent by differ-
ent countries to attract more and more tourists. 
A good proportion of this expenditure is on 
publicity abroad from which there is the maxi-
mum possibility of attracting tourists. In the 
case of India too, realising the importance of 
tourism, and the benefits which accrue to the 
country, the Department of Tourism has ste~ 
ped up its tourism promotion efforts through its 
offices located in New York, San Francisco, 
Chicago, London, Geneva, Paris, Frankfurt, 
Brussels, Stockholm, - Milan, Tokyo, Sydney 
Toronto, Mexico and Singapore. These offices 
were generally responsible for the dIssemination 
of information of interest to the tourists, answer-
ing their queries, and the distribution of litera-
ture produced in India. 

The Committee agree with the view 
that to be really effective and to give full value 
for money expended, .a tourism promotion pro-
gramme should be balanced between (i) Sales 
promotion technique'S and (U) publicity and 
press advertising, while the Committee welcomes 
the 'Joint Promotion of Tourism' by Air-India 
and the Department of Tourism (viz., Operation 
Europe, Operation U. K. and Operation America, 
they would stress that the results of these jont 
operation programmes be reviewed at regular 
intervals with a view to effecting improvements. 

The Committee further note that India's 
potential for tourism was virtually unlimited and 
it was in India's interest to convert this potential 
into actual terms by a two prolonged strategy of 
strengthening the infrastructure at home and 
improving India's 'Tourist image abroad'. The 
Committee would, therefore, suggest that besides 
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publicising India's. image abroad the infrastruc-
ture in the country should be groperly geared to' 
meet the growing needs 1)f the increased flow of 
tourist traffic. 

The Committee note that Jha Commit-
tee in its Report on Tourism had observed 
that' .... the publicity material sent out should 
be of top-quality and the best artists, designers, 
writers, printers, photographers, and field pro-
ducers available in the country should be engag-
ed to ensure that India's publicity material does 
not suffer in comparison with that put out by 
other countries .... ' With a view, therefore, to 
obtain imaginative and informative quality 
design, photograph, print etc., the Committee 
would commend that services of best artists, 
designers., writers, printers available in the coun-
try might be utilised. The Committee would 
.also suggest that open competition may be orga-
nised and successful entries suitably rewarded. 

The Committee also note that during 
the Prime Minister's Round Table Conference on 
Tourism it had been d-ecided that " ........ Pub-
licity should be concentrated in areas abroad 
from where we can hope to draw the largest 
number towards fulfilling the target of doubling 
the tourist traffic. Foreign producers should be 
encouraged to produce films in India, Travel-
ogues. Within the country, restrictions on 
photography should be relaxed considerably. 
Post cards and slides of high quality should be 
produced and made available freely. Tourist 
maps, guide-book's, information about entertain-
ments in a city, and similar material are either 
not adequate or not available at all. Such defi-
ciencies should be made up." 

10.25 Similarly the UNDP Team on Tourism 
while commenting on tourists literature had 
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inter alia observed that' .... Variety might be 
reduced in favour of quality; distinction needs 
to be drawn between material to attract tourists 
and to inform them on arrival; comprehensive 
manual for travel agents with contents indicated 
should be prepared; U. S. tour operators desire 
for lesser quantity of better descriptive litera-
ture ...... ' The Committee would commend 
implementation of the ideas spelt out by these 
bodies in formulating' iUlture tourist publicity 
programmes and policies. 

In the end the Committee would recommend 
that the results of our publicity programmes both 
internal and external should be evaluated at re-
gular intervals so as to give guidelines for formu-
lation of our future publicity programmes and 
policies on tourism. 

The Committee realise the need of a vigor-
ous promotional approach abroad, if we are not 
to lag behind others in the race for attracting 
overseas tourists to India. The Committee, there-
fore, consider the hospitality prob"rammes drawn 
out by the Department of Tourism whereby travel 
agents travel writers, photographers and film pro-
ducers both general and T.V. are invited to India 
as departmental guests, as a welcome step and 
would like this to be extended in a selective 
manner so as to get most significant writers, 
protographers etc. to visit India and stimulate in-
terest for visit to this country. 

Review should, however, be made from time 
to time to see that the expenditure incurred is 
commensurate with results achieved. 

The Committee note that in India, training 
for hotel and catering industry takes place in two 
types of institutions v:z., (i) Institutes for Cater-
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ing Technology and Applied Nutrition and (ii) 
Food Craft Centres. The Committee further note 
that no institute of standing exists for the train-
ing of personnel in the general field of tourism. 
The Department of Tourism, however, arranges 
some refresher courses for Guides etc., and lan-
guage courses in French, German and Japanese 
for different segment of tourist personnel. Some 
training opportunities in various fields are also 
stated to have been secured by the Department 
of Tourism through the international organisa-
tions and under the Indo-German Technical As-
sistance programme for Central and State Tour-
ism officers, the LT.D.C. and the Institutes of 
Hotel Management and Catering at Delhi anti 
Bombay. 

11.21 The Committee note that a Germany Com-
pany Steigenberger Consulting in its Report on 
Tourism Training had observed that ' ......... . 
the achievements of these institutes (Catering 
Institutes and Food Craft Centres) to meet the 
requirements of hotels and catering institutions 
have been recognised but it is pointed <'ut that 
the standard of training cannot be compared to 
those of Hotel Schools in the United Kingdom or 
Europe.A great deal of improvement is necessary 
to raise the standard of the schools with the help 
and advice from abroad. In general, the insti-
tutes and centres are considered to be very badly 
equipped both with regard to quantity and 
quality .... " The Committee also note that the 
Federation of Hotel and Restaurant Associations 
of India have also made a number of useful sug-
gestions for the improvements in both the quality 
and quantum of instructions being imparted by 
these institutes. The Committee would in this 
connection like to recapitulate some of them for 
urgent attention and implementation viz., (i) 
Need for revision of the Syllabus of Catering 
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institutes to provide for the management mate-
rial for the fast expanding hotel industry; (ii) 
affiliation of management courses run by the' 
institutes to the University of Delhi and Bombay 
and raising it to B.A. and B.Sc. level; (iii) need 
for import of competent teachers from abroad as 
the majority of the present teachers in the insti-
tutes had little knowledge/experience of the in-
dustry so. essential for effective instructions; (iv) 
Need for bifurcation of CDurses into craft and· 
management courses (v) Need for separate estab-
lishments for specialised management studies. 

In this cDnnection the representative of' the 
Ministry of Tourism had also. admitted during 
evidence that "unless they train up a cadre of 
faculty in the country, mere setting up of insti-
tutions was not going to. help much because it 
would be extremely difficult to obtain so many 
teachers or faculty members. Theu there was 
the shortage of text books and reference books in 
the country." The CDmmittee wDuld urge that 
suitable measures should be taken as expediti-
Dusly as possible to overcome these shortcomings. 

The hoteliering industry and the travel trade 
are also equally worried about the inadequacy 
of training facilities fDr training personnel in the 
field of Hotel and catering industry and in the 
field of tourism. The Committee, therefDre, feel 
that there is a national need fDr training of in-
structors for the Catering Institute and Food 
Craft centres and a management institutes fDr 
the education of top level managers in the hotel 
industry. 

The Committee note that if the hotel, travel 
trade and tourism industry is to. flourish in India, 
and we are to keep abreast Df tourism develop-
ment it would not be sufficient to simply provide 
the physical facilities. The problem of training 
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the present personnel as well as the recruitment 
of future skilled personnel has also to be solved. 
Further, intended increase in tourist traffic and 
the planned development of accommodation and 
restaurant capacities to meet the requirements of 
projected arrival of one milliDn tourists by 1981, 
will aggravate the problems considerably. The 
Committee feel perturbed that not much had 
been done so far in the matter of training of per-
sonnel in the hotel and catering industry and 
in the field of tourism. The Committee consider 
the development of training facilities for the suc-
cessful execution of Master Plan for tourism 
development as of paI'amount importance. In 
the Committee's view there is urgent need for 
formulating a full scale training programme in 
consultation with hotel and tourist industry both 
in public and private sectors, to meet all the 
trained human resources requirements of tour-
ism industry in India which should include man-
power projections and training at all levels. 

11.25 The Committee consider the proposed setting 
up of the National Institute for Tourism as a step 
in the right direction. They hope that the Insti-
tute would cover all aspects and would ensure 
the availability of trained personnel at all levels 
and would be able to meet the needs of hotels, 
travel agencies, airlines transport operators, Gov-
ernment Tourist Organisations etc. Till such 
time the Institute of Tourism gets going, the 
Committee would like the Department of Tour-
ism to work out some ad hoc arrangements to 
draw up some training programmes/refresher 
courses by providing in-service training in the 
leading hotels of the country. 

11.26 The Committee considers the inclusion of 
tourism in vocational courses for B.A. in the 
Delhi University as a welcome step. The Com-
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mittee would also emphasise the need for training 
of Managers and also for training and improving 
the skills of cooks, bakers etc. With a view to 
intensify coordination in the activities of Cater-
ing institutes, the Committee consider it desir-
able to create a controlling office within the De-
partment of Tourism to work closely with the 
different institutes and make reports and sugges-
tions regarding possible improvements. 

Indian Wild Life is a fascinating assemblage 
of species and this rich floristic and faunistic 
group if developed properly could turn out to be 
an extremely valuable tourist asset, particularly 
in combination. with other places of historical 
and cultural interest. Wild Life Tourism can 
become a major source of foreign exchange earn-
ings for India besides internal tourism boosting 
economic activities in the various regions. Pre-
sently in India Wild Life Tourism is in its infancy 
and was basically confined to "Shikar" outfitters 
and their foreign clients and foreign tourists 
visiting some of the National Parks and Wild 
Life Sanctuaries. 

12.1~ The Committee are glad to note that realis-
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ing the importance of Wild Life Tourism, Gov-
ernment have made a provision of Rs. 60 lakhs 
for augmentation of transport and accommoda-
tion facilities in selected games sanctuaries 
and efforts are being made to provide 
these facilities at a quicker pace. The 
Committee, would, however, stress that in 
order to achieve maximum results it is necessary 
to clearly define the position of Department of 
Tourism vis-a-vis wild life conservation in general 
and wild life tourism in particular and there 
should be complete understanding between the 
Department of Tourism, Inspector-General of 
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Forests at the Centre, State Governments ::md 
the State Forest Department. 

12.14 The Committee further ,note that although 
many of the National Parks and Sanctuaries in 
India have a variety of Wild Life it is not always 
accessible to visitors. The Committee would, 
therefore, stress that the Department of Tourism 
should actively associate itself with measures to 
make wild life more accessible by providing good 
approach roads, lodges to accommodate group 
tourists and other visitors and facilities like 
camping, rapid communications system and local 
transport inside the park, for those who go by 
public transport. The Department of Tourism 
can also look after organised interpretation pro-
grammes at site supported by well-produced lite-
rature to attract tourists to the National Parks/ 
Games Sanctuaries. 

12.15 In this connection, the Committee would alsc 
take this opportunity of reiterating its earlier 
recommendation made in para 10.33 of the 90th 
Report (Fourth Lok Sabha) regarding provision 
of proper facilities for "photo safari" traffic. The 
Committee would urge an early implementation 
of this recommendation both in letter and spirit. 

12.16 The Committee further note that Manas Wild 

13.8 

Life Sanctuary in Assam, was equally famous for 
a wide spectrum of Wild Life viz., Buffalo, Bison, 
Rhino, Swamp Deer, Sambar, Golden Langur and 
varieties of birds. They would, therefore, urge 
Government to examine easily the question of 
development of Manas as a full fledged National 
Park with the requisite facilities. 

The Committee note that tourism today is 
the world's largest industry. It involves move-
ment of millions of people from one end of the 
world to another. It has a business worth U.S. 
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$2200 millio:::s. Considering the vastness of this 
business and its potential it is necessary that 
India should endeavour to have a respectable 
place on the tourism man of the world. The 
Committee, therefore, consider the establishment 
of 15 overseas tourist offices located in New 
York, San Fransi'3co, Chicago, London, Geneva, 
Paris, Frankfurt. Brussels, Stockholm, Milan, 
Tokyo, Syd..-ey, Toronto, Mexico city and Singa-
pore as a step in the right direction. The Com-
mittee note that the functions of the overseas 
tourist offices include ha!:dling of enquiries, dis-
semination of accurate information, advertising, 
publicity, public relations with the press and the 
travel trade and supply of information to the 
Departme:::t of Tourism at the Headquarters. 
about current trends in tourism in the areas of 
their jurisdiction. The Committee further note 
that overseas Tourist Offices also publicise India 
by advertising in the Press, through T.V. pro-
grammes, screening of films on India. These 
Offices also sponsor familiarisation tours of group 
writers/journalists, Photographers/Film Produc-
ers and Travel Agents who on return to their 
countries pu'hlicise India through their media, 
ultimately resulting in increase in the tourist 
arrivals and foreign exchange earnings. The 
Committee would stress that the performance of 
each of the offices should ,be reviewed and asses-
sed at stated intervals to make sure that these 
are sub-serving effectively the objp.ctive with 
which they have been set up and in the light of 
experience evolved criteria and guideline for set· 
ting up new offices as per a perspective plan to 
be drawn up in that behalf. 

41. 13.13 - The Committee note that the Department of 
Tourism have set up 11 full-fledged Tourist 

. Offices at Delhi, Bombay. Calcutta. Madras. Agra, 

._-----------
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Aurangabad, Varanasi, Cochin, Khajuraho, Jai-
pur and Jammu. A Central Tourist Office was 
also proposed to be set up shortly at Srinagar. 
Some of the Central Tourist Offices at places like 
Darjeeling, Ootacummand, Bhopal, Bangalore, 
Bhubaneshwar, Simla had been dosed down. 
The Committee also note that 17 State Govern-
ments had also set up Tourists Departments in 
their States besides setting up Tourist Bureaus, 
Information Offices at important places of tourist 
interests in their States. The Committee note 
that while the Central Tourist Offices cater main-
ly to the needs of foreign tourists, the State Gov-
ernment Tourist Offices cater to the needs of 
home tourists and function under the control of 
the respective State Governments. Since the 
promotion of tourism was a joint venture in 
which a number of agencies were involved, the 
Committee would stress that offices of the State 
and Central Governments wherever they exist 
in the same cities should function as comple-
mentary to each other. The Committee feel that 
much more coordination and cohesion was need-
ed in the functioning of these two sets of offices. 

The Committee note that tourism as a factor 
of international trade has reached such dimen-
sions that in 1968 it earned $ 14 billion, roughly 
twice that of the world's oil" industry. A country 
like Italy with a long tourist tradition now earns 
roughly $1.6 billion annually. In recent years, 
dramatic increases in tourist traffic have taken 
place in Spain, which now annually earns about 
$1.3 billion. U.S.A. receives the largest earning 
from tourists, $1.82 billion in 1967, with tourism 
as the second largest foreign exchange earner 
coming only after the export of caTS at $ 2.2 
billion. Eire (population about 3 million) earnP.d 
roughly £ 100 million sterling in 1969· In India, 
as has been demonstrated in other countries, 
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tourism can also become a major source of foreign 
exchange. In 1969, arrival of 245,000 tourists, re-
presenting a 30 per cent increase over 1968, earn-
ed Rs. 33.11 crores. Based on the estimates calcu-
lated by the Indian Institute of Public Opinion 
with an average tourist now spending about Rs. 
1360 here, India would earn Rs. 55 crores in 
foreign currency in 1973. The Committee how-
ever, feel that India has not done as well as some 
other countries, to attract foreign visitors. While 
World tourist expenditure increased 24 per cent 
from 1958 to 1967, India's share in this fell from 
0.67 per cent in 1958 to 0.24 per cent in 1967. On 
the other hand, countries like Yugoslavia and 
Greece between 1952-62 increased their share 
by about 900 per cent. The Committee feel that a 
more pragmatic approach and a dynamic pro-
gramme can win India its rightful place in the 
highly competitive World tourist market, a pro-
gramme based on tourist satisfaction identified 
through market research, development of services 
and facilities to meet tourist wants, and sound 
marketing procedures. In this connection, the 
Committee note that in countries like Mexico 
and Spain tourism represents between 45 and 
50 per cent of the total export earnings and even 
in the U.S.A. and U.K. earnings from tourism 
stand second and fourth respectively in order of 
export earnings. The Committee, therefore, fee] 
that in order that India o~cupies its rightful 
place in the world of tourism, the first premise 
for increased tol1rist traffic must ne:oessarily be 
the creation of adequate tourist infra-structure 
in the cfluntry. In addition, the required targets 
can only be -reached if the National Tourist Orga-
nisation has all the necessary resources, compe-
tent staff, adequate funds and the necessary free-
dom in operation. 

13.31 In this connection. the Committee note that 
the estimates of the increase in tourism over the 

--- -. - ------
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next decade are staggering. Air travel the world 
over has been growing on an average 13.5 per 
cent a year since 1961, according to lATA and the 
volume is expected to double by 1970, triple by 
1975. In the coming decade with the introduction 
of Jumbo Jets traffic to India would also increase. , 
Given the proper proportional selling el10rts and 
matr:hing action to provide what is called the 
tourist infra-structure, it should be possible to 
reach a target of one million tourists by 1980. 
In view of the potential growth of tourism in 
coming years, the national tourist organisation 
should be 0Il:e which is capable of tackling and 
coping with a multitude of problems, keeping in 
view the broad objectives and the goals of tour-
ism development of this country. 

13.32 The Committee gathered the impression dur-
ing their tours and discussion with non-offi~ial 
organisations that for a field organisation, it is 
absolutely essential that decisions should be taken 
in time and should reach all formations in clear 
and unambiguous terms. It is, therefore, essential 
that the set-up for tourism, both for policy-mak-
ing and implementation, should be fully respon-
sive to the challenges of the task and be willing 
to have an open mind to assimilate the best ideas, 
anticipation and analyze the trends in tourism 
and take quick executive action to prepare the 
ground for provision of the requisite faciliti.e8. 
In this conne:tion, the Committee would like to 
draw attention to the following recommenda-
tions made by the IlP A on the set-up for tourist 
organisation :-

(i) ...... India should give top priority to 
the development of tourist facilities in 
the country and the promotion of foreign 
tourism. Only a forward looking, re-
search based and result oriented modern 
organisation with best available profes-
sional staff can do the job. To attract the 
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best personnel in the field, pay and faci-
lities at commercial rates have to be 
offered." 

(ii) "That the major problem is whether the 
Department of Tourism's present orga-
nisational structure is suited to operate 
quality programme for attracting 
tourist in the world's not competitive 
market. The emergence in 1967 of the 
new Ministry of Tourism and Civil Avia-
tion brought about greater understand-
ing and cooperation between almost all 
the organisations involved in dealing 
with the tourists; the two national airline 
corporations and the Tourist and Civil 
Aviation Departments. But the govern-
mental framework in which the Tourist 
Department operated has not shown the 
necessary flexibility to meet the kaleido-
scopically changing tourism market. 
What was imaginative organisational set_ 
up in the initial stages before the tourism 
became a major world industry, have 
become a virtual stagnation for Indian 
turism. There are too many bottlenecks-
organisational and procedural and the 
position of the tourism department as an 
attached office has hampered its capacity 
to handle the desired accelerated growth 
of tourism and to fulfil plan target<i. The 
shortfalls in expenditure during the 2nd, 
3rd and 4th Plans are an indication that 
the present structure and procedures 
were not adequate to cope with the in-
creasing number of foreign visitors, and 
to provide them with necessary facilities." 

(iii) "In some instances the Director-General 
of the Department has been handicapped 
because of Associate Finance. This leads 
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to curtailment of his freedom of action, 
and prevents him from being an effective 
Head of the organisation in pushing 
through his plans and proposals. Import-
ant policy matters of the Department 
have to be processed in the Ministry. A 
very vital question is whether on such 
matters the Director General as the Head 
of the Organisation has direct access to 
the Minister to advise him. It seems that 
the Secretary of the Ministry at present 
acts as an intermediary. This poses the 
problem of authority and responsibility. 
The Director General is responsible for 
the activities of the Department, but it is 
doubtful whether he possesses all or even 
adequate final authority." 

(iv) Summing up the Indian Institute of Pub-
lic Administration Report stated that "in 
view of the magnitude and dimensions 
of the global tourists explosion now and 
anticipated in the coming decades, we 
feel that the problem of evolving an or-
ganisational structure suited to modern 
promotion and marketing methods re-
quires a fundamentally different ap-
proach. India needs a tourist organisation 
which will take vigorous and effective 
measures to sell a competitive 'product' 
throughout the markets of the world." 

It is also pertinent to recall that for a number 
of years, by key post of Director-General of 
Tourism was not filled up and the work was 
carried on by an officer of the rank of Additional 
Director-General of Tourism. It is only receT'tly 
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that an officer has been appointed as Director-
General of Tourism with an ex-officio status of 
an Additional Secretary. The Committee need 
hardly emphasize that the key executive portfolio 
in tourism should be manned for a length of time, 
so as to ensure stability and continuity in the 
implementation of tourist development program-
me. The Committee would also like Government 
to examine in depth the recommendations made 
by IIPA and take suitable action to see that the 
set-up for tourism has the requisite flexibility of 
approach and power for action. 

13.42 Tourism requires a considerable degree of 
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coordination between Central and State Govern-
ments. The Committee, however, note that no 
formal demarcation has been made between the 
functions and responsibilities of the State and tne 
Central Tourist Departments. By and large Stale 
Governments were responsible for home tourism 
and Centre for international tourism. The Com-
mittee further note that the degree of interest 
shown by the various States in tourism varies a 
great deal. The Committee consider that for 
achieving effective communication and liaison at 
the various levels an important step was the de-
finition by agreement of functions of Central and 
State Government Tourist Departments so that 
there is no duplication or wastage of effort and 
money and all fields of tourism are covered. In 
this connection the Committee note that so11le of 
the functions that might be the responsibility of 
each State Government Tourist Department are 
(i) "compilation and pUblication of tourist infor-
mation on tourist centres important to Bome 
tourism on the lines of the proformae of the Cen-
tral Tourist Department. At present enquiries on 
such centres do not elicit much information. 
Places covered by the Cestral Tourist Depart-
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ment publications should not be covered in such 
publications which is often the case at present 
resulting in duplication"; (ii) "The State Tourist 
Bureaux should deal with subjects such as Holi-
day Camps, sight-seeing tours by State Transport 
buses, improvement of local transportation, im-
plementation of plan projects, health and sanitary 
improvements, beggar problem, publicity and 

. arranegements for local festivals, special counters 
at pilgrim resorts during festivals etc. The last-
mentioned is most important, as at present tourists 
are greatly handicapped by lack of adequate in-
formation on local festivals"; (iii) "In ad-
dition just as the Central Tourist Depart-
ment has counters at international air-
ports, the State Governments should set up 
counters at Railway Stations at important tourist 
centres where at present the home tourist and 
the middle-income foreign tourist go unattended 
with nowhere to get information or guidance 
from. State Tourist Offices sometimes duplicate 
~he Central Tourist Department functions at 
major centres. This could be avoided and State 
Government staff diverted for other functions 
which are important for the development of 
home tourism. The objective to which all will 
undoubtedly subscribe is progress in tourism 
which will benefit the individual States and the 
nat jon simultaneously and. substantially." 

The Committee note that the Tourist Develop-
ment Council was constituted in February, 1958 
and comprises 64 members representing various 
interests viz., 24 Ministries/Departments of Tour-
ism from different States, 9 M. Ps., 8 Distinguish-
ed Members of Public, 13 representatives of Cen-
tral Ministries/Undertakings, 5 representatives of 
trade and industry etc. The Minister of Tourism 
and Civil Aviation'is the Chairman and Minister of 
State for Tourism and Civil Aviation is the Vice-
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Tourist Development Council at its meeting held 
at Madurai in October, 1970 passed a number of 
Chairman. The Committee further note that the 
resolutions covering a wide range of subjects. The 
Committee also note that at 15th Tourist Deve-
lopment Council meeting held at Goa in October, 
1972, the Council passed an impressive list of 32 
resolutions at the meetil~g. From the progress 
report furnished to the Committee on the action 
taken by the Department of Tourism to imple-
ment the various resolutions passed by the 
Tourist Development Council at its session held 
at Madurai in October, 1970, the Committee note 
that not much headway has been made to imple-
ment the various resolutions passed by the T.D.C. 
even after a lapse of period of about 3 years. The 
Committee would, therefore, stress that after a 
two decade of tourism planning a point has been 
reached when there should be concentration of 
attention on the expeditious implementation of 
the well-founded policies and programmes for 
the promotion of tourism in the country. 

The Committee note that primary function of 
the Regional Committees was to achieve coordi-
nation between Central and State Governments 
as well as the essential segments of the tourist 
industry. Another object for setting up these 
Committees was to achieve implementation of 
Tourist Development Council's recommendations 
by regular regional consultation and better co-
ordination between the Centre and Staies. In 
order to assess the utility and enhance its useful-
ness, the Committee would urge a periodical re-
view of the working of the Regional Tourist 
Commi ttees. 

The Committee note that there already exists, 
the Tourist Development Council· entrusted with 
the function of recommending measures neces-
sary for the promotion of tourist traffic to India 
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from other countries and from one part of the 
country to the other country. Added to this, are 
the four Regional Tourist Committees cne each 
for the Northern, Southern, Eastern and Western 
Regions set up for implementing the Tourist De-
velopment Council recommendations by regular 
regional consultation and better coordination 
between the Centre and States. The Committee 
further note that the Department of Tourism has 
created another apex body National Tourism 

Board to advise the Minister of Tourism, relating 
to the improvement of tourism infra-structure 
in all its aspects and to suggest ways to coordi-
nate tourism schemes and activities in the pub-
lic and private sector. The Committee note that 
the National Tourism Board has not been dele-
gated with any executive or financial powers. In 
the absence of any such powers, the Committee 
are not able to comprehend how far such a body 
can prove to be effective instrument for success-
ful execution of tourism plans and policies. The 
Committee has, therefore, spelt out in greater 
detail their views about the reorganisation of the 
Department of Tourism at paras of this Report. 

The Committee are glad to note that the De-
partment of Tourism is a member of various In-
ternational Tourist Associations such as (i) In-
ternational Union of Official Travel Organisation 
(IUOTO); (ii) South Asia Travel Commission 
(SATC); (iii) Pacific Area Travel Association 
(PATA). The Committee would like the Depart-
ment to make full use of these international 
forums and gain ideas which could be ~ffectively 
Implemented in the field to win the confidence 
of foreign tourists. 

The Committee are glad to note that a high 
level Central Coordinating Committee with re-
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preseDtatives of the Department of Tourism, Mi-
nistry of Education and Social Welfare headed 
by the Minister of Tourism and Civil Aviation 
has been set up with a view to undertake neces-
sary measures for the development and promo-
tion of cultural tourism in India. The Committee 
hope that drawing up of the coordinated plan for 
providing facilities at selected monuments of 
tourist importance, by the Department of Tour-
ism and the Archaeological Survey of India, 
would go a long way in attracting tourist traffic 
to the country. 
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(Vide Introduction) 

Analysis of Recommendations contained in the Report. 

Claaeillcation of recommendatioas 

A. Recommendations for improving the organisation and working : 

Serial Nos: 1-48 

B. Recommendations for effecting Economy 

C. Miscellaneous Recommendations : 
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Nil 

Nil 
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